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LOK SABHA
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20, 1891 (Saka)

The Lok Sabha met ar Eleven of
the Clock

[ MR, SPEAKER in the Chair ]
ORAL ANSWERS TO QUESTIONS

Trade Delegation to Italy

+
*361. SHRI SHRI CHAND GOYAL:
SHRI GADILINGANA

GOWD:

Will the Minister of FOREIGN TRADE
be pleased tMo state:

(a) whether any trade delegation from
India comprising representatives of vaiious
export and import sectors visited Italy in
the month of January, 1970 to establish and
renew trade contracts and to study market
conditions for their respective products;

(b) the detailed list of the personel
of delegation who visited Italy; and

(c) whether any agreements were signed
and if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) Yes, Sir.

(b) A list of the members of the dele-
gation together with the importfexport
interest represented by them is laid on the
Table of the House. [Placed in Iibrary.
See No. LT-2800 /70).

(c) No agreements as such were signed
with the Italian Government. Individual
members, however, entered into some
business contracts wich their Italian count-
erparts.

2

SHRI SHRI CHAND GOYAL: Ex-
actly an year ago Delegation came from
Ttaly to our country and this year our delega-
tion went to Ttaly. Sir, the hon Minister
is aware that our trade balance with Italy
is highly unfavourable. Our exports are
almost half of our imports and I want to
know whether as a result of thesetwo
delegations the Government has been able
to work out certain measures which will
convert this unfavourable trade balance
into our favour and also whether Italy has
identified certain articles and commodities
which we can look forward to export to
that country.

SHRI RAM SEWAK: As regards the
identification of the commodities, 1 would
like to sav that the items are: Finished
leather Products, glacekid, aniline, and
pigment, finished linings made from goat
and sheep skin, handloom fabrics and
goods, handicrafts, costume jewellery,
cotton textiles, minor minerals such as
steatite, feldspar and granite. About these
items some contracts have been made by
these members of the delegation. As regards
the imbalance of trade, our efforts are
that it shoud not be so as it is these days.

SHRI SHRI CHAND GOYAL: The
hon Minister must be aware that our
exports are encountering certain difficulties.
One of them is this, namely the EEC tariff
on jute and coir and the heavy internal
taxes on cotton textiles etc. From the
report that I have gone through I find that
our engineering goods have a good future.
But I want to know as to what the Govern-
ment is doing to help the industry to
obtain competitive prices so that we can
look forward to greater export in this field.
What is it that the Government is doing
to remove the difficulties which 1 have
pointed out so that we can achieve our

export targets 7

THE MINISTER OF FOREIGN TRADE
(SHRI B. R. BHAGAT): So far asthe
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quantitative and fiscal restrictions into
the Common Market as a whole—because
Italy is part of the Common Market-—-is
concerned we are from time to time taking
it up with the Common Market Commis-
sion as to the removal of those restrictions
and some of the items which the hon
Member mentioned are there. Asfor giving
facilities or enabling our products particu-
larly engineering products which have a
good market, it is true, Sir, we have taken
a number of measures for producing
them to the quality required and we also
give them other supporting benefits like raw
material import and concessional prices and
export financing and the result is, even
this year our engineering products exorts
have increased rapidly,

st wo wo forardt : W wZiaw T wAT
2 fF tzolt 3 @g 37 99 W GAIEA
0 & faq gqm fqm @t @ 1 Haug
ataat wrger g fe 3T aFw feaar am-
Gatw &, % fau #ar e f&7 S
W@ § WIT @ g¥a9 § ST d( TAAHE
1 F|a7 wdigge ¥ o

st Mo To WA : TFAGIZ WIT T
F foet a1 oW qwa At v+ §

st sfray W  zEAr A gETa
T 35 FIE BT & § W OFY(E
17 3T ¥IL FT, .. |

st o o WA : TN & Grg IT A
THANEE | TET T AR THiCH wgiar
¢ Wk uemwrREEw &) darfw 4
FaEr @, wIA ¥ sENEw W aEr
A W g I & agt Wy
&7 w¥ae 0% ¢ 7 gw fea-fam amgesw
#1 frate agr gva & , W%, dur fF A%
YT ¥ Fgr &, qW T wiww w1 & e
gz & gw Wy frafa qad, afe
gz & g= A9 W o g0

SHRI HEM BARUA : In view of the
fact that it has been reported that a lot
of Indian goods are imported Mo Italy

from other sources, may [ know whether
this particular problem was discussed
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between this delegation and the Italian gap
so that the tradegap in this respect could
be removed ?

SHRI B. R. BHAGAT: This is called
switch trade. Whenever such information
comes 1o us that the Indian goods have
gone to the markets not through Indian

sources but through other sources, we
look into it. That is against the normal
trade practice. ....

SHRI HEM BARUA: Itwant to know
whether this delegation discussed this pro-
blem.

SHRI B. R. BHAGAT: It is not for
this delegation to discuss it. They went
primarily for promotion of export, that
is for, promotion of bilateral trade between
the two countries, As for this problem,
we as Government look into il.

SHRI HEM BARUA Promotion of
exports depends upon that,

SHRI B. R. BHAGAT: 1 agree, but
that was not within the terms of reference
of this delegation, We as Government look
into it and take it up with the Govern-
ment concerned, whenever any such thing
comes to our notice, In this case also,
whenever such thing has come to our
notice, we have taken it up with them.

SHRI R. K. BIRLA: May 1 know
whether this trade delegation that visited
Italy also discussed something about export
of capital goods? The hon. Minister has
just now stated that some talks were
there about leather goods, cotton piece-
goods and so on. These are consumer
goods. If we export more of capital goods,
that will bring in more money to the
country. My specific question is whether
the members of the delegation had any
discussions about the export of capital
goods and machine-tools.

SHRI B. R. BHAGAT: Some of
the manufactured items and capital items
were also  discussed. We have not yet
received the report of the delegation as
such, but the officers who accompanied the
delegation have submitted their report.

SHRI LOBO PRABHU: 1 find that
the selection of representatives in the
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delegation has been made more or less
industrywise. Apparently, Government have
paid for the entire cost of the delegation.
1 would like to know whether in making
the selection, they consulted the industries
concerned or whether it was left tothe
sweet will of the secretariat to make the
selection? I would like to point out two
anomalies here. For fresh and processed
foods, there is a representative from
Calcutta. I do not know how Calcutta has

an abundance of fresh and processed
foods... ..
sHRI SHRI CHAND GOYAL: It
should have been given to Himachal
Pradesh.
SHRI B. R, BHAGAT : The hon.

Member is aware that we have the export
promotion councils for most of these
export items. Trade and industries are
represented and many chairman of the
councils are the members of the indu-
stry. We take their recommendation in
making the selections. The names of the
represenlatives come from these export
promotion councils.

SHRI LOBO PRABHU: They are
also his nominees.

SHRI B. R. BHAGAT: No.

Export by Iron and Steel Scrap
Industry

*363. SHRI N, SHIVAPPA: Will the
Minister of FOREIGN TRADE be pleased
10 state:

(e) whsther it is a fact that the
President of Iron and Steel Scrap Asso-
ciation said that the scrap industry was
in a position to achieve an export target
of Rs. 15 crores during 1970- 71, if the
present supplies to indigenous furnace
owners were stopped;

(b) whether it
industry have come down in
years due to faulty policy; and

is also a fact that
previous

{c) if so, the steps Government pro-
pose to take to make the Industry pro-
gressive ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK): (a) Yes, Sir.
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(b) No, Sir. There was a decline in
exports due to recession in the scrap
market particularly in Japan.

(c) In order to meet the declining trend
in exports, which extablished itself to-
wards the end of 1967, the Metal Scrap
Trading Corporation sponsored a delega-
tion to Japan, Taiwan and South Korea
to find new customers. Facilities for
offering scrap in the export market on
deferred payment terms were  introduced.
The downward trend has lately reversed it
sell.

SHRI N. SHIVAPPA: It s very
strange 10 observe that the hon. Minister
has not answered the main question itself,
and he has not made any comments or
olservations in regard to the observation
made by the preisdent of the iron and
steel scrap association, to which the main
question pertains and (o which it draws
the attention of the hon. Minister in the
interests of the country. However, in view
of the answer, may I ask the hon. Minister to
catergorically state the priority fixed hy
Government for the utilisation of  scrap,
the total gquantity of scrap available in
India, and how much of it is used back
for remelting, in India and how muchis
cxported ?

THE MINISTER OF FOREIGN
TRADE (SHRI B. R. BHAGAT): 1 am
sorry that the hon. Member has drawn a
wrong inference. In reply to part (a) of the
inain question, I ha'e said Yes'.

Regarding the exportable surplus of
scrap, I would like to mention taat this
industry is mostly in the delicensed sector,
and there is no year-to-year report. But
there are periodical su veys, and the survey
made in 1968 gave lanasessment of the
availability of the total scrab arisings as
34 million tonnes in 1971-72 out of which
there would be a collection of 2 million
tonnes, out of which 14 million tonnes
would be consumed in the domestic market

and half a million tonnes would be
exported.
SHRI N. SHIVAPPA: In view of

this, mav [ know whether Government
have any scheme in mind by which
the present foreign exchange earnings from
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this item may bs augmented and if so, the
expected foreign exchange earnings in tl.e
successive years if a policy is formulated
under wnich the available scrap could be
utilised for indigenous manufacture as well
as for export?

SHRI B. R. BHAGAT: It is difficult
to give the exact foreign exchange earn-
ings, because that will depend on the
prices and other factors,

SHRI RANGA: Government
he having some plan ?

must

SHR1 B.R. BHAGAT: [ca:not say
what the expected earnings would be.

SHRIT RANGA: What is it that Gover-
nment are hoping for ?

SHRI B. R. BHAGAT: 1 can give the
figures for 1967, 1968 aixd 1969, 1 cannot
give the expected earnings.....

SHRI RANGA: What are the pros-
pects 7

SHRI B, R. BHAGAT: It is verv
difficult to give it. In 1969, the exports in
value were of the order of P.8,88,23,626.
Through the various facilities” that we have
introduced. our effort is to increase it. 1
have already stated that the declining
trend is reversed. But the other factor
is that the local demand is also increasing.
Already, there i* a demand form the domestic
market that the export should be banned.
So, between these two, we have to draw the
line: as between mecting the domestic
requirements which are increasing every
year and providing for export surplus.
I can assure the hon. Member that according
to the policy that we have formulated, our
effort is to meet the requirments of the
home market as well as to increase the foreign
oxchange earnings of the country.

SHRI D. N. TIWARY: It generally
happens that the manufacturers {who use
scrap are not getting scrap in  sufficient
quantities for manufacture and they have to
take from dealers, but the dealers are not
having sufficicnt stock, and therefore, there
is no regular supply. May I know whether
Government have 1aken any steps to supply
scrap directly to the manufacturers and
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advise tne dealers to keep  sufficient  stocks
so that the work may not suffer ?

SHRI B. R. BHAGAT: Supply of
scrap to the manufacturers is at a uniform
price. This is more known in the Ministry of
Steel; we deal only with the export sid: . One
of the demands of the Exporters’ Associa-
tion that this facility of uniform price to
domestic manufacturers should be withdrawn,

SHRI KAMALNAYAN BAJAJ: Iron and
steel scrap is 1equired more and more by
Indian industry itself. There is a steel
shortage all over the world and in the
last six months prices have shot up. If we can
use more scrap in India and cxport finished
goods instead of exporting scrap, we will
carn more in terms of foreign exchange and
also get more labour charges. The Minister
spoke of balancing local needs and export.
1 think the emphasis sl ould be on utilising
fully. 100 per cent of it. in local industry
and exporting finished goods. Whatis his
reaction to this?

SHRI B.R. BHAGAT Thatis exactly
the emphasis. But 1 do not know if we can
provide 100 per cent. Then we will have
to import. When we spoke of 2 million tonnes
availability, 1} milion tonnes will be used
for local fabrication so that the export of
finished goods out of it will fetch higher
value. Only half a million tornes of scrap
will be exported.

SHRI KAMALNAYAN BAJAJ: Since
thetre has not besn a firm policy in
this regard, Indian steel furnaces have Jpot
been able to plan out in a systematic way for
firm export commitment of finished goods,
as they should have done. Whatever commit-
ment made in the past about supply of raw
materials has not been adhered to consisten-
tly. Asaresult, the industry has suffered and
we have suffered in terms of loss of foreign
exchange to that extent. This has to be taken
care of .

MR. SPEAKER: There is no question.

SHRI RANGA: Will any special
effort be made to see that some organisa-
tion as brought into existence to collect so
many of these cars, jeeps, trucks and vans
which are in repair and cannot be put on the
roaa, but which are lying waste everywhere
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in different parts of the country and rot-
ting, merely because they are not being collec-
ted and used as scrap and turned into some-
thing useful ?

SHRI B. R. BHAGAT: It is a good
suggestion we will consider. It should be
our effort to improve the collection and
utilisation of scrap. When the Metal Scraps
Corporation sent out a team for the purpose
of ascertaining the quantity available from
different units, they estimated that upto
1971, 2 million tonnes could be collected
the figure 1 gave-out of3; million tonnes of
total scrap production. Of this, 13 million
tonnes is the capacity of local industry and
should be reserved for it and only half a
million should be exported. This will meet
the needs of both export and domestic
industry .

SHRI RANGA: The question is diffe-
rent; it should be collected first.

Support Price of Cotton

*364. SHRI DEORAO PATIL: Will
the Minister of FOREIGN TRADE be
pleased to state:

(a) the average market price of cotton
in the month of January 1970;

(b) whether Government have purchased
any quantity of cotton at the minimum
support prices during the year 1969-70;
and

(c) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK): (a) A statement
showing prices of some representative
varieties of cotton at the beginning
and end of January 1970 is placed
on the Table of the House.

(b) No, Sir.

(c) Market prices of cotton ruled much
above the supporl prices and there was no
need for Government to make purchases
of cotton at the support price.

PHALGUNA 120, 1891 (SAKA)
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Statement

Prices in Rupees per

quintal.
Name of the As on As on
variety 1-1-70 31-1-70
1. Cambodia-B 568 554
2. Khandesh Virnar 443 474
3. Bengal Deshi Fine 336 360
4. A K.235&277 437 468
5. Punjab American
320-F 439 484
6. Punjab American
H-14 430 458
7. L-147 484 508
8. Moglai Jarila 405 440
9. Gaorani 441 475
10. Buri American 463 491
11. Cambodia ‘A’ 671 ° 666

st raow oifew ;- wEw AR,
FATH ®i ATHTET A oHT R woe
1 wEd Ay g1 ar T e f e
¥ ¥ wg & Aew WAt wiRw R
g wrgan § {6 adid srea A o oot
% 9z w9z wAe @ ad-g faw ama
§ 7 Tem ®warE w0 A IGXW § IAH A
% 32T ag & 5 9T wUw AT g
amar & W ow & wEA ¥ wa fewer
®( wqry ATez & arar § ave femer o
g gifen & adft vl @ 9% aw A
%% wfa® 9 g wid § I9 IR HFUOT
qmz & W@ 1 Wi R IR T
tfF—

The prices should not fell wery
much below the maximum prices
reached.

qT WT W ST AT AT FG FT AT
g o Imy A Afemuw gres @ g
Iy AT ag w T AT A0 |
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drawr 3qd=a 77 & fF—

The difference between the floor and
the ceiling prices and the maximum

price should not be more than
Rs. 50.
4§ w4 TWA T, AW HEIET, B

|9 FIQ Y GZA F A4 g8 ISAT
t, & gz @ gAid F IH;AT g oW W
qTe FT A FT IAT & | sefr-medy oY
IJACHAAT wgigw 7 frmr g, 3a@ § A
adt wa1 2 fF a0 & AT FE SwET
R X gu A a0 w1zw 9T A@ fawar
¥ fwx grar gg & s wa femr o
wd aiwnT ¥ fawy ¥ fra amar 2, wrew
F9 g At § w77 fewrr &0 A faw
st ¥, ar wdl, FEd gwows i
WA AT FqT | W AE IART AGE
sreg & wr AW AdT g9 9w @)
afey, weow wiew, & wrdac wo
AT §—

In the last several years the prices have

never touched the floor or the
maximum price.

20-25 A ¥ W AW WIETH & FE
wroar fear & afifaqi & gafaa &
¥oft wgtea ¥ quAT gl g fEwr sm
aqYE qTEA FT ¥y & fAydmrc §oan
LAl

wifos ware s (st we wo
W) : Wit weETT A 9 A ¢ e oo
fram ware gamar &, 34 ®1 IaF AT
w1 Ifwx gew fadr | dwr WAt seew
F war fF ot &g wrsE 3, 97 mTEe
STEw & WEFET Ay @ L wE A oA
qg T Amar 3, 98 S & Afew e
far oitvrar SE@ FHT T AW
faor wear & 1 faed &= I v
ot f au Y wrew wfr ol afga, o
fredr ame off, aoFTc & IFwT W fyar)

MARCH 11, 1970

Oral Answers 12

WERE F o g A Fg T
R g fF aiiE gmzw F AsT IRk
g & fr waz argm afz wavé aew @
AT S, A FTer # owwrAd g
g it 3wt adz 7 o feamy #v
I T |A | AYCS AT AT Qo
HIFTT ¥ OFHT SG3eqT F1 & 94 qra 9
frea & ar samefer SmTade w5 GR
RGS Iqe &0 i, forasr agigar &
frara ®1 o= wrr a7 W FwA F Ay
AR AFAT 98 | gAMAG TH Al w1
2w uft & fr fram & sfam a=0
fox, oo faar #7 F IAEA wé’r
[T wFAT ¥\

A mzer A @ fRoemowd
AYYE ATTH FTARET | OHAIEFAT WIEH
Fatga &1 foqyd s xwr wra i,
a9 39 oL fa=arT #37 |

st dqer afem . wa soET @
IzEwm ¥ fr fearr &1 sfmaer fad,
at frga 25 arAt ¥ F9 fram & FOE
T ® WAT Y, ITEET AT IS &1 Aiq
2ot Az uta fa= s @, S,
FTad I A W AT qg qEr g, W
gfez &, gw surel #1499 A& Wi, Afe
qTEH ®1 A T@y ¥ fA¥ aqr quR
STEH ®T ITA F¥ FECT 7GR

MR. SPEAKER: The same question
was answered by him earlier.

St peAw weETE - X wTeE g
wradrq wer Ft ¥ quAr Wigar g—aar
g A af Fiwie foor 2 fe ww
feaTa & 919 T H AGT &, IW AW
1Y F9 219 IaA famar &, 3% wheg
¥ wazm A fay wafe & s G
IAATH F @OZA Fi WTE TroAT AAT
@R

AU AAE—ATL W F FNW W
w1 g ¥ WO AT agA A S
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fad az @t sr F & ¥ faw a7
g, wafe & gart agr w7 fFar
wt §, 3% ofw & faz ze fadedl &
fer A qard & v g w9,
Zxgered fad o= a g, wwF faa =
T ITG A @ 7

&t Wo To A : [EAAIT FqIW T
FFqeTEA (el & @Ay ¥ awaTd Afe
TT 09T 981 & | WEl ww  fwwrAr &
AN 7 AT, T ITIE A TS F
T[T ATHT K A 2, TAT HEET W I-
AT A & el FA THXCZ | AIE AvEA
F1 wwaz & af & fr s w3 AqE
arz® ¥t for wmw, & gwrdr G
Auer TgAr & frwayd grzm v ZWoIA
qTH F @A |

ol g% W wGATW . HATAT OAT
T g 2

st o o W : fraF wE ArEi
T8 sAe @ & fE ame A Imadr
oW ¥ FAr w8, zafEar m9iE wew
a3 ®{igt w1 war ¢ A 350

gaT—FrArTfesa a1 A4y wFfen
7 gadt Geawl & g gw fEadt &
srfw gram gadf waga w7 F fF ¥ 7q
T 9T AGAT FHT 99 F fAq wwavq
&Y, 1 3% 3w AT faa A a9

drat—gg 7 ox ddfqaawe &, fFas
¥t 7w AT ®T 72 § f& a1 w0
ymara gt @ #YT ST oE g 8, IEeT
ifen ofsor ¥ ¥ wfer ¥T afw
fra g o drar FiE as A fa= &
wma &1 4 frafraa & a& afe fasi #1 o
T wm qv g faor 1 wwy fed &1
H FA AT AT H AF A TEAT WY
farart #y o Ifaa 2w frdem, areT 24
LAt
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SHRI CHENGALRAYA NAIDU: May
I know whether the Minister knows that
cotton is mostly grownon dry lands ?
if so, does he also know that due to the
vagaries of the monsoon the crops
usually fail and only once in three or
four years there are good crops and
that due to the vagaries of the Government
prices also go down 7 Instead of shedding
crocodile tears in the budget about dry
farming, will the Government come forward
and fix support price which means that the
price will be fixed when the cotton crop is
still with the farmer and will not be fixed
after it has gone to the merchant 7 Will the
Minister announce here and now whether
they are going to fix the support price for the
year and are going to implement it ?

SHRI B. R. BHAGAT: The support
price is fixed every year much ahead of the
season on the recommendation of the ag-
ricultural price commission; it cannot be
announced in and out of season every year;
it is just done before the season, It is true
that only 16 per cent of the cotlon crop is
canal-irrigated, 42 per cent is dependent
on rains and the rest grows on scanly rain-
fall. The hon. Member is correct when he
says that cotton is grown mostly in dry areas
and as such is subject to the vagaries of the
monsoon. Therefore, dry farming techni-
ques have to be developed so as to imporove
the yield of cotton so that cotton produc-
tion may be higher and fluctuation may be
minimised.

SHRI SHIVAJIRAO §. DESHMUKH:
Sir,persi tly,the d d of this House has
been twofold: one is that the so-called ceil-
ing price on cotion should be made the
support price, and the second is the artificial
division of cotton into several varieties with
several rates, whereby the cotton trade pur-
chases at the bottom-most rate the entire
raw cotion, and the mills, if they have their
own purchasing agency, are made to purchase
the cotton at an exorbilant rale, showing
losses, and thereby defraud the State and the
cultivator simutancously solely with the help
of the governmental policy. So, may | know
what the GovernmeBt have donc so far to
improve the situation and see to it that the
so-called ceiling price really and practically
becomes the support price?
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SHRI B. R. BHAGAT: We can attack
this problem in a two fold way: first of all,,
to improve the supply of cotton so that the
cotton supply does not fluctuate too much
and lzad to price rise and fall, so that the
manipulation is not resorted to. The second
attack can coms from taking over the import
trade. The entire import trade, we are going
to take over from November next, so that the
public s:ctor agency is in a commanding posi-
tion in the supply of cotton, and sccondly,
build the experience to go into the internal
market, so that the public sector agency has
the commanding height positon,

Some Hin. Members rose

MR. SPEAKER: Yesterday, some hon.
Members met me in my Chamber, and they
pressed that no question should take more
than 10 minutes. Even then, in one hour we
cannot finish six questions. So, I think we
should strictly apply that procedure which
was suggested. Next question. (Interruption)
Shri Sanghi.

Aluminium Shipping Vessels

*365. SHRT N. K. SANGHI:
Minister of DEFENCE
state:

Will the
be pleased to

(a) whether the Defence services have
placed orders with an enginecring firm in
India for a good number of aluminium ship-
ping vessels:

(b) il so, the number of wvessels and the
value thereof; and

(c) what advantages have alumirium vessels
over thoss hitherto in use?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI M. R.
KRISHNA): () an‘l (b). No order for alu-
minium shipping vssels has becn placed.
Orders for 53 Mos. 9 19" aluminium Boats
used for erecting floating bridges in water
during operations hive been placed on two
firms. The value of the two orders is approxi-
mately Rs. 40 lakhs.

(¢) Thes= vessels have the following advan-
tagds over the conventional types of vessels:

(i) They are lighter for handling during
tactical operations,
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(ii) They can be easily transported and
stored.

(1ii) They have greater speed and
manocuvrability,

{iv) They are tougher for the weight.

SHRI N, K. SANGHI: This order for 53
boats has been placed with HINDALCO,
and the Ministry has spent Rs. 40 lakhs, when
the convantional type vessels would have cost
the Government much less, May I know from
the Minister whether he would be able to
inform us whether any tenders were invited
and alternative materials like glass-fibre and
ferro-cement were explored, which would have
costed you much cheaper and would have
given you greater advantages than the alu-
minium boats that vou have now ordered?

SHRI M. R. KRISHNA: These boats
were ordered only aficr getting the technical
advice and the users’ actual nceds. We had
invited tenders from /I firms which include
some of the public sector firms also. There
were three firms which quoted the lowest and
therefore we had to go in for these firms.

SHRI N, K. SANGHI: May 1 know
whether you have made a comparative evalua-
tion with other materials like glass-fibre and
ferro-cement which would have costed you
much cheaper and given you greater advan-
tage?” Why don't you get these boats made
in the defence production factorics which
have spare capacity and where a lot of work
has already been done in this field?

SHRI M. R. KRISHNA: As | have said,
a technical committee has gone into all these
aspects and only after their recommendation
the indents were placed.

SHRI N. K. SANGHI:
evaluation?

What about the

SHRI M. R. KRISHNA: Evaluation also
has been done. Tt is the effort of the Defence
Ministry and the uscrs to always think of

better equipment and therefore these boats
have been sought.

SHRT RANJEET SINGH: I would like
to know from the Minister whether some
advances have been made in the manufacture
of fibre-glass boats in this very country, and
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some private a gencies re using this on a large
scale, and in foreign countries they have
completely given up aluminivm in favcur
of fibre-glass, Moreover, is it also not a
fact that fibre glass is more resistant to
splinters and bullets and is absolutely
non-corrosive than aluminitm?1{ co. why
do we not go in for fibre glass ?

SHRI M. R. KRISHNA : The deve-
lopment of fibre glass is in its infan
slage in our country and we have 10 think
of some malterial which could be used im-
mediately. All these aspects were gone
into and, in fact, the users themselves
wanted this. Itis, thercfore, on their re-
quest that this is done.

SHRIP. G. SEN : What wuuld be
the comparative cost of this vessel as com-
pared to the traditional ones ?

SHRI M. R. KRISHNA : The firms
have quoted and we have accepted a price
of Rs. 76,000 per boat.

West German Minister’s Statement on
India’s Diplomatic Relation with German
Democratic Republic
-t

*366. SHRI INDRAJIT GUPTA:
SHRI H. N. MUKERJEE:

Will the Minister of
AFFAIRS be pleased 10 state:

EXTERNAL

(a) whether his attention has been drawn
10 a statement made by the West German
Foreign Minister that Bonn Government
reserved its Right to react if India established
full diplomatic relation with East Germany:
and

(b) whether Government have protesied

against such threatening stalement made in
Delhi?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH): (a
The Foreign Minister of the Federal Republic
of Germany at a Press Conference in New
Delhi on February 15, 1970 stated in answer
Lo & question that the FRG's policy towards
countries recognising the GDR will be shaped
in every individual case according to her own
interests involved and the situation obtaining
at that moment.
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SHRI INDRAJIT GUPTA: In this press
conference which the Foreign Minister of
West Germany held in Delhi he was reported
as having said that he was very pleased at
having come to know that the Government
of India was not going to change its attitude
to the German Democratic Republic, It is
on record.

SHRI LOBO PRABHU: Hear, hear.

SHR! INDRAJIT GUPTA: My friend
Ranga is saying**hear, hear.” An hon. Mem-

ber, Not  Shri Ranga, but Shri Lobo
Prabhu.
SHRI INDRAJT GUPTA: All right,

both of the same party. In view of the fact
that no less a person than the prime Minis-
ter had, at the same time, told a party of West
German pressmen who were accompanying
Mr. Walter Scheel that India has always had
this guestion of the recognition of GDR
before it and the Government of India would
do whatever it considers necessary in  the
interest of peace and security. 1 would like to
know what is the reaction of the Minister of
External Affairs 10 the categorical statement
made by Mr. Walter Scheel that he was very
pleased to know that the Government of
India was not going to change its attitude
towards GDR. Was this view placed before
him, or was he given a private assurance like
this? If the statement was not a correct and
accurate representation of what the Govern-
ment have Lold him, then why was this state-
ment not contradicted? Why is it remaining
uncontradicied up to this day?

SHRI DINESH SINGH: The two posi-
tions are not contradictory. Our position is
well-known and we have announced it in this
House and outside. Our relations with GDR
are very good. Our trade has been growing
and we shall contimue to strengthen our rela-
tions with them, as we consider il necessary.
This is exactly the position which the Prime-
Minister has also stated that we shall continue
10 strengthen our relations with GDR, depen-
ding upon the necessity of the growing
relations.

SHRI INDRAJIT GUPTA: Itis enctl_y
this prevaricating attitude that has led to this
question. [ must mention that Mr. Walter
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Scheel, in reply to questions from pressmen,
admitted that the Hallstein doctrine was as
good as dead. As you know, recently there is
a welcome development, the West German
Government has been forced to take realitics
into consideration and is having talks directly
with the Government of GDR,; that is to say,
they have begun to recognise it as a separate
entity. I would like to know what prevents
our government from coming out openly,
consistent with our policy of non-alignment,
and recognising both the German States. Is
it because we have become so dependent on
Bonn, or the West German Government,
which is manned by a large number of ex-
Hitlerites and ex-Nazis? We have become so
dependent and so frightened of West Germany
that we do not have even the guts to say that
the trade representation in Berlin which has
recently been given consular duties to per-
form is a Consular office. Our Governmeni
says that it is not a Consular Office. The
Officer-in-charge of our Trade Representa-
tion in Berlin has been assigned consular
duties but when the pressmen ask the Govern-
ment “‘does it mean a Consular office has
been opened 7" they say *‘no, it is not a Con-
sular office.”” What is the reason for this
panic and fear and for how many days is
this going to continue?

SHRI RANGA: Only days.

SHRI DINESH SINGH: There is no
panic or fear on our side. Our position has
been very clearly and categorically stated and
I have repeated it again just now. In our re-
lations with other countries we shall be guided
by our national interest and do not by
what others may think of it.

SHRI INDRAJIT GUPTA: What is
your national interest? How does your
national interest come in the way of recog-
nising GDR? Please tell us that.

SHRI BAL RAJ MADHOK: The same
as the recognition of Taiwan.

SHRI DINESH SINGH: I have not
stated that we are going to do one thing or
the other. I have only stated that our rela-
tions with GDR will be determined by our
developing relations with them and that we
shall have the necessary machinery to meet
the requirements.
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SHRI H. N. MUKERJEE: On the one
hand, Mr, Walter Scheel, the Foreign Minis-
ter of FDR has been constrained to state that
the Hallstein doctrine is no longer very rele-
vant, particularly when sirong powers arc
concerned. On the other hand, according to
Die Welt dated 4th November /969 one of
the official instructions given by the Foreign
Minister himself to the Heads of West German
Missions was that the Ambassadors were
called upon Lo continue to counteract uni-
laterally the efforts of the GDR to obtain
recognition, a very obvious reference to
countries like ours, where the people are
also asking for the recognition of the GDR
by the Government. Under these circums-
tances, may | know why it is that the Govern-
ment says that it will have its good time to do
one thing or the other? Do I take it that in
view of this specific statcment of the German
Forcign Minister the (Government continues
to be panicky about the whole business and
does not cven permil trade representation 1o
the status of the Consulate-General, which
was absolutely in conformity with the normal
very cautious international practice?

SHRI DINESH SINGH: No, Sir, in this
respect, we are not dictated by what  the
Federal Republic of Germany may say. We
welcome the change in their own attitude.
As has been pointed out by the hon. Member,
they have also trade relations with GDR
and they are trying to have talks with them to
settle their matters, We welcome that. There
is no question of our being pressurized by
FRG. We are considering this matter and we
shall take suitable steps at the appropriate
ume.

SHRI CHINTAMANI PANIGRAHI:
I would like to know from the hon. Minister
whether it is not a fact that keeping the in-
terests of our country our relations with
GDR should improve? Is it also not a fact
that we have to improve our relations with
GDR still further, if the situation so warrants
and it is in our national interest?

SHRI DINESH SINGH: Yes, Sir.

SHRI BAL RAJ MADHOK: While I
welcome the statement of the hon. Minister
that we will be guided by our national interest
in this matter, may [ know whethr it is not a
fact that the aid that we get from West Ger-
many is second only to what we have got
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from the United States during the last tweniy
years and that our national interest demands
that we should keep West Germany on the
right side of us? Therefore, can we have an
assurance that you will not adopt any dis-
criminatory policy in regard to GDR? If
you follow the policy of creating two Ger-
manys, you should accept the policy of two
Chinas. You should not discriminate in
favour of GDR in order to appease Russia
and your Communist friends here. (Interrup-
tions) This is in keeping with their tradi-
tion.

SHRI DINESH SINGH: So far as the
question of aid is concerned, 1 am afraid,
I have rather different views. 1 do not call
long-term credit as aid. From their point
of view it is purely export promotion, So far
as our getting credit facilities from the
Federal Republic of Germany is concerned,
we do get considerable credit facilities from
Germany but I might also point out to the
hon. Member that our exports to GDR are
also substantial; [ think, they have been
around Rs. 20 crores while those to FRG
have also been around Rs. 20 crores, There-
fore, in purely economic terms our relations
with GDR are also very important.

SHRI BAL RAJ MADHOK: What
about two Germanies and two Chinas?

SHRI DINESH SINGH: We do not
accept the theory of two Chinas.

SHRI G. VISWANATHAN: | want to
know from the hon. Minister whether our
non-alignment policy is against having full
diplomatic relations with some of the coun-
tries,like GDR and Isracl. What is the policy
of the Government of India? We are saying
it for a long time that relations are growing.
When are they going to grow to the full?

SHRI DINESH SINGH: The question
of non-alignment does not come into this. So
far as the question of our growing relations
is concerned, they have been growing. We
have a trade office and they are performing
consular functions. We shall keep the level
of representation according to what we con-
sider would be the requirement.
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SHRI HEM BARUA: In view of the fact
that many countries of the world that are
friendly to us have accorded diplomatic re-
cognition to both West Germany and East
Germany, why is it that East Germany is dis-
criminated against as you have discriminated
against Israel and Taiwan?

SHRI DINESH SINGH: We have not
discriminated against Isracl. We recognise
Israel. The hon. Member knows that. Our
relations have depended upon what we have
considered the appropriate level; similarly,
with the German Democratic Republic, There
are historical rcasons. Hon. Members arc
awarc—we have had several discussions of
this matter—of the historical growth of our
relations.

SHRI HEM BARUA: My question was:
Since most of the countries of the world that
are friendly 1o us have accorded recogniticn
to both West Germany and East Germany,
why is it that East Germany is discriminated
against as you have discriminatcd against
Israel and Taiwan?

SHRI DINESH SINGH: I would not
say that most countries have rccognised

the GDR.
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SHRI HEM BARUA: 1 said, most
countries has recognised both East Germany
and West Germany.

SHRI §. M. BANERJEE: 1 must ex-
press surprise at the question raised by Shri
Bal Raj Madhok who wants to sell this country
to the highest bidder.

SHRI BAL RA) MADHOK: 1 do not
want to sell it to Russia and China.

SHRIS. M. BANERJEE: We are opposed
to Russia and China. I am notinterested
in Russia. A leader of his calibre should not
have raised such a question,

AN HON. MEMBER: Hce should ask
whether a satellite country should be recog-
nised or not,

SHRI §. M., BANERJEE: [ want 1o
know whether it is a fact that more than
300 Members of Parliament belonging to
both the Houses and to the various political
parties—the ruling party and the Opposition
parties, with the exception of the reactionary
forces here—have demanded full recogni-
tion of the GDR and the Prime Minister
assured them about it. When is recognition
to GDR being granted and what is the reason
for nol recognising it so far; is it because of
pressure from the imperialist forces?

MR. SPEAKER: Some Members arc
expert in extending the scope of the ques-
tion.

SHRI DINESH SINGH: We have to
determine our relations with conutries accord-
ing to our national interest. (Interruptions)

SHRI 5. M. BANERIJEE: Sir, T want
your guidance, The answer should be speci-
fic. What is *national interest’—I want 1o
know,

MR. SPEAKCR: We will have some
debate on it later on. As to what is ‘national

interest’ we will discuss later on. (Marerrup-
tions) Order please.
SHRI YOGENDRA SHARMA: 315

M.Ps. arc demanding recognition of GDR.
You say ‘MNational intcrest”. What is this
National intercst?
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S_HR.I L. K. NAYANAR: The Weekly
*Blitz" reported in its 7th February issue;

**In New Delhilast week Bonn exerted
pressure through the Americans to block
GDR participation in a cultural event
and managed to get the cancellation. West
German Foreign Minister, Mr. Sheel,
visited India last month and put pressure
against India to stop the GDR recogni-
tion.”

In India surrendering to West German
pressure? I not, why the Government of
India is delaying the recognition of GDR?

SHRI DINESH SINGH: We are not
going lo surrender to  any  pressure.
(Interruptions)

SHRI §. M. BANERJEE: Is he sur-
rendering to his conscience or what?

Export of Shellac

+
*167. SHRI K. M. ABRAHAM:
SHRI C. K. CHAKRAPANI:
SHRI GANESH GHOSH:

Will the Minister of FOREIGN TRADE
be pleased to siate:

(a) whether it is a fact that shellac exports
from India are falling during the last five
yoars;
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(b) il so, steps taken by Government to
boost the exports;

(c) whether Government are considering
the proposal to introduce state trading in
exports of shellac; and

(d) if so, the details thercof?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) and (b). Exporis have
beeen fluctuating during the past five years
as per figures given below:

Year Qty.in Tonnes Valuein
Rs. lakhs
1964-65 17,201 417.00
1965-66 13,975 427.00
1966-67 15,854 546.55
1967-68 15,390 515,05
1968-69 17,713 502,05
(i) The Shellac Export Promotion

Council, Calcutta, sponsored by
Government are undertaking a
number of measures Lo increase
exporis by disseminating market
information. conducting market
surveys, participating in leading in-
ternational trade fairs and exhibi-
tions, conducting overseas publicity
and propaganda, sending delega-
tions elc.

(1)) Minimum Prices have been fixed
for export of all varicties of shellac
1o protect unit realisation.

(iii) Active efforts are bring made to
arrive al a comnon marketing
arrangement with Thailand, which
is the only other country producing
and exporting shellac.

(iv) Research and product development
is being carried out with a view to
popularise shellac as an important
indistrial raw material.

(v) A global survey on the export poten-
tial of Indian shellac has been con-
ducted recently. The findings of
the survey are being examined.
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(c) and (d). It is the policy of Government
to extend the role of Public sector in our
exports. As and when an item is brought
under Public Agency a suitable notification
is issued.

SHRI K. M. ABRAHAM: I want to
know whether synthetic shellac is therein the
world market to compete  with our
shellac?

THE MINISTER OF FOREIGN TRADE
(SHRI B. R. BHAGAT): There is com-
petition from synthetic shellac,—synthetic
resins— they are called. Such competition
is there.

SHRI K. M.ABRAHAM: Whicharethe
main countries where we export this shellac
and what arc the reasons for the fall of
exporis?

SHRI RAM SEWAK: The countries
are: USA: UK, West Germany, USSR, East
European countries, Australia, France, Italy,
Argentina and Japan.

SHRI K. M. ABRAHAM: What are the
main rcasons for the fall of exports from our
country to these places?

SHRI B. R. BHAGAT: | have explained
it. There is no fall. There are these figures
for these five years. It does not indicate a
fall. Some year il is going up. some year it
is going down. The main thing is the com-
peti.iun from Thailand. Thailand has come
in a big way in these synthetics. My collea-
gue has already explained the various steps
including research and development. proces-

sing ct¢. that arc taken so as (o increase
cxperts of shellac.
SHRI GANESH GHOSH: Is it a fact

that Governmer.t have nor made sufficient
effort to develop shellac-based industries in
our country so that bulk of the shellac could
be wilised as raw material and if so, will the
Goviernment consider taking  expeditious
steps to develop this neglected sector of in-
dusiry so that we could ensure sufficient
export of these shellac produces?

SHRI B. R. BHAGAT: Steps arc taken
not only for development but processing of
shellac. Bulk development is also under
consideration.
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Export of Salt

*369. SHRI R, K. BIRLA:

Will the Minister of FOREIGN TRADE
be pleased to state:

(a) whether it is a fact that the two-
member salt sales team which recently visited
some of countries of the Far Easl and South
East Asia has succeeded in procuring big salt
export orders;

(b) if so, the details of the orders and from
which countries they have been procured;
and

11, 1970 Oral Answers 28

(¢) the foreign exchange earned on account
of salt exports during the last three years,
year-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) and (b). Yes, Sir. Con
sequent on the visit of the sales team, STC
has secured sale orders for 4.30 lakh tons of
salt from South Korea and Taiwan,

(¢) Foreign exchange earned from the ex-
port of salt during the last 3 years, in rupee
cquivalent, is indicated below:—

1966-67
Rs. 90 lakhs

1967-68
Rs. 128 lakhs

1968-69
Rs. 130 lakhs

SHRI R. K. BIRLA: May I ask the hon,
Minister whether he knows that our salt
contains only 96 to 97 per cent NaCl, and if
50, why Government have not decided to in-
crease the NaCl content by getting the salt
washed and then export it?

THE MINISTER OF FOREIGN TRADE
(SHRI B. R. BHAGAT): Iam not a techni-
cal person like my hon. friend, and so, I am
not able to appreciate what he has said.
But the point is that we are exporting it to
Japan and various other countries, and they
find our salt comparable in quality and con-
tent,

SHRI R. K. BIRLA: My second question
is this. The valuc of the salt is regulated by
the party which gets the salt from our country.
1 would like to know whether a standard price
has been fixed.

MR. SPEAKFCR: Now, the Question
Hour is over,

SHRI R. K. BIRLA:
my question yet.

I have not finished

MR. SPEAKER: By the time he finishes
the introduction to the question, the Ques-
ton Hour is over. . .

SHRI R. K. BIRLA: I have asked only
one supplementary question, 1 have my
right to put two supplementary questions,
At present, the price of the salt is finally
regulated by the country which gets the salt,
because they have the NaCl content tested by
their laboratories. May I know why the
Government of India are not insisting on
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those countries having the = | tested in our
laboratories befere it is cxported?

SHRI B. R. BHAGAT: 1 have already
answered the question. Our salt is acceptable
to the countries that take it.....

SHRIR.K.BIRLA: But at a lesser value.

SHRI B. R. BHAGAT: In price and con-
tent and quality, our salt is acceplable 1o these
countries, and no such guestion has been
raised by them,

SHORT NOTICE QUESTION
Rehabilitation of Oustees of Pong Dam Area

SN.Q. 4. SHRI HEM RAJ:
SHRI VIKRAM CHAND MAHAJAN:

Will the Minister of IRRIGATION AND
POWER be pleased to state:

() whether it is a fact that about 20,000
families will be displaced as a result of the
construction of Pong Dam whose construc-
tion is going ahead of the schedule;

{by whether it is also a fact that no arrange-
ments have be:n made for the rehabilitation

of the affected families as promised by Gov-
ernment; and

{cy if so, the reasons therelor?

THE DEPUTY MINISTER IN THE

MINISTRY OF IRRIGATION AND
POWER (SHRI1 SIDDESHWAR PRASAD):
(a) About 20,700 families will be displaced
on the completion of the Pong Dam scheduled
for completion in June, 1973,

(by and (¢). The oustee families shall be re-
habilitated in the arcas served by the Rajas-
than Canal Project where 3.25 lakh acres is
agreed to be set aparl for the settlement of
oustees from Pong Dam and other Projects
connected with the construction of Rajasthan
Canal Project. Out of this about 2 lakh acres
is available in Stage-1 of the Rajasthan Canal
Project. Besides, rehabilitaiion grants, out-
stees will be given transporiation charges in
respect of themselves, their families and
live-stock. Drinking water diggies and sub-
sidised she'ler accommodations are being
constr ucted forthem in their new place of
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cettlement. About 2,500 housss and requisite
number of diggies are likely to be complered
by March/April, 1970. . Temporary (ransit
camps and ceriain oth2r facilities regarding
schooling, medical, grant of loans, improved
sceds and fertitisers have also Recen agreed
to be provided to the oustees who settle
in Rajasthan Cana® area.

SHRI HEM RAJ: Sir, as yor: might be
aware, this arca was the granary of Himachal
Pradcsh, and this area bas given tae highest
number of martyrs in the wars of 1962 and
1965 withy China and Pakistan respectively.
Tho.e Persons are Hoing 1o be displaced and
this Covernmient, instead of rehabilitating
them in time, has neglected their case. In
view of the fact that these persons are going
10 be dispiaced in 1970, may I kunow the
number of familics which will be displaced
when the coffer dam is built? At the persent
moment, about 1,000 families have been
austed from that area, but only 250 of them
hiws been rehakilitated and the Rajasthan
Governent has not constructed the honses
required for these families. Il the time-
schedule is adhered 0, and 211 these families
are ousted, will Government ensure  that
until and unless all the rehabilitation facili-
ties are provided there. these families will
not be ousted from that place and the work
on the Pong Dam will be stopped till that
time? May | know whether Government
are readv 1o do that?  Otherwise, 1 would
like to give this waraing that there will be &
<atyagraha and the work on that dam will

be brought to a stop.

THE MINISTER OF IRRIGATION AND
POWER (DR. K. L. RAO): As I expect,
about 12,100 familics will be ousted by June
1971 if the present programme of cc nstruction
is followed. 1 can assure the hon. Member
that unless these oustees are properly settled
and their convenience is attended to, we shall
not allow any impounding of water in the
Beas river and any construction of the dam

across thc river.

SHRI HEM RAJ: Mav I know whether
it is a fact that the Rajasthan Government
promised to give to these oustees 3.25 lnkhs
acres of land,and, thereafter, a committee of
Seocretaries had said that 3,25 lakhs acres could
not be given, and, therefore, they have resiled
from this position and they are saving that
only 1.90 lakks acres will be given 7 May

I also know whetker it was a fact that it was
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decided at the ministerial level that all these
lands would be allotted by the Himachal
Pradesh Govenrment 1o the oustees whereas
on the contrarv the lands are being allotted
by the Rajasthan Government and the Rajas~
than Gowvernment have already sent the
pattas to the oustees in spite of the agree-
ment, that had been arrived at the ministerial
level? May T know whether all those pattas
will be cancelled and the allotment work

will be given over to the Himachal Pradesh
Government ?

DR. K. L. RAD: The understanding that
Yias been arrived at is thar 3.25 lakhs acres
will be allotted bv the Rajasthan Governe
ment for the settlement of the oustees from
Himachal Pradesh. Punjab and .Taryana
and the Rejasthan Canal project area. Tt
has also bzen agreed that out of these 3.25
lakhs acres of land, the respective States will
be assigning the lands to the various oustees,
and that will be in most cases accepted by the
Rajasthan Governinent. That is the under-
standing that has been arrived at and we
shall follow that understanding and T do
not think that there wilg be any difficulty in
that regard.

SHR1 HFM RA): My question has not
been answered. The land was to be allotted
by the Himachal Pradesh Government, where-
as it is being allotted by the Raija than
Government on their own without consult-
ing the Himachal Pradesh Government.

DR.K.L.RAO: T had submitted that the
understanding is that the oustees of the
Pong Dam will be allotted the land fromally
by the Rajasthan Government, but the
Himachal Pradesh Government will he the
main authority to allot the 'and and also
decide the extent of the land.

SHRI VIKRAM CHAND MATIATAN:
While selecting sites for dams and building
dams, efforts should be made to minimise
misery and hardship to the persors or farmers
who are going to be displaced: at the same
time, the minimum acreage »f land should
be submevged. | recently read an article that
in Germany, instead of huilding an 800 feet
dam, thev built nine small dams so that the
minimum number of farmers were displaced
and minimum acreage of land was submerged.
In our country, it is just the reverse of those
nine German dams. The heignt of the present
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Pong dam would be about 1,500 feet, and two
lakhs acres of irrigated agricultural land would
be submerged under it and 1 lakh person

would be displaced. T would not be verv
harsh if I say that the present dam is a stand-
ing m of call towards the
farmers. It is also feared that they would
be ousted and displaced before compensation
is given to them, Twould like to know whether
compensation will be given to them before
they arc displaced and whether they will be
given enough time to file appeals and get
a decision thereon? Further, has any survey
been carried out to find out whether a smaller
dam could be built at an earlicr stage which
would reduce the height of the dam and
thereby we could save about a lakh of acres
of irrigated land, and if so, what the report
is, and if no survey has been carried out, the
reasons therefor?

DR. K. L. RAO: Very careful investiga-
tions were made in order to ntilise the Beas
water Lo the best national interest. 1 the dam
were built at less than the height decided
upon, it would be impossible to contain
the waters which have been got after a great
deal of argument wita Pakistan and these
wate-s will go to Pakistan,  Every study
es been made and it is £bsolutely esseatial
in the national interest that the construction
of the dam should beaccording to tne design
worked out in order to feed the lands of
India.

As regards the question of compensation,
compensation will be paid and the question
will be fully settled before any bunding is
taken up.

SHRI PARTAP SINGH: TIs it a fact taat
the Pong Dam oustees submitted a petition
about their gricvances and rehabilitation to
the Rajya Sabha? If so, has that petition
been disposed of by the other House and what
action has been taken by Government 01 the
recommendations of the Committee?

DR.K.L RAO: Ididnot follow the hon.
member fully. There are two committees.
One is the Chief Ministers’ Committee and the
other the Secretaries Commiittee. Any re-
presentation  will be heard by thesc people
and every justice will be done.

st Swwy awi . WeE AR, WEt
WERT ¥ wEr £ fe o A0 o qiM ¥
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DR. K. L. RAO: So far as settlement of
Oustees in Rajasthan is concerned, it stands
on a difierent footing from that in the case
of Bhakra. Here the people of Himachal
Pradesh affected will become the suhjects
of the State of Rajasthan, Therefore, I am
sure the Rajasthan Government will take
every step to see that these subjects are treated
most fairly. In fact, they have done so. They
have offcred quite a larye number of conces-
sions and amenities by way of construction
of kuchha houscs, drinking water diggies and
30 on. I am surc the oustees from Himachal
Pradesh to Rajasthan will be taken care of
in an extremely good manner.  We are also
watching it to sec that all the comforts of the
Ouslecs are attended to.

st s wnt o werw wEea, &%
ag W qer v 37 Sn #r s few
AT 9T AT AT GE | g ST
THIT Fadw-=ara (o8 & wia g7 iy
ar T8t ?

DR. K. L. RAO: The land will be paid
according to tne rules of land acquisition.
There is  nothing special in this particular
case.

SHRI VIRABHADRA SINGH: Ts it
a fact that 10,000 familics are scheduled to
be shified by the end of this vear. I also want
to know how much money has actually been
spent by the Government so far for providing
basic facilities suchas housing, water supply
and schools in Rajasthan where these people
are supposed o be rehatilited.

DR.K.L.RAO: [ havesubmitted already
that, not by this year but by Junc next year,
we are hoping that it will become possible
and necessary to most about 12,000 families,
and we are making arrangemen.s for cons-
tructing housing and so on for i1l these
people. Of course, it is a very tight pro-
gramme, but every effort will be made to do
that.

DR. KARNMNI SINGH: 1 have complete
sympathy with my friends from Himachal
Pradesh. We in Rajasthan fecl that il our
brothers in Himachal Pradesh are going to
lose their land, then we should try to help
and rechabilitate them in Rajasthan. We
believe in a policy of live and let live and fair
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play. However, we do have a slight appre-
hension in our mind after secing the border
dispules between Hnryana cnd Punjab and
Mysore and Maharashira. All these sorts of
quarrels are taking place which makes us feel
not even one country, 1 feel that any mass
migration of peaple coming from different
linguistic areas and different  cultural areas
is likely to pose this threat to o peacelul
State like Rajasthan,

oY IR A ARL . TET AIF OWTEN,
§T | wTAAE #aFd #@d & R E dmea
& mivgadag™ i &

o “ﬁﬁ!ﬁ CF A0 HART HEEL T
AEFT VRN E |

About forty years ago the Ganga Canal was
brought into northern Bikancr, and 30 or
40 years later a dispule arose about the lin-
guistic people residing in this arca. So, the
question that 1 wish 1o raise now is this,
What steps do Goverrment propese to take
to ensure that when ony mass migration of
this type takes place from one State to ano-
ther, linguistic or border problems are not
raised by these people who come and seitle
there?

DR. K. L. RAO: The Government of
Rajasthan is fully awarc of this and will take
all the necessary sters 1o vrsure that there is
no minority problem there,

ol frgaTmer @ & Ti AnARd
TRAHZ ¥ QeAl ARATE W G ¥H W

Lare REC BN edc BT TE TR S | 2
T AYFTL FAT B WEAl A WY
qATEs TAA MT IAR FAT AN | A@;
T g A il § Hicug wTarT Ay
A & | FT AR o omiea AT
fF 57 st ® a7 a5 7w fzar soqar 7

wW "ERYT . 5 qEE T q&id
femi w1 9w E

DR. K. L. RAO: It is an ofticial procc-
dure that unless the compensation is paid
and the people are displaced, they will not
be taken io other places. Therefore, it is an
ordinary procedurc under which the com-
pensation is paid.
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SHRI SHEO NARAIN : How much ?

i ORATE  TTHATE HAATT
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2 S g1, A4 IAAT iR AT
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WRITTEN ANSWERS TO QUESTIONS
Subsidy on Coir Goods Exports

*362. SHRIMATI SUSEELA
GOPALAN:
SHR1 A. K. GOPALAN:
SHRI P. P. ESTHOSE:
SHRI K. ANIRUDHAN:

Will the Minister of FOREIGN TRADE
be pleased to refer to the reply given to Un-
starred Question No. 3502 on  the 10th
December, 1969 regarding subsidy on Coir
Goods Fxports and state:

(ay whether any decision has since been
taken on the question of giving subsidy to the
industry to make it competitive in the fore-
ign market;

(hy if so, the details thereof; and

ey if not, when the decision is likely to be
taken!

THE DEPUTY MINISTER IN THE
MINISTRY OF FORLIGN TRADE (SHRI
RAM SEWAK): (1) to (¢). The whole
question is under active consideration and a
decision will be announced shortly.

Maove to Deprive Somali Indians of their
Jobs and Business

*368. SHRI G. Y. KRISHNAN : Will
the Minister of EXTERNAL AFFAIRS be
pleased 10 state:

(1) whether it is a fact that the Supreme
Revolutionary Council (Somali) has intro-
duced a bill according 1o which the Indians,
and other non-Somali nationals willlose their
jobs and business;

(b) whether the Government have taken
anole of it; and

fcvif so, their reaction and the measures
taken in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH[): (a)
and (b}. The Supreme Revolutionary Council
of Somali has issued a Decree amending the
Immigration Law of that country under which
no foreigners can be employed in Somalia
in any post for which qualified Somali citi-
zens arc available. The amendment does not
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cover persors who are sell-omployed.  As
far as the Government are aware, only one
Indian national has been affected by this
Decree and he has left Somalia,

(c) Government consider this as aninterual
affair of Somalia.

Completion of Irrigation Commission's Work
according to Schedule— March 1971

*370. SHRI SAMINATHAN:
SHRI N. R. LASKAR:
SHRICHENGALRAYA NAIDU:
SHRT DHANDAPANI:

Will the Minister of IRRIGATION AND
POWER be pleased 1o state:

(@) whether it 1s a fact that Irrigation
Commssion’s work which was originally
scheduled to be completed by M.Jrch 1971
has done very slow progress:

(b) if so, whether the Commission have
asked for an extension of time:

(c) whether itis also o fuct that the State
Governments are not helping the Conmis.
sion; and

(d) if so, whether 1t is also a fact that a
comprehensive questicnnaire wos sent to the
Statesin August but no State has so far replied
1o the questionnaire?

THE MINISTER OF IRRIGATION AND
POWER (DR. K. L, RAO): (a) to (d).Pro-
gress has not been as good as anticipated on
account of the delay in receipt of replies to
the questionnaire [rom the State Governe
ments. However, the Commistion has not
asked for any extension of time so far. They
have reported that replies have been received,
in part, from the Governments of Utlar
Pradesh, Maharashira and Kerala. Pre-
liminary memoranda have also becn reccived
from the Governments of Ahdhra Pradesh,
Assam, Kerala, Tamil Nadu, Uttar Pradesh,
Waest Bengal and Maharashtra.

WTTA-qTs &1 9T T | §
LG i
*371. = FEA WY wEAW
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w1 sfoww 5 45 Fae # F0
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Export of Bidis and Indian-made Cigars

*372. SHRIMATI ILA PALCHOU-
DHURI:
SHRI SHIVA CHANDRA JHA :

Will the Minister of FOREIGN TRADE
be pleased to state:

(a) whether it is a fact that export of
Indian-made bidis has shown a downward
trend during the last three years,

(b) if so, the exient (in terms of value)
and reasons of decline:
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(c) the steps if any, taken to improve the
situation;

(d) whether itis also a fact that the export
of Indian-made Cigars has completely stopp-
ed;if so,since when and the reasons therefor;
and

(e) the steps. if any, taken to revive the
export of Cigars and if not, why no steps
have been taken?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) Yes, Sir.

(b) Exports of bidis from India declined
from Rs. 21.5 lakhs in 1966-67 to Rs. 18.8
lakhs in 1968-69 due to the following reasons:—

(i) Ban imposed by Ceylon and UK
on import of bidis from India;

(i1) Awvailability of cheap cigarettes at
competilive prices;

(i) Difficultics 1 gelting consumer
acceptance in new markets; and

(iv) Heavy import duty in foreign mar-
kets.

(c) Registered exporiers of bidis are grants
ed import lincences at 2°, of FOB value of
exports for importing permissible types of
packing materials. The Tobacco Export

Promotion Council, constituted by Govern-
ment, has undcriaken a number of measures

for the promotion of tobacco and tobacco
products including bidis. Special efforts are
being made to introduce Indian bidis as a
noval and alternate smoking itemin sophi-
sticated markets by sending samples, popu-
larising attractive packaging, distribution
of publicity folders conducting market sur-
veys, parlicipationin international exhibi-
iions and trade fairs ete,

(d) Yes Sir; There have been no appreci-
able exports of Indian cigars since 1966 for
the following reasons:—

(i) Limited overseas demand due to
local production in most of the
countries.

(iiy Inability of India to produce
machine made cigars, which are
preferred abroad, due to inadequate
home demand.
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(e) Import licences are granted to regis-
tered exporters of cigars for raw materials
and packing materials, Excise duty is refund-
ed on cigars exported. A scheme for increas-
ing, Prodnction of good quality cigar
wrapper Tobaco is under consideration.

Export of Coaches to Taiwan
*373. SHR1 MOHAMMAD
SHRI NAMBIAR:
SHRI UMANATH:

Will the Minister of FOREIGN TRADE
be pleased to state:

ISMAIL:

(a) whether some coaches have been ex-
ported to Taiwan by the Integral Coach
Factory, Madras;

(b) if so, the number of coaches being
exported and the foreign exchange earncd;

(c) whether there is shortage of coaches
in India; and

(dy if so, reasons for exporting coaches
to Taiwan?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADEL (SHRI
RAM SEWAK): (a) and (b). Government
do not ordinarily maintain detailed infor-
mation in respect of commercial transactions
of individual Indian exporiers. However,
according to the available information, the
Integral Coach Factory have not exported
any railway coaches, as such,to Taiwan. They
had, however, supplied to the country 100
bogie trucks valued at about Rs. 21 lakhs.

(c) and (d). In making export commitments,
an endeavour is always made to draw a
balance between the imperative need for in-
creasing the foreign exchange carning of the
country and the need to meet the essential
domestic requirements. In the present case
of supply of bogies, the Intcrgral Coach
Factory were able to meet the export order
without any detriment to their normal pro-
duction, by increasing the manpower where
necessary.

Quota for Tea export between India and Ceylon

*374. SHRI J. MOHAMED IMAM:
SHRI R. R. SINGH DEO:
SHRI D. N. DEB
SHRI R. V. NAIK:
SHRI MAHENDRA MAJHI:

Will the Minister of FOREIGN TRADE
be pleased to state:
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(a) whether tea export quota between
India and Ceylon has already been fixed up
for 1970;

(b} if so, the details thereol; and

(c) in what way such a fixation of quota
would benefit our country?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) No, Sir.

(bv and (cy. Do not arise.
Songs includcd in Beating Retreat
Programme, 1970

*375. SHRI SAMAR GUHA: Will the
Minister of DEFENCE be pleased to state:

(a) whether it is a fact that programme
of music— Beating Retreat, 1970 included a
song ‘finale" as **Nehru Amar Rahe™;

(bY whether this song was included as
finale music every year in the above function
since the independence,

(c) if su, the reason therefor, and if not,
other songs included in the finale programme
dedicated to other great men of our country;

(d) whether similer songs dedicated to
Mahatma Gandhi, Father of the Nation,
and Netaji Subhas Chandra Bose, the greatest
revolutionary of India and Commander-in-
Chief of Azad Hind Fauj, were included in
such programme; and

(e) if so,the text of the song and if not,
the reason therefor?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING

(SHRI SWARAN SINGH): (a) to (c). In
the Beating Rectreat ceiemeny, 1970, 21
tunes were played. None of these tunes
depicled either the life or the work
of any of the grcat men of our country,
although one of the tunes had been named
‘Nehru  Amar Rahe' by the composer
as he had dedicated it to the memory
of late Pandit Jawaharlal Nehru. This tune,
which has no words or poems attached to it
and is pure instrumental abstract music,
was not played in the finale of Beating Re-
treat Ceremony in the past. As in previous
years tune of Mahatma Gandhi's favourite
hymn ‘Abide With Me¢' was included in the
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finaleof this ycar's Beating Retreat Cere-
mony.

Priority in Electrification for Unprojected
Areas

*376. SHRI BHOGENDRA JHA:
SHRI K. M. MADHUKAR:

Will the Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether there is any proposal to give

priority in electrification to such arcas,
where irrigation projects could not be
constructed;

(b) whether Government are encouraging
dry farming technigues in dry arcas; and

(c) if svu, the details thercof?

THE MINISTER OF IRRIGATION AND
POWER (DR. K. L. RAO): (a) From the
yeur 1966-67, rural electrification schemes
have bzen dovetailed with programmes of
Minor Irrigation for energising clusters of
wells or tubewells for increasing lood produc-
tion, The priority given to electrification of
those arcas where there is scope for energisa-
tion of pump-sets is being continued during
the Fourth Plan.

(b) and (c).For the development of dry
farming techniques in dry areas, the Govern-
ment of India in the Ministry of Food and
Agriculture are formulating a  Centrally
Sponsored Scheme for integrated dry  land
agricultural development. It is proposed to
start 16 pilot projects under this scheme
for implementation  during  the Fourth
Plan.

Discussion with Chairman, State Committee
for Foreign Economic Relations, U. S. S. R.
Regarding Expansion of Soviet Aided Project

*377. SHRI PREM CHAND VERMA:
Will the PRIME MINISTER be pleased to
slate:

(a) whether it is a fact that the Yice-Chair=
man and other Members of the Planning
Commission had discussion with Mr. Skach-
kov, Chairman of the State Committee for
Foreign Economic Relations, U.S.S.R. for
expansion of Soviet-aided Projects in India.
if 30, the details thereof;
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(b) which of the projects were the subject
matter of discussion and what were the
decisions taken; and

(c) whether any new project was also dise
cussed, if so. the details thereof?

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLANN-
ING (SHRIMATI INDIRA GANDHI):
(a) 1o (c).During his recent visit to India,
Mr. Skachkov, Chairman of the State Com-
mittee for Foreign Economic  Relations,
U.S.5.R. met Deputy Chairman and other
Members of the Planning Commiission on
10th February, 1970, In the course of this
meeting, the broader aspects ol Indo-Soviet
cooperation in important ficlds like iron and
steel, fertitizers, petrolevm and programmes
envisaged in these ficlds during the Fourth
Plan were discussed, No specific project was
discussed in detal,

Import of ladian Goods into ltaly
through other Countries

*178. SHRI K. P. SINGH DLO:
SHRI NANJA GOWDLR:

Will the Minister of FOREIGN TRADE
be pleased to state:

(ay whether itis a fact that a large number
of products imported into ltaly from other
countries are Indian make;

(by if so, whether Government have made
any assessment of the **Switch Trade™ of

Indian goods into laly; and :an

(cy if so, the result thereof and the steps
taken by Government in the matier?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) 10 (¢). There have been
occasional reports of a general rature that
some Indian gouds are finding their way into
Ialy from third countries. Whenever these
cases come 10 the notice of the Government,
such investigations as may be nccessary, are
made with 8 view (o laking appropriate
remedial action. Precise assessment of the
total size of such diversions has nol been
possible in the absence of details of specific

cases.
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Regular Military [raining in
Pak-occupicd Kashmir

*379. SHRI 8. M. BANERIJEE: Will

the Minister of DEFENCE be pleased to
state;

(a) whether it is a fact that in Pakistan
occupied Kashmir there is a regular Military
Training going on with a view to infiltrating
in Kashmir Valley; and

(b) if so, steps taken by Government to
stop such infiltration?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING
SHRI (SWARAN SINGH): (a) and (b).
Pakistan has armed and trained a large
number of irregular forces called Mujahids &
other para'military forces in Pakistan-occus
pied-Kashmir, in guerilla tactics, sabotage
and other subversive activitics. Thedcvelop-
ments in this regard have been taken into
account in making our plans. Our security
forces continue to be vigilant on the border/
Cease Fire Line in J & K.

Theft of Transformer of D. E. S. U.

*380. SHRI V. NARASIMHA RAO:
Will the Minister of TRRIGATION AND
POWER be pleased to state:

(a) whether any clectric transformer of the
Delhi Electric Supply Undertaking was stolen
from a field near Tilak Nagar;

(b) if so, the cost of the transformer;

(¢) the reasons for leaving the meas un-
guarded; and

(d) the result of the investigations made so
far?

THE MINISTER OF IRRIGATION AND
POWER (DR. K. L. RAO): (a) One trans-
former of 100 KVA was stolen on 16th
January, 1970 from a field ncar Tilak Nagar.

(b) The cost of the transformer is approxi-
mately Rs. 7,000,

() The cost of providing watchmen for
guarding each of the transformers in outlying
rural areas is prohibitive. As a safeguard
against thefts the transformers are welded
to the supporting pole-mounted structures
in rural areas.
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(d) The police investigations are in pro-
gress.

Nuclear Non-proliferation Treaty
Rumania and West Germany

between

*381, SHRI MADHU LIMAYE : Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether the Government's attention
has been drawn to the signing of the Nuclear
Non-Proliferation Treaty by Rumania and
West Germany;

(b) whether the big power pressure on
India for signing this Treaty and bartering
away our national birth right is likely to in-
crease;

(¢) how do the Government propose to
resist this pressure; and

(d) the reason for not undertaking a study
as regards the cost involved in manufacturing
nuclear weapons for defence purposes?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH): (a)
Yes, Sir.

(b) and (¢). India’s position on the Non-
Proliferation Treaty has been fully explained
to all the countrics including big powers,
in international forums and bilateral dis-
cussions, and is understood by them. No
pressure is being or can be put on India.

(d) The guestion does nol arise in view
of our policy to use nuclear energy exclusively
for peaceful purposes.

Entry of East African Indians in Britain

*3R2. SHRI P. GOPALAN:
SHRI K. RAMANI:

Will the Minister of
AFFAIRS be pleased to state:

EXTERNAL

(a) whether it is a fact that an Indian
Delegation led by the Secretary for External
Affairs had talks with the British team re-
garding raising the quota of East African
Indian families in Britain; and

(b) if so, the gist of the talks and the reac-

tion of Government thercofl?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
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(SHRI SURENDRA PAL SINGH) :
(a) and (b). During the Indo-British bilateral
talks at the official level held in London in
January, 1970, the Indian Delegation, among
other things, raised this question. The urgent
need for increasing the quota to allow entry
to a large number of such people who have
lost their jobs and trade was stressed by our
delegation. The British Government have
agreed to consider these suggestions.

Talks with West German Foreign Minister

*383. SHRI MANIBHAI J. PATEL:
SHRI SITARAM KESRI:
SHRT BAL RAJ MADHOK:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether talks were held with the West
German Forcign Minister who visited India
in February, 1970; and

(b) if so, the main points discussed?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI DINESH SINGH): (a) Yes,
Sir.

(b) A copy of the Joint Communique
issued on the occasion and which sets out the
principal subjects discussed is placed on the
Table of the House. [Placed in Library. Sec
No. LT-—2801/70).

Farakka Project

*384, SHRI BABURAO PATEL: Will

the Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether it is a fact that the General
Manager of the Farakka Project has informed
the Irrigation Minister of West Bengal that
attempts are being made to sabotage the en-
tire project by some workers;

(b) the number of fuel pumps pilfered and
the subsequent loss to the Government on this
account, and the amount of foreign exchange
involved in replacing the stolen equipment;

(c) whether it is a fact that security men
employed by the Watch and Ward Section
give a free hand to saboteurs to do what they
like; and

(dy steps taken by Government to prevent
further sabotage of the Farakka Project, if
not, the seasons therefor ?
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THE MINISTER OF IRRIGATION AND
POWER (DR. K. L. RAO): (a) No sabo-
tage by the Project workers was reported.
However, sudden missing of certain valuable
parts of machinery from the project site,
immobilising certain costly equipment, were
brought to the notice of Irrigation Minister
of West Bengal as well as police authorities
of West Bengal.

(b) So far 10 Fuel Pumps have been stolen
from time to time. The recent loss is of 6 fuel
pumps involving an amount of Rs. 45,000
approximately;

The amount of foreign exchange involved
to replace the above 6 Fucl Pumps is not
readily available as the Fuel Pumps were im-
ported along with the equipment and not
scparately. However, the foreign exchange
element would be about 80 to 909, of the cost
shown above.

(c) Government have no knowledge.

1d) Guarding arrangements ol the property
already cxist and loss was reporied to the
local police for investigation. The Inspector
General of Police, West Bengal and Central
Burcau of Investigation were also requested
1o probe into the matter. The recent deterio-
rating law and order situation has been
brought to the notice of the Chief Minister,
the Deputy Chief Minister and Minister for
Irrigation and Waterways, West Bengal.

Appointment of Governor of Reserve
Bank of India

*385. SHRI JYOTIRMOY BASU: Will
the PRIME MINISTER be pleased 1o stale:

(a) whether the present Governor of the
Reserve Bank of India, Shri L. K. Jha, has
been appointed as India’s new Ambassador
in Washinglon;

(b) if so, who is being chosen as the new
Governor of Reserve Bank of India in suc-

cession to Shri L. K. Jha;

(c) whether Government has laid down any
principle guiding the appointment of Ambas-
dadaors; and

(d) if so, what is that principle?

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLANN-
ING (SHRIMATI INDIRA GANDHI):
(&) Yes, Sir.
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(b) The matter is under consideration.

(c) and (d). A good many of the Ambassa-
dors are chosen from Grades I to V of the
Foreign Service. Each such appointment
is made taking into account various factors
such as the level of the post, the grade of the
officer concerned, the broad requirements
of the post, the officer’s previous posting, his
experince and his apitude. For some appoint-
ments Government also consider distinguished
persons from other services or from public
life. In coming to a decision on such appoint-
ments, Government take into account the
background and experience of the persons in
view and their suitability for the particular
assignment.

Citizenship to Indians in Burma and Transfer
of their Assets

*386. SHRI A. SREEDHARAN: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether the Government of Burma had
given any assurance rgarding the grant of
citizenship right to Indians in Burma;

(b) il so, how far it has been fulfilled; and

(c) the steps taken by Government of India
in nmegotiating the transfer of asscts left by
the refugees with the Burmese Government?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a) The
Government of Burma have indicated their
intention to grant citizenship to those non-
nationals including persons of Indian origin
in Burnm'a who qualify.

(b) The Government of Burma are under-
stood to have appointed Scrcening Com-
mittees to scrutinise the applications submitted
by non-nationals for the grant of citizenship.

(c) The question of compensation for the
assets of Indian nationals who have returned
from Burma is under the consideration of both
the Governments.

Cholce to Nagas in Burma for Homeland

*387. SHRI MAYAVAN: Will the
Minster of EXTERNAL AFFAIRS be pleased

to state:

(a) whether it is a fact that Nagaland
Government have told the Union Government
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that Nagas in Burma should not be debarred
from choosing the country of their choice;

(b) whether the matter has been taken up
with the Government of Burma; and

(c) the reaction of the Union Government
and the Government of Burma in this regard?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI DINESH SINGH): (a) to
(c\. The Government of Nagaland have from
time to time made cehain suggestions to the
Government of India which are rcceiving
attention.

Basic Disputes in the Way of Indo-Pak
Relation
*388., SHRI YOGENDRA SHARMA:
SHRI BENI SHANKER
SHARMA:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether it is a fact that President
Yahya Khan of Pakistan had made a state-
ment saying that the relations with India
could be improved if only the basic disputes
between theilwo countries were solved; and

(b) il so, the details of basic dispulcs as
pointed out by him?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
and (b). President Yahya Khan of Pakistan,
while talking to newsmen in Dacca on 31
December 1969, is reported to have made a
statzment to the effect that normal and lasting
friecndly relations betwecn  Pakistan and
India could not be established unless what
he called *'basic disputes” between the two
countries were solved. According o  the
report, the President did not specify the basic
disputes in this statement.

Indraprastha Power Station, New Delhl

*389. SHRI CHINTAMANI
PANIGRAHI:

SHRI YASHPAL SINGH:

Will the Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether the Committee appointed to
enguire into Delhi's ‘C’ power station’s fre-
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quent breakdown, has submitted its report;
and

(b) if so, their recommendations and action
taken thereon?

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): (a) The
Committee submitied its report on 28th
February, 1970.

(b) The conclusions of the Committee are
briefly indicated below:

(i) The break-down occurred due to
failure of 12 bolts which fastencd
the upper half of the first stage in-
termediate diaphragm with nozzle
plate of the turbine. Bolt No. | was
the first 1o fail much earlier at the
threaded end and this failure was
mostly likely due to initial over-
tightening or defect of the bolt. The
failure of this particular bolt first
of all at a much earlier stage led
to wvibrations and consequential
failure of the remairing 11 bolts
due to falique.

(ii) The damage to the curtis wheel of
the turbine could have been avoided
as the failure of the bolts and the
damage to the crutis wheel could
have occurred within a short time,
The degree of damage 1o the sub-
sequent stages may have been mini-
mised il a shut-down could have been
taken when indication of vibration
was noticed,

The recommendations of the Committce are
given in the statement laid on the Table of
the House. [Placed in Library. See No. LT-
2802/70].

These recommendations have been for-
warded to the Delhi Electric Supply Under-
taking for implementation.

Shortage of photographic paper

*390. SHRI RAM SINGH AYARWAL:
Will the Minister of FOREIGN TRADE
be pleased to state:

(a) whether it is a fact that there has been
a very great shoriage of photographic paper
due to curbs on import material used
for making this paper:
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(b) whether it is also a fact that due to
this shortage photographic paper was sold
in the black market at four times the original
price; and

(c) if so, steps taken by Government to
relax import restrictions from photographic
material?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) Representations have
been reccived about the shortage of black
and white photographic paper, but the shor-
tage is nol due to any curbs on imporis of
raw materials used for making this paper.

(b) Whilst Government have no informa-
tion that photographic paper is being sold
at four times the original price, it is under-
stood that in respect of cerlain sized some
dealers have raised their prices.

(c) Arrangements arc being made to allwo
additivnal raw material imports to the unils
producing photographic paper to enable them
to increase production. Meanwhile, import
of pholographic paper worth Rs. 13.5 lakhs
is being arranged through the State Trading
Corporation of India.

Allocation of Foreign Exchange for Import
of Capital Goods

2401, SHRI JYOTIRMOY BASU: Will
the Minister of FOREIGN TRADE be
pleased to state the value of foreign exchange
grantcd to each of the 75 big business houses
as enumerated in the list of Monopolies En-
quiry Commission Report 1965, other busi-
ness houses in the private sector and public
secter undertakings during the third Five
Year Plan period (1961-62 to 1965-66) and
since the years 1966-67 to 1969-70 for the
import of capital goods?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): Details of import licences
issued are published in the *Weekly Bulletin
of Industrial Licences, Import Licences and
Export Licences’, a copy of which is available
in the Parliament Library.

Supply of Radars by U.S.A. to India

2402. SHRI BABURAO PATEL: Will
the Minister of DEFENCE be pleased to
state:
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(a) whether it is a fact that the supply
of radars to India by U.S. as part of its mili-
tary aid was discontinued soon after the
Chinese invasion in 1962;

(b) salient details of the three proposals
made respeclivcly by the Depar.ment of
Atomic Energy, Bharat Flectronics and
Defence Science Organisation in respect of
the Rs. 60 crore project to provide commu-
nication links for radar urits; and

(c) whether it is a fact that the entire pro-
ject  is hanging fire for scven years now;
Steps taken o expedite the working of the
project ?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY FNGINEERING
(SHRI SWARAN SINGH): (a) Some
radars were supplied by the United States as
aid after the Chinese invasion but further
assistance was stopped after the conflict with
Pakistan in September, 1965,

(b) Only 2 tenders have been received, viz.,
from M/s Bharat Electronics Limited and the
Depariment of Atomic Lnergy for providing
communication links for the Radar units.
It is not in public interest Lo give the details
thereof,

(¢) The first consideration to this system
was given in 1964, [t was revived with the
resumption of Military Credit Sales by the
United States in April 1967. The proposal
has since then been pursued as part of the
over-all Air Defence System. The two
detailed proposals received are under evalua-
tion by a Committee. The Project will be
further progressed on receipt of the Com-
mittee’s report which is expecied shortly.

Visit of Indian Delegation to Ceylon for
Discussion on Irrigation and Power Prospects

2403. SHRI BABURAO PATEL:
SHRI RABI RAY:

Will the Minister of IRRIGATION AND
POWER be pleased to state:

{a) names of persons from India who were
invited by the Government of Ceylon on
January 13, 1970 for a seven-day-visil, for
discussions on the irrigation and power pro-
jects under implementation in Ceylon;

(b) whether the Union Minister for Irriga-
tion and Power examincd the possiblitics of
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technical collaboration between India and
Ceylon in the field of irrigation and power
development; and

(¢) if so, the details thercof?

THE DEPUTY MINISTER IN
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): (a) The Minister of Irrigation
and Power was accompanicd by Shri N.G.K .
Murti, Chairman & Managing Director,
Water and Power Development Consullancy
Services (India) Ltd., and Dr. H. P. Srivas-
tava, Director, Farm Advisory Urit, Mir is-
try of Food and Agriculture, during his
seven-day visit to Ceylon from 13th January,
1970, at the invitation of the Government
of Ceylon.

THE

(b) and (¢). The possibilitics of Indian
assistance being provided in the preparation
of designs and specificatiors for pcwer and
irrigation projects in Ceylon were discussed.,
It was suggested to the Prime Minister of
Ceylon and his Minister for Power that for
the mutual benefit of both the countries,
Ceylon and Indian Power Grid Systcms may
be inter-connected. Both of them have gene-
rally welcomed the idca.

Foreign Tours of Officials of STC

2404, SHRI BABURAO PATEL: Will
the Minister of FOREIGN TRADE be
pleased to state:

(a) number of foreign trips made by 10
top ofticials of State Trading Corporation
during 1969, names of countries visited,
purpose for which visits were made and cost
of Government including air fare and foreign
exchange; and

(b) exact benefits that accrued from these
trips in term of export business?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) and (b). A statement
is laid on the Table of the House. [Placed in
Library. See No. LT-2803/70].

Discomfiture to Mauritius Ambassador to
United Nations at Palam Alrport

2405, SHRI M. L. SONDHI: Will the
Minister of EXTERNAL AFFAIRS be

pleased to state:
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(a) whether any enquiry was made by him
into the circumstances in which the London
bound Mauritius Ambassador to the United
Nations was left behind in the V.I.P. lounge
at Palam Airport on January 24, 1970;

(b) whether any explanation has been
conveyed to the Mauritius Government
kes=ping in view the close and fricndly rela-
tions between the two Government; and

(c) what steps are being taken to avoid such
unfortunate incidents?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) This unfortunate incident has been en-
quired into by the Ministryof Civil Aviation
and Tourism.

(b) Yes, Sir. The circumstances have been
explained with an apology to the High Com-
missioner of Mauritius in India. The latter
has desired that the matter be treated as
closed.

(c) The Ministry of Civil Aviation and
Toursim have suggested disciplinary action
against the official concerned.

Slow Progress in implementation of Decisions
reached at Indo-Ceylon Meets

2406, SHRI M. L. SONDHI: Will the
Minister of FOREIGN TRADE be pleased
to state:

(a) whether his attention has been drawn
to a statement by Ceylon’s Minister of State
expressing disappointment with New Delhi’s
slow progress in implementing several Minis-
terial level decisions taken during two rounds
of talks in Delhi and Colombo in the last two
years; and

(b) whether any assurances have since then
been conveyed to the Ceylon Government
keepingin view India's close ties with Ceylon?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) and (b). Government
have seen a press report in one of the daily
newspapers. The implication that further
action in the field of economic and commercial
co-operation between the two countries rests
only with the Government of India, is not
correct. In accordance with the decisions
taken at the first meeting of the Indo-Ceylon
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Joint Committee on Econemic Co-operation,
the areas where good potential exists for ex-
pansion of mutual trade and industrial co-
operation have been examined by the joint
study groups constituted by the Committee.
As decided by the Committee, their recom-
mendations will now be placed before it at
its next meeting. The Government of India
have already moved the Government of
Ceylon through diplomatic channels to in-
dicate the dates convenient to  them for the
next meeting of the Indo-Ceylon Joint Commi-
ttee. Their response is awaited.

Rum Purchased from Moban Meakin
Breweries Ltd.

2407. SHRI CHANDRA SHEKHAR
SINGH: Will the Minister of DEFENCE
be pleased to state:

(a) the quantity of rum purchased by the
Canteen Stores Department from Mohan
Meakin Breweries Ltd. during the last year
and the percentage thereof as compared to
the CSD's total rum purchase;

(b) whether it is a fact that M/s Mohan
Meakins have deployed a retired Brigadier
to canvass its products in the Army Head-
quarters and influence high officials through
the distribution of free liquor samples and
other Mohan Meakins novelties for securing
orders from C. S. D. through higher
channels;

(c) the authority under which such retired
officers are allowed to enter Army Head-
quarters and meet senior officials of the
Armed Forces HQrs to canvass business for
commercial firms on the pretext of official
business and be a security risk; and

(d) thefresh orders being issued by Govern-
ment to check this practice?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING
(SHRI SWARAN SINGH): (a) 67,400
dozens bottles of rum were purchased from
the firm during 1968-69. This quantily repre-
sents approximately 7.774 of the total pur-
chases of rum during that year.

(b) It is correct that a retired Brigadier
joined the firm with effect from 2nd April.
1969. Mo exercise of wrongful influence by
the officer in question has however come to
the noticr of the Government.
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(¢) The retired Service Officers are treated
like any other civilian so far as their entry
into the Armed Forces Headquarters is con-
cerned and they are subject to the same
security arrangements.

(d) Does not arise, in view of (b) and
(c) above.

Charter of Demands Presented by Canteen
Stores Department Employees Union

, 2408. SHRI CHANDRA SHEKHAR
SINGH : Will the Minister of DEFENCE
be pleased o state:

(a) whether the newly formed Employees
Union of the Canteen Stores Deptt. Delhi
and New Delhi Establishment had presented
any charter of demands to the C.S.D. Manage-
ment ;

(b) if so, the details of those demands;

(©) which of them had been accepted and
which ones were not acceptable to the
Management ;

(d) the reasons for non-acceptance of those
demands; and

(e) the steps being taken to implement
all the Employees demands in rofo?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING
(SHRI SWARAN SINGH): (a) to (e). The
Workers" Association of Canteen Stores
Department (India) have made the following
requesis;

(i) Rent for accommodation provided
by the Government should be char
ged as in the case of Government
employees.

(ii) The affairs of CSD(I) Employees
Cooperative Credit Society Ltd,
Bombay, should be investigated as
the Association felt that the funds
of the Society were being misused,

(iii) The difficulties experienced by the
staffl and their families in getiing
medical facilities in military hospi-
tals should be removed.

(iv) Regular appointments should be
given to ‘‘temporary hands.”
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(v) Ration allowance should be given to
ployees at Dimapur, Siliguri and
Panitola from February, 1964.

(vi) Short term loans from Cooperative
Credit Socicty at Bombay should be
available to employees of installa-
tions all over India and not limited
to the employees in Bombay only.

2. The following is the up-to-date position
in respect of the above items:—

(i) The matter is under active consi-
deration,

(ii) The representatives of the Union
have been advised to move the
competent authority under the
Maharashtra cooperative Society
Act,

(iii) The CSD(I) employees and their
families are already entitled to medi-
cal treatment in military hospitals,
The Union has been advised to bring
any specific cases of denial of medical
facilities to the notice of the Mana-
gement of the CSD(I).

(iv) The representatives of the Union
have been informed that appoint-
ments will be made on a rugular
basis as soon as the regular staff
structure of each Unit is finalised.

(v) It has been explained to the Union
that on the analogy of Defence
civilians in static units, the CSD(I)
employees are not entitled to ration
allowance, but were given the same
from 1st November, 1966, onwards
as an additional concession.

(vi) The union has been advised that the
matter lies within the jurisdiction ¢f
the CSD(J) Employees Cooperative
Credit Society. Itisfor the members
to seck appropriate remedy in accor-
dance with the provisions of the
Maharashira Cooperative Societics
Act.

Formation of Employees Union by Canteen
Stores Depertment Employees at Delhi
and New Delhi

2409, SHRI CHANDRA SHEKHAR
SINGH: Will the Mirister of DEFENCE
be pleased to state:
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(a) whether a separate Employees Union
was formed by the Canteen Stores Depart-

ment Employees at Delhi and New Delhi
estiblishments;

(b) if so, whether it has formally been
recognised by the Canteen Stores Depart-
ment Management; and

(c) if not, the reasons therefor?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINECERING
(SHRI SWARAN SINGH): (a) A scparate
union called the Workers Association of
C.5.D.(I) with its headquarters at Delhi has
been formed.

(b) Yes, Sir.

(c) Does not arise.
Tmport of Surgical Equipment

2410. SHRT CHANDRA SHEKHAR
SINGH: Will the Minister of FOREIGN
TRADE be pleased to state:

(a) whether instructions to the Chief Con-
troller of Imports and Exports has been
recently issued to issu import permits to all
Indian Doctors returning home from abroad,
to import vital surgical implements as part
of their tools;

(b) if so, the details of tools that could be
brought to India by the home-returning
doctors and the limits of the cost thereof in
foreign currency, i.e. pound, sterling;

(c) the percentage of customs duty that is
charged on such import of surgical tools; and

(d) the time-limits within which a doctor
is allowed to complete the imort of his tools
from the date of issue of permit of import?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) to (d). No instructions
have been recently given to the Chief Con-
troller of Import and Exports regarding the
issue of Customs Clearance Permiis to Indian
doctors returning home from abroad for the
import of vital surgicalinstruments. Customs
Clearance Permits are not issued in such
cases but professional apparatus and instru-
ments are allowed clzarance by the Customs
authorities without an import permit upto
alimit of Rs. 8,000/-in the case of a msdical
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practioner in addition to the normal baggage
allowance admissible to him under the non-
tourist baggage rules, in case his stay abroad
has been for a minimum period of one year.
The Customs duty on surgical instruments
imported under the non-tourist baggage rules
is 100 per cent.

Discussion between Burmese Ambassador
in India and Lt. Governor, Manipur

2411. SHRI RAMACHANDRA
VEERAPPA:
SHRI Y. A. PRASAD:

Will the Minister of EXTERNAL AFFA-
IRAS bz pleased Lo state:

(a) whether it is a fact that Ambessador of
Burma in India had discussion with the Lt.
Governor of Manipur rcgarding the Move-
ment of the Naga, Kuki and Mizo hostiles
across th: international border belween
India and Burmy; and

(b) if s, the outcome of the discussions?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a) No.
Sir. The Ambassador of Burma paid a cour-
tesy callon the Lt. Governor of Manipuer
at Imphal while en-route to Tamu to receive
the Burmese lcader of the Joint Boundary
Commission.

(b) Does not arise.

West Asia Situation

2412. SHRI RAMACHANDRA
VEERAPPA:
SHRI Y. A. PRASAD:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the attention of the Govern-
ment has been drawn to the news appearing
in Hindustan Times of 14th February, 1970
that situation of West Asia is more serious
than ever befor since the sixty days war in
June, 1967; and

(b) if so, the reaction of the Government
in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURNDRA PAL SINGH): (a) and
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(b). Yes, Sir. Government are aware of the
seriousness of the situation in West Asia and
are concerned at the further deterioration in
the recent months. We regret that no progress
has so far been made in the implementation
of the Security Council Resolation of Novem-
ber 22, 1967, which provides the necessary
framework for a peaceful settlement of the
dispule,

Projects of Maharashira Pending Clearance

2413, SHR1 GEORGE FERNANDES:
Will the Minister of IRRIGATION AND
POWER be pleased 1o stale:

(a) whether Government have received any
note/representation from the Government
of Maharashtra about the projects pending
clearance;

(b) if so, the details thereof;

(c) the reasons for the delay in  giving
clearance to the projects; and

(dy when it is proposed to complete the

clearance?

THE DEPUTY MINISTFER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): (a) The Government of Maha-
rashira have been urging the clearance of
certain irrigation projects.

(b) the projects in question are:
Tapibasin:

Upper Tapi project and Haranbari medium
irrigation scheme.

Tillari hasin:
Tillari project.
Godavari basin:

Upper Wardha, Upper Penganga, Pench
irrigation, Lower Penganga. Lendi and Upper
Pravara projects and 16 medium irrigation
projects.

Krishna hasin:

Dudhganga project and 3 medium irriga-
tion projects.

Amba basin:
Amba Valley medium irrigation scheme,
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(c) and (d). A large number of schemes had
been approved in Maharashtra and the spill-
over cost of these schemes is of the order of
Rs. 210 crores and therefore difficulty was
felt for including the Upper Tapi Project
within the irrigation programme of Ras.
123.93 crores envisaged in the draft Fourth
Plan of the State. The question of clearance
to the scheme is now under consideration of
the Planning Commission in the light of the

increased Plan size of the State,
It is considered that it would not be appro-

priate to give clearance to projects in the
Krishna and Godavari basins while the water
disputes in respect of the rivers are under

consideration of the Tribunal,
The replies to the comments of the Central

Water and Power Commission on the Tillari,
Amba Valley and Haranbari schemes are
awnited from the State Government.

fewmaa st qr g frgefiaecn &
fadr faarondt afan

2414. wite Wo wo difws : ww
frarf awrfagm o ag @@ # g
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fass &5 aar dgwar T AR W@
wgra & wark Wt oft ferard A
frea afcatorarg

2415 st wgrowtey wWedr o @
fearg aar fager 5o a7 @y A FW
w0 fr fava &% ao1 qqFa g &
# Fggar ¥ "«rar ar @ faarg qar
fagg ofammmi & am @n @ 9
W qrE i owa A% fead) e gi g

feart o fama s & -t
(st fodvax wam) @ wsafem SEETd
faamor & & o @, 1 WWT @A T ™
fear m1 2 | [wewem R ozar mam
ifed g gw & 280¥ [70] |

Export of Aluminium

2416. SHR1 GADILINGANA GOWD:
Will the Minister of FOREIGN TRADE be
pleased to state:

(a) whether Government are considering
to export aluminium to foreign countries in
the near future; and

(b) if so, the details thereof and 1o which
countries?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) and (b). The currcnt
export policy with regard to eluminium
metal is that export in the form of E. C.
Grade, Commercial Grade or Properzi rods
is allowed to the primary producers of alu-
minium upto 31-3-1970. During 1968-69
export of aluminium metal amounted to
Rs. 6.78 crores and dwing April-January,
1970 exports were Rs. 3.40 crores. The policy
for the next year is beirg examined in the
light of the availability position of the
melal,

Agricultural Income of Minlsters

2417, SHRI N. K. SANGHI: Will the
PRIME MINISTER be pleased to state:

(a) whether Government are aware that
some of the Union Ministers and the Minis-
ters in the States arc carning incomes from
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agricultural produce of Rs. one lakh and
above per year; and

(b) il so, the number of such Ministers in
cach State, and in the Central Government?

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLAN-
NING (SHRIMATI INDIRA GANDHI):
(a) and (b). Under the Constitution the tax
on agricultural incomes is a source of revenue
allocated to the States. In view of this,
Government of India do not have any in-
formation regarding the agricultural incomes
of Union Ministers and Ministers of State
Governments,

Alleged Misuse of Forgign Exchange by

Transport Manager of Poona Munlcipal
Corporation
2418. SHR1 BABURAO PATEL: Will

the Minister of FOREIGN TRADE be
pleased to state:

(a) the particulars in short of the manner
in which Shri V. D. Desai, Transport
Manager of Poona Municipal Corporation
was alleged to have misused foreign exchange
worth Rs. 50,000 accordingto the report

of the Central Bureau of Investigation
about three years ago:

(b) the precise s.cps taken by Govern-
ment against this man; and

(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK): (a) Shri V. D.
Desai, Transport Manager of Poona Mun-
cipal Corporation obtained 8 licences for
Rs, 3,11,400/- for the import of motor vehi-
cleparts for the Municipal Transport Under-
taking. He also obtained Letiers of Autho-
rity in favour of certain private firms for
importing and supplying the motor vehicle
parts 1o the Poona Transport Undertaking.
The motor vehicle parts for the full value
were not subsequently supplied to the Under-
taking.

(b) As a result of the investigations made
by the Central Bureau of Investigation, a
complaint has been filed in the Court of
Additional Chief Presidency Magistrate,
Bombay on 10.7.67 under Section 5 of the
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Imports and Exports (Control) Act, 1947.
The case is pending trial.

(c) Does not arise.
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Export of iron ore to Japan

2420. SHRI BISWANARAYAN
SHASTRI :
SHRIMATI SHARDA
MUKERJEE:

Will the Minister of FOREIGN TRADE
be pleased o state:

(a) whether it is a fact that Government
have agreed to constitute a joint Com-
miltee with Japan to keep under constant

review the development of Japan's steel
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industry and its need of raw material from
India;

(b) if so, the commitment on the part of
India;

(c) the quantity of iron ore exported to
Japan during the year ending on the 31st
March, 1969; and

(d) how does this export compare with the
export in the preceding year?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) and (b). Suggestions
have been made for the constitution of a
Joint Committee with Japan for development
of the arca of cooperation between the
Japanese sieel industry and Indian suppliers
of raw materials. The Government are
examining the suggestion.

(c) and (d) India exported 12,94 million
tonnes of iron ore to Japan in 1968-69, as
against 10.97 million tonnes during 1967-68.

India’s Tarnished Image in Nepal

2421. DR. KARNI SINGH: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether Government’s attention has
been drawn 1o the news published under the
column *‘Letters to the Editor™ on page 7
of Duk edition of **Hindustan Times" dated
the 3rd January, 1970 under the subject,
“*The tarnished image of India in Nepal";

(b) is so, how far the statement is true;
and

(c) what steps have been taken to wipe out
this tranished image?

THF DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
Yes, Sir.

(b) The contents of the letler are exag-
gerated. However, some [ roblems are bound
to arise between two such close and friendly

neighbours as India and Nepal.

fc) Suitable efforts are continuously
being made by both sides to put these
problems in the proper perspeciive, in
order to resolve them by mutual discussion.
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Grant of Pension to the Dependents of

Dead Soldiers

2423. SHRI BHOGENDRA JHA: Will
the Minister of DEFENCE be pleased to
stale:

{a) the rule with regard to the grant of
pension to the dependents of a soldicr who
dies in service and another who dies after
retirement;

(b) whether it is a fact that the Secretary,
Distrect Soldicrs and Airmen’s Board, Lahirie
Sarai, Derbhanga, has rejected the demand
for pension of Mrs. Blanta Wjo Late Abdul
Hafiz of Jainagar and others; and

(c) if so, causes thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI M. R.
KRISHNA): (a) A family pension is ad-
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missible to the cligible dependant or depen-

dants of a soldier, who dies in service. The
nature and the quantum of the pensionary

award is related to the length of service of the

deceased soldier and the pay last drawn by

him; it also varies according as the cause of
his death is attributable 1o or aggravated by

his service, or not to, The award is the highest
when death is sustained in battlefoperations

A family pension is also admissible to the

eligible dependant or dependants of a solider.
who dies after retircment. The quantum of
the pensionary award varies according as a

soldier retires with or without a disability

pension; whether or not the cause of his
death is attributable 10 or aggravated by his
previous military scrvice; and  whether he
was in servicc on the Ist January, 1964
from which date the rules were further

liberalised.

(b) and (c). The latec Abdul Hafiz was in
receipt of a disability persicr o1d le dic
after the age of 60 years. The request from
his widow for a pension was referred by the
District Soldiers’, Sailors™ ard  Aiinun’s
Hoard to the Officer-in-Charge Records Bihar
Regiment who intimated that no pension was
admissille, as the latc Abdul Hatiz died afier
the age of 60 years. This was communicated
to the widow by the District soldiers,Sailors,
and Airmen’s Board. There is no other such
case.

Murder of Army Officer in Bareilly

2424, SHRI RAM SINGH AYARWAL:
Will the Minister of DEFENCE be pleased
to state:

(a) whether it is a fact that an Army Offi-
cer was murdered by another Army Officer
and his wife in their house in Barcilly Can-
tonment ;

(b) il so, whether there was any foreign
hand in the murder; and

(¢) The details of the incident ?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING
(SHRI SWARAN SINGH): (a) 1o (c). The
reference is presumably to an incident at
Bareilly on the 25th December 1969, leading
to the death of an army officer as a result of
injuries alleged to have been inflicted by an
Air Force officer in the latter's house. The
case is being investigated by the civil police.
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Recommendation of Commitice on Petitions
Regarding Settlcment of Releascd Emergency
Commissioned Officers

2425. SHR1 K. P. SINGH DEO: Will
the Minister of DEFENCE be pleased to
state:

(a) whether the recommendations made by
the Parliamentary Commitice on Petitions
regarding the settlement of released Emer-
gency Commissioned Officers have been
implemented:

(h) if s0, the extent 10 which the relcased
Emergency Commissioncd Officers have been
rehabilitated; ard

(c) if the reply Lo part (a) above be in
negalive, the reasons therefor and the steps
contemplated by Government to implement
the recommendations made by the Com-
mittee?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING
(SHRI SWARAN SINGH): (a) and (c). A
statement is laid on the Toble of the House,
[Placed in Library. See No. 1T-2805/70).

(h) Upto the 3lIst January, 1970, 7,945
Emergency Commissioned  Officers  had
become due for release. Out of them, 3,692
Emergency Commissioned Officers have been

- granted permanent Commissions or have

been graded fit for the grant of permanent
Commission.  According 1o information
available, 2,242 rcleased ECOs have cither
been rehabilitated in civil  posts  under
Central[State Governments and Public and
Private Sector undertukings on have reveried
to their civil appointments or have become
self-cmployed in  business/industry/agiicul-
ture etc. Excluding those who had  been
released on disciplinary grounds or who were
not interested in securing permanent Com-
missions or civilian employment with Govern-
ment assistance, 1,566 ECOs remain to be
resetiled. It is possible that some of them
have also been rehabilitated through their
own efforis.
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Recommendations of Agricultuwie Price Com-
mission regarding distribution of Cotton

2427. DR. SUSHILA NAYAR:
SHRI YAMUNA PRASAD
MANDAL:
SHRIMATI SAVITRI SHYAM:

Will the Minister of FOREIGN TRADE
be pleased to state:

(a) whether Agriculture Price Commission
has submitted any recommendations for a
public sector agency to distribute cotton
equitably; and

(b) il so, how far Government have imple-
mented this recommendation and if not,
the reasons thereof?
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THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) Yes, Sir.

(b) The matter has been examined care-
fully and in detail by a Committee set up by
the Government to draw up a scheme for the
establishment of a public sector agency to
handle import of cotton. The report of the
Commiltee is under Government’s consi-
deration,

Scheme of ‘Operation Flood' for Major Cities

2428, SHRI V. NARASIMHA RAO:
Will the Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether the Government have proposed
any scheme of *Operation flood’ relating to
flood control works for some major cities
of the country;

(b) if so, the details thereof; and

(c) the names of the citics where the scheme
will be put into operation?

THE DEPUTY MINISTER IN THE
MINISTPY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD): (a) to (c). No, Sir. The formulation,
execution and maintenance of flood control
works are to be undertaken by the State
Governments. However, a number of flood
forecasting cenires have been set up by the
Government of India for issuing timely flood
warnings to assist the various State Govern-
ments in arranging evacuation of people o
safer arcas and in undertaking other relief
measurcs. These centres are located at
Delhi for forecasting floods in the Yamuna,
at Surat for forecastingfloods on the Tapti
and Narmada, at Lucknow and Patna for
forecasting floods in the Ganga system, at
Jalpaiguri for the Tista, at Gauhati for the
Brahmaputra and Barak and at Bhubaneswar
for the rivers in Orissa.

Delhi as Dry port

2429. DR. SUSHILA NAYAR:

SHRI YAMUNA PRASAD
MANDAL:

SHRI B. K. DASCHOWDHURY:
SHRIMATI SAVITRI SHYAM :
SHRI MOHAN SWARUP :
SHRI P. VISWAMBHARAN:
SHRI LAKHAN LAL KAPOOR:
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SHRI N. R. LASKAR:

SHRI CHENGALRAYA NAIDU:

SHRIMATI SHARDA
MUKERIJEE :

SHRI DHANDAPANI:

Will the Minister of FOREIGN TRADE
be pleased to stale:

(a) whether Government have since taken
any decision in regard to the declaration of
Delhi as Dry Port;

(b) if not, the reasons for delay; and

(c) when a decision is likely to be taken
in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) to (c). An Inter-
Ministeriul Working Group has been set up
by the Government to consider the question
of setting up of Dry Port at Delhi in all its
aspects.  The Working Group has been
requested to expediteits report. The Govern-
ment's decision on the matter will be taken
after the receipt of report.

Asylum to Soviet Press Officer Disappeared
from New Delhi

2430. SHRT N. K. SANGHI:
SHRT HUKAM CHAND
KACHWALI :
SHRI JANESHWAR MISRA :
SHRI Y. A. PRASAD:

Will the Minister of EXTERNAL AF-
FAIRS be pleasced to state:

(al) whether Government have any infor-
mation if thc Press Officer of the Soviel
Information Centre who had disappeared
has been given asylum in any of the I'ouigr;
cmbassies here;

(b) if s0, the action that Government pro-
Poses 1o take against the embassy that has
given asylum in violation of the established
International practice?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
I(;;j:l 1SIJR.IEN'DRJ\ PAL SINGH): (a)
2 5 10 trace the missi i i
are stil! continuing. S Seeintcl

(t) Does not arise.
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Indian Delegation to Conference of Parlia-
mentarians in U, A. R.

2431. SHRI S. K. TAPURIAH:
SHRI BANSH NARAIN SINGH:
SHRI KANWAR LAL GUPTA:
SHRI SHARDA NAND:
SHR1 SURAJ BHAN:

Will the Minister of EXTERNAL AFF-
AIRS be pleased to state:
(a) whether the Indian delegation to the

International Confcrence of Parliamenta-
rians held in U. A. R. included some per-

sons other than M.Ps.;

(b) if so, its composition;

(c) criteria  of selection to such deloga-
tions, and who made the selection; and

(d) the subject discussed at that Con-
ference?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
to (c). The following members of Parliament
were invited to attend the international Con-
ference of Parliamentarians in Cairo by the
Speaker of the U.A.R. National Assembly;

Shri G. G. Swell, Deputy Specker
Shri P. Parthasarathy

Shri Nurul Hasan

Shri Krishnan Manoharan

Shri Kameshwar Singh

Shri Z. A. Ahmed

Shri Sitaram Kesri

Two journalists, Sarvshri O. P. Sangal and
Anand Jain had also been invited in the
capacity of observers. The invitations were
extended by the U.A.R. Ambassador in
India. The invitees attended the Conference
in their individual capacity and nof as an
official Indian delegation.

(d) It is understood that the Conference
discussed mainly the conflict of June, 1967
and the consequenccs of this conflict and the
continuirg Israeli occupation of Arab T
ritories the conscquences of the closure of
the Suez Canal on the economy of a large
number of states, the Palesiein picblom
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and th2 necassity of sesking a just solution
acceptable to thz Palestinian People.
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Funds for Accelerated Implementation of
Rajasthan Canal Project

2434. SHRI HIMATSINGKA: Will the
Minister of IRRIGATION AND POWER
be pleased to state:

(a) whether in view of the depleting water
facilitics and recurring famine conditions
in Rajasthan, Government have considered
1o allot additional funds for the accelerated
implementation of the Rajasthan canal pro-
ject in view of a unanimous demand made
by the Consultative Committee of M.Ps.
relating to the Ministry of Irrigation and
Power, on the 15th December, 1969;

(b) if s, the decisions taken in this regard
and whether Government would  ensure
guick implementation of the project; and

(¢) if so, by what time the project is likely
to be completed?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD): (a) and (b). The Government is
trying to provide optimum funds for the
speedy completion of the Rajasthan Canal
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Project consistent with the available resources.
During the year 1969-70, a non-Plan loan
assistance of Rs. 3.2 crores over and above
the annual plan outlay of Rs. 4.8 crores has
been made available to the Government of
Rajasthan for the accelerated execution of
the Project. For the Fourth Five Year Plan
the original outlay of Rs. 27 crores provided
for the Rajasthan Canal in the Draft Plan is
proposed to be increased and the revised
figure is likely to be Rs. 40 crores.

(c) According to present indications
Stage-I of the Rajastnan Canal Project is
likely to be substantially completed by 1973-
74 and Stage-Il in the subsequent Plans,
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Supply of Iron Ore to Japan

2436, SHRI J. K. CHOUDHURY: Will
the Minister of FOREIGN TRADE be
pleased to state:

(a) whether Gowvernment have received
some more urders for supply of iron ore to
Japan in the near future and arrangemer.s
signed in this respect;

(b) if so, the details thercof; and

(c) the total of the latest estimated iron ore
of India and the quantity so far used locally
or by export out of the total?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) :nd (b). Yes, Sir.
The Minerals and Metals Trading Corpora-
tion of India has recontly concluded firm
contracts for supply to Japan during 1970-
75 of 6,95 million tons ol iron ore of various
grades valued approximately at Rs. 42.67
crores.

(¢) Reserves of iron ore in India (indicaied
and inferred) are estimated 2t about 30
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billion tonnes. During 1968, the total pro-
duction was nearly 28 million tonnes; of
this nearly 16 million tonnes were exported
and the rest were for domestic consumption.

State Governments' Proposal for Increase in
Power Tariff for Agriculture

2437. SHRI P. C. ADICHAN: Will the
Minister of IRRIGATION AND POWER
be pleased to state:

(a) whether as a resull of the Rural Elec-
trification Corporation's conditions for ad-
vancing loans for cl:ctricity undertakings to
the effest that the specific projects financed
by it should be self-supporting, many State
Governments propose to increase the power
tariff for agriculture;

(b) if so, the details of the State Govern-
ment’s proposals lo increase this tarifl and
how far this increase is likely to impede
agricultural production and progress;

(c) Government’s reactions to ensure that
this does not come in the way of agricultural
programmes; and

(d) why do Government allow pumping
in of foreign PL-480 funds into rural power
projects, on such stringent tcrms?

THE DEPUTY MINISTER IN THE
MINISTRY OF [RRIGATION  AND
POWER (SHRI SIDDHESHWAR PRA-
SAD): (a) to (d). Generally rural electri-
fication schemes yield a low initial return
which improves with the development of
loads. The Rural Electrification Corpora-
tion have, therefore, decided cn the follwing
rates of return in respect of rural electrifi-
cation schemes 10 be financed by them:

(1) for backward areas— }7, return on
the completion of the project, 2%
return within 5 vyears thcreafier
and 3%, return within 10 years
thereafter.

(ii) flor other arcas—2%; rcturn on the
completion of the project and 24 %
return within 5 ycars thercafier.

Schemes at present financed by the Corpora-
tion are based on the existing cost of supply
and do not envisage increase in tariffs for
supply of power for agriculivral purposes.
The Corperation which has been allotted
Rs. 150 crores during the Fourth Plan com-
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prising Rs. 45 crores from the Government
of India and Rs. 105 crores from US Use
Funds, would be providing additional finances
for rural electrification schemes on a project-
wise basis. Other rural electrification schemes
would continue to be financed from the out-
lays provided in the State Plans. The ques-
tion, therefore, of tariffs for agricultural
purposes being raised solcly because of the
criteria adopted by the Rural Elcetrification
Corporation for financing rural clectrifica-
tion schemes does not arise.

Hydrogen Bombs

2438. SHRI PASHABHAI PATEL: Will
the PRIME MINISTER be pleased to state:
whether the Government  of India have
any information on the British Military Ex-
pert General Fernand Ganhiz's warning of
the possibility of hydrogen bomb being cheap
and within the range of many countries to
build?

THE PRIME MINISTER , MINISTER
OF FINANCE MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLAN-
NING (SHRIMATI INDIRA GANDHI):
A news item stating that General Fernand
Ganhiz has said that it was possible to make
a cheap Hydrogen Bomb by replacing the
fission trigger with a very powerfullaser beam
has come to Government’s nolice.
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Talks with Ceylon on Defence Operation in
Ind

ian Ocean
2440, SHRI CHINTAMANI  PANI-
GRAHI: Will the Minister of EXTERNAL

AFFAIRS be pleased 1o state:

(a) whether the representatives of India
and Ceylon discussed the question of establish-
ment of staging posts and tele-communica-
tion facilties for any projected military ope-
rations in Indian Ocean; and

(b) if so, the outcome thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
No, Sir.

(b) Does not arise.

S. T. C's. Regional set-ups in foreign
Countries

2441. SHRI G. Y. KRISHNAN1
SHRI SITARAM KESRI:

Will the Minister of FOREIGN TRADE
be pleased to state:

(a) whether the State Trading Corporation
propose to set up regional set-ups abroad;

(b) if so, the details thereof;

(c) whether the proposed regional Head-
quarters will work in co-oridination with
similar other Indian Trade Agencies with
a view to achieving maximum effectiveness
with the minimum costs; and
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(d) if so, the details thereof?

THE DEPUTY MINISTER IN THE

MINISTRY OF FOREIGN TRADE (SHRI S.T.C.
RAM SEWAK): (a) and (¢). Yes Sir.
Statement
Area Regional Existing  Proposed Area of Operations
Offices Offices Offices

South East Bangkok Bangkok Singapore Thailand, Cambodia, Hong Kong,

Asia Colombo Hongkong Korea, Taiwan Philipines, Loas,
Vietnam, Malaysia, Singapore,
Indonesia.

Australia Sydney — Sydnecy Australia, Newzealand, Fiji & Tasma-
Nja, New Guinea & Solomon lslands,

West Asia —_ Beirut — Lebanon Iran, Jordan, Afghanistan

Tehra Quatar, Oman, Kuwait, Iraq, Saudi

Arabia, Gulf ports, Damman Yemen,
Turkey, Greece, Cyprus, Syria.

North Africa  Cairo — Cairo Morocco, TuMisia Algeria, Libya,
Sudan.

East Africa Mairobi  Nairobi —_ Kenya, Ugaada, Tanzania, Congo.

W, Africa Lagos Lagos —_ Ghana, Liberia, Sierra, Leone, Cam-

Western Europe Rotterdam Rotterdam Paris
London

Eastern Moscow Moscow Warsaw
Europe Prague  Belgrade
Budapest
E. Berlin
Americas MNew York Montreal New York
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(b) A statement is attached.

(d) Details are being worked out by the

eroon, Niger, Chad, Togo, Dahomey,
Senegal, Ivory Coast, Guinea, Upper
Yolta, Mauritania, Mali, Angola.

The Nztherlands,Belgium,Luxemberg,
West Germany, Switzerland, U. K.,
Ircland, Norway Sweden, Denmark,
Finland,France,Austria, Greece, Italy,
Malta, Portugal, Spain.

USSR, Poland, Czechoslovakia,
Hungary, GDR, Rumania, Bulgaria,
Yugoslavia.

USA, Canada, Argentina.
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Uniform Import Price of Iron ore

2444, SHRI SITARAM KESRIL: Will
the Minister of FOREIGN TRADE be
pleased to state:

(a) whether it is a fact that some countrics
including India which are producing Iron
ore met in Geneva to explore the possibility
of having a uniform import price;

(b) if so, the names of countries which
participated in the meeting; and

(c) the details of discussion held at the
meeting?

THE DEPUTY MINISTER [N THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) and (b). The following
developing countries exporting iron ore met
in Geneva in January, 1970 in order to dis-
cuss matters of mutual interest:—

“*“BRAZIL, CHILE, GABON,
INDIA, LIBERIA, MAURITANIA,
PERU AND VENEZUELA."
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(c) The meeting discussed various ques-
tions of inturest to developing countries ex-
porting iron ore, such as decline in prices,
the cost of investments to be made in the
industry and maritime transportation costs
ete. The Study Group decided to contirue to
study the warious problems further and to
promote cooperative aclion on common pro-
blems relating to export of iron orc.

Establishment of a "ap.r factory in Kenya
by a Birla firm

2445, SHRI SHIVA CHANDRA JHA:
Will the Minister of FOREIGN 1RADE
be pleased to state:

{a) whether it is a lact that a Birla firm 1s
planning to start a paper factory in Kenya;

(D) il so, whether Government have given
permission ;

(c) il so, when and the reasons therefor;
and

(d) the expected profit that would accrue
to the Rirla firm from that foreign investment
per year?

THE DEPUTY MINISTER IN THE
MINISTRY CF FOREIGN TRADE (SHRI
RAM SEWAK ): (a) Yes, Sir.

(b) anu (c). A revised proposal submitted
by the firm is under Government’s considera-
tion.

{d) Since the unit has not been set up yet,
it is too early to estimate the accrual of
profits.

Export of Engineering Goods to U.S.A.

2444, SHR' SHIVA CHANDRA JHA:
Will the Minister of FOREIGN iRADE
be pleased to state:

fa) what enginnering goods are exported
to the United States;

(t) th~ total amount of such export to the
(1.S.A. per year a' present; and

(¢) the total amount of foreign exchanged
earned thirefrom per year?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) to (c). A statement
showing exports of various engine:ring goods
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fron. India to U.S.A. during 1968-69 and the
first seven months of 1969-70 is attached.

Statement

Exports of Engineering Products to U.S.A.

Items Exports performance
1968-69 1969
April-
Oct.)

| 2 3
Value in lakh Rs.
Brass utensils .64 0.60
FEPNS ware - 9.55 6.83
Rolts, nuts rivets & washers 0,12 -

Bright steel bars & shaftings 0,20 5.56
Enamel Ware

44,34

Hanao tools . 17.63
Iron cylinders - 1.31 1.5
Railway track meterials .. 0.23 0.01
Stainless steel utensils .. 1.99 0.69
MS pipes and tubes 87.41 52.44
Steel struclural-fabricated

including transmission line

towers . 2837 &l.R9
Builders” Hardware & locks  0.20 0.56
Cutlery . 16.07 0.83
Flectrodes & welding equip-

ment 4.4l 1.29
Sanitary fittings 0.45 0.45
Screws 16,80 1071
Water fittings 0.28 0.19
Flash lights 1,45 3,28
Gramophone records .01 3.13
Lnstruments-musical 5.45 1.83
Wooden lurniture 0.27 0.10

Diesel engines - —
Mechanical pumps . 0.68 0.23

Al COMPressors - 0.21 -
Cemert nmixers . 1.38 —_—
Hoisting machines, lifis and

cranes . 9.44

Machine tools . 12.90
Dated processing machines 1.24 0.04

Scwing machines . 3.03 0.39
Eleciric motors, trans

formers, switchgears .. 342 —_—
Radios and parts .. 2.7 —

Automobile and auto parts 6.56 6.67
19.16

Bicvcles and parts 19.80
Cl products including steel

casting o 489 2381
Fire arms ae — 4N
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1 2 3
Battery-dry T 0.02 2.84
Electrical accessories and

appliances 5.52 -_—
Electric measuring and
controlling equipment 2.3 3,92
Trolleys ana trailers . 1.03 —_
Tractors and parts i .08 0.08
Others 11.84 8.22
TOTAl 16132 23704

Family Pension for Nependants of a Decensed
Army Ofiicer

2447. SHRI RANIEET SINGH: Will
the Minister of DEFENCE be pleascd 1o
stale:

(1) the definition of a Jawan’s family;

(b) whether this definition nas undergone
any change since the advent of freedom:

(c) the normal rate of family pension for
the dependants of a deceased officer, with
wife and one child, holding the rank of sub-
stantive Captain in the Army and having 9
years of service: sl

(d) upon death in action in ficld what is
the rate of special dependants pension Lo any
officer in the same rank and with the same
service whose family consists  of merely
dependant moether and yuanger dependant
minor sister who had no other means of
support but the earnings of the said officer?

THE MINISTER CF DEFENCE AND
STEEL AND HEAVY ENGINEERING
(SHRI SWARAN SINCIH): (a) The term
**Jawan’s family” includes the [(ollowing
members:

(a) For purposes of grant ol family
pension in cases where the aeank is
nol attributable to or aggravated by
service—-

i) Wife
(ii) Minor sons* and
(iii) Unmarried minor daughters®

* Including children legally adoptea
before retirement.

{b) For purposes of grant of special
family pension (i.c.) where death
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is attributable 1o ur aggravated by
service—

(1) Widow, lawfully married

(ii) Father *

{iii) Mother *

(iv) Son actual and lcgitimate
(including validly adopted)

(v) Daughter actual and legitimate
{including wvalidly adopted).

*[ncluding oputative parents (i.c.
those not lawfully married but
viling as husband and wife).

(b) Yes. The lollowing have been included
in the term **family™

(i) A walidly adopted child.

tii) Putative parents (i.e. those not
law fully marricd but living as hus-
band and wife) in respect of special
family pension only,

(¢) The rates of family pension for such an
officer will depend on tae circumstances under
which he died as explained blow:-

(i) If death was nor atiributable tojuggra-
vated by service
Rs. 209/« p.m. for a period of 7
years; thereafier to a pension of
Rs. 105/- p.m.

(11) If deatl was attributable tofaggrava-
ed by service.
(a) Special family Rs. 170/ p.m.

pension Lo widow,

(b)  A4d hee increase in Rs. 20/-
p.Mm. pension,

Children’s allowance Rs. 480/-
per annum.  admistible  nor-
mally upto |8 vears ol age.
Education aliowance

This is admissi-  Actual  ex-
ble depending un  penses  sub-

-

(5

d

=

the pecuniary ject 1o oa
other circums maximum of
tances of the Rs, 480/- per
widow, from the  anpum,

age of Stoa
masimum age

of 23 vears of
the child, sub-
ject Lo satis-
factory progress
in school/
college.
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(e) A gratuity in
adaition, if
death oceurs in
circumstances
similar to those
encouatered in
the field area.

(iliy If death was duc to battle/operations.
For the first 7 years.

(a) Pension at a consolidaled rate
of Rs, 580/- p.im. anc

{b) A gratuity of Rs. 4500/

Re. 4500/-

Afrer 7 years

(a) Family pension Rs.255/- p.m.
for widow,

(b) Chilaren's Al-
lowance admis-
sible normally
upto 18 years
of age.

(¢) FEducation Al-
lowance. This  subject toa
admissible de-  maximum of
pending on the Rs. 720/- per
pecuniary anu  annum.
olher circums-
tances of the
widow, from the
the age of 5 to
a maximum age
of 23 years of
the child, sub-
ject Lo satisfac-

Lory progress
in school/
- college.

Rs. 7.0/- per
annunm,

Actual expenses

(d) The dep:ndamt mother will be eligible
for a pension of Rs. 96/- p.m. plus an ad hoc
increase of Rs. 20/ p.m., making a total of
Rs. 116/- p.m. Furthermore, a gratuily of
Rs. 2250/- will also be admissible. No
special pension is admissible on account
of the sister so long as the motaer is alive.

indians Prevented from going to Nepal to
Attend Ancient Purnima Mela

2.48. SHRI N, SHIVAPPA: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that since the new
road constructed in Nepal (Kathamandu-
Kodari) for the first time during last Karuik
Purnima, hundreds of Indians coming from

MARCH 11, 1970

Written Answers 92

all parts of Inaia with the intention of attend-
ing the ancient Purnima Mela of Tatopani
on this road beyond Kathmandu were not
allowed 1o proceed beyond Barabise and had
lo return disappointed; and

(b) il'so, the reaction of the Indian Govern-
ment thereon?

THF DFPUTY MINISTER IN THE
MINISTRY O EXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH): (a)
No complaint has been brought to the notice
of Government that pilgrims were prevented
from proceeding beyond Barabise on the
Kathinandu-Kodari road.

(b) does not arise.

Export Potential Survey of Civil Engineering
Consultancy

2449, SHRI N. SHIVAPPA: Will the
Minister of FORE!GN TRADE be pleased
to stete:

(a) whether it is a fact that his Ministry
has launched an export potential survey of
civil engineering censultancy with finance
from PL-4R0 1rust Funds as part of the US
Tec.inical Assistance in export promotions;
and

(by if so, the main outlines regarding the
functioning of the ma:hinary and the time by
which it is likely to be completed?

THEC DEPUTY MINISTER IN THE
MiNISTRY OF FOREIGN TRADE (SHRI
P AM SEFWAK): (a) Yes, Sir.

{b) The survey of Civil Engineeling Con-
sultancy and Constructions Services has been
entrusied to M/s, Consulting Engineering
Services India (P) Ltd., New Delhi. Ot'er
consultancy organisations like the N.1.D.C,
woula also be associated with it. The Survey
team will be visiting shortly countries in
Afghanistan, Oman and Qatar, Ceylon,
Ethiopia, Teneran, Kuwait. Malaysia, Sinpa-
porz and Trailand.

The objective of the st dy is aesigned to
include specific proposals for further deve-
lopment of the Indian civil engineering,
constrution and consultancy services in
order to fulfil! precise exporl tergets indicated
over the next four to Fyve years. This will
involve a critical nppraisement of the ad-
vantags of exporting these services from the
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country, and a study of the poleniial and
demand in nearby areas fur such services.
It is expzcted to ke comyl:ted by the end of
October, 1970,
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FEFITT §79F g4 &1 gorw foar
AT @ W1 ag yreArEA ot faar wmar @
fF @ weat o7 foft &g ®F & qmew
9 9T AIFIT IF @y & Ay am

Ecu o]

I'se of PL-480 Funds for Rural Electrl-
fication Corporation |

2451, SHRI K. M. ABRAHAM:
SHRIE. K. NAYANAR:
SHRI P. RAMAMJRTI:
SHRI GANESH GHOSH:

Will the Mini:ter of IRRIGATION AND
POWER be pleased to state:

(a) whether it is a fact that the Rural Elec-
trification Corporation was started by
Government from the PL=~80 funds;

(b) whether it is also a fact the1 a number
of State Government  Electricity Boards
opposed the directives of the Rural Elec-
frification Corpora‘ion; and

(c) if so, the nature of opposition macie
by the State Electricity Boards and the
reaction of Governm=nt tkereon?

THE DFPUTY MINISTER IN THE
MINISTRY OF [IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD): (a) The total amount allotteu to the
Rural Electrification Corporation during the
Fourth Plan is Rs. 150 creres comprising
Rs. 45 crores as contribution from the Govern-
ment of India end Rs. 105 crores frum the
United States USE funds;

(by Nu directives has been issued by the
Corporation to Siate Electricity Boards,
1vhe criteria for financing rural electrification
schemes by the Rural Electrification Corpora-
tion and the terms and conditions of loans
to be advanced, have been finalised by the
Corpuration in consult: tion with the State
Flectricity Boards;

(c) Does not arise in view of answer to
(b) above.
Indo-Nepal Agreement on Border Securlty

2452. SHRI G. Y. KRISHNAN:
SHRI N. SHIVAPPA:

Will the Minister of EXTERNAL AF-
FAIRS he pleased to state:
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(a3 the number of Indian personnel on
duty to the Nepalese border Check-posis;

(b) the number of Indian personnel with-
drawn; and

(c) the terms of the Agreement with the
Nepal Government regarding the Security
for both countries?

THE DEPLIY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRT SURENDRA PAL SINGH): (a)
and (b). Some Nepalese have repluced the
Tndian wireless personnel at eight of the
border check-posts in accordance with the
agreement reached between India and Nepal
in August/September, 1969,

The agreement with regard to the check-
posts provides (or the phased withdrawal
of Indian personnel and their replacement
by Nepalese personnel.

Indo-Soviet Joint Committee

2453, SHRI G. Y. KRISHNAN:
SHRI J, MOITAMED IMAM:
SHRI C. C. DESAL:

SHRI PILOO MODY:
SHRI D. N. DEs:

Will tne Minister «.f FORFIGN TRADF
be pleased 1o state:

(1) whether it is a fact that an Indo-Soviet
Joint Cominittee has been set up to find ex-
port markets for products ol Soviet-aidea
publiv sector projects in india, both to the
Soviet-Union and third couptries;

(b) whether any possible impact of the
above measure has been assigned; and

(c) whether the arcas have been identified
in advance in which the two countries could
promote joint ventures?

THE DCPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
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RAM SEWAK): (a) to (c). While no Indo-
Soviet Joint Committee has been set up, the
two Governments have agreed, in principle,
for the supply Lo the Soviet Union on a lomg-
term basis of some of the products manu-
factured in the Soviet-assisted projects in
India. Discussions will now take place at
expert level 10 determine types of equipment
and other relevant details, It has also been
agreed that detailed examination shoula be
made for identification of precise possibilities
of export of products manufactured in the
Soviet-assisted projects in India to thira
countries.

Amount of Import Bills

2154, SHRI R. K. BIRLA: Will the
Minister of FORTIGN TRADE be pleased
lo state:

(a) the amount of import hills for focd,
defence items ana import items for public
seclor units during the last three years,year-
wise: and

(b) steps to be taken to reduce the amount
of import biil during the Fourth Plan
period?

THE DEPUTY MINISTER IN THF
MINISTRY OF FOREIGN TRADF (SHRI
RAM SEWAK): (a) A statement showing
import of fond items excluding feeding stuff
for animals during the last 3 years, is append-
ed. The statistics pertaining to import of
defence items and of items for public sector
unils are not maintained.

(b) A large number of schemes are being
implemented so as to maximize agricultural
production. In furtherance of Government's
policy of import substitution, measures are
being taken 1o increase industrial production
and thereby reduce our dependence on
imports.

Sratement
Import of food items (excluding feeding stuff for animals during 1967-67 to 1968-69.

Value in lakhs of Rs,

(Post devaluation rate)

S.No.  Description of item. T 196667 1967-68 1968-69
1 2 3 5 5

1. Meat and meat preparations 1 neg. 4

Il.  Dairy products and eggs 1746 1423 1493

111, Fish and fish preparations

neg. 1 2



97 Written Answers PHALGUNA 20, 1891 (SAKA) Written Answers 98
1 2 3 4 5
IV. Cereals and ceracal Preparations and dried
leguMinous  vegetables and flour thereof
(Grain, pulse and flour and preparations
thereof).
I. Wheat (including spelt and meslin,
unmilled. 42304 37847 25949
Rice. Bl6+ 5476 5747
3. Others 14615 8497 1966
Total-1¥: 65083 51820 33662
V. Fruit and vegetables. 999 1417 1502
V1. Sugar, sugar perparations and honey. 50 55 135
VII. Cocoa. Spices etc. 56 220 111
VIII. Miscellaneous food Preparalions. 16 400 207
GRAND TOTAL (1 TO VIII ): 67951 55336 37116

Firlng by Naga Hostiles on Indian Security
Forces

2455, SHRI SAMINATHAN:
SHRI N. R. LASKAR:
SHRI CHENGALRAYA NAIDU:
SHRI DHANDAPANI:

Will the Minister of DEFENCE be pleasea
10 state:

a) whetheritisa fact that a party of hostile
Nagas fired at a patrol party of the Security
Forces, near Pariphema, in Nagaland on the
Tth January, 1970:

(b) if so, how many securily men were
killed;

{¢) whether Indian sezurity forces collected
some rifies and ammunition of Chinese
origin; and

(d) whether the activities of Naga hostiles
have increased for the last three or four
months?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING
(SHRI SWARAN SINGH): (a) Yes, Sir.

(h) Security Forces suffered no casualty.

(¢) The Security Forces recovered from the
area some rifles and ammunition of which
one 7.62 mm rifle and 155 rounds of 7.62
ammunition, were of Chinese origin.

(d) No, Sir,
Ropreseatation by the Indlan Plastatios
Labour in Ceyloa

2456. SHRI SAMINATHAN:
SHRI CHENGALRAYA NAIDU:

Will the minister of EXTERNAL

AFFAIRS be pleased to siate:

(a) whether it is a fact that two separate
delegations representing 10 akh  Inciurn
Plantation Labour in Ceylon submitted repre-
sentations to the President wuring his Colo-
mbo tour;

(b) il s0, the main points of the represen-
:'l‘i'orl and the assurances given to them:

(c) whether the guestions have been
taken up with the Ceylon Government
authorities ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFTFAIRS
(SHRI SURENDRA PAI. SINGH):
(a) Two delegations representing leading
plantation labour unions in Cevion did
call on the President during his recent
good-will visit to that country.

(b) Certain inatiers were raised concer-
ning the extension of facilitics by the Govern-
ment of Irdia to repairiate from Ceylon
under the Indo-Ceylon Agreemicni of 1964,
relating particularly to transport facilities
custoins concessions and  rehabilitation,
assistance. Necessary action on these matiers
has already been taken.

(c) Duwes rot arise.

Iragi Delegation

SHRI SAMINATHAN:
SHRI N. R. LASKAR:

SHRI CHENGALRAYA
NAIDU :

SHRI DHANDAPANI:

Will the minister of FOREIGN TRADE
be pleased e state:

2457,

(0) whetherit is a fact that Iraqi delcga-
tion Fad a cight day tour of India;
(b) If so, whether the delegation hada
series of talks with hiin and the Railway
Minister;
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(c) if so, the details of the subjecis
discussed;

(d) whether any trade agrcement bas
been reached between the two countries;
and

(e) if so, the details of the agreement?

THE DEPUTY MINISTFER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK): (a) Yes, Sir.

(b) Yes, Sir.

(c) The discussions related to coopera-
tion bztween India and Traq in the fieids of
transportation and communications particul-
raly assistance in the construction ol railway
line from Baghdad to Abu Kemal on the
Syrian border.

(d) A Trade Agreement wiili Irag was
signed in December, 1962 and subsequently
a Trade Arrangement has been neguliated
every weir. The current Arrangement,
concluded in October, 1969, covers the
period Ist September, 1959 to st August,
1970.

(d) The Tragi Delegation, which visited
India recently, was led by tise Iraqi Minister
of Communications and hence the discuss-
ions related primarily to matters concerning
transportation and communication and did
not cover the question of Trade Arrange-
ment. Letters were, however, exchanged
between the lraqi Minister and the Minister
for Foreign Trade indicating the agreement
ofthe Government of india tv send out to
Traq a team of Indian Railway experts who,
with the help of experts from Iraqi Railwayvs,
would carry out a preliminary cost-cum-
feasibility study of the proposed railway
line.

Problem of Drainage Congestion in Cauvery
Delta in Tamil Nadun

2458. SHR1 SAMINATHAN:
SHRI N. P, L ASKAaR:
SHRI CHENGALRAYA

NAIDU :
SHRI DHANDAPANI:

. Will the Minister of IRRIGATION
AND POWER be pleased to state:

{a) whether it is a fact that Unicn
Government have  investigated remedial
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measures to solve the problem of drainage
congestion in the Cauvery delta in Tamil
Nadu; and

(b) il s0, the details thereof 7

THE DErUY MINISTER 1N THE
MINISTRY OF IRRIG ATION aAND PO-
WER (SHRI1 SIDDHESHWAR PRASAD):
(a) and (b). No investieations as such
have been made by the Union Government
relating to the problem of drainage conges-
tion in the Cauvery Delta in Tamil Naau,
However, a Consultart of the Ministry of
Irrigation and Power had mauc recom-
mendations for improvement of drainage in
the area with a view to increasing 1ood
productinn, The recommendations include
measures for reduction of extraneous water
coming from outside the delia. proper
maintenance of irrigation tanks: adoption of
so0il conservition ard contour  bunding
method etc. These recommendalion were
forwarded to the State Government,

The Government of Tamil Nadu has
prepared a Master Plan to solve the drainage
problem in the Cauvery Delta, which is
currently under techmical scrutiny in the
Central Water and Power Commission.

W & 1500 faaml ATT ®Y et
w sfwawm

2459, St FWH W TAW :
i amATeEm feg
st uAweE At
§l go Ho HEW
wT wtfew ww@ WA gg @A #
Eﬂﬁft:

(%) W1 WEETC H AW 14 FLAQ
1970 & &% feggear” & wanfae gq
TH WIWd 4 war<re Fv " faarar war
¢ e v B S0 garEm Wi faa
UM AT Ao fHAT § 419 oF gwwIAT
g & formdt o & s 1500 fater
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a1 wE faa 2 o
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T 5300 T # faw fawexoax Frdy
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Alr Marshal Asgar Khan's Statument
regarding Settlement of Kashmir Dispute
through Guerilia Waur

2462 SHRIMATI ILA PALCHOU-
DHURI: Willthe minister of EXTER.NAL
AFFAIRS be pleased to stite:

(a) whether atlention of Government
has been drawn to a renorted statement
recentiv maae by Air Marshal Asear Khan,
a former Commander-in-Chicl of  the
Pakistani Airforce tothe effect that accor-
ding to him **the only solution wo the Kash-
mir dispute is guerilla war by the Kashmiris
themselves, to fight the Indiun Army’s rule
in taat country and that he would inobilise
public opinion in Pakistan to give meximum
sapport for guerilla warfare in the Indian-
occupied territory of Kashmir®™, etc.; and

(b) il so, Government's reaction the-
reto; and

(c) steps taken 1o draw the attention
of Pakistan to thi= sori of open threat to
disturb the peaceful aumosphere in 4 part
of indian territory 7

THE DEPUTY MINISTER INTHE
MINISTRY OF FXTERNAL AFFAIRS
(SHRI SURENDRA  PAL SINGH):
{a) Government have scen press  reports
to this efTect.

(b) Government is  determined to
prevent all Pakistani aitemptls at creating
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disturbances in Jam:nu and Kashimir and 10
safeguard the security of the Siate which is
an integral part of India.

(¢) The statment was made st a public
meeting in Pakistan and it is for the Govern-
ment of Pakistan to take cognizance of such
inflammatory statements against a foreign
country during election campaigns, We
are tlrawine. their attention to it.

Space Satellite Launched by Japan
2463, SHRI SHIVA CHANDRA JHA:
SHRI B, K. DASCHOWDHURY :

Will the PRIME MINISTER be pleased
Lo state:

(a) whether it is a fact that Japan .as
launcheu a space satellite; and

(b) if s0, tne reaction of the Indian Govern-
ment thereto yis-g-vis India’s space science
development uptil now?

THE PRIME MINISTER , MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND THE MINISTER OF
PLANNING (SHRIMATI INDIRA
GANDHI): (a) Yes Sir.

{b) India hasitsindependen. programmeto
launch a small, medium altitude scientific
satellite in 3 1o & vears.

Loss of Foreign Exchange due to Fall in
Export of Footwear to U.S.S.R.

2464. SHRI MOHAMMAD ISMAIL:
SHRI NAMBIAR:
SHRI SATYANARAIN SINGH:
SHRI BHAGABAN DAS:

Will the Minister of FOREIGN TRADE
be pleased to state:

(a) the extent of loss of foreigt exchange
on account of the fall in the exports of foot
wear (o U.S.5.R. as a resuli of the grant of
moratorium to the National Bank of Lahore;
and

(b) the action taken by Government to
prevent the loss of foreign exchange and
normalise the footwear industry?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) and (b) Exports. of
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footwear 1o USSR have not been affected by

the moratorium granted to National Bank
of Lahore.

Exchange of Indian Coal for Fish from
East Pakistan

2465. SHR1 MOHAMMAD ISMAIL:
SHRI SATYANARAIN SINGH:
SHRI BHAGABAN DAS :
SHRI B. K. MODAK:

Will the Minister of FOREIGN TRADE
ke pleased to state:

{a) whetheritis a fact that the West Bengal
Food Minister Mr, Provas Rov had requested
Government to move Pakistan for exchanging
Indian coal with fish from East Pakistan;

(b) whether Government have moved
Pakistan for this exchange;

(¢) if so, the reaction ot Pakistan tnereto;
and

(d if not, the reason thereof?

THE DFPUTY MINISTER IN THE
MINISTRY OF FOREIGN TR.ADE (SHRI
RAM SEWAK): (a) Yes Sir.

(b} to (d). The Government of India have
on a number ef occasions taken up the ques-
tion of resumption of trade between the two
countries, but witkout success, The ban on
trade with Pakistan was unilaterally lifted by
India in May, 1966, but the Government
of Pakistan have not reciprocated this
gesture so far. Resumption of trade between
the two countries is tnus entirely dependent
on the attitude of the Government of Pakis-
tan. The Government of India are continuing
their efforts in this regard.

Export of Sterl te U.SS.R.

2466. SHRI J. MOHAMED IMAM:
SHRI C. C. DESAL:
SHRI PILOO MODY:
SHRI D. N, DEB:

Will the Minister of FOREIGN TRADE
be plessed 1o state:

{a) the details of steel exported to Russia
during the laat two years;
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(b) whether the contract with Russia for
tae export of steel has been renewed for the
current year,

(¢) if not. the impedin.ents standing in the
way of finalization of this contract; and

{d) whether the attention of Government
has been invited in this regard to a report in
the *Economic Times' of the 17th lanuary,
19707

THF DFPUTY MINISTFR IN THE
MINISTRY OF FOREIGN TRADF (SHRI
RAM SEWAK): (a) The details of Steel
exported to Russia since 1967-68 are indi-
cated below:—

Quantity in tonnes.

Category 1967-68 1968-69 1969-70
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April-(December)
Structurals 94,185 227,758 174, 546
(beams, channels

and angles)

(b) Yes, Sir, A contract for export of
200,000 tonnes of structurals to USSR during
1970 has been signed.

(c) Does not arise.

(d) The remort in the ‘Economic Times'
apeared when the megitiations for tas 1970
contract were in progress, but this was not
brought to the notice of Ministry concerned.

Clashes between Tib=(ans and Chinese in Lhasa

2467, SHRI J. MOCHAMED IMAM:
SHRI C. C. DESAI:
SHRI PILOO MODY:
SHRI D. N. DER:

Will the Minister of EXTERNAL AFFA-
IRS be pleased to state:

(a) whether attention of the Government
has been invited to a report in ‘Times of
India’ of January 18, 1970 regarding the
serious clashes between the Tibetan and
Chinese authorities in Lhasa and other parts
of Tibet;

(b) if so, whether Government of India
hmve received any report.in this regard; and

(c) what action, if any, taken to help the
Tibetans?
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THE DFPUTY MINISTER IN THE
MINISTRY OF EXTERNAL A~FFAIRS
(SHRI SURFNDFA PAI. SINGH): (a)
and (b). Government have seen the news
report but have no authenti¢ information in
the m~tter.

(c) As is known Government have indi-
cated that they would be glad to support any
move in the U'N fer the conscrvation of
human rights of the Tibetan pcople.

Major and Minor Ir.igation Schemes Pro-
vided in  Annual and Fourth Five
Year Plan

2368, SHRI LOBO PRABHU: Will the
Minister of IRRIGATION AND POWER
be pleased to state:

(a) whether the Ministry or Planning
Commission keeps under observation major
and minor Irrigation schemes listed in the
Annual Plans and in the Draft Fourth
Plan :

(b) under what circumstances was tne
Biijur scheme, No.35 with a provision of 131
crores stalled, after an expenditure of 7 lakhs
was incurred on the huildings elc;

{c) if the objection is about cost benefit
ratio, why was the scheme included in the
plan and are there not other schemes with
nearly the same cost per acre; and

{d) what other reasons are there for the
delay, which . ave pursuaded the Planning
Commission to permit the delay?

¥ DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHR1 SIDDHESHWAR PRA-
SAD): (a) Irrigation is a State subject.
The planning, investigation, formulation ano
execution of irrigation projects is done by the
State Governments keeping their resources
position in view,

(b) to (d). 7bhe State Government have in-
timated that it will not be possible for them
to take up the Bijjur Project during tae Fourth
Plan period, considering the limited alloca-
tions for Major and Medium irrigation sector
in the State during the Fourth Plan, and the
large amount required for the completion of
the schemer already in nand.
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Visit by Hong Kong Businessmen's Mission

2471, SHRI B. K, DASCAOWDHURY:
Will the Minister of FOREIGN TRADE ke
pleasec to state:

{a) whether a hign level Hong Kong busi-
nessmen’s Mission visited Inuia at the invita-
tion of Government and the Stute Trading
Corporation and whether any talks were
helu with that Mission; and

(b) if so, the deiails thereof and the deci-
sions arrived at?

THE DEPUTY MINISTER IN THE
MINISTRY CF FOREIGN TRADE (SHRI
RAM SEWAK): (a) No, Sir.

(b) Does not arise.
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Plan to give Priorities for Ex.ort

2472. SHRI B. K. DASCHOWDHURY:
Will the Minister of FOREIGN TRADF. be

pleased to state:

(a) whether Government have chalked ont
any plan in the matter of giving priorities
for the sake of export; and

(b) if so, the details thercofl and what
product has been given the top priority with
reasons therefor?

THE DFPUTY MINISTER IN THE
A INISTRY OF FORFIGN TRADFE (SHRI
RAM SEWAK): (a) and (b). Government
encourage the export of all the gooas that
can he exported. However, the emphasis is
placed on the promotion of exports of in-
dustrial products which have a higher growth
potential.

Fere wam ¥ sfa wafem agrar
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Proposal for Completion of all Irrigation
Projects lylng pending due to Iack of Funds

2475. SHRI BHOGENDRA JHA:
SHRI K. M. MADHUKAR.:

Will the Minister of IRRIGATION AND
POWER. be plcased to state:

(a) whether there is any proposal to com-
plete all the irrigation projects soon, with a
view to making our economy seclf reliant;
and

(b in view of the availability of new re-
sources from the nationalised banks, whether
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Government is thinking of starting the work
on the irrigation projects which are lying
pending due to lack of funds<?

THE DFPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD)" (a) and (b), The Draft Fourth Plan
document has mentioned tne importance of
the construction of all projects for utilisation
of surface waters, within about 20 years.

During the Fourth Plan period itself,
priority has been given to providing the
maximum possible allocations considered
essential for continuing schemes on which

appreciable progress has already been made.

No proposal to divert the resources of
nationalised banks for undertaking new major
and medium irrigation projects is under con-
sideration,

Material purchased for Kosi Canal Project

2.76. SHRI BHOGENDRA JHA: Will
the Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether the Keosi Project Department
purchased galvanised wire during 1968-69
and in the current year for protecting Kosi
aseas from floods;

(h) whether there has been bungling in
purchase of galvanised wire;

(c) if so, whether any enquiry nas been
made; and

(d) il so, the details and action taken
thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD): (a) to (d), The information is bheing
coll:cted and will be laid pn the Table of
the House.

Atomic Power Station in North Bihar

2477, SHRI BHOGENDRA JHA: Will
the PRTME MIN!STER be pleased to state:

(a) whetner in view of the total absence
of coal and inadequacy of the availabilitv of
other sources of power, it is being considered
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to instal an Atomic Plant in North Bihar;
and

(b) if not, reasons therefor?

THE PRIME MINISTER , MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND THE MINISTER OF
PL~NNING (SHRIMATI INDIRA
GANDHI): (a) and (b). No, Sir. As North
Bihar is close to coal fields, conventional
coal fired stations would be more economical.

Chinese and Pakistani Forces Activities on
Indian Borders

2478, SHRI PREM CHAND VERMA:
Willthe Ministe- of DFFENCE be pleased
to state:

(a) whether he is aware of the activities of
Pakistani and Chinese Forces on the borders
of the country, if so, what are the details;

(b) the number of times these countries
attacked the borders of India during the
period 1st April, 1969 to 31st January, 1970
and which are the places of attack and how
much loss India suffered in these attacks; and

(¢) what effective steps have been taken
by Government to fortify the Borders of tne
country and what are the details thereof?

THE MINISTER OI°' DEFENCE AND
STEEL AND HEAVY ENGINEERING
(SHRI SWARAN SINGH): (a) Yes, Sir.
The House has been kept informed from: time
to time of the pattern of Chinese and Pakis-
tani military activities across the border/
Cease Fire Line.

(b) During the period 1st April, 1969 to
31st January, 1970, there was one case of
firing by the Chinese near the Lipu Lekh Pass
on the 1/P-Tihet border on 10th July, 1967,
the details of which were given to the House
in reply to Unstarred Question No. 1582 on
30th July, 1959. During the same period,
there were 24 cases of firing by Pakistanis
from across the border/Cease Fire Line.
There were no casualties as a result of these
incidents.

(c) Our security forces condiinue to be
vigilant on the border/Cease Fire Line,
Appropriate action has also been taken,
wherever necessary, to reinferce our secur ity
measures
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Supply of Arms by India to Nepal

2479, SHRI K. P. SINGH DEO: Will
the Minister of FXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that Nepal has
asked India for the supply of Arms for its
internal requirements; and

(b) if so, the details thereof and the devi-
sion taken by Government in this
regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRISURENDRA PALSINGH): (a) No
such request has been received so far from
Nepal.

(b) Does not arise.

Unsaticfactory Progress of Kalpakkam
Atomic Project

24%0. SHRI K. P. SINGH DEO : Will
the PRIME MINISTER be pleased (o state:

(a) whether it is a fact that the progress of
the Kalpakkam Atomic Project has been
unsatisfactory and that the execution on the
project is one year behind schedule; and

(b) if so, reasons therefor and the steps
contemplated by the Government in the
matter?

THE PRIME MINISTER, MINISTER OF
FINANCE, MINISTER OF ATOMIC
ENERGY AND THE MINISTER OF
PLANNING (SHRIMATI INDIRA
GANDHI): (a) and (b). While there may he
a delay of abour one year in the schedule of
the Project, the progress cannot be termed
as unsatisfactory, viewed in the context of
tne optimisation of indigenous production
capacity. In order to achieve self-reliance,
efforts are being made to maximise indigenous
content for both the conventiunal items and
the nuclear equipment required for the Pro-
ject. [In fact many of the items are being
manufactured or fabricated for the lirst time
within the country, The progress of the Pro-
ject is thus naturally dependant on the timely
and satisfactory performance of a number of
industries, organisatioms and agencies hoth
in the public and private sectors. However,
efforts are being made to ensure that no
aveidable delays occur.
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Non-Aligned Meet st Dar-Es-Salsam

2481, SHRI K. P. SINGH DEO: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that Government
do not propose to participate in the prenara-
tory Non-aligned Conference to be held in
Dar-es-Salaam in April, 1970; and

(b) if so, reasons therefor and reaction of
the other non-alligned countries in  this
regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURFNDRA PAL SINGH)' (a)
No, Sir.

(b) Does not arise.

Shifting of Ordnance Tquipment Unit from
Calcutta to Kanpur

2482, SHRI1 5. M. BANERIEE: Will the
Minister of DEFUNCE be pleased to state:

(a) whether Government have ngw deci-
ded not to shift the ordance equipment unit
from Calcutia to Kanpur;

(b) if not, the reason for the same;

(c) whether all the employees are resisting
this transfer; and

(d) il so, the reaction of the Governmeni?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI I.. N,
MISHRA): (a) No, Sir.

(b) Does not arise.

(c) No, Sir. However, the Asociations of
the employ=es at DGOF Headquarters have
evpressec opposition to the shifting.

(d) The decision to shift the O,E,F. Heaa-
quarlers to Kanpur has been taken to improve
the administrative efficiency and to obviate
over-centralisation, It is, thercfore, not pro-
posed to change the decision already taken
but to enforce it.

S. T. C. to have Periodical Meetings with
U. S. Representatives

2483. sHRI V. NARASIMH.. RAO:

Will the Minister of FOREIGN TRADE
be pleased to state:
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(a) whether the State Trading Corporation
has initiated a scheme of getting  manufac-
turers and exporters of United States to meet
in India every six weeks;

{b) if so, the broad outlines of the new
scheme; and

{c) who will hear the expenses for such
meetings?

THE DEPUTY MINISTER IN 1THE
MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK): (a) No, Sir.

(h) and (c). Do not arise.

o W STeTOR ATl W g
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Alleged Leakage of information regarding
Supply of Arms by U.5.5.R. to India

2485. SHRI MADHU LIMAYE: Will
the Minister of DEFENCE be pleased to
state:

(a) whether the Government's attention
has been drawn to reports in ‘Statesman’
and statement in Kuldip Nair's bouk
‘‘Between Lhe Lines™ and otaer papers to the
effect that Russians arc annoyed with lack
of proper security arrangements in India
as a result  ofwhicn news ofsupply of
arms by U.S.S.R. to India is leaked out in
the Press whereas news about similar supplies
to Pakistan remains a well-guarded secret in
that country; and

(%) whether the Government, have investi-
gated the truth, or otherwise, of this nllegu-
tioin?

THE MINISTFR OF DEFENCLE AND
STEEL ANN HEAVY FPNGINEERING
(SHRI SWARAN SINGH): (a) and (b).
The attention of Government has been arawn
to the statement in Kuldip Nair's book
“*Hetween the Lines” and also to ‘reports
appearing in the Press regardine the supply
of Defence equipment from USSR (o India.
The suggestion that USSR authorities have
expressed annoyance over the lack of govern-
mental security arrangemenrts is not correct.
However, the need 11 persevere with ade-
quate security arrangements is 2 continuing
concern of Government.

Meeting of Non-Alligned Countrles

2486. SHRI MADHU LIMAYE:
SHR! M. L. SONDHI:

Will the Minister of EXTERNAL AF-
FAIRS be pleased 10 state:

(a, whether there is a proposal to hold a
meeting of non-allignea countries in the near
future;

1b) the venue and agenda of this mecting:
(c) wnether wiscussions have been nela in
regard to the participants of tais conference;
(d) whether it is a fact;tnat Incian dip-
lomacy has suffered a defeat in as much as

U.A.R. and Yugoslavia have recently agreed
ta invite Pakistan for this meeting although



117 Written Answers

Pakistan happens to be a member of
SEATOQ and CENTOQ military pacts; and

(e) the position of India in regard to
the names of participants and the principles
on the basis of which this question should
be decided.

THE DEPUTY MINISTER IN THE
MINMISTRY F EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
and (b)Y, A preparatory Confernce of non-
aligned States will be held in Dar-es-Salam
in April, 1970 to discuss the venue, timing,
agenda and otner arrangements for a Summit
Conference later.

(c) Participants a! ine Dar-es-Salaam
Meeting will belimited to those who attended
the Cairo Conference of 1964 and countries
which have achieved independence since then
and which fulfil the criteria for participation
in non-aligned meetings.

(d) No, Sir. Neitaer UAR nor Yugoslavia
has agreed to invile Pakistan. Yugoslavia has
recently affirmed the validity of the exisiting
criteria for participation in non-aligned
meetings which exclude members of Great
Power Military Alliances.

(e) The Government of India believes that
the criteria for participation in the Summit
Conference should be those reaffirmed at
the earlier Summit Conferences. These
criteria exclude participation by countries
which are memb:rs of multilaterial military
Alliances concluded in the context of Great
Power Conflicts.

Defective Construction of Tulihal Airport
in Manipar

2487. SHRI M. MEGHACHANDRA:
Will the Minister of DEFENCE be pleased
to state.

(a) whether the airport at Tulihal in Mani-
pur now under construction has been found
defective; and

(b) if so, the nature of the defect?

THE MINISTER OF DEFENCE AND
STEEL ~ND HEAYY ENGINEERING
(SHRI SWARAN SINGH): (a) ana (b).
No, Sir; a few minor cracks which had deve-
loped on account of temperature variation are
being repairea.
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Recommendation of the Textile
Re-organisation Committee appointed by
the Gujarat Govt.

2488, SHRISITARAM KESRI: Willthe
Minister of FOREIGN TRADE be pleased
to state:

(a) whether Government have considered
tne recommendations made by the Textile
Reorganisation Commiittee appointed by
the Gujarat Government regarding the re-

moval of partial controlon textile production:
and

(b) if so, the reaction of Government
thereto?

THE DEPUTY MINIS1ER IN THF
MINISRY OF FOREIGN TRADE
(SHRI RAM SEWAK): (a) Yes, Sir,

(b) It has been decided not to effect any
changes in (he scheme of partinl control on
the prices and production of mill made cloth.

Seminar un Nuclear Power held in Bombay
in January, 1970

2489. SHRI SITARAM KESRI: Will
the PRIME MINISTER be pleased to state:

(a) whether it is a fact that Seminar on
nuclear power was held in Bombay some-
time in January, 1970;

(b) if so, whether the suggestions made at
the seminar have hbeen considered by Govern-
ment; ana

f_::] if so, the reaction of Government there-
to?

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND THE MINISTER OF
PLANNING (SHRIMATI INDIRA
GANDHI): (2) Yes, Sir.

(b) and (c). Such of the suggestions as have
relevance to Indian conditions are being
keptin view in formulating our nuclear power

progranime.
Racial discrimination against Indian in U.K
2490. SHRI YAMUNA PRASAD
MANDAL:

SHRIMATI SAVITRI SHYAM:
DR. SUSHILA NAYAR:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:
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(a) the number of complaints received by
Government through the Indian High
Commissioner during the last 3 years, about
difficulties faced bv Indians on account of
racial discrimination; and

(b) the reaction of Government thercto?

THE DEPUTY MINISTCR IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRIT SURENDRA PAL SINGH): (a)
Cases of racial discrimiration are 1o be re-
ported to the Race Relaticns Roard set up
by the U.K. Government under the Race
Relations Act, 1968, The general assistance
of the Indian High Commission in U.K.
is always available to Indian nationals to
advise trem about correct procedures and in
resolving to the extent possible difficulties
whica arise in  connection witk racial dis-
crimination,

(b) The views of tne Government of India
are well known that they are firmly opposed
to all forms of racial discrimination.

Development of Russian Engine for being
fitted into HF-24

2401, SHRI1 VIRENDRAKUMAR
SHAH: Will the Minister of DEFENCF
be pleased to state:

\a) whetaer it is a fact that a contract
has recently been signed for the development
of an oksolete Russian engine for being fitted
into HF-24 to give it Mach-2 capability;

(b) whether it is also a fact that the above
step was taken against the advice of the
designer of the HF-24, former General
Manager of HAL, Cniel Designer and
General Manager of HAL ana the Direc-
torate of Technical Development and Pro-
duction {(AIR); and

(c) whetner he wouli lav before the House
the text of the advice rendercd by these
gontlemen in respect of t.e above proposal,
together with the reasons of the Governmet
to over-tule them?

THE MINIS1ER OF STATE IN THE
MINISTRY OF DBFENCE (SHRI I.. N.
MISHRA): (a) No, Sir.

(b) and (¢). Do not arise.

It may, however, he added that an agree-
ment was signed in 1962 for the develop
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ment of a Russian engine for fitment to HF-
2+, but the project was later given up. This
was the subject matter of a detailed examina-
tion by the Public Accounts Committee and
is covered by their 70th Report (Third Lok
Sabka) (1966-67) and 38th Report (1968-69).
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Establishing a Free Port in Nicobar Islands

.2‘%' SHRI 8. R. DAMANI: Will the
Minister of FOREIGN TRADE be pleased
Lo state:

(a) wiether th: Indian b y
in Hong Kong has made a suggestion 1o
Government for establishing a free port in

the Nicobar Island on the pattern of Hong
Kong; and

(b) if s3, th reaction of Government
thereto? -

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) Yes, Sir. '
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(b) FThe Government do not propose to
establish a free port in the Nicobar Islands.

Requirement of Steel for Export of
Engineering Goods

2497. SHRI S. R. DAMANI: Will the
Minister of FOREIGN TRADE be pleased
to state:

(a) whether his Ministry has written in
advance to the Ministry of Stecl and Heavy
Engineering regarding requirements of steel
for engineering goods' exports during the
current year and if so, when this was done;

(b) the reasons for not planning the re-
quirements and establishing coordination
with that Ministry in such matter in good
time; and

(¢) whether any system isnow evolved
and understanding reached with
stecl supplicrs for the future and if so, its
detail ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI1
RAM SEWAK): (a) Yes, Sir. The require-
ments of iron and steel for export fabrication
of enginecring goods during 1969-70 was
taken with the Ministry of Stee] and Heavy
Engineering in May, 1969,

(b) It is not a fact that coordination was
not done in good time. There has been an
unpre:ede ited, world wide, shortage of steels
shortfalls in domestic production.

(¢) The future production pattern is under
the consideration of the Ministry of Steel.

Arrest of Naga Rebels with Chinese Arms

and Insiraction Books

2498. SHR1 RAM KISHAN GUPTA:
Will the Minister of DEFENCE be pleased
to state:

(a) whether it is a fact that a large number
of Naga rebels with Chinese arms and instruc-
tion books have been arrested recently while
returning from China after training;

(b) if so, number of such persons arrested;
(c) whether they will be tried for treason?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING
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(SHRI SWARAN SINGH):
(b) and (c). Do not arise,

(a) No, Sir.

Shelkh Abdullah's Meeting with Pakistan
High Commissioner in India

2499. SHRI MAYAVAN:
SHR1 VISHWA NATH PANDEY:

Will the Minister of EXTERNAL AF-
FAIRS be pleased 1o state:

(a) whether it is & fact that Pakistan High
Commissioner had a long meeting with
Sheikh Abdullah in New Delhi on 3rd Jan-
vary, 1970; if so, the main purpose of this
meeting;

(b) whether the Pakistan High Commiss-
joner had sought permission from Govern-
ment for this meeting; if not, the reasons
thereof’;

(c) whether such meetings with a person
who is exciting the people of J. & K. against
Government are desirable; and

(d) in view of this, whether such meetings
are permitted?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH):
(a) Yes, Sir. According to a press release
issued by the Pakistan High Commission,
the purpose of the meeting was to enquire
after Sheikh Abdullah’s health.

(b) to (d). There are no restrictions on the
meeting of foreign diplomats with Indian
citizens. They are, however, expected Lo ex-
ercise necessary judgement and discretion in
the matter.

Trade Pact with Hungary

2500. SHRI MAYAVAN: Will the
Minister of FOREIGN TRADE be pleased
to state:

(a) whether it is a fact that India and
Hungary signed a trade pact for 1970;

(b) if so, the principal items of Indian
improts from Hungary; and

(c) the items which India will export to
Hungary?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
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RAM SEWAK): (a) A Trade Protocol for
1970 was signed, on the 14th January, 1970
between the Government of India and the
Government of Hungarian People's Re-
public,

(b) The principal items of India's imports
from Hungary are steel and steel products,
tractors, wheel tyres and axles for rolling
stocks, complete wheel sets, air brakes and
accessories for assembling railwav wagons,
dumpers and dumper components, chemicals,
drugs and medicines and pharmaceuticals
intermediates, laboratory and testi equipment
for educational institutions as well as other
industries components for tele-communica-
tion and allied industries, printing machinery
and other equipment and machinery for col-
laboration projects.

(¢) The principal items which India will
export to Hungary are railway wagons, as-
bestos concrete products, wire ropes, auto-
moble ancillaries, steel tubes and fittings,
textile machinery machine tools, chemicals
and medicinal products, footwear, cosmetics
and toiletaries, reinforced concrete bars etc.
in addition to tradition commodities, like de
oiled cakes, jute manufactures, tanned hides
and skins, cotton textilcs and iron ore.
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Keeping Indian Occan as a Nuclear
Free Zone

2502. SHRI CHINTAMANI
PANIGRAHI:
SHRI HIMATSINGKA:

Will the Minister of EXTERNAL AF-
FAIRS be pleased 1o stale:

(a) whether Government of India's efforts
to keep the Indiin Ocean a region free of
nuclear weapons have borne any fruit by
‘now; and

(b) if so, what ar: the reastions of the
various nuclear powers lo Indin's efforts 7

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAIL. AFFAIRS
({SHRI SURENDRA PAL SINGH): (a)
Government of India’s views regarding the
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Indian Ocean Area are that they would like
it to be an area of peace and cooperation,
and free ofinterference or domination by any
POwer, as already stated by the Minister of
Extcrnal Affairs in the Lok Sabha on lst
May, 1969, in response to a Calling Attention
Notice, Government have also underlined
the importance of the Indian Ocean area
being regarded as a nuclear weapon free area.

(b) The views of the Government of India
have been noted by a number of Governments
including those Governments possessing
nuclear weapons.

Disparties Among the States in Progress
made i n Rural Electrification

2503. SHRI CHINTAMANI  PANI-
GRAHI: Will the Minister of TRRIGA-
TION AND POWER be pleased to state:

(a) whether Government are aware of the
great disparties among the States in respect
of the progress of rural electrification in the
respective States; and

(b) if so, the efforts being made to assist
States like Assam and Orissa, lo bring them
at par with other States?

THE DFEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD): (a) Yes, Sir.

{b) The Rural Electrification Corporation
has been set up in the Central Sector. The
Corporaticn has been directed to waive the
condition of economic viability for a reriod
not exceeding five years in respect of rural
clectrification schemes in economically back-
ward arcas with future agricultural potential,

Principles for Opening Cultural Centres
by Forelgn Missions in India

2504, SHR1 M. L. SONDHI: Will the
Minister of EXTERNAL AFFAIRS be
pl.aszd to state:

(a) the basic princirles regarding the open-
ing of new information or cultural centres by
foreign missions in India;

{b) whether any enquiry was held into the
working of such centres; and

() if so, the results therefor?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
to (c) The working of the cultural Centres
has been examined by the Ministry of Fx-
ternal Affairs and Government's decision
about the location of Information ard cul-
tural centres of foreign Missions has already
been stated on the floor of the House on
26-2-1970 in response to the Calling Atten-
tion Notice on the subject.

Publications for Countering Anti-Indian
Propaganda Abroad

2506. SHR1 N, R. DEOGHARE: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether Government issue some pub-
lications to counter the anti-Indian propa-
ganda in the foreign countries;

(b) if so, the names of the publications and
the countries where these are issued; and

(c) the approximate circulation of each of
these publications?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
Yes, Sir.

(b) and (c). Several publications are
brought out by wus in India as well as
abroad and detailed information in respect
of them is being collected.

Recruitment of Protocol Officers

2507. SHRI RAM SINGH AYARWAL:
Will the Minister of FOREIGN TRADE
be pleased to state:

(a) whether it is a fact that rccently selec-
tion for two posts of Protocol Officers was
made.

(b) whether it is also a fact that applica-
tions for these posts were invited from the
persons working in different Departments,
including the Central Information Service,
having the requisite experience;

{c) if so, whether it is also a fact that the
officers of the Central Information Service
who had sufficient experience and had applied
for these posts were not even called for inter-
view; and
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(d) if 50, the details of critcria adopted
for the selection.

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) Selection for one post
of Protocol Officer on ad hoe basis of Foreign
Trade (and not two posts) was recently made.

(b) Yes, Sir.

(c) and (d). Taking into consideration the
Job requirement, the experience and the
character rolls of the officers in guestion,
find out of a total number of 25 applicants
were called for an interview conducted by
a Selection Commitiee. These officials be-
longed 1o the Ministries of Forcign Trade,
Home and External Affairs, However, non
of these happened to be from the Central
Information Service.
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Power Shortage in Madhya Pradesh

2509. SHRI G. C. DIXIT: Will the
Minister of IRRIGATION AND FOWER be

pleased to state:

(a) whether Government arc awarc that
there is a shorlage of electricity in Madhya

Pradesh which is hampering agricultural and
industrial works as a result of which  the
existing industrics and the industries being
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set up are finding it difficult to implement
their programmes

(b) if so, the reaction of Government there-
to; and
(c) the action taken by Government to

meet the shortage of electricity in Madhya
Pradesh?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD): (a) There is no shortage of electri-
city in Madhya Pradesh at present.

(b) and (c). Do not arise.

Withdrawal of British Navy from
South-East Asia

2510. SHRIMAT]I SHARDA MUKER-
JEE: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether his atiention has been drawn
to the statement of a senior British Navy
Officer that the Royal Navy would be avail-
able to go anywhere when required after the
British pullout from South East Asiain 1971;

(b) whether this means that the pull-out
of British troops will not be actually accom-
plished; and

(c) if so, how does the new development
affect the security of the region particularly
India?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH): (a)
and (b) Government have scen press reports
to that effect but as far as they are aware
there has been no change in the British posi-
tion in this regard.

{c) The Government of India’s views on
the security of the Indian Ocean are well
known. We maintain that Indian Ocean
should remain an area of peace and coopera-
tion, and free of domination of interference
by any power.

Import of Sulphur through S.T.C.

2511. SHRIMATI SHARDA MUKER-
JEE: Will the Minister of FOREIGN
TRADE be pleased to state:
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(a) whether it is a fact that Government
have decided to canalise import of five main
items through the State Trading Corpora-
tion and Sulphur is one of these items;

(b) if so, what impelled Government to
include sulphur when the scandal regarding
import of sulphur was adversely commented
upon by the Committee on Public Under-
takings in their Report; and

(c) in view of the structures passed by the
Committee whether Goverrment propese to
remove this item (rom the control of State
Trading Corporation and if considered abso-
lutely necessary, to allocate it to the Minerals
and Metals Trading Corporation?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) to (c). It is the policy
of Government to increase progressively the
role of the State Trading agencies in the
import and export trade of the country. Con-
sistent with this policy, the impoert of Hops,
Ammonium nitrate—technical grade, Cresy-
lic acid Sulphur and Titanium dioxide was
canalised through the State Trading Corpo-
ration- in December, 1969, However, the
import of sulphur has been canalisd through
the Minerals and Metals Trading Corpo-
ration with effect from the 1st January, 1970.

Setting up of Tea Factory

2512. SHRI HEM RAJ: Will the
Minister of FOREIGN TRADE be plcased
to refer to the reply given to Unstarred Ques-
tion No. 1407 on the 26th November, 1969
and state:

(a) whether the feasibility report for the
setting up of a modern type of Tea Factory
has been prepared and considered by Govern-
ment; and

(b) if so, the result thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) and (b). A feasibility
report has been prepared by Tea Board and
sent by them to the Government of Himachal
Pradesh. Further action will be taken when
the views of the Governmeni and a proposal
from them are received.,



133 Written Answers
grat aret & v

2513. St TOHTAATC SN : w0
sforean w4 ag @arw & o w7 o
(%) 2w % g fead eradr ard

(=) 7ar ug w= & fa e ot Al
F WUy A AL

(w) afz &, & o7 ot «ret &
ATR FAT § WX FAT HLFTT T SraAr aret
¥ g g€ fww @A sgan fufew
el &1 antea w77 % faw #1€ draar
T ¢

(w) afzer, @t sasr =¥ v 8

(¥) #r AT WiEadr ars F
sF 99 @ evererdr fafsa e #1
anted FCF gTE FEA aAATH FT AL FT
fame g wiv afz &, @i #73 & wRalk
g, a1 gk e § 7

aferor s W gowe (s Ho
o gour) (%) ¥ (@), orEdAr 70 62
g1 famr 14 & frarm o S
WA wATT § -

WOHY, WIOTEE, WARIET,  ATIHT
&19, FA(T, W, wEY, FHIA, TG,
AR, FEER, forRuER, g4 1
Aiara |

oradi a1el ¥ waa fare e
®1 INT FCA A0 AN FE W qET &
fag gowiT gra & grEr AdT aeTE
f | fedt ot @ Farw g0 faar
TeEE AT 35% fan qem € wawas
yaafa & frdmor dfcz & waar fear
T

(¥) greres faemr s #1 amd
A 7 IAT F F A0 wrady avd o

PHALGUNA 20, 1891 (SAKA)

Written Answers 134

Tl FE FEE AHET F g A9
gart

Permission sought by Occupants of Quarters
of Danapur Cantonment for Making
Alterations in their Quarters

2514. SHRI RAMAVATAR SHASTRI:
Will the Minister of DEFENCE be pleased
to state:

(a) whether it is a fact that the residents
of quarters under Cantonmeni Boards have
got the right to make additions/alterations in
their quarters under the Cantonment Act,
1924;

(b) if so, whether it is also a fact that some
of the occupants of the quarters under Dana-
pur Cantonment Board have sought permis-
sion of the Board for making alterations/
additions in their quarters;

(@) if so, the number thereol and the
number of those, who have been granted
permission to do so during the last two
years and the number of those whose appli-
cations are still under consideration of the
Board; and

(d) the reasons for the delay in finalising
them?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING
(SHRI SWARAN SINGH): (a) Erection
or re-crection of buildings within Canton-
ment limits is regulated by the provisions of
the Cantonments Act.

(b) to (d). Information is being cotellced,
and a statement will be laid on the Table of
the House.
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Land under Canal Irrigation in Entire Country

2516. SHRI MAHARAIJ SINGH
BHARATI: Willthe Miniser of IRRIGA-
TION AND POWER be pleasced 1o state
the total area of land under canal irrigation
system in the entire country and the arca out
of that for which required quantity of walcr
for wheat and paddy cultivaticn is available
in time for irrigation purposes from the said
canal system?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHCESHWAR PRA-
SAD): The net arca irrigatcd in 1966-67
in India was estimated to be 27 .48 mil’ic n ha.
of which 10.27 million ha. was from Govern-
ment canals. The total paddy arca irrigated
was 13.30 million ha. and the wheat area
irrigated was 6.19 million ha. The break-
up of these crop irrigations under major and
medium schemes and minor schemes is not
available.

In the major and medium irrigation pro-
jects irrigating paddy arcas, the irrigation is
during Kharil scason when ample wateis
are available in the rivers and the ¢rop re-
quirements are met. As regards wheat, areas
irrigated from storage works are also given
adequate supplies as planned in the project
reports, There are some shortages in wheat
arcas irrigated by diversion schemes. Atten-
tion is being paid by the Ministry of Food
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and Agriculture to supplement canal water
supplies by minor irrigation works like pump
sets, etc,
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Union Minister's Statement on the
Supreme Court’s Judgement on
Nationalisation of Banks

2519. SHR1 YASHPAL SINGH:
SHRI S. K. TAPURIAH:
SHRI BAL RAJ MADHOK:

Will the PRIME MINISTER be pleased
io siate:

(a) whether it is a fact that the Minister of
State for Finance, while speaking at a public
meeting organised by Blitz National Forum
in New Declhi, had insinuated against the
integrity of the Judges of the Supreme Court
following tteinvalidation of the nationalisa-
tion of the 14 major banks;

(b) if so, how far she agrees with the views
which are fraught with many consequences;
and
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(c) what action is being taken in the
mafter?

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND THE MINISTER OF
PLANNING (SHRIMATI INDIRA
GANDHI): (a) to (c). The mattcr is now
suh-fudice.

Supreme Court’s Judgment regarding
Naticnalisation of Banks

2520. SHR1 YASHPAIL. SINGH: Will
the PRIME MINISTER be pleascd Lo state:

(a) whether she had remrrked that the
Supreme Court Judgement on Bank Nation-
alisation Act was an obstacle to propress;

(b) if so, whether such actiona are con-

ducive to fair justice being admir isteted 1o
the people; and
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(c) whether she is prepared to withdraw
such remarks?

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND THE MINISTER OF
PLANNING (SHRIMATI INDIRA
GANDHI): (a) No, Sir.

(b) and (c). Do not arise,
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Naga Hostiles Crossing Over to East
Pakistan for Military Training

2522. SHR1 D. N. PATODIA: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that according to
newspaper reports a batch of 75 Naga hostiles
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have recently crossed over to East Pakistan
in small batches through the Cachar District
of Assam for military training.

(b) whether Government have drawn the
attention of Pakistan to the above fact;

(c) if so, their reaction in the matter and
whether Government have stressed to the
Pakistan Government that giving military
training to the rebel Nagas amount to inter-
ference in internal affairs of the country and
it is in contravention of the Tashkent Agree-
ment; and

(d) if so, their reaction in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
Government are aware of the recent attempts
by some Underground Nagas to send their
men to East Pakistan for arms and training.
These attempts were foiled by our Security
Forces. A small number has, however,
managed to reach East Pakistan in the lagt
few months. As Minister of Defence had
stated in reply to the Lok Sabha Unstarred
Question No. 556 on the 25th February,
1970, Government are aware of the existence
of training centres in East Pakistan which are
run with the assistance of Chinese instructors
where training is imparted to some Under-
ground clements from India.

(b) to (c). Government have, on several
occasions, protested to the Government of
Pakistan against the assistance provided by
them to these Underground elements,
Government of Pakisian have been told in
the past that such action constitutues inter-
ference in our internal affairs and is in con-
travention of the Tashkent Declaration.
Government of Pakistan have, however, been
denying their assistance to the Underground
elements.

Government of India will continue to press
the Government of Pakisian to desist from
such interference in our internal Affairs and
unfriendly and hostile activities.

Indo-Iranian Joint Commission

2523. SHRI D. N. PATODIA:
SHRI BENI SHANKER SHARMA:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:
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(a) whether it is a fact thu a meeting of
the Indo-Iranian Joint Commission was
held on the 8th Febru: ry, 1970; and

(b) if so, the outcome of the discussions
held?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
The Second Ministerial Meeting of the Joint
Indo-lran Commission was held in Delhi
on February 14 and 15, 1970.

(b)Y In accordance with the decisions
reached at the above meeting, expertsfrom the
two countries would examine various pro-
posals relating to industrial cooperation—
both in public and private sectors—long-
term commercial exchanges including sale
and purchase of Iranian ammonia, sulphur
and phosphoric acid by India and Indian
manufactures including railway wagons and
other rolling stock, machinery and equip-
ment, by lran and co-operation in the ficld
ofirrigation and power, standardisation and
industrial research etc.

Trade talks with Malaysia

2524. SHRI D. N. PATODIA: Will the
Minister of FOREIGN TRADE be pleased

Lo state:

(a) whether it is a fact that trade talks
were held recently between India and
Malaysia at Kulalumpur;

(h) whether proposals for joint ventures
by both the countries were also discussed;

and

{e) il 50, the outcome of the talks and the
impact on India's trade as a result of these
talks?

THE DEPUTY MINISTER IN THE

MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK) : (a) The
Hon'ble Member appears to bere-

fetring to the second official-level consulta-
tions between India and Malaysia held in
Kuala Lumpur in February, 1970. On this
occasion the two sides had discussed infer
alia matters relating to trade between the two
countries.

No particular proposal for
such, was discussed.

(b) and (c).
joint ventures, as
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However, the two sides noted with satisfac-
tion the progress madein setting up industrial
joint ventures in Malaysia. While one Indo-
Malaysian joint venture has already started
Production, a number of others arein various
stages of implementation.

As regards trade, the two sides agreed that
discussions towards the finalisation of a
Trade Agreement between the two countries
should be held at the earliest possible time.

In thelight of the position explained above,
the talks could not be expected to have
an immediate impact on India's trade.
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Indo-cevion talks to keep Indian Ocean a
Nuclear Free Zonc

2529. SHRI HIMATSINGKA : Will
the Minister of EXTERNAL AFFAIRS be
pleased to stale:

(a) whether a proposal to ensure a Nuclear
Free Zone in the Indian Ocean was discuss-
ed between India and Ceylon; and

(b) if so, the details of the measures dis-
cussed with a view to ensuring such a Zone ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH )1
(a) and (b). The Governments of Ceylon
and India hold the view that the Indian
Ocean Area should be an area of peace. This
was stated in the Communique issued after
the Prime Minister's visit to Ceylon in 1967
and has been reiterated since.

Export of Textile to U. K.
2530. SHRI HIMATSINGKA: Wil

the Minister of FOREIGN TRADE be
rleased to state:
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(a) whether the decline in exports of
textiles to U.K . was discussed at the meeting
of Indo-British Consultative Group held in
February, 1970; and

(b) il so,the precise proposals considered
and the steps Lo be taken for increasing the
exports during 1970 ?

THE DEPUTY MINISTER IN THE

MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK) : (a) No, Sir.

(b) Does not arise.

Disposal of Obsolete Aircraft

2531. SHRI P. C. ADICHAN : Will the

Minister of DEFENCE be pleased Lo
state:
(a) the number of unserviceable and

obsolete aircraft with the Indian Air Force;
and

(b) thesteps being taken to renovate/repair/
dispose them off and the amount of foreign
exchange required for import  of requisite
spares?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING
(SHRI SWARAN SINGH): (a) and (b).
A number of unserviceable aircraft
are cannibalised for retricval of spares as
necessary. Some unserviccable and obsolete
aircraft are utilised for training and other
purposes in the I. A. k., Some others are
allotted to other Defence Establishments also
for familiarisation training. Such aircrafl
when no Jlonger required are disposed of
through Director General, Supplies & Dis-
posals. Unserviceable and obsolete aircraft
which are surplus to requirements are nol
renovated or repaired by import of spares.

Capacity of Rana Pratap Sagar Dam
Power Station

2532, SHRI BAL RAJ MADHOK: Will
the Minister of IRRIGATION AND
POWER be pleased to state:

(a) thetotalinstalled capacity at the Rana
Pratap Sagar Dam Power Station;

(b) the actual production of power from
said power station; and
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(c) the reason for wide gap between
capacity and Power actually produced ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND PO-
WER (SHRI SIDDHESHWAR PRASAD):
(a) The total installed capacity at Rana
Pratap Sagar Dam Power Station is 172
MW, The designed power generation from
this Station at 60%, load factor is 90 MW,

(b) The actual power gencrated from this
power station during the last few months
has been as under:—

Period

May, 1969 9.79 lakh units.
June, 1969 11,34 "
July, 1969 20.58 ,, .,
Augusl, 1969 209 ,, .,
September, 1969 .. 13.24 ., ,,
October, 1969 1763 ,, ..
November, 1969 .. 16.17 ,, ,,
December, 1969 .. 15.00 ,, .,

(c) The gap between the installed capacity
and actual production of power is on account
of the fact that the generation at the Power
Station is regulated according to load dema-
nds, water availability in the reservoir and
irrigation requirements of the States of
Madhya Pradesh and Rajasthan.

Import of Mutton Tallow, Fertilizers
and Skins

2534. SHRI ABDUL GHANI DAR:
Will the Minister of FOREIGN TRADE be
pleased (o state:

(a) whether it is a fact that import of
huge quantity of mutton tallow, fertilisers
and skins have been permiited even when
these commodities are sufficiently available
in the country and that due (o this reason
Indian Traders arc suffering badly; and

(b) if so, the recasons thercofl ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK): (a) and (h).

A statement showing the imports of
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Mutton Tallow, Fertilizers and Hides Imports have been allowed as the indigenous
and skins during 1967-68, 1968-69 and production is not sufficient to meet the dem-
1969-70 (upto November, 1969), is appended. and.

Statement

Import of Mutton Tallow, Fertilizers & Hidesand Skins during 1967-68 to 1969-70
(Upto November, 1969)

Qiy. as per unit Valuc in Rs, lakhs

1969-70

5.No. Description Quy. 1967-68 1968-69
Unit Qty. Value Quy. Value (Upto Nov.69)
Qty. Value
1. Mutton tallow Tonne 53358 771 14896 211 1327 18
2. Fertilizers:
(i) Fertilizers 000" 613 969 847 1260 446 596
Crude. lonne (981)
(ii) Fertilizers -do- 2578 14340 2774 13759 1097 5258
Manufactured (13%902)
Total-2 3191 15309 362l 15019 1543 5854
(14883)
3 Hides and Skins:
(i) Hides & Skins  Tonne 3887 129 4751 171 3422 123
undressed. & Nos. +4-Nos.230*
(ii) Fur skins Tonne 11 1 17 3 B 1
undressed.
Total-3 3898 130 4768 174 3460 124
+Nos5.230

MNote « Figures in brackets denote revised totals.

*Qty. figures recorded in two different units.

Purchase of Jute by S. T. C.

2535, SHRIP. G.SEN: Will the Minis-
ter of FOREIGN TRADE be pleased to
state:

(a) the quantity of jute purchased by the
State Trading Corporation this year uptil
now,;

(b) whether it is a fact that by the time
S.T. C. entered the market the bulk purchase
has been made by the private agencies;

and

(¢) il so, whether the advantage of higher
price has gone to the pockets of middle men
and Jute Mill owners ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRT RAM SEWAK): (a) 93,832 quintals
upto the 4th March 1970.

(h) No, sir.

(c) Does not arise.
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Export of Iron Ore

2536. SHRI VISHWA NATH PANDEY:
Will the Minister of FOREIGN TRADE be

pleased to state:

(a) the quantity of Iron Ore exported
during the year 1968-69; country-wise; and

(b) the foreign exchange earned ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHR1 RAM SEWAK): (a) and (b).
A statement showing quantity ol iron ore
exported to different countries during 1968-
69 and the foreign exchange carned thereby
is attached.

Srarement

Country-wise exports of Iron Ore during
1968-69 and the foreign exchange carned
thereby are indicated below:—

Qry. in million tonnes
Value: in crores of Rs.
(Forcign Exchange Earned).
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Cauntrics Quantiry Value
- Rs.
Japan 12.939 71.39
East Enrope
Czechoslovakia 1.073 6.22
Rumania 0.741 4.61
Poland 0.211 1.39
Hungary 0.184 1.22
Yugoslavia 0.194 1.20
Germany East 0.020 0.13
West Europe
Belgium 0.332 1.49
Germany West 0.164 1.81
Others 0.040 0.14
Grand Total: 15.898 £9.60
Sale of Cars purchased from various

Diplomatic Missions

2537. SHR1 VISHWA NATH PANDEY:
Will the Minister of FOREIGN TRADE be
pleased to state:
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(a) the number of cars purchased from

various Diplomatic Missions and sold during
the last three years;

(b) how many of them were given to
Government offices and departments for
use as staff cars; and

(¢) the total amount paid by the various
Government Departments on the purchase
of these Cars ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK): (a) The total
number of cars purchased by the State
Trading Corporation in three years 1966-67,
1967-68 and 1968-69 was 1966 and the
number of cars sold by the Corporation in
the aforesaid three years was 2016,

(b) 219
(c) Rs. 59.2 lakhs.

Brigadier Ghansara  Singh's Statement

regarding capture of Gllgit by Pakistan
with British help

2538. SHRI MOHAN SWARUP:
SHRI P. VISHWAMBHARAN:
SHRI LAKHAN LAL KAPOOR:

Will the Minister of DEFENCE be pleased
to state:

(a) whether it is a fact that Brigadier
Ghansara Singh, a former Governor of
Gilgit, has expressed in a Press statement
that British Government had helped Pakisian
Lo capture Gilgit;

(b) if so, whether the Government has
verified the truth in the statcement; and

(c) details thereofl ?

THE MINISTER OF DEFENCE AND
STEEL & HEAVY ENGINEERING (SHRI
SWARAN SINGH): (a) Government have
seen a Press report giving Brigadier Ghansara
Singh's version of the circumstances in which
Pakistan occupied Gilgit and the role of
certain British officials of the Gilgit Sccuts
in this connection.

ib) and (c). Government are aware of the
sequence of events leading Lo the Pakistani
occupation of Gilgit and particularly the
role of British Officers of the Gilgit Scouts,
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but would prefer the detailed narration of
these events to be recorded in due course by
the Historical Section who would take into
account all informarion on the subject.

Central advice re. Natiomalisation of
Plantation Industry in Kerala

2539, SHR1 MOHAN SWARUP:
SHRI P. VISHWAMBHARAN:
SHRI LAKHAN LAL KAPOOR :

Will the Minister of FOREIGN TRADE
be pleased Lo state:

(a) whether Government have advised the
Kerala Government that it is within its legal
competence to nationalise the plantation
Industry in Kerala:

(b) il so, whether such advice was sought
by other State Governments also;

(c) if so, in respect of which industiies;
and

(d) the names of the State Governments
secking such advice ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADL
(SHR1 RAM SEWAK): (a) No advice
has been sought for by the Kerala Govern-
ment about its legal competence to nationalise
the plantation industry; nor has any advice
been given.

(b) No, Sir.
(c) and (d). Do not arise.
Price of Cotion Yarn

2540, SHRI N. R. DEOGHARE: Will
the Minister of FOREIGN TRADE be
pleased to state:

(a) whether it is a fact that the prices of
cotton yarn of various varictics used by the
handloom weavers have gonc up during
the year 1969-70; and

(b) ifso, the steps Government have taken
to bring down the prices of cotton yarn
to help the handloom-weavers 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK): (a) Yes, Sir.
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(b) Besides adjustments in credit and
stock controls on cotton, Government have
allowed import of considerable quantities
of cotion and staple fiber so as to bring
prices of cotton to a reasonable level. This
is expected to have a salutary effect on the
prices of yarn,

Export of Indian Films

2541. SHRI N. R. DEOGHARE: Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) the foreign exchange earned by the
export of Indian films during the last
three years, year-wise;

(b) the names of the countries to which
these films were exported; and

(¢) the steps being laken o ingrease the
export of films ?

THE DEPUTY MINISTER IN THE
MINISTRY Ol FOREIGN TRADE
(SHRI RAM SEWAK): (a) and (b). A
statement giving the information is laid on
the table of the House. [Placed in Library,
See. No, LT-2808{70)

(¢) Besides participation in the Interna-
tional Film Festival and holding of Indian
Film Wecks abroad, a consortium of
prominent producers has becn formed for
intensive export effort in Malaysia  and
Singapore. A subtitling plant is being instal-
led by the Indian Motion Pictures Export
Corporation. Overseas oftices of the S.T.
C. are rendering on the spot facilities to
Indian Motion Pictures Export Corporation
for promotion of exports in their regions.
Import replenishment for import of black
out white and coloured film is also allowed
to meet the requirements of the Industry.

Property acquired by present and former
Central Ministers in Delhi and in
Suburban Areas

2542. SHRI NITIRAJ SINGH CHAU-
DHARY: Will the PRIME MINISTER
be pleased Lo stale:

(a) the names of Central Ministers inclu-
ding State and Deputy Ministers of the
present and past Central Cabinets who
have acquired property in Delhi. New Delhi,
Ghaziabad or round about in their own
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names, of their

parents;

spouses, children or

(b) if so, their names with details of

property acquired and the present value
thereof;

(¢) if these acquisitions were within their
means; and

(d) il not, will these matters be referred
to C,B,1, and if not the reasons therefor?

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND THE MINISTER OF
PLANNING (SHRIMATI INDIRA
GANDHI): (a) to (d). The information
asked for is being collected and will be laid
on the Table of the House.

Amount spent Annually by a Student in
Sainik School
2543, SHRI NITIRAJ SINGH CHAU-

DHARY: Will the Minister of DEFENCE
to be pleased to state:

(a) the average annual amount each
student, admitted to Sainik School, is required
1o spend;

(b) their comparison with the Public
Schools;

(c) whether well to do parents prefler
sending their children to Public Schools
because of small difference; and

(d) whether Govt. propose to  reduce
Sainik School expenscs to make them more
popular 7

THE MINISTER OF DEFENCE AND
STEEL AND HEAYY ENGINEERING
(SHRI SWARAN SINGH): (a) Most of the
boys admitted to Sainik Schools are either
Central Government or State Government
scholarship holders. Non-scholarship boys
pay Rs. 2,000/ per annum as school fee,
Both scholarship holders and non-scholarship
boys whose parents’ income is more than
Rs. 100/- p. m. have to spend on clothing
and pocket money annually Rs. 400/ in
the first year and Rs. 250/- in the subsequent
years, Boys whose parents’ income is less
than Rs. 100/- p. m, do not pay for clothing
or for pocket money.

(b) The fees and expenses in most of
the public schools are higher than in the
Sainik Schools.
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(c) No, Sir.

(d) Sainik School expenses are already
low compared to other public schools and
efforts are being made to keep them to the
minimum.

Selection of Cadets from Schools for Train-
ing them For N.D.A. and I. M. A,

2544, SHRI NITIRAJ SINGH
CHAUDHARY : Will the Minister of
DEFENCE be pleased to state :

(a) in view of the shortfall of suitable
persons availahle for recruilment as
Officers to Armed Forces, whether
Government will consider selecting Cadets
from schools and training them suitably
belore cending to N.D.A, and
LM.A,; and

(b) if not, how the officers quality is
proposed 1o be improved ?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY  ENGINEERING
(SHRI SWARAN SINGH) : (a) It has
heen possible to gel full quota of cadets
for the N. D. A. There has been however
a shortfall  in the intake into 1. M., A.
against vacancies carmarked for direct
entry and Technical graduates. No
schemes for selecting cadets from Schools
and training them suitably before sending
themto N, D, A. and I. M. A, are
contemplated by Government.

(b) Education in the Sainik Schools
and the R. 1. M. C. is oriented towards
the object of training boys for a career
inthe Armed Forces. Adequate training
is imparted at pre and post commission
stages 1o improve the quality of those
who are commissioned as officers.

Retirement Age of Officers upto the
Rank of LT. Colonel

2545. SHRI NITIRAJ SINGH
CHAUDHARY : Will the Minister of
DEFFMNCE be pleased to state :

(a) whether the normal retirement
age of officers upto Lt Col. is 48 years;

1b) whether till the end of 1968 such
officers were normally given extension to
serve till 50 vears of age;
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(c) whethar from Ist January, 1970 the
retiring age has been raised to 50 years;
and

(d) the reasons why
retired in 1969 were not
extensions ?

officers who
given above
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THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING
(SHRI SWARAN SINGH) : (ay Until
31.12.1969 the retirement age of
officers upto the rank of Lt. Col in the
Army was as indicated below:—

(i) Armoured Corps,

Regiment of

Artillery, Corps of Engineers,
Corps of Signals and Infantry. 48 years
(i) Army Service Corps, Army Ordnance
Corps. Corps of Elecirical and
Mechanical Engineers, Intelligence
Corps and Pioneer Corps. 52 years
(iii) JAG's Department 52 years}
55 years in the case of officers
Tully qualified for the
X Department .
(iv) AEC and Food Inspection
Organisation. 52 years;
55 years in the case of officers
fully qualified for the Corps/
Qrganisation,
tb) and (c). With effect from Ist THE MINISTER OF DEFENCE AND

January, 1970 the age of retirement of
officers of the rank of Lt. Col. Appointed
by selection in the Armoured Corps,
Regiment of Artillery, Corps of Engineers,
Corps of Signals and Infantry has been
raised to 50 years., In the case of officers
who are Major or who reach the rank of
Lt, Col. by time scale and in the above
Corps, Arms, extension of service upto 50
years continues to be given on merits,

(d) Orders changing the age of retirement
arc not normally given retrospective
effect.

Difference between the Cadets recruited
from Sainik School and other Schools

2546. SHRI NITIRAJ SINGH
CHAUDHARY : Will the Minister of
DEFENCE be pleased to state :

(a) whether Cadets  recruited from
Sainik Schools are better than those from
other schools;

(b) if not, the propriety of
Sainik Schools; and

having

(¢) if so, whether the number of Sainik
Schools will be increased ?

STEEL AND HEAVY ENGINEERING
(SHRI SWARAN SINGH): (a)to(c), Itis
not possihle to draw any general conclusion
on whether cadets from Sainik Schools
arc better than those from other schools.

A number of Siate Governments were
keen to establish Sainik Schools for
serving as feeder establishments lor entry
into NDA for pre-commission training,
At present there are 15 Sainik Schools
one in each major State except J. & K.
and Nagaland. Itis proposed to opena
Sainik School in J. & K. in 1970, The
boys from the remaining States are allowed
to join schools in neighbouring States.

R w7 ¥Tara

2547. St qEGwT TAW W1 dkfe
WTC HAT 97 TATH T FA FOA fF

(%) fegd =7 o1 7w fom W &
fafws g#1T & woa &1 wwmE fFar @
a1 3a%1 47 feaan A o,

(W) wrea ¥ IR &Y F U
wiTs w1 §; WK



157 Written Answers

() o ¥ wmTE F FWFA F AL
# g #Y Aifg w@ & v sEEr P
faa ¥ ¥ fag a1 s S s wrE ?

Hifere sarare s ¥ e (s
w Jww) : (%) oF faaoo (WA F),
foredt 9= 2ot & 4w &7 a7 & foay m
7 aut # oo (form¥ Az, fafey, e
W wrgT wexEe I wifwe &) #1 wEw
fdm mn W wE qew frr o g, @
QTF 9T @l T & | [ varem ¥ wen
mar \ Afed wear LT-2809/70]

(&) STy Iuersy 7@ & )

() faeit wvra &7 afofoas vt
& o g w47 3 s sfeamuers )
qt arafaw wrawEl #§ & wra e
& 9t wrea feam faet fawmt, ars-gre,
T o Tdd F owam F far ¥ uk
an fafgr gea-sfmat & =afet gro
IJER F Y fEr a7 g o mire
g1

Reciprocal Visa Facilities to Indians
for Free Travel

2548. SHRI VALMIKI CHOUDHARY:
SHRI P. C. ADICHAN :;

Will the Minister of EXTERNAL
AFFAIRS be pleased to slate :

{a) whether itis afact that Indians do
not require visas for visiting Scandinavian
countries;

(b) if so, what are the names of other
countries with whom similar arrangements
have been made or are proposed to be
made by India; and

(¢) whether similar reciprocal facilities
are given to people from those countrics
to visit India without visas; if so, the
number of such persons in India at
present ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) :
(a) and (b). Attentionis invited to the
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answer given in the Lok Sabha on 3—12—
1969 to Unstarred Question No. 2582.
Negotiations are currently under way in
regard 1o similar arrangements  with
Yugoslavia and a few other countries.

(c) Yes, Sir. Information about the
number of foreigners who have visited
India in terms of the facilities under the
reciprocal arrangements is not available
as a separate record of visitors in this
category is not maintained.

Disappearance of Indian Embassy
Official In Brazil

2549, SHRI YASHPAL SINGH :
SHRI RAGHUVIR SINGH
SHASTRI:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whetherit is a fact that an Indian
Official of the Embassy at Brazil, who has
been missing for a consideruble time, has
not so far been traced; and

(b) il s0, what action is proposed to be
taken in the matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a) and
(b). According to the information so far
reccived from our Mission in Brazil, Shri
Balak Ram Deen, a Personal Assistant in
that Mission, had without permission
left Brazil for Miami by a Peruvian Air-
lines flight on the 7th February 1970,

He is later reported to have gone to
Toronto from Miami. Efforts are being
made through our Mission in Canada to
have him repatriated to India,

Cauvery Water Dispute between Tamil Nadu
and Mysore,

2550. SHRI YASHPAL STNGH: Will
the Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether the Tamil Nadu Government
is pressing for the settlement of Siate's
dispute with Mysore over Cauvery walter;
and

(b) il so, what action iy proposed to be
taken in the matter ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF [RRIGATION AND

POWER (SHRT SIDDHESHWER
PRASAD) : (a) Yes, Sir.

(b) Inter-State discusions on the Cau-
very system were held at official level on
the 27th and 28th January, 1970. Union
Minister of TIrrigation and Power had
discussions wiih Ministers of Mysore and
Tamil Nadu and officers of Kerala on
the 9th February, 1970. In the light of
these discussions certain proposals on the
further action to be taken in regard to
New projects in the basin have been for-

warded to the State Governments for their
consideration.

MIG Complex

2551. SHRI RANJEET SINGH :
SHRIMATI TARKESHWARI
SINHA :

Will the Minister
pleased to state;

(a) the dates previously announced
regarding the completion of our MIG-
complex; and

_(b) the date by which the complex is
likely to be in commission upto its full
capacity ?

THE MIN.STER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA) : (a) The establishment of the
MIG complex has been phased to con-
form to the requirements of the production
programme. In answer to Starred Question
No 305 on the 8th March 1965 in the
Lok Sabha, it was stated that the pro-
duction of MIG aircraft has been planned
1n stages, and the expectation was that
the first phase will commence in 1966 and
the planes under the last phase would start
coming out of the production line in about
four years. On 20th March 1967, howeser,
it was stated inthe Lok Sabha in answer
to question No_18 that the first phase had
commenced during 1966-67 and the aircraft
under the last phase would start coMing
out of production line in about 3 yearsi.e.
1969-70.

of DEFENCE be

The present position is that the produc-
tion of aircraft from raw materials has
already commenced and the deliveries will
b2 arcording to schedule in 1970-71.

(v The progremme of production has
bzen drawn up to m:et requirements of the
Air Force. It will not be in the public
interest to give any further details except
that MIG production has been going on
according to schedule.

Book entitled ‘Slender’ was the thread
by Lt. General L. P. Sen

2552. SHRI RANJFET SINGH : Will
the Minister of DEFFNCE be pleased
to state
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(a) whether the book ‘Slender was the:
thread’ by Lt. General L.P. Sen has come
to the notice of the Ministry;

(b) if so. whether shortcomings in Com-
mand mentioned at several places are true;

(c) whether similar shortcomings were
also responsible for the disaster of 1962;

(d) whether it has come to the notice
of the Government that such shortcomings
continued even in 1965; and

(¢) whether the Government agrees
that such shortcomings are mainly due to
faulty system of selecting Military Comm-
anders; and whether the system of selec-
tion of Military Commanders has under-
gone any change over the past 20 years?

THE MINISTER OF DEFENCE AND
STEEL & HEAVY ENGINEERING (SHRI
SWARAN SINGH) : (a) Yes,Sir.

(b) Government have no comments to
offer on the author’s personal account of
the 1947-48 operations. The author has
however stated that the main object of the
book is to portray a critical stage in our
history when +«‘a relatively small body
of extremely gallant men gave unflinch-
ingly of their best™.

(¢) The House will recall that the main
conclusions of the Henderson Brooks Re-
port on the conduct of military operations
in NEFA and the corrective action taken by
Government were summarised in Defence
Minister’s statements In the House on 2nd
September 1963 and 9th September 1963,
Government have nothing further to add.

(d) As the House is aware, our armed
forces gnve a creditable acconnt of them-
selves during the August/September 1965
operations. The analysis and study of vari-
ous military operations in which the defence
forces are called upon to participate is how-
ever made with a view to deriving military
lessons from it.

¢) Immediately after Independence,
selections of officers to the rank of Lt. Col.
and above were made on the basis of senio-
rity-cum-fitness. Consequent on the depar-
ture of alarge number of senior British
officers, there may have been a few cases
where promotions had to be made without
arigorous insistence on standards. Since
1959, however, irrespective of the number
of vacancies, officers are being assessed for
promotion in yearly slabs, all officers
commissiored in a particular year being
considered at one time and due emphasis
has been given to fitness and suitability for
the higher rank.
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Employment of Cooks for Rife -
Company Commanders of 18th Punjab °
Regiment

2553, SHRI SURAJ BHAN : Will the
Minister of DEFENCE be pleased to
state;

‘(a) whether the 18th Punjab Regiment
during its stay in field area from May,
1965 to 1967 had obtained the permission
from Record Office 1o employ additional
4 mess cooks for four Rife Company
Commanders to run their Mess detachment
on the piquets;

(by if sp, whether the cooks were
aclually employed and provided to the
respective Company Commanders;

(c) if the Company Commanders conce-
rned corroborate with the fact or not;
and

(d) the names of the Officer Comma-
nding and his Company Commanders?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING
(SHRI SWARAN SINGH): (a) to (d). The
informationis being collected "and will be
laid on the Table of the House in due
course,
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Saving due to reduction of height of
Pong dam

2560, SHRI YIKRAM CHAND MAHA-
JAN : Will the Minister of IRRIGATION
AND POWER be pleascd to state:

(a) whatis the total height of the Pong
dam (Himachal Pradesh) and upto what
height it has already been constructed; and

(b) if the height is reduced to 1240 ft.
how much Government will savein (i) the
building of new Railway ‘line (ii) how
many acres of land will bz saved lrom sub-
merging and what amount will Govern-
meni save in compensation for the acqui-
sition of the lands (iii) what would be the
value of Government property and forests
thus saved (iv) how many people will not
thus bz ousted and (v) how many acres of
land in Rajasthan would be irrigated less ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND PO-
WER (SHRI SIDDHESWAR PRASAD) :
(a) The total proposed height of Pong Dam
is about 330 ft.above the normal river bed
level (EL 1100). The Dam has been const-
ructed to a height corresponding to EIL
1257 on the Right Bank while the work is
in progress in the bed of the river in the
remaining section.

(b) if the height of the Dam is reduced
to EL 1240, the gross storage of Pong
Dam will get reduced from 6.6 MAF 1o
only 0.47 MAF, i. e. a reduction of about
93%, resulting In drastic diminution of
irrigation and power benefits. Further, in
the absence of a Dam of the proposed height
at Pong, India will not be able 1o utilise
fully the Beas river supplies allowed 1oit
under the Indus Waters Treaty, 1960. A
considerable portion of the expenditure of
about Rs. 80 crores, already incurred.
would be rendered infructuous as the cons-
truction so far has been based on designs
corresponding to maximum reservoir EL
1430. The question of any saving, there-
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fore, does not arise. However, the cost of
re-locating the railway line is approxima-
tely Rs. 3.96 crores ‘and reductionin area
to be acquired may be 59,000 acres {cost
at 1968 Estimatc figures Rs. 15§ crores)
with a reduction of about 18,000 in the
number of families ousted. An area of
about 18 lakh acres would be denied irri-
gation facilities in Rajasthan alone.

Misuse of Import Licences by Film
Industry

2561. SHRI JUGAL MONDAL: Will the
Minister of FOREIGN TRADE be pleased
to state :

() the number of cases of misuse of
import licences by the persons or firms con-
nected with the film industry which came to
Government’s notice during 1967-68 and
1968-69; and

(b) action taken to minimisc the misuse
of import licences ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK) : «a) The informa-
tion in being co'lected and will be placed
on the Table of the House.

(b) Before raw film is released, the requ-
irements are scrulinised and assessed by a
Committee. Where raw film is sought to
be released against an cxport contract,
the contract is scrutinised by a Committee
and the applicant has also 1o execute a
bond supported by a bank guarantec to
fulfil the export obligation. Requirements
of the film industry in respect of studio
equipment, bulbs and make-up materials
are assessed in consultation with the repre-
sentatives of the film industry. Mis-use of
the imported materials is actionable under
the Imports & Exports (Central) Act, 1947
and Orders issued thereunder.

Confirmation of Civilian Fmployees of
Ordnance Transit Group, Pathankot

2562. SHRISURAJ BHAN : Will ihe

Minister of DEFENCE be pleased to
slate :

(@) whether it is a fact that FODs/
FADs [ OTG Pathankot / No. 1 Salvage
unit A. 0. C. arcall governed under the
orders contained in the Minisiry of Defe-
nce letiers No. 29 (45) 55 / 40/D  (Lab.11)
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dated the 6th January, 1956 and 25 (33)
58/ 4738/D (Lab.--1I) dated the 20th April,
1960.

(b) whether it is also a fact that civi-
lian employees of FOD;/FADs although
raised daring the vyear 1969 have b:en
granted confirmation and overtime allowa-
nce etc, but the civilian employees of
OTG Pathankot and No. | Salvage unit
AOC have not been confirmed in spite of
their 20 years regular service; and

f¢) if so, what is the reason for this
discrimination, who is responsible for it
and when this anomaly will be removed ?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI M. R.
KRISHNA) : (a) No 1 Salvage Unit AOC
and O.T.G. Pathankot and some FODs
and FADs are cowvered by Government
orders contained in the Ministry of Defe-
nce letters No. 29(45) 55/40/D (Lab-11)
dated the 6th January 1956 and 25 (33) 58/
4738 / D (Lab--11) dated the 20th April
1960 (later replaced by Government letter
No. 25 (33)/ 58 / 10338 [ D (Civ--11) dated
18th September 1962.

(b) and (c). Some posts in a few FODS &
FADs have been converied into permanent
ones, The conversion of temporary posts
into permanent ones depends on whether
an establishment is permanent or tempo-
rary and whether the posts are likely to be
permanent or to continue. The question
of declaration of temporary posis as per-
manent in No. 1 Salvage Unit AOC has
been taken up. Il is also being examined
as to whether he Ordnance Transit Group
Pathankot should be brought on a par
with FODs in regard to the conversion
of temporary posts into permanenl ones.
The question of eligibility of payment of
overtime allowance to  employees] of
0. T. G. Pathankot and No. 1 Salvage
Unit AOC is being looked into.

Hunger Strike by Civilian Employees
of Ordnance Transit Growp, Pathankot

2563, SHRI SURAJ BHAN : Will the
Minister of DEFENCE be pleased to state:

(a) whether itisa fact that about 24
civilian employees of the Ordnance Tran-
sit Group, Pathankot had resorted 10 24
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tiours® hunger strike on 7th February, 1970
at Pathankot; :

(b) if so, what' were their demands;
and

(¢) the action taken by the Government
to redress their grievances ?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI M. R,
KRISHNA) : (a) to (c). No hunger strike
took. place within the Unit premises on
the 7th February 1970. However, from the
enyuiries made, itis gathered that 9 per-
sons of the Ordnance Transit Group,
Pathankot, joined along with somé other
employecs of other units in Pathankot a
24-hour fast outside the Unit area on that
date. Itis further gathered that the demo-
nstrators shouted slogans demanding per-
mancncy and grant of Overtime Allowance.
The demonstrators, however, did not pre-
sent anyv memorandum,

Show Cause Notices served on Employees
of Ordnance Transit Group, Pathankot

2564. SHRISURAJ BHAN : Will the
Minister of DEFENCE be pleased to state:

(2) whetheritis a fact that some civili-
an employees of the Ordnance Transit
Group, Pathankot have been issued a show
cause notice for being members of the regi-
stered Trade Union;

(b) il so, whether the Government will
lay on the Table a copy of the rules under
which the above action has been taken:

(c) whether Government
withdraw the
cmployees; and

propose to
said notices against the

(d) il not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI M. R.
KRISHNA) :(ajto(d). Mecessary infor-
mation is being collected and will be pla-
ced on the Table of the House.

Islamic Secretariat
2565. SHRI BISWANARAYAN SHA-

STRI : Will the Minister of EXTERNAL
AFFAIRS be pleased to state :
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(@) whetherit is a fact that the Rabat
Summit is going to set up an Islamic Sec-
retariat |

(b) whetherit is also a fact that he had
some discussion on this question with the
U. A. R. Minister for Tourism: and

(c) ifso, steps taken by the Govern-
ment in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
The Rabat Islamic Summit Conference had
decided that a meeting of Foreign Minister
would be held at Jeddah in March, 1970 to
consider amongst other things the ques-
tion of setting up a Permanent Secretariat

(b) There was a general exchange of
views with the Minister of Tourism of U.
A.R. on this question.

(c) The Government of India arc oppo-
sed to the injection of religion into poli-
tics. Consequently, they are not in favour
of institutionalised arrangements based on
religion to deal with political problems,

Pending Export  Orders

2566. SHRI 5. R. DAMANI :  will the
Minister of FOREIGN TRADE be pleas-
ed to state :

(a) whether information has been colle-
cted about firm export orders pending with
the various export agencies and individual
exporters which require to be fulfilled by
the 31st March, 1970;

(b) if so, their details and whether
their fulfilment will bring about the 7 per
cent exporl growth over last year's export;

(c) whether Government have ascertai-
ned the difficulties comingin the way of
completion of these orders before the end
of March, 1970.

(d) il so,the steps taken to remove them?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
SHRI RAM SEWAK : (a) No. Sir.

{by Does not arise.

(c) and (d). Under the Crash Export
Programme which has been launched with
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the object of maximising exports during
the remaining period of 1969--70, discuss-
ions have been held with the Export pro-
motion Councils as well as individual
exporters which have brought some of
their difficulties to light. The Chief diffi-
culties have beenin respect of supply of
scarce raw materials such as certain calego-
ries of prime steel and aluminium; indus-
trial unrest is causing losses in production
and in the movement of cxport consign-
ments, there are reported inadequacies of
sailings and shipping space. Steps have:
already been taken 1o accord very high
priority in the rolling, allocation and
despaich of steel by the steel plants for
export purposes allocation of aluminium
promotion of better industrial relations,
improvements in admi nilrative procedu-
resand arrangements for additional shi-

Pping space.

Military equipment supplied by U.S.S.R.

2567. SHRIMAT! TARKESHWARI
SINHA : will the Minister of DEFENCE
be pleased to state :

\a) the types of military equipment
supplied to India by U.S.5.R.;

(b) the efforts so far made to manu-
faciure these in the country; and

(c) the progress made in thi. regard ?

THE MINISTER OF DEFENCE AND
STEEL & MEAVY ENGINEERING
(SHRI SWARAN SINGH) : (a) To meel
our pressing defence requirements we have
procured som: military supplies from the
USSR for our defenc: forces, [t would
pot be in the public interest to disclose
the details,

(b) and (c). We are conscious of the
urgent need of developing indigenous
produ.tion and are laking necessary steps
to produce indigenously as much as is
possible. [t would not be in the public
interest to give further details,

Contribation of Private Sector in
Defence Production

2568, SHRIMATI TARKESHWARI
SINHA : Will the Minister of DEFENCE
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be pleased to state :

. (a) the contribution of the private sector
in Defence Production; and

(b) how many firms have supplied arma-
ment stores valued at over Rs, | crore
annually ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N,
MISRA) : (a) and (b). The information
is being collected and will be laid on the
Table of the House.

P. R. Os. accompanying the Prime Minister
for Bombay Congress (R) Session

2569. SHRIMATI TARKESHWARI
SINHA : Will the PRIME MINISTER be
pleased to state :

(a) whether press reports stating that
two of her P, R. 0s. both Government
employees, accompanied her to Bombay
for her party's Session, is correct; and

(b) whether these officials were used to
brief and influence the Press Correspon-
dents for her party ?

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND THE MINISTFR OF
PLANNING  (SHRIMATI INDIRA
GANDHI) : (a) Even though the Prime
Minister went to Bombay to attend the
session of the Congress Party, her official
duties and responsibilities did not cease,
Apart from attending to normal Govern-
ment work, the Prime Minister also had
to meet people and to attend to a number
of functions i n her capacity as the Prime
Minister. For this, it was necessary for
some officersin her Secrelariat to accom-
pany her, including the Director (informa-
tion) and the Deputy Principal Informa-
tion Officer of the Press Information
Bureau .

(b) No, Sir.
Visit by M.M.T.C. Delegation to Japan

2570, SHRI RABI RAY : Will the
Minisser of FOREIGN TRADE be pleased
to state :

(a) Whether it is a fact that a delegation
headed by the Chairman, Minerals and
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Metals Trading Corporation visited Japan
in November/December, 1969 and made
along term offer to the steel mill of Japan
30 as to export iron ore produced from the
mines of Daitar in Sokinda area of Orissa
through Paradeep Pori for a period of 15
years; and

(b) if so, the result thereof and the
delails thereof ?

THE DEPUTY MINISTER OF STATE
IN THE MINISTRY OF FOREIGN
TRADE (SHRI RAM SEWAK) : (a)and
(b) Yes, Sir. A delegation of M.M.T.C.
headed by its Chairman visited Tokyo in
November/December, 1969 to conduct
Negotiations on long term offers for supply
of iron ore including Daitar. Ore to be
exported through Paradip over a period
of 15 years _(fiscal 1970/84). In view of
its inferior quality and low productivity in
blast furnace the delegation with great
efforts was able to conclude a ‘Spot* Con-
tract for supply of 3,000,000 tons of Daitar
ore during 1970—71 (October—September),

Naval Centre Near Chilka Lake (Orissa)

2571. SHRI RABI RAY : Will the
Minister of DEFENCE be pleased to state :

(a) whether itis a fact that Government
have decided to start a Naval Centre near
Chilka Lake in Orissa;

(b) il so, whether itisalso a fact that
the Prime Minister propose to inaugu-
rate the said centre during February this
year; and

(c) if so, the details thereof ?

THE MINISTER OF DEFENCE AND
STEEL & HEAVY ENGINEERING
(SHRI SWARAN SINGH): () Yes,
Sir. A Boy's Training Establishment will
be | ocated in this area.

(bv and (c). The arrangements for lay-

ing the foundation stonc have not yet
been finalised.
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®i¢ Hgardr wfqen fafa araar # anp
w04, 2iadré &t W, fawdt aar e
& 2T & gafaq w0 fa=re fawa a1
IT% qrL § heer fwar war 1 ag A from
feqr war fF sa7 w2 FY oF HgEw afow
g WY A wfgw ¥ I A ATHT
ot wfeargat ot awg www 9x fa=x
Y 9T 59 "l 97 W fa=r w4 faw
X i Hifew # faar adt frar ar

%7 |
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Thermal Power Statiom at Ukai in Gujarat.

2573. SHRI MANUBHAI PATEL :
Will the Minister of IRRIGATION AND
POWER. be pleased to state :

(a) whether itis a fact that Government
propose to set up a thermal power station
at Ukaisoas to be able to utilize the
material from coal fields of Madhya
Pradesh ;

(b) the details of the project ; and

() how long it will take to implement
the scheme ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD) : (a) yes, Sir.

(b) and (c). The scheme envisages
installation of a coal-based thermal power
station at Ukai with four generating units
of 120 MW each at an estimated cost of
about Rs. 68 crores. The scheme is
expected to take about 4-5 years for
completion. §

w w1 amam™

2574. ot werw aifew : waT ddfw
ST WAT 48 qAA T F7 FO7 %6

(%) =ar wyer e &0 & opeqy &
aadl, 1970 ¥ a7wr 1 fod ayox &
ag =t 71 & s aowie v fadal & wfafx
a5 e TS} F7 STATT FAT A ARG

(&) #71 3q% =€ & qew & 20 whr-
aix afg 1 fosraa A §;

() w1 w3gr faer A & srevq
=gy fradl &t gt 7T 07 ®F afray A
t;

(v) =& T & fa% @oeT 3 @
wriardr %1 & fe feami 1 of & gfew
g fad waife 3% waw & qqq audt ©f
awdr qeAr & 7

wtfw warave samerg ¥ ga-sfy (o
w www) : (¥) qar (). A g
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xex fas @9 & seqer 3 fearw 8-1-70 %
#37 ox ¥ & F1 qfF # qarc g sf &7 2.5
wra sfafer wiei v 2 FTOE 5. 970 &
WU X & A4 ¥ waewr F@ ¥ fay
FOFT & w0 frar & 1 ox F a0 a0
¢ e =€ #1 fafiow fread & meat ¥ 250
& ¥ 300% gfy Fdt F stae 3fz
gid

() swuera: wf/edaa o & sfafea
AqTArT Fi A, wE FY ramaTmar A g
% feafa & wdgam o wf & qei @
§@ g2 aF HAAF q(g F1 T@T U A
Tdi &1

(9) 1-9-1967 & = &F wfaswaq
g fraffe w7 1 gafs g s dr
w4t @ F FAY 7, IEE F OF gAAA
R waw fad g gfafes 5o & siw
¥ wLET 4 wRGT WA Fi v fwar
wiar & A ag Arsavg i faai sar 3 fe
= aeEt wxfafr g w5 & dwmEw i
T @Y I aEdm F fqo amw

EcOi]

agroe § wfafm dfe wsrefat
W ufw W s

2575, ot gem afew @ Fur
sfercen ai uz aai& & Far w47 7 -

(%) wgrae & wfada oF feay
afie adart & foed saadr, 1969 &
31 FFad, 1970 % ¥ wafw ¥ yhw
wigfea &7 7% &; ke

(=) v#a vy 7 Afw widza & @7
T aay fargq saidgqas faarada § 7

sfereen swerg ¥ At (s W €
) : (F) a1 (@). T g T
A vy HA F e foar @ w@
X SHET 4T § sr A waa A T ST
€1 O ate qfeonal & yeq 7 g
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Export Trade

2576. SHRI R. K. BIRLA : Will the
Minister of FOREIGN TRADE be
pleased to state :

(a)y whetheritis a fact that the Board
of trade at its meeting held in December,
1969 decided that efforts must be made
within the next three monthsto cxport
additional goods worth Rs. 70 crores over
and above existing plansif the 7 per cent
growth target was to be achieved; and

(b) the details of the efforts made in
this direction and with what results ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK) : (a) Yes, Sir.

(b) A Crash Export Programme has
been launched by the Government. The
emphasis of the programme is primarily on
(1) the speedy removal of obstacles and
(2) en-
couragement for increasing exports from
ex-stock and from scheduled productiom;
(3) encouragement for fuller utilisation of
idle capacity specifically for export through
adequate supply of (i) raw materials
whether imported or indigenous and (id)
other essential inputs; (4) endeavouring
through State Governments to improve
labour-management relation” (5) barter
deals; (6) expeditious movement .at the
ports and (7) special marketing efforts by
public sector as well as private enterprises.
Partly as a result of the Crash Programme
and partly due to other factors, the decline
in the rate of growth of exports was
arrested in Deccember, 1969. Non-tra-
ditional products such as engineering
goods have responded well the action
taken. In the traditional products, the
introduction of selected fiscal reliefs
proposed under the Budget for 1970-71 and
the impetus of the Crash Programme are
together expected to generate additional
exports in the near future.

Export of Woollen Hoslery through S.T.C.

2577. SHRI R. K. BIRLA Will the

Minister of FOREIGN TRADE be pleased
to state :

(a)" whether it is a fact that woollen
hosiery is exported through State Trading
Corporation;



177 Written Answers

(b) if so, whether there is any fall in the
exports this year as compared to the last
year, and if so to what extent and the
reasons therefor;

(c) whether Government arc thinking
to allow direct export of woollen hosiery
as is being donein the case of woollen

fabrics; and
(d) ifso, when itis expected to be
done and if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK) : (a) Yes, Sir. Export of
Woollen/mixed hosiery has been canalised
through the State Trading Corporation
with effect from 1st April, 1969.

(b) No, Sir.

(c) No, Sir.

(d) Does not arise.

wrTte e & faoreht aan qut o e

2578. st wwrar Tag ey ;w4
ferarrf wvay Fargey 5t gg 7T A7 O A
fe -

. (%) widvar @ & wew W e
fasiefr aar qrfr 3% & 1 ¥ wor w2 aqr
IO LA TCHIT & &1 §U AAH A F1 7N
- g

(=) 3% waa¥y ¥ FFTT T4 AAW
UECELE LR CEIEE CugiEE
a0 qar fawfr w7 o ;e g, e

() - ®vg T T8 TTE F AT A
@ g w0 Fraadi #r g fF sowondw ae-
FICR wRAS T T awe ) frar g ?

forwrf o fagm s # wwoh
(st fadwae wew) : (%) warYar
af@raar & adwrT geq q¥T F &4 H qr
% g ¥ gaw ¥ wer W<, fasw
. &' 9aX Ry ww fFe 1 gaAkE
Fr sata Ay fewr e g
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(1) wafe sacgw & qUF semaai
ara wRiwia & § fed # wrar 4s%
aF @ & wqdr, wararar qf@reAr
¥ faaf & stada ww 57 T3y 7O gy ¥
feai§ o woar ot Tt (sEe w2,
wegsRw o favsy w3w) & fao wara o,
srafq 33 w. @, g7 Tifee | & smaTe X
soaidree ey & Fawr g amem wur

daee freafafas gmn—

qEq AT 69,000 UFE
farem q3w 43,000
qYT HETTRT 1,12,000
FaT 93w . 2,64,000

(2) za=ai<h &7 7% 3y goft o fis
Iae o adr w2t Hagw H owek
e

(3) =+t awai § 7g< & faafu s
siaT a0 % fa7 wac g¥w gacardt
g 1 = oo wag T T A e
sign AT IgT w2 Fr dAw faar
ST

fasiefr F qqT ¥ 1963 Hgu waw
¥ f weg w2 & wrndrar i fawsr w1
ux faz€ wer fadr, 1

(=) wer w2w w1 faaf & fag

goar§ o gu ardi # wiw Ay frmf g —

¢ fafas aa et fear mar
(Twe) qrY ( STHT ST
%z

1968—-69 26500 37000

1969—70

(24-2-70 &F) 30000 26700
(wrrsmr)
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IaT w2 usy faoet €12 wrr wew
w2y faaret a1 w7 wradrar fas<T 9%

¥ ook #7 mE farefr frar Sk g - —
& aearé ¥t mE faorelt
1968-69 15,47,770 Ifaz

1969-70

21,45,640 afaez
(feawart, 1969 a%)

() weg sxar & mardie & QT A
faar wET AT AMAT GTU AT & 1 TH
TAELTTHA & Qo giv F Haw § wEy A,
I AT B MgqFT FA0, Ffatwm waig
v Aot & fmfor, ¢ 21-10-1969 71
wErg ww a1 faga srdw 7 ST Tl
& wfedl § Ter sfedal & a9 agaq
o5 #§ faarcfaad fear war o
weq w2wr & faarf & sfrer faara & fou
Ao fag T )

mﬁﬂﬁwmﬁmﬁﬁwﬁlﬁ
gt a¢ ¥ d4w ¥ wed) ¥ drq waAgi
9T e AT IAZAT, 1969 H FidT Tl
& sfawfal gror faume fawst fpar ma
< qx waater fRar mar fs ofy ge=x
wdg vy faweft &0 fr sudor feur at
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Traw q-Faeret afciomT & w et
L e

2579. it mwaw fay gwany w0
ferarf oan frgmy Wt 7z ATy & g
Fan fw

(%) wew sz & Fae qar qiar faali
# frard & fair s afedrsan ¥ 59 5f
74 ¥ fraw agws g safea faar mm

(=) =3t faat & fay 7ege: feaar
feaai qii faai me ; o

(3r) smafea wrar & gt 7 27 w0
FRrFwE?

Ferarm aun forgg v ® ot (s
fagmae ) - (F) & (7). THm=w,
1969 ¥ IraAT Frgi T TFAL AZL ¥ We
ST FT 2000 FHFT TA FATE T AT
SEATE & | ARG, TWeATT FT AW AGL
# araqr qar gaedt fawdr fagr & s
&< gat afcmmerss W= qge A wwar
¥ &4 g1 S F 0T, FEd 1970 F
feafa & Qe fFar war ar
1800 #gHaq wa #i goAry fraifer
L

fae st wiar foat & fag fag'w

6.5 4 wfa gfe #r 7 gt HoATE ATy & T Fi—
wafy fwe fox & faq  wiar oy & g aoomg 4k
oo TET HgT W I e A
T qriaw efoai
1. 1-10-69¥ 6-11-69 TF 127 1267
2. 7-11-69% 7-12-69 a* 59 1306
3. 8-12-69% 31-12-69 TF 19 1351
4. 1-1-70 ¥ 31-1-70 T@w 286 1694
5. 1-2-70 ¥ 18-2-70 a% 139 1745

e e gfoweerr 99w gEm ¥

qg HOATE FT TTAATTHT AT T |
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Aoy sy & sufergy grey fadsi & s
g

2580. St fiowo Yiferer : Far & fme-
W WAT 9g qary &Y §97 F4

(%) 7o W & I7 eufaqdl & AW
#T o w471 § g faeey e aat # fagat
¥ e fad §; &

(&) &7 qEemidl & a7 %40 §, F
fpeft e & & o gore 3 amr 2t
Ay ?

Wfreerd dwem ¥ FwR (s

g fag) @ (F) AR (7). g
Ty FE R arE o s @ &

Surveys for Irregation Source

2581, SHRI LOBO PRABHU will
the minister of IRRIGATION AND
POWER. be pleased to state :

(a) whether the Planning Commission
has made any surveys of targets (Anicuts)
and actuals of irrigation sources;

(b) if sot, whether the reasons for the
difference have been identified and esti-
mates prepared to obtain full utilisation;

(c) if not, whether a survey will be
made and estimates prepared;

(d) whether experts have studied the
cheapest method of restoring the anicut
of tanks which have silted up; and

(e) whether the experiment of using
bulldozers and other idle earth moving
equipment has been considered; if not,
why not ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER  ( SHRI1 SIDDHESHWAR
PRASAD ) : (a) to (c). The lag in uti-
lisation of irrigation potential created by
major and medium projects by the end of
1969-70 is anticipated to be about 2-4
million acres or about 11%.

The developmental period for full uti-
.isation from irrigation projects used to be
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about 10 years before Independence for
the construction of ficld channels, land
shaping etc. by the farmers. This has now
been considerably reduced. The State Gov-
ernment have been requested 1o take up
area development programmes for providing
the farmers with credit facilities, i mproved
seeds, facilities for fertilisers, pesticides,
communication to  market centres and
guidance on scientific methods of cultivation
(crop planning) and application of water.
The Irrigation Departments have also been
asked to excavate water cources upto 2
cusecs and dig field channels where the
farmers delay them. In some States,
compulsory irrigation cess is being levied.
Some have fixed promotional rates for
walter. Every encouragement is being given
to the farmers to use the waters as soon as
they are made available.

(dy and (e). The Ministry of Food and
Agriculture, who arcin charge of the minor
irrigation programme, have reporied that
desilting of tanks is very costly and that the
cost of a new tank may be less than that of
desilting of old tank. The scheme of desilt-
ings cum-reclamation of tanks is likely to be
successful only in the case of tanks which
are located near cities or towns or in the
case of those tanks which have a very large
submerged arca. The alternative method of
raising the bund of the tank and its flanks,
obtaining required earth from the tank-bed
nearby is reporlted to be economical and
generally resorted to.

The Tamil Nadu Government employ
bulldozers and scrapers on their schemes
of desilting-cum-reclamation. Earth moving
equipment is also ulilised to some extent in
other States for construction of storage
works including tanks.

Dredgers made by Garden Reach
Workshop

2582. SHRI LOBO PRABHU: Will the
minister of DEFENCE be pleased to state:

{a) the time taken by Garden Reach
Workshop to construct its Dredger for the
Paradeep Port;

(by whether this time was taken into
consideration in fixing the delivery by April,
1971 of the Dredger under construction for
the Mangalore Harbour Project;
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(c) the progressin the construction since
the order was placed and what is the sche-
dule for the work that remains to be done;
and

(d) what is the estimated cost of cons-
truction and how does it compare with the
cost of an imported Dredger less Customs
Duty?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCc (SHRI L.N.
MISHRA): (a) 34 months.

(b) Yes, Sir, But this being a new order,
its delivery date was fixed as April, 1971
on the basis of construction period of 18
months including transit time.

(c) The construction drawings are under
preparation and work will commence as soon
as these drawings have been approved. Im-
ported equipment required has already been
ordered. The dredger will be completed
within about 10 months from the date of
approval of the construction drawings.

(d) The estimated cost of construction
is Rs. 304.931akhs with a foreign exchange
component of about Rs. 110 lakhs. Similar
Dredgerifimported from west Germany
would be expecied to cost Rs. 293 lakhs
at current rates of exchange cxcluding abo-
ut Rs. B0 lakhs Customs Duty, The
Savings in foreign exchange therefore
amounts to Rs, 183 lakhs.

Air Violations by China

2583 SHRI VISHWA NATH PANDEY:
Will the minister of DEFENCE be pleased
to state:

(a) the total number of the air violations
by China of Indian territory from 31st
December, 1969 to 10th February, 1970;
and

(b) thesteps taken by Government to
check these violations?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING
(SHRI SWARAN SINGH): (a) Two.

(bv Government is taking necessary
security precautions and measures.
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Hram w1 qifweR § fAee & A |/
BT WTETET ST qEe

2594, MY Qo WTo FTEWTH . F4T
T WAl 4 AT FTFIT FGT
fF :

ey

(%) # s w wur g4t qrfwers
§ wYarr WA & IE AT F TFA
Fi oo famqrar e @ f7 o3 @@ &W
d7 §ag ©F a7 qv A w0 qdl
aifeer ® adt frar fmr umar, ok

(=) afz ar, & 77 o@ " AN
Far gfafsar & 7

dafow-wra wwera W IawaAl (o
gorwm fog) : (7) @1

(7r) OF F&ra1 & @17 7 AEERIC A
qifweng wwT & Foaq T o
SFTF ¢

TE_ AT WY, TAEGA AT 6+
¥ yaqa afawi w1 grate

2585, 7 TR TIqTA STETW ¢ AT

st At 23 sard & srifes s

FET 156 AT 26 AFEAT T waTOlES

9% #EA1 1423 % IAT F w9 ¥ Og
Fata & gar wIa fE o

(F) F9THTHT 5 FFA AGT A0,
aSegid AR F98 ¥ qagd dfawi &
qAate & §a9 # TA AT AT O
FC ATE;

(®) afz g, at &« @rOwEr E;
EiEd

(m) afz =@, ar fasa & war wrew
g?
sfacar Awma ¥ g (s
Wo To weM) : (F) & (). s A4r
FIOAC & wagd afaqd & 412 gerai
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AP AT § 98 F 6 WA AAFRI A
YT IT FATAr HAT F | UweA™ F 413
waral ¥ afqad w7 qagd sfE0 #
HIHT 9% JHIAT TT § | A ATEHTT
T WAgE AfHET § wra ¥ qay wiwd
gt fam am

2. 5T ® wagd afF ® gAa-
aqig & fam e fafoe arsar agi &)
aafy, wayd &fawi &1 gfawd & faqo
s Wiy garz w2 & fag, qge
seafwxar & o &1 77 gaw Tafawar
& g 7 frgide sEevy 37F 0¥, AU
ATl ¥ rer o qagd @faw @
g% axa # | faqr fa=od 3 i Fagmar
wlagry wrr qrgfeyd & fai 4 2 16
uFe avard wfg sae f&y st 3 aw
sfastd §1 g 304 ¥ fao wsy &
1451 Jayd &fawt w1 wfq ag¥ § 9o
o ww

3. WATd AfxFi Fi qrmi a7 gfa-ata
¥ faq wfe smrz %7 & fan wsg
HTHTT GITM . AT FIIATT § OF Trwar
s vE @

4. THEQAH A(q0 q7 qATH A
% afy gae Fa fqa Fif a=q Fraan
Tl | wAEaE awraE afa asea(yia
Tl & fao wfa & weezdz) fam
1957" & arq & foaaf & sada & st
£ oA & oAy 26 fwdAl W Ffg
A #FZ #TF 3003 qagd dfawi w1
qAaaTfies ffmr mr @ 1 wagd afawi #5
¥R AT qATATHA T qreAd AR
SraTsATa1 & fqo I wzva wfafadi
NT AT K qTT a1 HoIT A g
T & fau wyay fagam 2
faatt fooit @i WY ofeam @ fareita

agraat fasn

2586. 5 TV Aqre A ;W

sfo-Tai waY ag aav &1 Far w0 fa
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(F) a1 G F1 417 37 HHEAT
A faamar mar & fag fer i
fadta ggm@ar mE $T @ §; W%

(m) afe gf, a1 8 92 qT&FT7 AN
gur wfafwar 2 ?

sfarcerr AT gesm et e yoifa-
afvr st (ot wwot fag) @ (%) Tar(@).
T ® gF oA w1 oo @ fe qff
vifees & za s @ faerdr foar §
= & fadfra qermer &3 @ ¥ 0@
fagifeat & w&a & Twam & fag qdY
Ty urg fao wa &

U. S. proposal for Nepalese interven-
tion to settle India-China Problem

2587, SHRI DEVEN SEN: Will the
Minister of EXTERNAL AFFAIRS be
pleased to stale:

(a) whethere his attention has been
drawn to the reporied suggestion of
Mr. Agnew,JU.S, Vice President that Nepal
could now be a contributory factorin reso-
Iving problems between her two greal neis
ghbours-India and Chnia;

(by if so, whethere Government are
thinking of opening negotiations with Chma
and preparing to creat trade relations with
China; and

(c) if so, Government’s reactions in

this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH) :
(a) Government have been reports to this
effect.

(b) and (c). Government have made clear
on more than one occasion there willingness
to normalies relations with China but there
has sofor been no response whatsoever on
the part of China.

Bilateral talks with Czechoslovakla
and USA

2588. SHRI Y. A. PRASAD:
SHRI R. R. SINGH DFO:
SHRI RAMCHANDRA VEERAPPA:

Will the minister of EXTERNAL AFF-
AIRS be pleased to state:
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(a) whethere it is a fact that bilateral
talks were held with Prague and U.S.A.:
and

(by if s0, the outcoms= of the talks?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL  SINGH):
(@) The second round of Indo- U. S.
bilateral talks was held in Washington on
October 16-17, 1969. No official-level bila-

teral lalks have been held with Czechoslo-
vakia.

(b) During the talks there was an ex-
change of views on bilateral relations and
matters of common interestin international
affairs.

Third Asian International Fair

2589. SHRI R. R. SINGH DEO :
SHRI RAMACHANDRA
VEERAPPA:
Will the Minister of FOREIGN TRADE
be pleased to state:

-(a) whetheritisa fact that the Third

Asian  [nternational Fair is likely to be
held in India in the year 1972; and

(by ifso, by what time a decision is
likely to be finalised?

THE DEPUTY MINISTER IN THE MI-
NISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK) : (ajand (b). An offer
made by India to host the Third Asian
International Trade Fair 1972 is expected
to be accepted by ECAFE dur,ng the nex*
sessionin April, 1970.

Import  of Newsprint

2501. SHRI NIHAL SINGH: Will
the Minister of FOREIGN TRADE be
pleascd to state:

(a) thz quantity of newsprint imported
during 1969-70 ; and

(b) the number of newspaper establish-
ments which were given the said newsprint?

THE DEPUTY MINISTER IN THE MI-
NISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK) : (a) 91,690 tonnes upto
October, 1969,

(b) 1331 newspaper establishments have
been allotted newsprint till the middle of
February, 1970,
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Gumti Hydro Electricity Project, Tripura

2592, SHRI KIRIT BIKRAM DEB
BURMAN : Will the Minister of IRRIGA-
TION AND POWER be pleased to state :

(a) whether the Union Minister of
State in the Ministry of Home Affairs had
during his proposed visit to Tripura in
February this year inspected the Gumti
Hydro-Electricity Project at Dumber to
see the progress of work thereon;

(b) if so, the latest stage of progress
reached on the implementation of this
project; and

(¢) by what time according to latest
assessment it is likely to be completed?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): (a) The Union Minister of
State in the Ministry of Home  AfTairs
could not visit Tripura but the Union
Minister of Irrigation and Power visited
the Gumti Project in February.

(b) The civil works arein various stages
of progress. Three diesel sets of 100 kw
have been installed at the site for
supply of construction power. The
generating  plant and equipment have
been ordered. The embedded parts and
draft tube lines are being received at site,
The first generating unit is  scheduled to
be delivered by March 1971 and the
second unit by May, 1971,

(c) The first generating unit of 5 MW
is expected to be commissioned in Decem-
ber 1971 and the second in June 1972,

Reinstatement of Employees of Cordite
Factory Aruvankadu who Participated
in Sept. 1968 Strike

2593, SHRI NANJA GOWDER : Will
the Minister of DEFENCE be pleased to
state :

(a) the number of employees suspend-
dedfdischarged in the Cordite Factory,
Aruvankadu, Nilgiris, as a sequel of the
Central Government Employees Strike on
the 19th September, 1968;

(b) the number of employees reinstated
upto the 31st December, 1969; and
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(¢) the reason for the negls:. of others?

THE MINISTER OF S ATE IN THE
MINISTRY OF DEFENCE (SHRIL. N.
MISHRA): (a) 144 Employees.

(b) and (c). 74 Employees were reins-
tated up 1o the 31st December 1969, 64
more employees have since been rein-
stated. One other employee in whose case
reinstatement orders have been issued has
not yet joined. The reinstatement orders
in the case of § more employees although
ready, have rot been issued duc lo want
of their correct address. It will, there-
fore, be secn that it has been decided to
take back all temporary and permanent
employees suspended 'discharged in connec-
tion with the strike,

Opposition to the increase of Exclse
Duty on Tea

2594, SHRI NANJA GOWDER: Will
the Minister of FORFEIGN TRADE be
pleased to state:

(a) whether Government have recei-
ved any representation from the United
Planters Association of Southern India
opposing the suggestion 1o increase the
excise duty on Tea from Rs. 1.50 to Rs,
3 per Kg. to make up the loss due to the
abolition of export duty; and

(by il so, the reaction of Gowvernment
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK): (a) No, Sir.

(b) Does not arise,

LAF, Constellation escapiog Collislon
at Northolt Alrport

2595. DR. KARNI SINGH: Will the
Minister of DEFENCE be pleased to state:

(a) whether Gowernment are aware of
the news-item published on page 11 of the
Times of India, dated 25th January, 1970
in which an I. A. F, Constellation app-
roaching to land at Northolt airport on
the 9th January, 1970 at an altitude of
500 ft. narrowly missed a Greek Olympic
Airways jet when the former altered
cource;
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(b) if so, wastherea defect inthe air-
craft or an error on the part of some-
one; and

(¢) the action Government propose to
take or has already taken to avoid the
chances of such mid-air collisions for
the future?

THE MINISTER OF DEFENCE AND
STEEL & HEAVY ENGINEERING
(SHRI SWARAN SINGH) : (a) Yes, Sir,

(b) and (c). There was no defectin the
aircraft, The apportionment of blame
and the remedial measures, if any would
he determined only on receipt and detailed
study of the proceedings of the inquiry
ordered by the Board of Trade (U.K.).

Official Reception to North Vietnam
Delegation at Calcutta

2596, SHRI HEM BARUA: Will the
Minister of EXTERNAL AFFAIRS he

pleased to state :

(a) whether it is a fact that a delegation
from North Vietnam visited certain parts
of eastern India some-time back: and

(b) if so, were they given an official
reception in Calcutta, and if the Union
Government were informed of the same,
il so, for the details of this official
reception?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
A group of six persons sponsored by the
Provisional Revolutionmary Government of
South Vietnam visited India (including
Eastern India) from December 13, 1969 to
January 9, 1970 at the invitation of two

privale organizations,

(b) The Central Government were not
informed by the West Bengal Government
about the official reception they heldin
honour of the visiting group.

Shortage In supply of Cotion to
Textile Mills

2597. SHRI K. RAMANI : Will the
Minister of FOREIGN TRADE be pleased
to state :
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(a) whetherit isa fact thatthe Textile
Mills which produce lower counts Yarn
are facing an accute shortage of cotton; and

(b) if so, the steps taken by Government

to maintain enough supply of cotton to
these mills 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK): (a) Generally
speaking, cotton requirements during
the cotton year 1969-70 are in excess of
th= availability of cotton and this holds
8221in respe:t of requirements of cotton
for producing lower counts of yarn.

(b) Action has been taken on the follow-
ng lines to increase supply of cotton or its
substitute (Staple fibre) and to regulate
th= mirketing and distribution of available
supplies of cotton :—

(i) Arrangements for import of
1.25 lakhs bales of PL—480
cotton have been made.

(ii) Arrangements have been made
for additional import of 50,000
bales of cotton from global
sources.

(iii) Arrangements have been made
' for theimport of 1.5 lakh bales
of staple fibre.

(iv)  Limits upto which cotton stocks
can be held by mills have been
reduced by 1 month .

(v) Creditlimitsin respect of cotton
have been suitably adjucted.

Import of Fibre and Rayon Yarn

2598, SHRI K. RAMANI @ Will the
Minister of FOREIGN TRADE be pleased
o state :

(a8) whetherit is a fact that due to scar-
city of Fibre and Rayon Yarn, Government
have decided to import the same from
foreign countries instead of increasing
indigenous production; and

{by if so, reasons for such a wasteful
expenditure of foreign exchange?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
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(SHRI RAM SEWAK): (a) and (b).
Apparantely, the Hon. Member is refer-
ring to staple fibre as import of Rayon
Yarn is not at all allowed. Indigenous
production of staple fibre has not been
adequate to meet the requirements. It
was, therefore, decided somtime back io
allow import of Rs. 5lakh worth of staple
fibre specifically for the execution of export
orders for staple fibre fabrics. An addi-
itonal import of 1.5 lakh bales of staple
fibre has recently been allowed to ease
the supply situation with respect of cotton,
There is no wasteful expenditure of foreign
exchange involved as import has been
allowed first for export of staple fibre
fabrics and secondly for meeting the situa-
tion created by inadequate supplies of
cotton and its high prices, As regards
increasing i ndigenous production of staple
fibre, the item has now been removed from
the list of items for which applications
for industrial licences were previously
rejected and additional capacity to the ex-
tent necessary will be licenced,

Instructions issued for Armed Forces
Personel to travel by Air India on
transfer abroad and vice-versa.

2599, SHR1 CHANDRA SHEKHAR
SINGH : Will the Minister of DEFENCE
be pleased to state :

(a) whether his Ministry had recently
issued instructions that for all members
of the Armed Forces it would be compul-
sory to travel by Air India on transfer
or postings abroad and vice-versa;

(b) if so, what are the justification for
issuing such an order, and how far will
it help as the approved mode of journey
abroad by Armed Forces officials and their
family members;

(c) whether similar instructions also
exist, to avail the seats in the outward
journeys of Armed Forces officials from
India to the United Kingdom side,in LAF.
super-constellation planes that are sent 1o
United Kingdom to collect Defence
stores and spares procured through the
India Supply Mission, London, from time
totime;

(d) if not, the reasons therefor; and
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(e) wheu will this be done, i, e., as
suggested in part (c)?

THE MINISTER OF DEFENCE AND
STEEL & HEAVY ENGINEERING
(SHRI SWARAN SINGH ): (a) On the
analogy of orders issued on the civil side,
all Services Officers of the rank of Lt Col/
Commanders/Wing Commanders and above
and members of their families on transfer
or posting abroad and vi e¢--versa arc re-
quired to travel by air on the sectors
where Air Indiais operating.

(by It is economical to the Swate. It
results in saving of foreign exchange and
brings in additional revenues o our
national air service,

ey Armed Forces personnel proceeding
to UK on courses or deputation are per-
mitted to travel by IAF Super-constellation
planes subject to availability of seats, The
families are not permitted to travel in the
I.A.F. Courier aircrafl.

(d) and (e).
(c) obove.

Do not arise in view of

Purchase of goods from Public Sector
Units by USSR

2600, SHKI R. K. BIRLA : Will the
Minister of FOREIGN TRADE pleased
to state :

(a) whether it is a fact that the Central
Government is contemplating to approach
the Soviet Union for purchasing Indian
finished goods from public sector units to
make them profitable;

(b) if so, the efforts so far made in this
respect ; and

(c) the Soviet response thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK) : (a) to (c). India
is already exporting structurals manufac-
tured at Bhilai Steet Plant to USSR since
1967—68, In the first round of negotia-
tions for finalising the lists of commodities
to be exchanged between India and USSR
during 1971—75, USSR have agreed in
principle tolift machinery and equipment
manufactured at Industrial Enterprises
built in India with Soviet assistance. In

the negotiations held recently with a
Soviet Government delegation, certain
items of equipment and machinery were
identified the possibilities for whose pro-
duction in Soviet ass'sted projects for
supply to USSR on a long-term basis
would now be examined at expert level.

12.25 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED POLLUTION OF WATER IN DELHL
AND RESULTANT THREA1 OF JAUNDICE
EPIDEMIC

st dreTeam g (feteg)
weoy qgiEd, i wfaerady oF Agew §
fa=fufea fasa &t 9 @Te qar aft-
ar faare= wYe fawto, wama aur i
fawra @t @ e femman g

“feeett W A & gfaa g WK
8% qftomeaey fifqar & w96
M ¥ GHT ¥ @ar &7 gErarc )’

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING AND WORKS, HOUSING
AND URBAN DEVELOPMENT (SHRI
B. S. MURTHY) : The Delhi Municipal
Corporation is al present supplying 153
million gallons of water per day from the
following sources:—

Chandrawal .90 M.G.D.(million
Treatment Plant gallons per day)

Wazirabad S0 M.G.D,
Okhla 6M.G.D.
Local Tubewells. .... 7M.G.D.

Total.. 153 1\_'1_0?

or 275 cusecs.

The Delhi Water Supply and Sewage
Disposal Undertaking picks up water from
the river Jamuna at two points, namely,
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Wazirabad and Okhla. While most of the
water required is drawn at Wazirabad, a
small quantity of about 6 M.G.D. alone
is drawn from the intake just above the
Okhla weir and treated in a treatment plant
located behind the Holy Family Hospital
at Okhla.

Between the Wazirabad barrage and
Okhla weir several surface drainage cour-
ses including the Najafgarh nallah, join the
river Jamuna. The U.P. Government
arrange to feed water to the Agra Canal
from the Hindon cut through Jamuna
river.

The Delhi Water Supply and Sewage
Disposal Undertaking koep a regular watch
over the quality of water available at the
intake point near the h:a.dwcr_rks. Hourly
samples are taken 10 check the quality of
water by means of suitable parameters
which indicate the suitability of water for
treatment and consumption.

In the course of their reguler observations
from the 25th February 1970, it was found
that chloride content of the water at Okhla
was increasing but was stll  within
permissible limits and the dissolved oxygen
content was going down. However, on the
Sth March 1970, the chloride content went
up sharply, While investi gating the Delhi
Water Supply and Sewage Disposal
Undertaking fcund that the U.P.
authorities had not discharged any water
through the Hindon cut with effect from
the 27°nd February 1970. At the request of
the Delhi Municipal Corporation, the U, P*
authorities released water inthe Hindon
cutin the 5th evening. Since the chloride
content at Okhla went  beyond the
permissible limits, the supply of drinking
water to the consumers was stopped at 1,00
P. M, on the 6th March 1970.

To meet the situation, at the request of
the Delhi Water Supply Authorities,
additional water was released by the U, P,
authorities on the 7th and the quality of
water at Okhla improved. The pumping of
water at Okhla was resumed by the
midnight of 7th and supply to the
consumers was given by 8 A. M. on 8th
March,

During the period of stoppage of water,
supply was maintained in a restricied way
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out of the storage available in the various
service reservoirs and through trucks and
tankers,

Certain industrial effluent from factories,
elc., require a large quantity of oxygen to
stabilise them. These wastes which dis-
charge into water courses generally deplete
the dissolved oxygen present in streams
to stabilise its various constituents.

It appears that the fish life in the.
Jamuna stream below the point of
confluence of Hindon cut was mainly due
to the absence of dissolved oxygen in the
water and not due to any specific poison/
pollution that might have entered the
stream.

The Delhi Municipal Corporation have
reperied that they are taking all steps for
maintaining public health and lor giving
polable and wholesome waler and there is
no risk to public health so far as water is
concerned,

From the information it appears that
there is no cause for anxiety of a
threatened break of jaundice epidemic.

With a view 1o making surc that enough
carc was laken and with a view to
prevanting  repetition, the Delhi
Administration have decided to appoint a
high power commitice of enquiry 10 go
into the question of pollution of water
thoroughly and to fix responsibility, if any,
Governement share the grave concern of
the House and the public about the
supply of water from Okhla and will
ensure Lhat every effort is made by the
Municipality 10 see that necessary
precautions arc taken in future and pure
water supply is assured and repetition is
prevented,

ot afeToeTe W : swia wEieg,
Wi 7gisq F A w17 A TW F fqu
fagr war ag s gF qaTar AfwT fedy
T FT ST 2 271 Tga STHTT & | HAC IAR
®t FReT G FET ¥ faqast o &
- femmr F@a g 1 wa fe anft 9
Wit 5T FC A T 57 5F g0 7w
Tg 9T i g1 @i & W ug wzAr 92
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1 41 77 1956 F i 74l awg & difear
T & Fiow FrEl wrafadl ®i e g5
H o w7aT, FwE sy w7 we ot difer
T & GET qreCaRE & &, | & waAdi
g fr oo gaw # 7w vaT 22 uft W
gRrer wREGT T GRS &0 wrar g ar fEe
TH G T G F weA &1 gAwrafa
a3 awdt & | & wi=a1 g g 5 1w qay
# fo sfawf 7 fosmra &, amakw
qzT aHG & AT qfawrd E A H AR
THIT HYT AETHA T FGT GG wI4aTEr
#t ¢ 3 e farm garas & A
& fazarwe anf 7ar ag == & fau Jedr
#& § wify Srwavee & Aig faware
O q0 Fi ATH “Nﬁfﬂ@ﬂ"nl’ FqHAT |
54, & wra wFar g fa asiears ¥ qy
Fi AT & T agr F¥7 AT A w0 s
qr ? ¥ wfqwdE@l 1 AITHG F Frow
AT FF-ASHT BT SEAHAT T AT TG
TZAT 92T H1T 5 #EE Wi 30 faa aw @
IR Fj qAAT A AT Fi AG LW qEl N
6 AT &7 A1 §7 T AT 5iq R FATLT
mar ff 5 AGi@ %7 ag gaaT & W v |
afeq ug g991 15-20 faq qgd ot &
wT awdr o wiw ug frafs g f&
feres @ Ag7 &1 9y &% g1 o4l
TEFY [EAT IATT 4G AT AT &
HTEITE 78 ATA &i i@ 98 ® fre &,
HEI 1A AV, aqq A AN AT 54 A7
wafrat s ot §a safawifal
gar & | & 3 & gra arAan Sear g fe
§F Y 1 GSHAINHT FT ATT 306 FL T GEi
AT TEY g, ug wwd ¢ T AT
% w1y faeare o< ata 57 sfawifar &
-HTq §& FAATE & 5@ A IAH qq
HT AN NATEA F AT ¢ 57 Fi GO
&7 arfegw & 98 v/ 92 T @ FT FH AW
gt @1 | gfeonw ag g fa zfei faeslt
& IA®T ATET F( A% H qwAT 92T )
sfre, sveer &1 #fwEt Aff & 1 e
& o F WX # F g oot swoae
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#I gaTlt & v AT S & fao
fordrze & wedr femwredt & | difear <
Frzaf T v AT TmrEA § At
T ST & e i faware ww @
# saw fog &= & surer o Awang foy-
[T § AR & A 5 7 Faw wrw wHE
s& % fre e & sra a4t fa: o ey
F1 G wga I R, S wafea) & £
Fdret 7t frewa, & 7 2@y &, TvaT dmy
g f& 57 ow wafedi & add ag i
afzorms g7w w@a &

TRfFT & 71 9EiTT, § STHAT A1gAT
g f & g& wzat & ford foiare i, 37 %7
w1 wgre fefewa xitar aqy 1 57 w4
¥ oremet 4, 3 gEART I ! ¥ g g fy
T ¥ AT F99 sAT ¥ {fw ¥ A
¥ 7, Ifew TFEA AT g Ay 7 g fer
#, ¥ st g g fE s w6

I3 IgAT & 7
SHRI B. 8. MURTHY : As far as
we are able to know, the Delhi Munici-

pal Corporation under which this under-
taking is working and also the Delhi
Adminjstration have alrcady taken neces-
sary action. They have also informed us
that they want a committee with high
officials to be appointed and we are agree-
ing o the appointment of a committee.
First of all, we must know who is res-
ponsibl e for these things. [ do not think
dismissal of any person without giving ne-
cessary cause is correct.

oft aifere W wger : Afes 37 -
s Aau T T Fr FA ST @R L
g7 %1 fefema a1 weve foar o o7 @
ar 78t 7
SHRI B. S. MURTHY : This will cer-
tainly be atlended to by the Delhi Muni-
cipal Corporation as well as the Delhi
Administration.

sft qveiey oy porae (Fors) @ w@r g
7% & f¥ 1965 ¥ w4217 ® AFWARA
Wegy BT, LA AT J ARG {ATAG F(
o= gEYer For g et & faa, foak gfaa
FF-NET K[ T FT GFAT 4T AT 0%
AT {ATAG F ATw A% IA % AT
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FT§ wrarq Agr faut, 7 w6 #1 &=
frar #re 7 F1E TrgaEr F70

w7 ag @9 ¢ fF 1964 W AT U
&2 dY T 14-4-66 FT 397 duAT frarE
& o, fqai aarar war ar f8 siveer 7
gaIg wHAT TF FA-92TG ZfeT & | v ag
wgr ¢ fF 2w arez avd ¥ oft I ¥ oA
gy a7 FY fawrfom &1 47 fr 35 579 w219
F1 gurr w15 A1 377 far wiw 7w ag
aer & f feoem #1 22 wxadr & qrd’ faamr
a7z g1 W4T 91, 97 F 1 9T Ffaw &
wmar AT 7g a1 feardwz &1 A wEw g
wE o, saifs FdA w1 AT oeaAr fzean
frarar strar ar, 38 & FIwr7 100 feeam
fFmmar wygi, #fea foT F ardT o drema
gT 7@ g, Afwa 38 F avawz A Iw
warg &1 AT T A | 12-13 fzAt =
ag w9 foamai war @, faad o
s w0 siras ®¥z 7§ 9 war I faq
sfrferasmiafad &g fs
qgi w¢ difsrar v g wwar @ Fww fy
1955 # FSiraraTg & gfow o ¥ foany
ST & ga a1 AT AT AL T A AT 7Y

TATECT HATAT A1 TH TEHIC F qIAT ®7
forraaT{r %1 787 7 F@ gO faeeft F A &
ofraw & w1y S fawane far &, w97 59 7
farrmrdy 9em & fR¥ =0 wgra -
Y 7 AqT HETHAT AT @B & fod
dqic g ?

SHRI B. 5. MURTHY :
Naskar Committec in 1965 staled :

The

“*The committee strongly recommends
that the use of this cource should be
discontinued and that until suitable
alternative source is found to utilise the
existing treatment works, the present
supply could be centinued only after
break-point chlrinoation.™

After this report, attempts have been
made to supply about 40 MGD and a
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plant has been completed at Wazirabad.
Out of this, 10 MGD is reserved for South
Delhi, Okhla especially for the areas at
persent served by the Okhla treatment
plant. The main reservoir and overhead
tanks for distribution of this 10MGD have
nearly been completed. Pumps and other
clectrical equipment are yet to be purcha.
sed. The whole scheme is likely to be com-
pleted in about 12 or 18 months time,
This will be § MGD More, because the
present capacity of the Okhla treatment
plant is only 6 MGD.

it oo fevg vy Wi ¥ AT F
HITHT FGT FA1q &, A7 WAV ST 1T 41,
IaF AT Fr AT 12 fedtaw gfea
w9 faama @, o ATt § 7 Sarq § 7

SHRI B.S. MURTHY :
was not supplied,

st Toitafeg (@stemare)
A wE

MR. SPEAKER: It is not parliamentary
language,

Polluted water

10

SHRI B, S. MURTHY: As soon as the
authorities found that water could not be
supplied from there, they stopped it and
they brought water from Wazirabad and
supplied it in tankers.

oft drrem ¥t (wfegre) @ osreaw
o, feet gur¥ 2w # THAE &, -
gt 7§ T 3T 1 G0 F1 AT o Fy vy
2 1 &l gfvan & S agt o amx §, ag
T EH T 1 GSAT F1, TE T8 T ¥ qvr
& 1 gwrt wefy oft 7 oy ot e frar g, &
AT §, 37 & IO A agw 9 afwar
T 8, ¥0IfE T w2 T 3 9¢ grogfa
gE 1 1955 W Y ag wzAT g€ of < I

qeqw WEWQ AR AT FEr g7
Y ¥ qW qETEw T fwwre Wy
Lol
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ot sherrer et ¢ & qrAT £ ol
®T @r g far amor # 2k & ar 7

www W AT 32 # AETEy
adt afr g€ & 1

oft swrarle et : (@798 ) : ST Ty
F qrr 4t foram A war TE wT AT

ot o ¥t & fragw w7 @
a7 fF sira=r & IV 7 gEAT FIT T@T
a7 firr & fe 9= awi & arT faamer &t
war | agi faeslt &1 A warAE A § IR
I sUnfagl 1 foawr F0 @
fircar &, zafay af < f o it 3
FTE G737 AT & AT ¥ AT aw
21 xafad & argar ¢ e aoeTT oF aTaT-
G FAIT 317, Al 7 Faq F IS
I FL——Arf ToraTAT ¥ ¥R T FY wIAT
&Y grerafer 7 8 | & s Igacg feww
TR A AT TEAT 1955 H AT AFT g A o=
fec za &1 groafa gf 3, =1 &
Tl T & w Jarafr 1 fF sw ew
#1 grudfa 7 g aar qofaaa g=amd
Ty o

wft gwrery wewT (350 ¢ FTETH
ALY |

SHRIB. 5. MURTHY : [ agrecitisa
very unfortunate thing that the drinking
waler here is not quite potable.

SHRI PRAKASH VIR SHASTRI: Here?

SHRI B. S. MURTHY: Yes, in the city
of Delhi.

SHRI PRAKASH VIR SHASTRI :1

thought, in Parliament also.

SHRIB. S. MURTHY : Any action
that the House wants us to take, we are
prepared to take.

We are in the hands of the House. Wha-
tever commiltee they wani—any type of
committee. .we are willing to hive because
there is nothing to be hidden here. No
doubt, therc are ceriain factories—the
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DCM Chemicals, Hindustan Insecticides
and Swatantra Bharat Mills. These have
already been contacted and were asked to
set up treatment plants for ireating their
wostes. The Swatantra Bharat Mills are
completing them and they may go into
aclion any Lime.

u‘imm:qﬂﬂa{m
faarza

st wweww v (feeeft waw) o
e EiEy, ug UF € gaw qzar § A
& gas g fr fora wwiT & ug wdr § @t
w1t o fegre =t a7 wwar &1 22 Al
¥ 5 arfra sx sfewifeay & 7 a1 ¥
®iEE 1 qqar, 7 AT Fixw § FUCHT 6
qanai e 7 e orfregfer wfaee w
T | sawi & dY, caey ot wf fofd
#1efr &, wfr wgraa gawr wiAw fE T
A% fodé waTeer aTem, FEG AT
arq wrr & it § wawar g fe smeer
fr 7Y aerar grar | A ag Fefre -
=7 &, gw et fegee aff T R |
& foeeft sy #Y qurd A wrgar § A
& et § s Ay +F aurk T gy
s @it ot sz ¥ e onfegfer
Fifaae ¥ 3. T ¥} AewHAT ¥ TF FAL
fazré & o fr xaai W= w0 A A9
fareft w1 ofiee 7@ w77 g wifE S &
sareeq & qiq fasrare adY fear ot awar

# ¢ #vx a1 FEAT AT E | TF AT
a7 66 ¥ Arewr A 7 fedvd & A%
et s fo. Z o fr g & & oweed
¥ IFEA 66 ¥ FaT fE Hrawr § o qry
2 ¥ ag wrifufree &, iy & smar i &
T q7HMC ¥ &7 66 § 70 7%, AT AAT &
w7 fipar ? & smak wfoe ¥ 54 wgiga 0
a1 wigar § i feestr wofe 1 da
& 7 fear war oy e = gt ot
w1 wefrar ag & fr amor Ay faeelt A
ot #Y arreawaT & 2 180 fafeae dwa
¥ § wafw 153 fafeme dw arfy §f foer
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(= FarT aTer o)

arar & & 27 fafeas d== ot & w41
AT & | Freelt serraw A 56 FUT & owiw
F¥ ot afp fad 25 w3z & faar war
ar Iq fodid & sroiraeega & o
Fy gTErT 9T ¥ | TAAr & A, 0w
oy i o foax fawfor & dr fr
frrR st fesmriox g
A ¥ wfge 1 wfer & qgaT wTeaT
f& gad am @iay & are A v gg adr
gt @ fe radde arw <fear € o € @
A Gzt @ IaFi w21 O FAAT F qFAT
# | za¥ st mfsaiane 7 3T AW
-w1ga A< foaa Iqurza wiow & yew WA
- far ar, 7t # svEdts T /7TQ T /OO
w2t arfy ga% srzz At 1 & g
fast fwmiad gift wrfgo o
& wiw w&w 5 ogg A qeaa §oeEE
Fq7T & W ¥ a7z w7 TR | FAD
off 7 7 Tgr § ¥ IaFT FEA FAT ATREaT
g o S wear g fr gad gaaradt N
ardr 1 gw fedt #t e ¥ fag &mg.
ga fodir & fr £ S aftf o 30 &
ek wfeq & wgar wgar g oo A
fefgufaer g0 agiv @ Fa T@
§ s ®1 va¥ fao waw @A
wifge afe 3a% faars widardr & s
' |

gadr sx ag & f& af 7. . madHe

& q0q ®f FrA Tt 78 & fF Fa i
aeanf Feai & 7 F UF AT & AdraAr
g & fF 2t st o2 guw A @ ) oW
aw 4. Y. # % arfwm a2 & § ) gafwe
i § faarat g1 o wdw oA &,

TRAT A raear w7 wfge |

wiferdy ot o & fv a7 qoee et

et w wEd @ fe wa ¥ w4 faew 3iew
gaaw %7 fadrr | e v A1 e Tl
| faeel & 5 wrer Sy e ¥ @R @ o0
¥ are wr ardr Fr ¥ 1 &t s woeTe €
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ara #r ey [ fe welt w1 feeeT Az
e st 394 syzeqr ¥ fag oy dun
WTETT Ft 20 F A A | A e K AT
7z =maw ¢ fr wifew 7 @ Wy, A7 & @
rnar & o gufr afwa smre g ol & IaET
T ¥ frg i zan€ gl & ag xand el
# Ioeew A& & a1 w0 FIHCT IQ FATE
F A sTwm T ?

SHRI B. S. MURTHY: Sir, it is unfor-
rtunate that Mr. Kanwar Lal Gupta who

" said that Party politics "should not be

brought into it, has said everything but the
facts. He says that only the Central Mini-
ster is responsible and the Chief Minister
of UP is responsible and he has no respo-
nsibility. L do not deny my responsi-
bility. We take full respunsibility but the
arguments put forward by the Member are
not quite appealing. He says that we have
no medicine with us for Fcuring jaundice
if it breaks out. Only yesterday we have
-alerted all the hospitals, clinics and dispe-
nsaries. in Delhi that any jaundice case
must be reported immediately and we have
made all arrangemets.

SHRT RANJEET SINGH: what is the

-

prevention 7

SHRI B.S. MURTHY : Therefore, we
have taken full precaution as far as
jaundice is con cerned. We have not yet
got any report about jaundice. If it breaks
out, we have made arrangements to deal
with it with emergency speed.

As a matter of fact, I do not know why
the Delhi Municipal Corporation or its
undertaking or the Delhi Administration
have not yet entered into any agreement
with the UP Government for proper and
continued supply of water from the Hin-
don. Hindon cut water is coming from the
Hindon river to Jamuna for supply to
Jamuna canal for irrigation purposes. |
think with their consent perhaps this water
is being taken. No agreement--cither wri-
tten or oral—is there.

AN HON. MEMBER : Way not ?

SHRI B. S. MURTHY : Because it is
not the. Chief Executive Councillor, Mr.
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Malhotra, met us yesterday. We have also
met the Corporation Mayor y:.lerday. We
are now trying 10 see how best we can
tackle this problem so that here after there
is no repztition of this sorrowflul tale.

SHRI KANWARLAL GUPTA: What
about legislation to stop pollution and
to punish the person by law.

SHRI B. S. MURTHY - Legislation is
alreaday in existence and it is for the Delhi
Administration and the Delhi Corporation
to administer it. 1 have also stated that
the Corporation have already asked these
three mills. to treat their effluents (Interru-
prions).

ShRI KANWAR LAL GUPTA: Unless
the Government provide the funds, what
will be there 7

MR. SPEAKER : Only one questionis
allowed and the result is that series of
questions are asked.  (Interruptions)

SHRI KANWAR LAL GUPTA : He is
ready to reply, Sir.

MR. SPEAKER : If he is ready, 1 don't
have any objection. ([Interrupiions) Calling
Attention is not a debating motion. The
rule is very clear about it. And the proce-
dure followed is that one question contains
ten questions and it is (reated as one
question,

DR. SUSHILA NAYAR ( Jhansi) : The
matter raised is not merely a matter for
Delhi; it has raised a very important and
fundamental point and T am surprised and
amazed at the indifference of this Govern-
ment to the danger posed to the health of
the nation through river pallntion. Neither
the Health Minister is here nor the Home
Minister who is responsible for Delhi nor
the Prime Minister is here. The point rai-
sed by this colling atlention notice is to
foeus attention on what we are doing to pre-
wvent the pollution of our rivers? Millions
of people in this country drink river water.
In Dzlhi at least, we have some filtration
and somsl chorination but millions all
over the country take raw river water and
this Government is allowing untreated
industrial offluent into the rivers all over
the country. It is something torrible, some-
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thing they should get “nightmares about.
But they are not bothered about it. It was
decided long time back that there should
be a River water Control Board. ..

MRr. SPEAKER : What is your question?

Dr. SUSHILA NAYAR : 1 am coming to
the question. why are you disturbing me
Sir? Others take 15 minutes, I am asking
a question, (Interruptiom)

SHRI RANGA (Srikakulamj : Kindly
turn towards that side alittle while. She
will complete the question, She was for-
merly the Health Minister of the country,
(Interruption).

Dr. SUSHILA NAYAR: The River water
Control Board has to be set up by Govern-
ment of India and not by any State Gover-
nment. They may have branches in the
States. But the initiative has 1o be taken
by the Government of India. This has been
under consideration for a long time. I
would li ke to know from the Health Mini-
ster whenitislikely to come about, Enqui-
ry Committee under Dr, K. L, Rao is not
going to help because Dr, K, L. Rao has
sel with these commitlees in the past and
his predecessors have set also. The reco-
mmendations are there which are quile
clear that the Okhla water plant must be
closed down, Temporarily for a few months,
it was stated that it may continue with
break—point chlorinations but then the

WHO ruled it out saying break—point
chlorinations i s no remody.

SHRI RANGA : Come to {the quest-
ion. ( Interruption) .

Dr. SUSHILA NAYAR : I am coming
to the question. Four years have gone. In
1966 that report was submitted and
accepted. Sir, I would like to know the
reasons, causing this delayin its impleme-
ntation. Now, the Minister says, it will take
one more year for a reservoir to be built,
why this delay below Wazirabad all these
nallahs including WNajafgarh nullah are
joining the river and now sawage s being
discharged into the river. Thisis a serious
health hazard for all those who bathe in
the river. who swimin the river and who
drink the water downstream. These nallahs
carrying untreated sewage and untreaded
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and life. Twant to know when all

industrial effluents will be trated, when RE : INCIDENT IN ORISSA

arrangements will be made, so that no
untreated sewageis discharged into the
river, When will the River Water Cont-
rol Board be set up. and start functioning
to prevent the pollution of river waters all
over India, so that no where industrial
effluent without being treated and untrea-
ted sawage are discharged in any river ?
When Okhla water will be closed down ?

When could we expect to have these three
things, Sir ?

SHRI B. S, MURRTHY : All these
points she has given were there when she
was hersell a Miniser here. (Interruption)

Dr. SUSHILA NAYAR : That was in
1966, That was 4 years ago. What have
you done in these 4 ycars? (Interruption)

SHRI SHEQ NARAIN (Basti) : This is
no excuse—to say that *‘these were there
when you were _a Minister™ (/nrerruption)

AN HON MEMBER : It is a
Government,

lame

SHRI SONAVANE (Pandharpur): When

they were in charge they did not do any-
thing,

SHRI B. S, MURTHY : She has made
a number of good suggestions and all
these will be taken into consideration. As
far as the water pollution is concerned,
hon, Members are aware that a Bill has
already been introduced in the Rajya Sabha
on 22nd December, 1969, and that will
come up here, and I would solicit the
support of all the Members for that.

SHRI KANWAR LAL GUPTA : Bu
what about the funds ? He is not talking
about it.

SHRI B, S. MURTHY: My hon. friend
is always talking of funds. We have never
been miserly in our grants to the DMC,

SHRI KANWAR LAL
reply ?

Is this the

SHRI K. P. SINGH DEO
{(Dhenkanl) : 1 have been trving to
draw the atten.ion of the House to the
disturbing and very disgraceful thing that
has becn happening in Orissa. But today,
I received a note from the External Affairs
Ministry handed over lo me by your
Secretariat which has accepted the version
of what the Soviet Ambassador said about
his own behaviour. T am surprised that
the Government of Orissa have also sent a
communication to the Govi, of India on
what happened in Orissa which has not
yet been placed on the Table of the House,
So, that the House should at least know
what the actual position is. Govi. of India
is going to rely on the version of soviet
Ambassador or the chief Minister ? It is
one thing when our Indian citizens are in-
sulted outside India. Even shri B, R, Bhagat
was insulied in Kenya but we accepled
and tolerated it. But when an Indian
citizen who happens 1o be the Chief
Minister of a State is insulted here in
Indian soil, by a foreign Ambassador
what is the Government doing about it ?
And then, our lorgeiful tax-payer and
progressive hon. friend Shri Jagjivan
Ram was also there in Orissa with allies
trying to create an atmosphere of toppling
the democratically  formed Government
of Orissa by undemocratic methods and
this in collusion with foreign money

coming in and foreign interference
in  our national affairs and
in our politics,  What I am

trying to urge through you upon, the
Government ol India s they should
make a categorical statement on this
matter. What sicps are being taken by
them or what steps do they intend to
take 1o see that further insults and
discourtislps are not heaped upon our
Indian citizens who ever they may be by
foregin diplomatic personnel  whichever
country they may represent and in
whatever capacity they may be here in
India ?

it RETITET ST (209 ) : AT AEY-
@, saar o & faqew 2 f& st g
e wuw ar saar fRw 3« F97 FT
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fi§ 7 & ag fr Tow w1 AER AR A
WY W 7 ag faer qrdf & st €
s ag q¢ X ¥ wwA & T=E TE
fa fagw way #1 wrfeq e ag @@ &
qorgdt #1 smaw ¥ fr ag I F AW R
qzaraETe FIAT AV | ag Are IW F
qfaczt &7 "4 & FFF 0F UK ¥ T
qAr F1 & qIA A2

SHRI CHENGALRAYA NAIDU

(Chittoor): You must aliow a half-an-hour
discussion on this.

st fara avomw (74A7): a2 dF Ad
gaT g Uz ST AT 21 OFH X a1 52
F7 feegom £77 |

SHR1 CHENGALRAYA NAIDY: This
is a serious matter, He was the guest of
the Chief Minister but he has insulted
him, (Imerruptions)

MR. SPEAKER ; When he sent that
communication to me, I forwarded it to
the hon. Minister and 1 received the
reply this morning. ..

SHRI K. P. SINGH DEO : This
note of Extarrnal Affairs Ministries 1s
not factually correct.

MR. SPEAKER ; ...and 1 had asked
him to send il to the hon. Member.

SHRI K. P. SINGH DEO : It is not
factually correct nole.

SHRI BALRAJ MADHOK ( South
Delhi ) : | think we must give more
sredence to the version given by the
Chief Minister than to that given by
the Soviet Ambassador.

MR. SPEAKER T Shall forward
the proceedings to the hon. Minister. ..

SHRI BAL RAJ MODHOK ; [ think

we should give more credence to the
version of the Chief Minister.

MR. SPEAKER ; I am very sorry
about what has happend.
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12.59 brs.
PAPER LAID ON THE TABLE

ANNUAL REPORT OF HAL BANGALORE

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L, N,
MISHRA) : 1 beg to lay on the Table a
copy of the Annual Report (Hindi and
English versions) of the Hindustan
Aeronautics Limited, Bangalore for the
year 1968-69 along with the Audited
and the comments of the Comptroll er
and  Auditor-General  thereon, under
sub-section (1) of section 619A of the
Companies Act, 1956, [Placed in Labrary.
See No. LT 2719/70.)

MESSAGES FROM RAJYA SABHA

SECRETARY : Sir. | have 1o report
the following messages received from the
Secretary of Rajya Sabha :

(i) *'In accordance with the provisions
of sub-rule (6) of rule 186 of the
Rules of Procedure and Conduct of
Business in the Rajya Sabha, I am
directed to return  herewith the
Additional Duties of Excise (Goods
of Special Importance) Amendment
Bill, 1970, which was passed by the
Lok Sabha at its sitting held on
the 24th February, 1970, and
transmitled to the Rajya Sabha for
its recommendations and o state
that this House has no
recommendations to make to the
Lok Sabha in regard to the said
Bill.™

(ii) **In accordance with the provisions
of sub-rule (6) of rule 186 of the
Rules of procedure and Conduct
of Busingss in the Rajya Sabha,
| am directed to return  herewith
the Union Duties of Excise
(Distribution)  Amendment  Bill,
1970, which was passed by the LoK
Sabha at its sitting held on the
24th February, 1970, and transmitted
to the Rajya Sabha for its
recommendations and to state that
this Housc has no recommendations
to make to ths Lok Sabha in
regard to the said Bill."”
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13 hrs.

STATEMENT RE:REVISION OF SCALES
OF PAY AND ALLOWANCES OF

EMPLOYEES OF UNION
TERRITORIES
MR. SPEAKER Regarding the

statement by Shri Vidya Charan Shukla,
it will be made in the evening. 1 have
postponed it to 7 p. m.

THE DEPUTY MINSTER IN THE
MINISTRY OF HOME  AFFAIRS
(SHRI K. S, RAMASWAMY) I can

make the statement just now.

MR. SPEAKER : He can lay it on the
Table of the House.

SOME HON,
should be read out.

MEMBERS : No, 1t

SHRI
on behall of Shri

K. 5. RAMASWAMY ; Sir,
Shukla I made the
following statement. Previously it had
been ‘the policy of the Government of
India to prescribe scales of pay and
allowances in the Union Territories
mentioned below and NEFA on the

basis of the scales obtaining for
corresponding posts in  the adjoining
States mentioned against them:—
(i) Himachal Pradesh
(exluding Secretari at) Punjab.
(i) Manipur Assam,
(iii) Tripura West Bengal.
(iv) Pondicherry Tamil Nadu.
(v) Dadra and Nagar
Haveli Gujarat,
(vi) Chandigarh Punjab.
(vit) N. E. F. A, Assam,

The scales of pay and allowances of
the employees of the Union Territories
of Delhi, Goa, Daman and Diu, Andamans
and Nicobar islands and Laccadive,
Aminidiol and Minicoy islands were
however, based on the Central patterns
of pay and allowances. The policy of
prescribing scales of pay and allowances
for the employees of all the Union
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Territories and NEFA has been reviewed
by the Government and it has now been
decided to adopt Central patterns of pay
and allowances for the employecs of all
the Union Territories and NEFA with
effect from 6th March 1970,

SOME HON, MEMBERS—rose.

MR. SPEAKER : No. questions are
allowed on this as per our procedure,

SHRI HEM RAJ (Kangra) : This
is a very important matter, The work
of Government in Himachal Pradesh is

BOINE o come o 4 slop. .,

MR. SPEAKER ; 1 am surprised even
a senior and old member like Shri Hem
Raj should get up and interrupt like
this, T am quite clear that according to
the rules, no qguestions can be put after
the statement. I cannot  depart from
this procedure. But I can accommodate
him by allowing a half an hour discussion,
if he likes.

i SWery wal  (FHO) o e
REEA WA I 14 a1 909 g4 Ay

MR. SPEAKER ; Otherwise, 1 will

not allow this much also,

sl ugweg awl W0 cqiiE TR
T &1 A ug Fa WEAr g fE oag
ot w2z & A w1 ATO ag  fgwraw
w2T & A0 F famgA wae A ¥
gg 34 & #q sueEAT g @ fr o ogae
qara ¥ =@ w4 feT Wi ow@ 2

oY gwuw - 79 6T ga aTe-arge
F@E

ot Swwe wwt : gATt ATe carad d
swfar & ft a5 w9z ww@r g0

Shri Hem Raj and some other Hon. Members
then lefi the House,

MR. SPEAKER : Shri Maharaj Singh
Bharati will continuc his speech after
the lunch recess.
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13.04 hrs,

The Lok Sabha adjourned for Lunch will
Fourteen of the Clock.

The Lok Sabha re-assembled after Lunch
al five minutes past Fourteen of the Clock.

[MR. DEPUTY-SPEAKER in the Chair.]
RE: STRIKE IN PATNA UNIVERSITY

MR, DEPUTY-SPEAKER: Now, Shri
Maharaj Sing Bharati.

S} THTEAATT SEA (92AT) ¢ A 0%
fraza g 1 vzar gfaafadram s drad &)
Tzt & waurd foedt arg arf@ & geam
7= & fagre waddz & s 1
gaaTEE Tear fAww Afew #1€ vew
adft aF T fAFT &FT 1§ A0GAT F@T
¢ f farerr ooft wgrm o faafas ¥ 0w
Far F AT wifow w7, FET F&
AMA FTAT FL | T IR oar fwar
AT Ia%T AT 0T fa=TT E1 Awar & W
F1¢ et faww awar & faafeg
qgrs g a2 g1 TE §, T 79 g e
& gz ® A w7 fear way A feafa
#YC SqiET @OT g1 O, OHT qEGT
Fagar g & foaradt frgm a7 &
UF, RTHE A% HZ |
14.06 hrs.

GENERAL BUDGET 1970-71—-GENERAL
DISCUSSION—Contd"

MR.  DEPUTY-SPEAKER Shri
Maharaj Sing Bharati may now conlinue
his spech.

st agrorw ey wreat (A3 ) : faifuai
1 7T ¥ A7 27 AoAA w99 famy A
ag el ¥T a0k § &9 & IR Fa0
& fF Ta xvwTT J TTHER R SATET i
§ 1 & 7@t war e o aome @ ST
oar Fgr & | g avar & f& e ww
it ATAT AT SATAT IEW AwA | afed

A gEAT d1 & 1w fawdg #) w99
TEEE AT FETAFZ 171 THT & 2w T
A TFT F AT AETT FE § 9T
qMT §F ®qG &FATT H AT TE T AGA
F A AT T FTT G AT 7L @A
¥ foraer ao wiFT T4 8, 98 I E,
TAY FGAT oA WO AT GF qAE A
A1 §g wEdr A 9 I 99 § 7wy
A OFRT G|

qeF fadrdt F1aw & AT § A A
FT qEATHIAT FT & A A Il FET R
fr 378 qoF awEt § o @A awe
T F1E Wifa® qaw AAT A oA |
qIA= AT FAAT B FE w77 AAT TE
srar at oz 7+ & wmE ¥ 3z fads
I i wrFT A2 wa § 7 T & wmq
IR IYT T A AT | GAT FH
FH ¥ ¥ Aty fesw w1 At wAw ¥/
STX & TE AT TT AEAT 1 wury S
7@t & sgur fx wef a¥aw w=e Af
2 1 qQIFT FT IAAT F@ Tfow TAO0 K,
T H wrf IO A A

A qrE & v o wardt ¥ zw
awz ¥ fa=fas § wfa v ama wd
affr arfac & ag a7 f* ag awz w2z
Ffazfasm &7 aaz ¥ | sm7 a7 Amsr
grar a9z Fgfaen 1 5z &7 war ar
F9 FT WA FE T FHIAAET TN
ATAQT AT AT WIZTQ ¥ FGT | F
ST AEY AT 9T HAAT AIZTA AT A7y
s g A vz o1 T Ay
gfar ¥ oF mgw df dm graer &
AT =TT IAT FT A AT | g T
F1 Fr¥ gETAATAT IXZ 37 N7 AT T Az
AT FEA 7 F4T 995 F93 GTE T, ATAL
IAT, ¥ FLA 7 qg AT IAR AT AT
o1 FFAY 91 | 9@ FE G Wz g
dr ag qzfeqdi § aga afegr arfar grar
21 TH TE 7 w7 1 qaTIATE) Wz
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[ mgrar fag Ave )
grar & A1 7z wfewi 7 afzar qofaney
¥ AT ATH oTH ¥ Al w0

UF q1d WAAT AEIET F AT FET |
JEE( OF THIA, UF HAWIA FT HA A
ATGE HINA T@AT AEAT F | IR FA
f& ySfrarg § oF w9q1 7w &, A1 A
dq &1 AT WA 8 AT FF "R
92T H U FOAT =aA0 g AT ZT 07 &
T ATAT § | A wEwAIE fr w0 aga
oA 7 W | FEY WiAAr g e ae
AT A FORIAAT G0 AET AT gHET
®IZTE WY HET 4T A&7 | UAT & A7 g7
WIOHT HAT F1 | HCRILN 94 F 7 0%
o & 7 gfeur amiq & F% giar £
ERZHZH ST AT £ | IAA W9 97 |
ot SATEr HATH AT & | T AYE A 4
qréta grar @ f& F9gae a2 A 2, 59
H WATE FATT &1 TEAAT AT AT 7 A1
# 1 w3 oA #10 f5 faadt ssqm oz A
* TR F W@ KT A 2 A ET A
FAIF a7 TAFT IAT AATE WIOH T HIT
FEGFHAA AT VFT 0 AT AT Al &FAIE
Y FTRK@E T FC@ET T2 q427
&1 qur faar @ira, fowasr gz afzar ==
®FATE | a1 fRT Iq &1 0F 27 AT AT
AgCT 1 &8 3 faw @, 9@ WoSAv
| LT TIT T g g9 I9T ¢, 98
I8 ®1 & frar wmg

T3 w=<r Tl & fAC 3wz 7 swaar
Frofidr 2 AlFAF A7 AvFIT T I A
FT ¥ 39 ¥ fan faaifa e 21 S
Y 2, 1 g% aga forvraa gidt € wmr-
gou % fao fowsw awz 7 Ffg Fardarfas
fawrm 7 6 3477 ®T9M @ET ¥R A
T 17 ®OE w941 A7 FAFES  fawer
LT FEAA A 5 TITE FYU( FFTLIIAT |
g9 W TH HaA T \aw ¥ gIETT S0
awz wee @1, fom & Ffaar #mi & fag
wqar faar qar g afss s 97 smi
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9T 4 T4T &Y A FIL6 AT @ 9
T9 7% AT LW 4@ F1 WIH A4 F
aFar & |

FLFT &1 AT 7 Fg7 na1 § 3w
q FUAME FT g7 FOT F (AT TG T
IH0 A 1@ ¥ &I @ F weew Av
agr 9ga £ 1§ oF Rifas aww w7 AT
s 1 eaF faa w1 fr owa
FH ATiHAEr IT FTA ITATAFIG Y, AT
wifaz 71w 27 HgwiTT qAAq ¥
TFMT FT F qA9T qZ gLOT AL B
fe sror & Faorfaw g o fa=r 7 am
areq A1 "oty 2 4y w7 | AfFacdy gEwr
991§ T5q wTd A8 w7 Aifaw
IZA T TG qTE FrT IAAM A
sAr & g 35 ¥ fafa &1 | gwer
T FAAT A ATAT & | FEIY HAY oA
aq § T AG F ATAIT AT 37 £ A4TH
# 1 TET FAT T AT AIAT AT 7
A #, w7 FE wada fgagema 7 odr
JAGT FA, A7 GAT HAGA AWGSATZ AT
FTW AT I FIT T OAAT GEIT |

F1 HiF AWAET AT wwg dWi W
FOL wq@T T QAT FoT FT AT GHIR
q7 FqTE AAYE, IA F OF OF §F AT
AN AN FT K IA QAT F1 w2 TEIEA-
W FTE, TAT FOA HIA FT & CETGUWA
FCH, AW F1 IT F U T AMA § FY,
39 qal F FATA F Afwew T 777, FER
IUW T ®F T HAT AT AN T FAS0
#7, AT IT T w1g FT, IA4T § afgar
Iq TG T AT FTJAT B | IHFH
#1 qga & faardt & w7@T & 1 A
1 39 § 9 ® & Tame faar qrar @
w17 3 wFIT Oar afgar 7 dgre fear
wrar &, ot s qu # gfhar & s
I ¥ SaEA ¥ wdtz FT qFAT &, W
qeat grar g a7 forw & gemew o Ot
o &% FAT § | HCHTL IA AMfA qT AW
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FL AMTATITF 97 A EH TN
e 3 & fav a7 zfqar 1 feet §
ATH F FECT AEE | I & WAL, FAT
At gl § @R gn @ T IeEe
forar @t qqar 20

ag Fq a0 8, Afew 97 9g T
FHTRTEY 1A FT 21T FEAT L, AT IA AT
¥4 § 9 37 foor ¥ gEwE & w0
w1fgn €Y | IFF FAH HZ TH AT A TEA
7@ fawert | AfFA v a9z §oTg oA
# ard o i @ T 20

9Ed T FHOET F WA wAf 97 A
FuTe fAa. 91 SHFr a9 A FET &4
Fez gt a1 IF 1954 W WA AW
w7 gf | 77 77 7E FY g af-
# At wo7 w3 A7 @A A1 4w
HRIAT A ¥ WA U7 SATA AT
TAFT AMT TT FT WAAT T T4 AT
FAT 91 | FF WATET I T4 7157 21
T, 93 4% 97 9HZ TAS § §OTE A
ar ¥ § Z3 st frmrd 33 oA

Sl aF g FT AW B, O aF IA
&1 I0RA JAfwa @1 @ 1 HA AT @
ff =& #vaa & @< W1 Aif7 woETA
AT T E, qg dto nHo-480 FY AT &
fomd zu faemm vz g o w1 2
wresfoaT, MeitS s, ST Wit ¥ g
-fag 2= & a=v 3o =g 67 AT 2w
‘mﬁ#rﬁw FT TR FA AT T
2, forad sy o7 Y @A & A
& cawr Adr wn fEes amen
?7wmaEawE 120 9 2 TEAW
¥ 42 gz o sriem, fam A A
3T | F fgmaH 42 Fe eIy F0,
wafs 77T IEERT T T IIWNTETHI
FY AT F7 95.40 FITT FUT F7F T |

AT F FEa1 ¢ fF Iw Aow AW
F U T omRi B, foAn fah Wit R
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10 A= fazv g9 feur a0 w2 2, dfF
ARTT F WA A AT K AR
¥ g = wael @ 27) @ fqre gy
qeTé 7 Awwa | & AwAArg 5 Tl
3T WA A AW Wi ATAHAT TEA AT
amq a1 faawi, afes faq fm ag 9
F WA Ay FOA(FAT, IA F AE AL
g FEAT fr 2 v fAz & fewe
7 2y 2 20, a1 fram wear & 29 A
¥ qar FF giAT 2, A4 Aw TEA %
F7fear ¥, 2w w2 WA AvET W
ox odt drf—wiferr iwAr FAEr iR
fom & meawia mws aw WA 29 W
3z 37 | mifir AT & 9T AT
29 ¥ IJATEA T A4 qo4 @ 7 ¥
et w187 ferdft & B B AR TR
9 ara; fa=dy @ afram o1 ZAT ®
TF 9TF 97 47 faAdr # 1 AfEA T A
Al 97 2y T 9 A 3 | oFHEw
F &faw 77 337 I UF Ao fEEE
2 9 mTAT 7w dFF ¥y aw 1wl
30 &7 fazr & femmr & avaf ¥ 39
= o§r Ty Wt # i 1 T 60
& frzz ¥ ferr & 397 & Tt Ay
Framrfer afass o1 91 37 2T 01 1
war 70 47 fAzT & femmg o A=A &

Tt F AW F1 AR 9 faAS
w1 aAr et faadft @ afs 1z ggt
freedt adt # ofr e faeefy o &, &7
A AT R@ AT | IAT AW A AT F
faa wrA 97 a4r fax 74 8, 39 W
T zyg fam @ & 1 F ATED &1 @S
famdr & 399 9 Agr grAT &1 @
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FTTATY W wF £ 1 o fad ST A
FTCRMAT AMC A1 FE I @ )



221 Gen. Budger—Gen, Dis. PHALGUNA 20, 1891 (SAKA) Gen. Budgei—Gen, Dis. 222

W wifagw  fwrzad #18 FTHEE
& g1 wwdr, IuF TIW GifFaw
FIPFF QAT A6 AN F AP I R
NHHA FrAG FEL ATENiTHEH & €7 A
gk faw ardy & o gifaaw sy
wery 7 faer wrar @ 1 1% TET avg F
AT & AATA A AT qrE-SrEFz @1 AT
? U IEd A gA? I EHE & I6H
wiq fawre & 344 1 fearea &, 99
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Frz A 17 qvAz ¥ @Y dwEee T
w1 AT fRT 1 SwmEe #iT 9
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9T OW :E'T FT RMAAT TEANA F7F
g | wreefer & s & s gwr O
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qwAr uT wiE W gWIT wedr 27
qTHE WA &0 aqTq, A1 fAfea w9
Y TW STET HIOT YT EW FEE A4
FT A6 | W AE 7 uNAfAw AE-
&7 BT & fF B $1 SO AT Ao
TG AT | A FAT § gH B A
fad &z & feary gy =rfed st ama
FHAT AT 7 AT I0fEO ) gWT S gw
& uswTEw § FEW F 97 F WG §F
F1 wraeT a7 ® O &< ffwo. faa
FaAT A AT T wArGH, IaH  fowr
ERA UFHS A @F EOT EW FAAT SULET
&Y AT FT I AT I T TFGTE FT
% g T Sm oI a2 A, O
fadwl 7z amq # Tq 1 Al qar
fea #1708 sirer Gw favar o e 21
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arg qfeor HFeX Hgd wren @ W
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frav & sgr @ faar fear &) ==
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TH A 32 AT IW 9T fwadr faRwn
HET AT @ FA 7 35 FAT | 32 AR
fwrdl & Teird FO¥ 0 35 gone fado
WEr @ KT W W 1 ATE /AT
WEAT & N FTLATT FWM AT IT O A
35 %z @ @t wrar § | wEAw fame
Faga § warr o oft, fF gar fawm
gar w97 74t ¥ wwaT TAAr AL FUAT-
a1 qu & faw s wg 35 FAOT A
fadelt wer T 9T % EFA @ oW
I i fadeit faamee 35 #42 ad
HHFT | 32 TAIX OF TR AT F FIT
35 T ¥qL0 T AwRA FNOAFA | AR
T @HAT F FOAA  FE AT qEA |
7z Far Afa g w fFae w1 amaar
g2 1 7 gufre & fs av 8@ wrand
/AT q0E § T WA # oA
FEY T AFe Avgw AT 3w frem @
quITFT 7 A o w0 ogwWAE WA O
fe oo q@ =@ o7 T Awa fzam

SHRI BEDABRATA
(Kaliabor) :  Sir, it
that necither Mr. Asoka Mchia nor
Mr. Masani is here today. Yesterday
when Mr, Mchia was giving vent to the
now well-known frustration of his group
in  Parliament, he said things which
were rather contradi clory, 1 would rather
compliment him for not joining the annual
chorus for concessions but tryig o raise
the debate to the level of resources
mobilisation, He said that the budgel
must have a tight and not a loose. lexture,
as otherwisc the expectations cannol be
fulfilled., That is why he 1ook the
opportumity of his speech to say that
an allocation of merely Rs. 2 crores is
not enough to develop the new technique
of dry farring and a small amount for
schoo! feeding does not solve the problem
of school children's health nor of the
coming gencration of children, for whose
mental and physical development we need
to provide larger amounts, He also said
the rural water-supply programme is long
over-due in fact, it was long over-due
ecven when the friends on the other side
were on this side. He said that the

BARUA
is unfortunate

allotment is not sufficient and that a
massive rural works programme costing not
Rs. 25 crores or Rs. 100 or even 200
crores, but Rs. 600 crores should be
allotted to create a dynamic onward march
among the really down-trodden people in
the agricultural sector. We can have no
quarrel with that, But when he said that
we must have a development rate of six
to seven per cent and without that growth
social justice cannot be achicved, one
can agree with him. He also concluded,
without claborating. that only reactionary
people could expect that social justice
could be achieved without growlh,

A loggical corollary of increased
development or growth rate would be
increased expend ture which  means
increased mobilisation of resources. It
is here that wc suffer from hopocrisy.
We say that so much of resources have
to be spent, But the Prime Minister or
the Finance Minister cannot spend the
resources unless they are first  ra sed,
Resources could be raised only by
taxation of those sectors which have not
been taxed. Therefore, any attempt to
say, as Shri Masani alone can afford to
say, that there should be no taxes, or
laxes should be reduced by 30 or 50 per
cent and things will go on merrily and no
money w. Il be there 1n the sterile pockets
of the government is not right. That
type of argument does not lead us
anywhere.

But [ did not expect such a criticism
from Shri Asoka Mechta who has writlen
books on economics. When one critici ses
the budget one has, at the same time, o
suggest measures Lo raise resources and
how they aie to be wvsed. Any duly or
tax is bound to hit somebody or other,
Ido not know of a tax which can be
imposed without hiti ng somcbody. If
it isan indirect lax, it hits the common
man; some other tax hits the 1 ndustry;
yel some other tax affecits some other
people, either poor, middle class or rich,
I wish the opposition could suggest a
magic of imposing tax without hitting
anybody so that we can have a rural
works programme costing Rs, 600 crores.

Coming to Shri Masani, he made a
reference to Ghana and said that socialism
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is a hated word ithere which has even
been  vuigarised, It is becoming a
fashion to take the populist line, a line
that makes one popular no customs, no
excise, no additional taxation and vyet
crores of rupees for government spending.
This is the populist line everywhere. If
India is to progress, if socialist base has
to be founded, if rural development
programme has to be taken up, India has
to fight this type of populist line from
top to bottom because that makes no
sense.

Interestingly, Shri Masani described the
Prime Minister as takings to Marxism of
the thirties, I do not know why Shri
Masani avoided reference to Communism
and has taken to Marxism. [ do not
know what he means by Marxism of the
thirties as if he has some knowledge of
the Marxism of the seventies. [ do noi
claim to be a Marxist but I know that
there is much difference belween the
Marxism of the 30s and the Marxism of
the seventies, The Marxism of the 30s
was blindly for a conflict of the classes.

Even Laski, who was more or less a
Fabian, believed in class conflict. And
Shri Masani knows that Marxism mcans
an attack on the propertied class.

Here is a Budget which believes in the
development of the private sector as
well as of the public sector,
The private sector has also  been
allowed scope for development because
the development of the private sector
is also national development. Tt is a
Budget in which relief has been given
and welfare measures have been proposed.
And he has called it Marxism of the
1930s, immediately contradicting himself
by saying that this is a Budget that has
declared a war on the common man,
1 cannot think of a bigger contradiction
than this, namely, saying that Maxism
of the 1930s had declared a war on the
common man, I it was a war at all it
was declared to be a war it was war by the
proletariat against the propertied class.
As Marx said, the proletarial had nothing
to lose but their chains.
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Shri Masani himself, however, does
not go even up to the 1930s, It is
interesling to take quotations from Shri
Masani and to compare them with those
of Herbert Spencer of the 19th Century,
Word for word one can find an equivalent
in Herbert  Spencer, that prophet of
free entrprisc or Laissez Faire who
tried to make a religion of free enterprise
and said that an economy with free
enterprise will deliver the goods, Though
therc was exploitation, it did deliver the
goods,

But here is  something  which s
forgotten, We face a situation where,
whether one is a socialist or not, onc
has 1o face certann facts, TIndustry is
not getting developed; they are not
compelitive; they are not able to export;
we are nol able 10 import everything to
compete with them job they arc allowed
to raise prices in a shaltered market,
nor are they interesied in the export of
our commoditics, 1t is really a difficult
sttuation in which not even free application
of Marx will do.

It is very inleresting that this is called
an inflationary Budget, lLord Keynes,
who civilised the 20th Century capilalism,
said that there was no such word as
inflationary. There can be no application
of the modern cconomic theory, the
theory of frce competition, 1o our
economy. Kevnes said, let Government
dig holes and fill them up. It was the
civilised face of 20th Century capitalism.
If Government digs holes and fills them
up, even then it will develop the economy
because it will strengthen productive
forces all along the line and create demand.
Here, demands are created, prices rise
and industry is not developed. [tis quite
a challenge which we face for which
putting no stigma, one word or another,
will do.

Another argument is that this is a
State Capitalist Budget without explaining
what State capitalism is. Shri Patil also
adopted a similar type of logic in a
previous speech. Referring to the Budget
he said that Government's whole system
is State capitalist and that it is a



239 Gen. Budget—Gen. Dis. PHALGUNA 20, 1891 (SAKA) Gen. Budget—Gen, Dis, 2%

continuation of TTK, Morarji Budgets.
Even Shii Morarji Desai says that he
would have made the same type of Budget.
Shri Asoka Mehta also says that. T do
not know whether all thair Members would
agree to that, But even Shri Morarji
Desai says that he would have made the
same type of Budget because this Budget
was no departure from his policy. I do
not think that it is not departure,

Coming back to Shri Masani, he says
that one has to producc Rs, 15 to carn
Re, 1. He is speaking of the multi-
millionaire who is capable of earning
Rs. 1 by a gross carring of Rs. 15. He is
also sorry that people in the income
bracket of Rs. 40,000 and above are being
taxed more but he says that they are the
tax-cvaders who would be verv happy in
spite of they being taxed more,

Then he refers to the German Social
Democratic  Party, the Swedish Social
Democratic Party and then comes to,
Ghana and says that socialism itself has
been vulgarised. However, when he re-
fers to thosc parties he forgets that they
have no challenge of capital formation to
face,

He has referred 1o Shri B.K.Nehru. He
has sa.d that State capital is a robbery.
There can be no robbery when wealth is
accumulated but when wealth begins w
be raised not by increasing production but
by trying to raise prices by a restrictive
economy, it can be robbery.

He eneded up with a reference to Lenin
and Gandhi and referred to Milovan
Dijilas, that great Yugoslav theoretician,
and his book, The Unperfect Soclery.
I fail to understand how Shri Masani has
come to use Gandhiji for profit. Gandhiji
or Marx or Lenin had one thing in com-
mon, they were against exploitation.
Gandhiji did not want capitalists to make
money by tax-evading-black money-and
keeping all the money for themselves and
support Shri Masani to say that this is a
way to welfare.

I do not know how Gandhiji comes into
the picture. Il he mentions Milovan
Djilas and other intellectuals, I can under-
stand. Gandhiji is great man. [ have no

doubt that Gandhiji would have asked
them to share their profits with the poor.
If taxes are voluntarily paid, it is sharing.
What about tax evasion ?1Is it Gandhian
to support the profits for the develop-
ment of the top income Lrackets ?
Mr. Masani said that the only good
point in the Budget is the raising of the
exemption limit to Rs. 5000. One signi-
ficant point Mr. Masani is for getting is
that this Budget has made provisions
which are more for the common man, [
is not the only good point that exempt-
ion limit has been raised. Therc are many
other good featuresin the Budget which
he has not mentioned. The Employec's
Provident Fund has been subsidised by
the Government. Pension for industrial
workers has been laid down. Drinking
waler supply provision has been proposed,
An Urban Development Corporation has
been proposed. Higher rate of interest
for rural savings has been proposed,
These are concessions. These are attempts
1o genuinely help the common man. Mr.,
Masani, in his anxiety to speak about the
benefit to the common man, can see no
other good point than the Rs. 5000 exem-
ption limit. Even that he is trying to criti-
cise, Of course, Mr Masani does not
belicvein mobilising the resources while
we_on this side and many others in which
I include Mr. Asoka Mchia also, would
have to believe 1 n resource mobilisation,
Assuming that mobilisati on of resource is
demobilisation of resources  the hard
facts have to be answered.

Sir, the per capita incomeinlIndia is
very low, It has goneup by 209, in the
last three Plans. From 1948-49 10 1963-64,
while the per capita income has
gone up by 207, the per capita avai-
lity of a whole range of nonessentials like
are-conditioners, scoolers, clc. has gone
up by 214% which means that availability
of luxury items to a very small proportion
of the population has gone enormously.
So, there is something wrong which has
to be corrected. Drastic measures have to
be taken rectify this position where lua-
ury items increase, and the common people
are for gotten,

One suggestion [ would like to make be
fore 1 conclude, Possibly we have Lo
think of mobilising our resources by impo-
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sing more taxes. We must find out the
areas which can bear heavier taxation, It
is not simply good to say thal we musl
have consumption onerignted budget,
We must be ablete moblise reasources
inspite of the very strident demands of
the middle class, and the demands of the
upper mi ddle class for concessions, We
must meet the demands of people who
cannot even demand, for the demands of
the lowest category of the community who-
sc average income is Rs. 500 per annum,
the lowest. 209 of citizens whose con-
sumptionis not even Rs. 500 per annum
for they only consume 8% of the toual
wealth of the country. So unless thereis a
genuine development  expenditure in the
country and unless development is expedi-
ted he has no hope. Concession do not
affect him. Sugar may not even affect
him. MHe has to be helped only by greatl
nati onal efforts ranging across the entire
cocononmy.

One suggestion I would like 10 make
about the national expenditure, Regarding
capital formation, the total capital expendi-
ture was 49,5% i n the Second Plan. Tt
was  46.96% in the Third Plan-it was
coming down-and it was only 393 %
in the annual plan during 1966 to
1969. When this capital formati on has come
down, i t shows that unproductive expendi-
ture is increasing. While it is said that the
national i ncome has gone up by two times
during the last 15 years, expenditure on
non essential items has gone up by 5 times,
These are  dangerous trends which we
should try to check. Those people who
speak i n terms austerily, those people who
speak i n terms of sav' ngs, those people who
speak in terms of Minister’s bungalows,
those people who speakin terms of Minis-
ter's emoluments and salaries should
realise that austerity in respect of Mini-
ster's bunalows alone would lead the
country nowhere, Austerity must be
imposed all along the line for all sectors,
for the industrial sector, for the top in-
come bracket people, in agricultural se.ctor
and in every sphere of economy.
privions speaker said that it should be
possible to save a lot of money on over-
heads and other expenses,
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So, Sir, the public expenditure has to be
checked and unless we take some concrele
measures it is di fficult to face the problem.
Itisno use just to make catchy slogans.
We should make sincere and conceried
efforts to solve the problem of the people
at large.

Another serious problem is regarding
family planning. I do not know how the
the problem is to be faced. The popula-
lion is expected to rise to 700 millions in
no time. No amount of planning no
amount of resources mobilisation can
catch up with that enormous in crease
in  population wunless we make con-
certed effort and take adequate measures
wellin time. Ido not know how we can
solve it, whether wecan get the help of
world health experts in solving this pro-
blem. But I wish to say this, that unless
we are able to control the growth of the

population all our efforts will come to
nothing, Thank you,
SHRIBAL RAJ MADHOK (South

Delhi): T have listened with great atten-
tion to the peroration made by Shri
Bedabrata Barua criticising Mr. Matsani
and Mr. Asoka Mehta. The suggestion he
had to make was this, that Government
must live an  austere life and that,
austerity should not come only from the
Ministers everybody should practise .
I agrec therc.But Sir. Tq7 TST, TqT TAT
is the old adage, If the Raja coutinues to
livein great luxury like the great Moghuls,
to expect other people to live in austerity
is something which cannot happen. And
therefore a beginning has to be made by
the people who run the Government ,
the ministers and others who arein the
ruling party, They only give slogans; they
don't set the example.

I read great attention the budget speech
and other explanatory materials supplied
1o us, Afier reading all that, in the back-
ground of the slogans raised about the
poor man and common man and the tasks
ahead, T am reminded of an Urdu coup-
let :

IgT W g ¢ g9 7 faw w0,

i FrET A OF FA-0 &§ frear
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Here i s something about which so much
noisc had been made, sayiug, we stand for
the common man, for the poor man, we are
going te improve his lot, ete. But actually
what has come oul of this budget.

SHRI CHENGALRAYA NAIDU: (Chi-
ttoor) When Budget discussion is going on
there should be atleast a Cabinet Mini-
ster. No Cabinet Minister is here to listen
Lo the discussion, What is this, Sir?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAMAIAH):
The Prime Minister is coming back in a
few minutes, Please sit down,

SHRI CHENGALRAYA NAIDU : The
House cannot bz treated like this,

SHRIMATI TARKESHWARI SINHA
(Barh): The Minister of Parliamentry Affa-
irs asked him to sit down. He has raised a
very valid point, There should bz a Cabi-
net Minister (/nterruptions)

SHRI RAGHU RAMAIAH : [ am just
asking him as he is a friend of mine .

SHRIMATI TARKESHWARI SINHA :
The Prime Minister may be coming; but
that is no excuse, There should be a Cabi-
net Minister and my hon. friend has raised
a very valid point, (Interruption)

SHRI RAGHU RAMAIAH : The Prime
Minister will be coming back in a few
minutes,

SHRIMATI TARKESHWARI SINHA :
One Cabingt Minister should be here.

MR. DEPUTY-SPEAKER: He saye, she
has gone and she is coming.

SHRI CHENGALRAYA NAIDU : Sir,.
you yoursell said that a Cabinet Minister
must be here. (Interruptions:

MR. DEPUTY SPEAKER: I would reg-
uest the Minister of Parliamentary Affairs
to convey the wishes of Members to the
Cabinet.

SHRI BAL RAJ MADHOK : This Bud-
get which has been presented in the name
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of the poor, to improve the lot of the
common people, is the worst exmple of
the exploitation of the poor people in the
name of socialism. It is an example of
window—dressing and the makc-up men
who perpared the speach for the Prime
Minister no doubt did a good job of win-
dow—dressing, but the make--up, as we
know and the | ady knows better can last
only for a day at the most. It cannot last
forlong: it cannot last for ever. This kind
of deceiving the people is not going to last
forlong. Sir,

This budget is primarily a political bud-
g:l. Just as bank nationalisation was done
with a political motive. this budget has

also  been farmed with a political
motive. It is not framed [rom the
point  of view of making the ecO-

nomy of the country i mprove or for ameli-
orating the lot of the common man in this
country. That is why it is being justifie!
by people who otherwise would have con-
demned it, If the same Budget had come
from Morarjibhai—and Morarjibhai would
not have brought a worse or better budget
then these very communists who are trum-
peting now in support of this budgel
would have condemned it as a most reac-
tionarv budget. Therefore, T say this bud-
get is a political budget and the support
it is getting is political support, whereas
in considering a budget its real economic
content has to be considered primarily.

This budget is b:ing justified and eulogi-
sed as a sociali st budget, which is going to
further the cause of socialism, First of all
I want to know what these supporters of
the budget mean by socialism, There are
hundreds of brands of socialism. But two
main brands are known to the world. One
is the brand of soci ;lism that we have in
communi st countries, in the Soviet Union,
China and other communist countrics, The
basic concept of that Marxist socialism
is that all the means of production and
distributi on should be owned and contro-
lled by the State. Once that is accompl -
shed those persons or authorities or party
whi ch control the State apparatus can force
the:r ‘'views on every body clse, finish off
all opposition and establi sh a one-parly
totalitarian regime. That is why that socia-
lism has become synonymous with totali-
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tarianism and that socialism is i ncompati-
ble with democracy. If you mean socialism
is that thing, what we havein Russia, then
democratic socialismis a contradiction in
terms, There can be no such socialism and
democracy; they cannot co-exist. Unfor-
tunately, in this country by ‘socialism® we
mean this brand of it because the trumpet
bearers of this are the communists. The
Prime Minister has joined their ranks.
She protests very much and says she is not
a communist, She knows very well that a
man or a woman isjudged by the company
he or she keeps, Hence in this case the
company she keeps determines what she is.
Therefore. when the commisdo the tru-
mpeting (or her and she follows their
socilaism, the world looks upon her asa
communist or fellow is traveller, and it is
not wrong in doing so. She must improve
herself; she must dissociate herself from
these commies il she wants 1o
this impressi on,

rémove

This is one brand of socialism, the
Russian or Marxist brand. I, do not think
any democrat can ever consider himself a
volary of that brand on can ever propagate
that kind of socialism (I/mterruptions).

T is against constitutionalism (Inrerrup-
tions).

SHRI RAMAVATAR SHASTRI(Patna):
He should speak on the Budget.

SHRIMATI TARKESHWARI SINHA:
We cannot tolerate this kind of interrup-
tion by the communists, We have not
come here by their courtesy. We are here
by our own right. The hon.member should
be heard patiently, If they are jgoing to
hold the House 1o ransom, it cannot ;be
tolerated ( fmarmpn'uns}

SHRI RAMAVATAR SHASTRI : Who

is she to say like this T

‘SHRIMJ\TI TARKESHWARI SINHA:
This House will not tolerate it if he is
‘nterrupted like this. If this interruption

continues, we will not allow them to speak
Unterruption ).
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MR. DEPUTY-SPEAKER : This cannot
g0 on in this way.

it arcerady ey ST & AT A
RAlsiaTZ FE EO00 1 qAZ FYF Aid § Wi
atyr 7 (sgawiA)

St TATRATT TTESY : 3T § &1 Fg
w®iar?

SHRIMATI TARKESHWARI SINHA :
We are all Members of Parliament, we
have every right to speak. How can they
interrupt or intimidate anybody when he
is speaking ? We will not allow this parli-
ament to function if they hold parliament
to ransom. This kind of thing will not
be tolerated.

St TrETEATT MEST : AT (LA )

sitwat vkt faan o CEEEr
IAa wFA & fad awafegy | (emawm)

This is the kind of language they are
using. T would like to know whether ten
Members of the Communist Party can be
allowed to hold this House 10 ransom. It
will not be allowed. It will never be allo-
wed .

MR. DEPUTY-SPEAKER :
request all the hon. Mcembers (o treat
the House with respect, to (real each
other with respect, and to give every Mem-
ber a hearing. You may agree or may not
agree with his view, but we must ail hear
every body, I would request Shastriji to
kindly co-operate.

I would

SHRI HARDAYAL DEVGUN (East
Delhi): This is very important,we are not
here at his, sufferance.

MR. DEPUTY-SPEAKER : I would
carnestly request Mombers on both sides
of the House to give cvery body a patient
respectful hearing.

SHR] BISHWANATH ROY (Deoria) :
On a poim of order. Hon. member M_r.
Madhok just now said that a person is
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Ifnown by the company he keeps, I would
like to know whether it applies to the Ex-
Congress Members si tting by his side also

MR. DEPUTY--SPEAKER : This is no
point of order,

SHRI BAL RAJ MADHOK : [ was
submitting that socialism of the Marxist
or Russian or Chinese brand is incompa-
tible with democracy, and no real demo-
crat can be a socialist of that type, but
uofortunately in this country because soci-
alism has got identified with them, when
they tulk of socialism, they talk only of
communism. This word socialism has
become vulgarised, and therefore this kind
of socialism must be discarded once for
all

There is the other socialism which is pre-
valent in some western Eurupi:an countries
in Sweden, west Germany,  Isreal  elc.,
which means welfare, the needs  of the
comnmion  people being  met. No
decent  man  can  disagree with  that
kind of socialism. In fact, from that
point of view, I am asocialist, everybody
can be a socialist, So, T suggest that this
word, because of the connotation that
it has golin this country, must be discar-
ded, I'would appeal to this House and
particularly to my socilist friends to  use
the word Jan kalyan, and not to wuse the
word socialism. (Interruptions). You may
accepl, you may not acceplt.

15 s,

Therefore T submit thatif we want to
have democratic socialiam, then that soci-
alism has to be of a different type, diffe-
rent from the soc alism that my communi st
friends advocate. Therefore, we should
try to have some kind of Jan kalyan wad
or manav vad, and we have to judge this
Budget from that angle. If we look
at it from the Jan kalyan point
of view, from the peoples point of
view, from the point of view of improving
their lot, what do we need ?what is
the basic problem. The basic problem
is that we do not have enough
goods, We want the common man's standa-
rd to be raisad. We want his immediate

needs to be fulfilled, But those minimum
need can be fulfilled-only if we have enough
goods to go round. You cannot ask pove-
rty to quit when you have nothing to
distribute except poverty. So, the first
thing is how we can increase our produc-

tion,

Therefore, the first requirement of a
really Jan kalyan vadi budget is to see
that it is production oriented. I want to
ask whether the budget that has been pre-
sented is production-oriented. Itis not,
though the Prime Minister has said in her
speech that we want to have social
justice with growth ? But there is the
growth? Growlh needs capital forma-
tion. But the measures that have been
suggested, the deficit financing that have
been broughtin, the rise in prices that
is going to come in— I shall deal with
this separately— ultimately in the long
runis not going to increase production,

Productionis to come pri marily from the
fields. But we find that agriculture is negle-
ected, You may have some projects for
agriculture. They are just an eyewash, But
the real thing is that for the past 22 years
we have neglected agriculture. Our entire
economy had an urban bias and villages
were neglected. Even to day, we can find
hundreds of crores of rupees for Bokaro,
but we have no monecy for ‘the Rajsthan
canal and no money for the Pong dam and
no money for thiem dam though you have
provided 25 crores for drought relief. How
much money have we spent on the Raj-
sthan canal, and how much money have we
spent this year on drought relief in Rajsthan
and e¢lsewhere ? After 22 years of freedom,
why should thire be drought, famine
in this country? If we had given proper
priority and attention to irrigation works,
there would have been no drought at all.
And we know how the money for drought
relief i s spent, and how this money 100 is
going to be used for political purposes and
not for the people who are really droughi
affected as has been the case in Rajsthan.
Therefore, what we neced is a production-
oriented economy.

SHRI SONAVANE (Pandharpur) : He
is nol‘lblc 0 prevent the pollution of
waterin Delhi. Whatis he talking about ?
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SHRI BAL RAJ MADHOK : What we
need is a production-oriented budget,which
the present budget is not. What we need
is a rural bias given to our economic plan-
ning, whichis also not there. No doubt.
a small beginning has been made, and 1
welcome it. But thatis just touching the
fringe of the problem, and it is not going
to take the kisan very far.

Then, the other basic problem is un-
employment, How are we going to remove
it ? Actually, Government have no figures.
Once a question was pul in this House and
we were told that figures had not been coll-
ected. The Planning Commission said we
might have 28 millon unemployed after the
Fourth Plan, but the actual number w'll
be much more. How are we going to have
this unemployment removed by having
these kinds of public sector undertakings
and by these kinds of heavy industrics?
For that purpose, you have to adopt Gand-
hian economics. Here,I would like to quote
what Shri ¥V, V. Giri, our President, has
written in an article in The Indian Evpress
of today, entitled *Jobs for Millions’ and
this is what he says.

“‘Modern technology as applied to
highly industrialised nations of the west
with capital-intensive production cannot
become the basis for planning in Tndia.
Gandiji’s cancept ol village self-sufficie-
ncy was essentially based on the need
for separate labour-intensive technology.
For [Indian conditions, there can be
employment oriented | ndustrial projects
that fully absorb local skills and raw
malerials, and also cater to local mar-
kets. The notable example of Japan in
its adaptation of modern technology to
suit its own condilions has much 1o
commend itsell, ™

This is what our President has got to say.
But our Prime Minister, [or herself, explo-
its th: name of Gandhiji all right, but for
other things, Gandhiji to her was a reac-
tionary, and if we flollow Gandhi's
economics, and if we follow Gandian
methods, then we will go back to the 18th
century or the 17th century. If you want
to ramove unemploymentin this country.
you will have to [ollow labour intensive,
economic planning. You will have to have
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those industries which employ more hands.
You will have to pay more attention to-
wards Gandiji's concept about this matter.
But I am sorry 1o say that in the budget
speech, we do not find anything being said
or done excepting that Jhere will bc some
public works which may employ a couple
of lakhs of people. Otherwisc, nothing has
been said to meet this massive problem of
unemployment whichis the basic problem
of our cconomic lifc today.

Then, if we have to provide the mini-
mum needs of the common people, what
have we to do? what are the minimum
needs. They are: food, clothing, shelter,
education and medicine. Now. as to food,
whatis the candition regarding food ?
Even though lord Indra has been merciful
and we have had good crops, we do not
know for how long he will remain  marci-
Ful. Yesterday only we had the hailstorm,
and that might have cost  half a million
tonnes of grains to this country. What
sleps have we taken to improve production
and to make our agriculture independent
of the vagarsies of nature 7 That could
have been done. We have the case of
Punjab, Punjab has increased  prodetion.
Punjab has given a surplus of a million
tonnes last year. Tt may gi ve more this year
even though it has an area of only 16,000
sy. miles. How did it achieve it? It achie-
ved it with the help of the small cultivator
who owns live-acre, or ten--acre or twenty
acre farms, with incentive. He produces
more and earns more and eats more, But
what are we doing ? What are the State
farms doing? The sell--employed Punjab
farmer produces more. But what  has been
the record of the State farms? The record
of the State farms has been dismal, If we
have to incrcase production, we have 1o
follow the pattern of Punjab, and you have
to gi ve up your fad for State farms and
co--operative farms, because they have not
increased production anywhere. Further-
more, you have done something to provide
chemical fertilisers. But chemical fertilisers
without proper soil-lesting and without
proper and adequaie supply of irrigation
water is going to destroy the land. That
is the experience of the USA. That
has been the case in Punjab also.
No need to pay proper atlention lo soil-
testing and we need to pay proper atten-
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tion to green manure which must be used
along with chemical manure, and we need
to pay proper attention also to  irigation.
We had the Indus waters Treaty with paki-
stan. That Training period is now over.
Now we arc entitled to use the every single
drop of water ol the rivers, Ravi,Beas and
Sutlej. In spite of that, the whole waters
of the Ravi arc Tlowing into Pakistan,
because we have not been asle to start even,
a single dam on that river. We started  the
Pong dam along with the Mangla damn
Pakistan, but whereas the Mangla dam has
been completed and is irrigating landsin
Pakistan, the Pong dam as not cven  half-
finished. Therelore, o say that we have
the good of the common man at heart and
that we have the good of the peasant at
heart is just empty slogan. IT you had the
good of the common man at heart, if you
had the good of the peasant at heart, yau
will not have neglected 80 per cent of vur
people who live in the villages and you
would nol have neglected the Pong dam,
the Thiem dam and the Rajsthan canal as
vou have done so far.

Then there is the question of clothing.
It is true that in this budgel, no further
imposts have been put on cotton cloth.
But you have put some imposts on terylene
and such other cloth. You may say that
only the rich people wear terylene and,
therefore, this burden is not going to
aflect the common man, and this burden
is going to be borne by the rich people
only. Actually, itis not so. Ask any white-
collar worker why he is wearing a terylene
pant, and he will tell you that in the long
run it is cheaper. Many fixed income peop-
le who do not have enough, use this cloth
because they find this more cconomical
from the point of vigw, washing, pressing
and durability. Therefore, the burden that
you have put on terylene etc. is ultimately
going to hit the common man.

Then, there is the question of housing.
Now, we are told that a housing corpora-
tionis going to be set up. I welcome it.
We had been demanding this for the last
fifteen ycars, because we had the experie-
nce of Delhiin this regard. In the light
of the experience in Delhi, Government
thought that they could do this on some
bigger scale. But whatis this corporation
going to do? In reply to one of the ques-

tions herein this House, we ware told 1hat
there was a backlog of 7 crores units of
houses in the rural areas and 1.2 crores of
housing units in the urban areas. In reply
to another quetion, the Housing Minister
had said that what we had provided in
this budget for housing was just like a
drop in the ocean. So, what you are do-
ing in this matter is too little, and much
more can be done, if you had taken this
matter more seriously. There are so many
other things from which money could have
cul. For instance, Bokuaro could have
been waited. But Bokaro could not  wait,
because the Russian pressure  is there,
whereas housing can wait, food can  wail,
clothing can wait, medinine can  wait,
Bokaro cannot wait, Thatis the position,
and that is how we are living under the
thumb of a foreign country, and they
dictate as to what policies and projects
we should take up first.

Then, thercis cducation. Educationis
one of the most important nation-building
activitigs, and it is something which is a
basic need. What have you done for edu-
cation ?

Thereis someincrease in the grant for the
UGC; I welcomeit, The UGC deals with
university education, What have you done
for the primary and secondory education?
You can say: well these are State subjects,
But then there are so many other State sub-
jects, agriculture, irrigation, etc, where you
arc doing something, Why cannot you do
the same thing for education? So many
times, demands were made in this House
that the lot of the primary teacher should
be improved. that a central grants commis-
sion on the model of U, G.C, for the higher
secondary and primary educati on should be
set up. Nothing had been done so far, We
do not find anything in this budget for
them. Because of the policies that are being
pursued the prices of medicines are also
going up. Therefore, the basic needs like
food, clothing, shelter, medicine and educa-
tion are becoming costlier and the small
reliefs that you have given are more than
offset by the price-rise, The wholesale
price-index has risen by 73 points since 1960
and during the last months prices have
increased steeply. ith the new imposts
prices are going to goup still higher,
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While you have given small relief to the
tune of Rs. 4 crores worth of milk for
children and increased the income-lax
exemption limit by Rs, 200, you have
increased tax burden much more. If you
had given two paisc relief by one hand,
you have taken ten paise by the other hand.
Thus the common man will be the hardest
hit; only the upper stratn will gaia, The
middle-class people and the common man
they are going to be the hardest hit by this
budget and we do not find any provision
for any relief for them. There is not even
mention of any interim reliel for govt.
employees, The Prime Minister knows
very well that the Government is the
biggest employer, T welcome what has
been done for the family pension. But
more than three million persons arc serving
under the Government., What is their
lot? With this budget the prices have
already gone up by about ten per cent.
Directly and indirectly it has affected the
common man, What has been done for
him? You announced that a pay commis-
sion will be appointed three months ago;
but neither the personnel nor the terms of
reference have been announced so far.
Nobody knows whenit will be appointed
and when it will give its report, Therefore,

there was demand for interim relicf,

Almost the entire Parliament, in fact your
own supporters also, werc agreed on it;
yet there is no mention of it.

The Budget might have kept silent on
certain matters but they are broughtin for
political reasons. For example, thereis
provision for Rs. 175 crores to be given
to the States, We had a Finance Commis-
sion which allocated Central funds to the
States. Over and above that why at all
should there be this allocation in this
budget? Who is going to distribute it?
Is the Government going to decide the
quantum, the way it did it last time in the
case of DMK Government in Madras? It
is a wrong way., If you have to give
money to any State it should be done
through the Finance Commission; it shoull
be done through some kind of quasi judicial
organisation which might see whether the
State really needs Central help or not, If
you do it on the political basis, you are
going to create more political problems,
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There are certain pet States, My friend
Mr. Ambazhagan may not agiee; Madrasis
one of them. Jammu and Kashmir is
another and Nagaland is the third, 1 do
not know the reasons; may be some
commnal rcasons comein. You give so
much money to Jammu and Kashmir; why
do you nol give money to H.P, It has the
same population and big arca., When vou
give to Magaland, why not 1o manipur?
Manipur has three times the population of
Nagaland and a bigger arca than Nagaland,
Do you want the same conditions to
preavanl as in Nagaland and only then will
you pay attention? [went to Manipur a
few months back and T found that the
people there are sce thing with discontent,
The situation there is really  serious, This
kind of discrimination between State and
State must go.  There is a volcanic situa-
tion in Jammu and Kashmir Siate. You
are giving them a lot of funds, which are
used only for the Kashmir Valley which is
a very small part of Jammu & Kashmir. It
consists of only about 2,000 sq. miles;
Jammu is much  bigger, about 12,000 sq.
miles and Ladakh 28,000 s, miles, The
Government thereis discriminating
against Jammu and Ladakh. The resultis
discontent. The  pcople of  Jammu
and  Kashmir are palriotic, They
have been co-operating all these years,  But
how long do you think they would remain
patient. Do you want a serious condition
like Telengana to be created there, and
only then you will do justice to them?

Whenever any grant is given to the
Jammu and Kashmir State, it is taken as
just one unit. But it consists of three
distinct units, much more distinct than even
West Bengal or Bihar or Maharashtra or
Gujarat, Jammu is distinct; Kashmir is
distinct and Ladakh is distinct, In every
way they are distinct, In fact, they are
three States made into one. Whenever you
give any grant, that grant should be earmar-
ked for Jammu; carmarked for the Kash-
mir valley and earmarked for Ladakh, so
that that money is spent for that arca. Even
the Gajendragadkar Commission suggestcd
that there should be separate Development
Boards for all these distinct areas, but even

that recommendation has not been fully
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The result is that
Jammu and 2
T would

implemented so far. ]
discontent is growing in J
difficult situation could arise.
appeal to the Prime Minister: J_ammu and
Kashmir is a border area; itis also a
strategic area. [do nolwanl any 1ro‘ul?le
to erupt there, but then llhe policies
that you follow in respect of it arc wrong

policies.

Similarly in Manipur also, we must be
more considerate, The situation there is
serious. Itis also a border State, and the
people fecl that “*unless we take to methods
which the people in Nagaland and other
turbulent areas take, justice will not be
done.” Therefore, in the matter of States,
I would appeal to the Prime Minister that
the Government should be more careful
and see that the fecling that some States are
being discriminated in favour or against
is removed.

Then the question arises, how are the

funds to be raised? For that purpose,
many suggestions have been made. Wesle-

ful expenditure needs to be cut. Austerity
has to be shown by the men who are at the
top, and then if you could do something,
in the field of the public sector. This
problem can be solved. [ am not against
the public sector., 1 am nol against the
State coming into the economic field. In
modern times elsewhere also, even in
America, the Stiate has to come in this
sector in a big way. But the question is,
should the public sector come to the aid of
the people or should it rob the people? |
am also a Member of the Pnblic Under-
takings Committee. I know something
aboutit, I know how the public sector un-
dertakings are being worked. I know many
of these are simply drains on the public
fund. Some of them have already lost Rs.30
crores during the last ten years and they
may not come lo the break-even point
after two or three years, and by that time,
they may have lost another Rs. 10 crores
to Rs. 20 crores. Why should this kind of
thing continue? Why should they not be
closed? Why should this burden be put on
the tax-payer? And nobody bothers about
the public sector andits problems. Parlia-
ment is supreme; it is sovercign; it is the
controlling body, but Parliament has no
time even to discuss a single report of the

Public Undertakings Committee. When
we take evidence in the Public Undertakings
Committec, it is not open to the press. [t
is not open to the public. The result is
that the public sector people take it lightly.

T would sugges! that if you want that the
public sector should improve, that the
public sector should nol remain a parasitic
sector and it should become really a public
welfare sector, you will have to take a basic
decision to improve it. First, you must im-
prove the working of the Public Undertak-
ings Committec by openingits discussions-
its evidence 1o the press, (o the public, so
that the public should know, the press
could know the state of things; it should
be reported, and it will be u healthy check
on those who run the public sector under-
takings and also on the Members of the
Committee so that they canall do something
to improve it. This has been done in
Britain, It has had a salutary effect on the
working of the public sector there,

The Minister should also be brought
before the Public Undertakings Committce.
Whenever we ask a question, the officials
say that it is passed on to the Minister.
Therefore the Commitlee is not able to
arrive at real conclusions. [ think the
Minisier should be asked to attend the
meetings; the rules should be changed and
the Ministers should also is come before
the Committee, so that they can explain
the policy, and if there are real difficul ties
or defects, those can be discussed in a
sinaller commitiee much better, and the
difficulties can also be pointed out, so that
the whole working can be improved,

Thirdly, we should try 1o associ ale more
and more people from the private sector or
non-official pecople with these public sector
companies. As things are, most of these
Boards of Directors consist of officials; they
have no time. and the result  is that the
Boards delegate their functions to the Mana-
ging Directors, and in most public secior

ns, the Managing Director becomes a
super-Birla or a super-Tata, but without the
interest in his concern, without a stake 1n
his concern. The result is that investment
being public money, it is nobody's money,
and that is why even though we have inves-
ted almost Rs. 4,000 crores in the public
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sector so far, instead of having any profit
out of it, any addition to the public
exchequer, they are still running at a loss.
Even this year therc is a loss of about
Rs. 40 crores. This situation must change.
Even if the money is put in the bank, it
would have fetched Rs. 200 crores a year.
Mr. Bhrathi said that because there are
heavy plants in the public sector, they run
at a loss, but if consumer goods plants are
taken over by the public sector, they will
make gains. 1 beg to differ. Whatever
you give to the public sector, it will
deleriorate: W gl =T q-‘é qaq F T84T
ZTETT | Eyen in heavy industries, compare
your Rourkela or Durgapur plant with the
plant of the Tatas. Even though the Tata
plant is obsolete, it is doing better than the
public sector plant. Why ? You must go
deep into the causes. We do not want 1o
run down the public sector, but the fact 1s
it is becoming a parasite sector. It should
not be tolerated. Itis very important that
Government must take a new look and sec
that effective control is adopted.

Of course, in the public sector also there
are good examples like Air India, which is
doing very well. That 's because it has 1o
meet very stiff competition from other
international airlines. Compelition s the
soul of progress. But wherever public
sector comes in, it wants to avoid competi-
tion because it cannot stand competition.
In fact, the private sector is very happy il
the States comes in, because they know that
because the cost of productionin the public
sector unit will be higher, the price fixed
by the State will be higher and thus the
private sector units will be able to make
huge profits. Whether it is a fertiliser
factory, steel faclory or any other factory,
this is true. Therofore, unless the public
sector can compete with the private sector,
there is no justification for it to exist.
That can be possible only if the manage-
ment is improved and the clement of
competition is brought in. We are all
against monopolies. Privalc monopoly of
Birlas or Tatas is bad, but State monopoly
is worse. You can fight the monopoly of
Birlas or Tatas, but you cannot fight State
monopoly. Ttis the biggest danger to the
progress of the common man and the
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economy of the country. Therefore, we
must take effective sleps to see that State
monopoly also is ended and whenever it
enters any field. it enters as a competitor.
It should enter a field only  when it must,
not for political considgrations, but for
rcasons which are in the best interests of
the people. Who should decide whether
taking over a particular project isin the
‘nterests  of the people or not? Not  the
Government. There should be some in-
dependent tribunal 10 evaluate it. We can-
not leave this decision 1o the Government,
as in the case of bank n1ionalisation, [If
only you can run your public sector effec-
dively and efliciently vou will not need
much of the taxation you have levied in this
budget, which is a burden on the common
man.

What India needs today is not socialism,
capitalism or commumsm, but Indianism.
We need Swadeshi. Actually, our Prime
Ministeris very allergic to Indianisation.
If she were really an Indian she would not
be allergic toit.  All our policies should
be so made that they keep the interests of
the country uppermost. It does not matter
whether a particular policy is in keeping
with capitalism, socialism or communism.
The criterion should be whether it isin
keeping with the best interesis of the
people of this country, If somcthing is
good in socialism, 1 do not mind your
adopting it. Bul the ultimate testis the
interest of the people and not any
particular ideology, whether it is socialism,
communism or capitalism.

SHRT SHIVAJI RAO S. DESHMUKH
(Parbhani) : The hon. member should
plead at least for the poor people of the
country.

SHRI BAL RAJ MADHOK : Iam
one of them and [ speak for them. The
Prime Minister cannot speak for them.
She is an urbanue and she has lived
in Palaces. She cannot understand them.
AT qT AWM A Jq A AT AT AA DT
7€ | She cannot know what the poor

people feel. 1 know it because I am one of
them.
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Therefore, what 1am submitting is this.
Our country is like a rich man who has
money and wants to build a House, He has
cement, bricks and other things but he
has no architect and no plan, The result
is that instead of building a house he
makes aimost a mound. That is what is
happening in our country. We have wvery
fine manpower, we have very good land,
we have iron and steel, in fact everything
that can make this country a super-power
is avoidable, But, unforiunately, we have
bad leadership and bed policies. Unless
and until we can change the leadership,
change the policies, whatever we may do
whatever the people may do, this country
isgoing to suffer, Therefore, the most
important thing that every democrat, every
Jan  Kalvanvadi  evervone  who  has
welfare of the common man and not of
the upper classes only at heart, has to do
is to work for the change of the lzadership,
Unless that is done, it is no use talking in
this Housz, because it will fall only on
deal years and is not going to have any
effect,

But still 1 have faith in the destiny of
India, T know that India is going o
become a greal country one day and,
therefore, in that hope we must  continue
to work. I will continue 1o work with
that  object in view, my party will
cont:nue 1o work and we hope that some
day some better counsel will prevail and
we will have a better leadership,

SHRI S. R. DAMANI (Sholapur) :
Mr Deputy-Speaker, Sir,at the very outset,
I want to offer my congratulations to the
hon, Prime Minister for her farsightedness
in her budgel proposals,

SHRT HARDAYAL DEVGUN : For
her pro-capitalist budget.

SHRT 5.R. DAMANI: According 10 me,
the budget proposals are production-
oriented. They encourage saving and, at
the same time, mobilise the surplus funds
of the people. As such, | welcome the
proposals.. . .

Yesterday I listened very carefully to
the speeches of my hon, friends, Shri
Asoka Mehta and Shri M. R. Masani,
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both of whom are economists. Both of
them were saying that they could not find
any change in the pattern of the budget
proposols, If they have some pre-conceived
ideas and they look at the budget  with
jaundiced eyes then they cannot find any
difference. But if they have an open mind
they could very easily see how this budget
is different from the carlier Budgels.

I was very much pained to hear Shri
Masani say that the appreciation in the
prices of shares was manipulated by
certain big operators, 1 fail to understand
the logic  of this argument, Under the
budget proposals the rate of income-lax
and wealth tax  has been raised, If they
manipulate the price of shares they will
have to pay more of income-tax and wealth
lax.

In my view the reason for the rise in price
of shires is different, The exemption limit
for income from shares has been raised to
Rs. 3,000, Beacause of this many middle
class people. people with meagre income,
have be:n encourged to make investments
in sharesin order 1o get the benefit of this
exemption, That is why the prices of
shares have gone up. This has nothing to
do with manipulation by big operators, If
vou look at any newspaper whi:h has appe-
ared after the budget this  will be evident,
I will be glad if Shri Masani can produce
any paper or e:onomic journal from where
he can prove that this was manipulated by
some big operators,

Having said this, I feel—and it is correct
that the economy of the country has
improved considerably during the last year.
For instance, our imports have gone down.
Last year the import of the country was
ahout Rs. 1,850 crores; this year our
imports will not cxceed Rs. 1, 500 crores
a substantial fall of Rs. 350 crores in our
imports.

Similarly, our exporis have increased
considerably and have touched new high
levels. Last year our expor' was Rs. 1,360
crores: this year it will be more than
Rs. 1,400 crores. Inspite of a bigfall in
the export of our traditional items, jute
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and tea, the export has increased. If the
quantum of export of tea and jute has
been maintained at the same level, our
adverse trade balance would have been
narrowed down much more. But even
after that our export has increased and
our adverse trade balance, which was
Rs. 500 crores last year, would be between
Rs. 100 crores to Rs. 120 crores this year.
I think, itis a very heartening and
encouraging perfomance for the country
and is a big achicvement.

In the Budget the Prime Minister has
withdrawn export duty on tea and has also
given relief in export duty on some items
of jute. T hope, this will encourage our
export of tea and jute in the current year.
But I am told that the cxport duty on jute
requires further consideration because still
prices in forcign countries are not
commensurate with our prices. Our export
of jute should not suffer and Government
should consider it; whatever measures
are required 10 be taken to increase our
jute export should be taken,

After so many years our industrial
production has shown an improvement,
last year our industrial production has
increased by 7} par cent. T think, this is
very encouraging. According to the present
atmosphere there will be a further i ncrease
inindustrial production. All the engineering
industries, which were running with  idle
capacity, ar¢ now fully booked. They are
booked for the next six months or one
year. That shows that industrial activity is
widening and the production of industry is
going to improve further. That time of
recession is already past.

Similarly, our agricultural production. in
spite of unfavourable weather in  many
parts, has touched the 100 million tonnes
mark which is a very good feature. I think,
our agricultural production will improve
further.

Our loreign exchange position has also
shown improvement. Afler paying the
International Monetary Fund there is a
surplus of about Rs. 40 crores in our
foreign exchange. These are facts which
show that our economy has improved last
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year and these measures which the Prime
Minister has proposed in this Budget will
further accelerate our growth of indusrries
and employment.

For long there was a consistent demand
from the public to raise the exemption
limit and I am happy that this exemption
limit has been raised to Rs. 5,000. There
are no ifs and buts; it will apply to every
person. This exemption limit will be
beneficial to all.

It will be beneficial to the common
man and to the middle class people to a
great extent and I hope that next year
the hon. Prime Minister will consider
further increase in this exemption limit
at least upto Rs. 6000. By increasing
this exemption limit the Income-Tax
Department is also going to be benefited
because about 3} lakhs of assesces will
be reduced and the Income Tax Department
can then concentrate on the larger income
groups and can make quick disposal of

cases, This way il is going to benefit
the public as well as the Gowvernment
also.

1 would like to make some suggestions
regarding income tax, At present the
private limited companies which are
generally manned by small cntreprencurs
have to pay income tax at the rate of
65 per cent against 55 per cent paid by
public limited companics. After 65 per
cent payment they have to distribute com-
pulsory dividend to a certain extent and
on the dividend there is again a tax. In this
way these small entreprencurs or private
limited companies are hard hit. Previously
the rate for both public and private limited
companics was the same, Afterwards it
was i ncreased on this view that they have
not to pay dividend tax. When dividend
tax was introduced, they were excmpted.
Now dividend tax has been withdrawn
but the rate of tax remains the same.
Therefore, 1 would suggest that in the
case of private limited companies where
new cntreprencurs are intrested, the rate
of tax should be brought down to the
same level as of public limited companies.
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I would like to makc one more
suggestion, Some time back Government
has introduced revenue audit of all
income tax or direct taxes. The intention
of introducing revenue audit was that
the auditors can check up the assessments
whether  the tax  collectectors  have
demanded more or less or whether there
is ony mistake in calculation., That was
the purpose. Now they have expanded
their activities, They are cven interfering
in the decisions of officers, the decisions
of Commissioners and the decisions of
even Boards and they interpret how the
laws should be implemented, This has
created so many hardships and many
people have to goin appeals on account
of their interference, Therefore, this
revenue audit should be confined only lo
audit and not to interfere in the
interpretation of law and othes things.

Some time ago a limit was fixed on in-
come tax assessment, that within 2 years all
the cases will be completed. That was very
good. Since then the number of disposals
has increased, But what do we find
now ? There is no time limit for disposals
of appeals al the stage of appeals before
Assistant Commissioners or Commissioners
or the Tribunals. Therefore, Sir, the
appeals are kept pending for a number of
years, and unless some time limit is fixed,
unless these things are completed in a
particular Wme, the purpose will be
defeated. All pending  appeals must
be disposed of within a  particular
time-limit. Otherwise it will be of no
use. A time limit will save leakage
of revenue, it will save the public
and it will be of advantage to the
Government if such appeal arrears are
reduced considerably. I therefore would
suggest this. If there in need to appoint
more officers, which need may be felt
by the Gowernment, et the Government,
appoint more officers, But fix a time
limit at the maximum, say, one year,
within which every appeal should be
disposed of and finalised so that all
thesc case are completed in that period.

An exemption limit of Rs, 3000
is given, For those who get 3,000
by way of interest or dividend, tax
is deducted at source and they go on
appsal.. Tocy have: 10 go in appeal for

the refund. That is a harassment and
that takes a long time. What 1 suggest
is this that in respect of those persons
whose income from divident, from interest,
from Government securities etc. is less
than 3,000 that should not be deducted at
source; they should be exempted so that
the work of the department will be
reduced, the public will get more incentive

to make investment in Government
securitics, divident and other things,
These arc my suggestions. I have got

one or iwo more suggestions to make,

The import duty on capital goods,
machinery and plant has been increased
from 27} per cent to 35 per cent, [Instead
of this if the Government gives more
incentive by way of allowing more depre-
ciation and devclopment rebate on the
plant and mechinery manufactured in the
country that will attract buyers to purchase
indigenous plant and  machinery and
that will also reduce imports, It does
nol mean that this will be applicable for
all the machinery; but for those plant
and machinery items which are being
allowed to be imported., If they are
manufactured in the country the respective
depreciation  and devclopment  rebates
should be more. This is my suggestion,
I think Government would consider these
suggestions.

There is onc more suggestion which
I wish to offer before T conclud. This is
regarding the import of cotton, We are
importing cotion to the tune of Rs, 100
crores a year., We have got to take
measures Lo produce more cotton per acre,
T wish to point out in this connection
that our product of cotlon per acre is the
lowest in the whole world, We produce 115
pounds whereas in Sudan, in Egypt, etc.
itis 600 pounds.

AN HON. MEMBER But our

production of men is the highest in the
world; you know about it.

SHRI S. R. DAMANI :
suffering for that. (Interruption)

We  are

SHRIMATI SHARDA MUKERJEE
(Ratnagiri) : Why does the hon.
Mgmber chose only the textilo industry 7
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Thzre are so many other industries in the
country.

SHRI S, R, DAMANI : | have talked
about other industries also; I have talked
about i ncome tax and our export potential
and various other things, 1 am talking
about the textile i ndustry because the textile
industryis the primary industry of the cou-
ntry, More than 10 million people are there
in that industry. It gives employment to so
many people. Itis one of the oldest
and primary industries in the country.
I am sorry to say that Government is
not providing sufficient funds for the
development of cotton. They just provide
an amount of Rs,50, lakhs per year for the
development of cotton under an acreage
of 20 million it means 25 paise per acre
for the development of cotton, per year,
This is the reason why for the last
ten years cotton production is not at
all increasi ng. It has remained at the same
level as in 1960. Instead of importing
cotton if we can provide more funds for
the development of cotton so as to get
more per acre yield of cotton, T think, that
would be of great benefit to the country
and it will save use Rs. 100 crores
worth of forei gn exchange which we are
now spending for the import of cotton,

Lastly, 1 would say a few words about
excise  duty, Excise duly contributes
Rs. 1500 crores annually to the exchequer,
It is a most important source of revenue,
The collection charges are mini mum,
There is very little leakage. But T suggest
that the present system of collection
of specific duties should be converted into
the advalorem system for most of the items
5o that cheaper quality goods will have to
pay lees duty and costlier qualities
will pay more duty. This will ensure
that ordinary people who want to purchase
cheap cloth, for example, will not have
to pay more excise duty, I will cite an
example, On superfine mull costing Rs 2,
a meter, the excise duty is 8 annas; on
superfine popline costing Rs. 6 a metre,
the duty is the same. This is a burden on
the poor, Therefore, it should be on the
advalorm basis.

Then sales tax should be merged with
excise duty. This will have a number of
benefits, This will create more employment
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as there will be free trade. There will
be no leakage in tax. In sales tax, weall
know that there is leakage of tax, and large
number of formalities to comply with. The
problem of unemployment will get solved
considerably if this is done because there
will be free trade and more people, will
be adsorbed in the trade.

SHRIMAT(I NIRLEP KAUR (Sang-
rur) . Mr. Deputy-Spcaker, Tam one of
those members who usually listen more and
speak very little. T have been listening to
most of the members who spoke very atten-
tively, Outside in the country, we hear
our countrymen speaking. We find that
every section in the country, whether it is
agriculture or industry, whether it is the
rich man or the poor man, everybody is
crying for help and relief. They are all
complaining thai they are burdened. Big
promises have been made to them, but in
reality nothing is done for them,

‘The only secure section or group of our
people are the people in power. They are
the happiest. They seem to enjoy life. So
the natural trend in this country is to
achieve power. Everybody wants to be in
power or to have somthing to do with it.
You cannot be a good businessman or have
your business run unless you have a share
in power or have something, in the right
way or wrong way, to do with it. I feel
this is also a form of Corruptions. People
in the countryside have a saying which
means that everybody wants to have a hand
in the government.

15-49 hrs.
[ Sury K. N, Tiwrry in the Chair. |

Every year I have been speaking for the
agriculturist. This year I have heard a
slogan called ‘the green revolution®. Tt has
come outin the papers. Ministers talk
loudly about it on each platform. Tam an
agriculturist. Everybody in our family has
practically something to do with agricul-
ture. | am not speaking just for the sake
of speaking over here, Each year I have
tried to birng certain facts, as truthful as
they can be, to the notice of this House. It
is & pity ‘hat there is no response from the
Government, [ sometime do feel why we
should come here and speak. Attention is



287 Gen. Budyet—Gen. Dis. PHALGUNA 20, 1891 (SAKA) Gen. Budget—Gen. Dis. 258

paid only if we abuse each other or shout
at cach other, but if you try to bring out
facts, they are not, at least our facts are
not taken into consideration.

This green revolution is so highly talked
of, but how can there be a green revolution
when the programme for take off is not
there? Afier all, we see that when a plane
takes off, the fuel has to be there, the
engine is checked and everything has to be
done, only then the take off takes place,
but here everybody has been pleading for
incentive to the farmer, to give more help
to the farmer, urging the Government to
realise the predicament of the farmer, but
instead of rcalising all that, we see that the
axe has gone deeper in to the throat of the
farmer.

Only yesterday we saw a hailstorm here
and very soon you will get the figures of the
complete destruction around Delhi, What
will happen? Probably all the farmers will
be called and given Rs. 50 each. They will
be satisfied and they will sit back. Nothing
is being done to meet these hazards, but il
once a farmer gets a good crop, then of
course, the officers, Government and every-
body begins to say that the farmer is the
richest person today. How do they assess
it? They assess it from the new seeds, that
the treble seed can produce so much, so the
former must be taxed more. They do not
realise how much more the farmer has to
pay for the seed. When you try a new seed,
you are making an experiment. In the first
one or two years you are bound 1o make
mistakes. This is what has happened with
the new seed also. They did not put enough
fertiliser or they put too much fertiliser or
there was not enough waler for the new
fertiliser, so the yield was not much. Pro-
bably a few farms herc and there near the
uni versities yielded more and the country
is 1o be taxed on that basis.

The new seed is expensive. The cost of
diesel oil has gone up by more than 50 per
cent in the last two years and it is going up
further. The price of petrol has gone up
and diesel is also going up. How can you
do agriculture with diesel? We say we
should give up bullock farming and we
should progress. If we want to progress,
naturally we have to go in for machinery

and machinery itself is expensive. The tyres
are expensive. It is impossible for a farmer
of my status to buy a tractor and to pay
for the water, to pay for the diesel. Ferti-
lisers are getting so expensive. A bag of
fertiliser has gone up in price from Rs. 17
in 1969 to Rs. 28 at the moment. The
burden has become unbearable for the
farmer.

Some of my friends go to Japan. They
want to go to America for a holiday and
for that they give the justification that they
are going abroad on study tours. They
come back and tell us what the Japanese
are doing, what the Americans are doing.
They do not relise how much assistance the
farmer are given there.

So, I think that this new tax will be the
last straw on the camel’s back. How are
they going to assess thesc taxes? [ under-
stand that they are going to tax any farmer
who has got an income of above Rs. 5,000,
The parties have alrcady gone 1o the diffe-
rent States 1o assess the land. They say that
if thereis Rs. 5,000 in the bank it repre-
sents interest on Rs. 1} lakhs and there fore
the property is worth Rs. 1} lakhs and that
beyond that amount the former should be
taxed. In near about Mehrauli there is an
example. Some businessmen 10 make their
black momney into white have bought a few
farms. That should not be the criteria to
judge all the farmers whose existence solely
depends upon the land; they do nothing
else but agriculture; their future and their
children’s future, every thing depends upon
that piece of land. In Mehrauli there are
lands which are so expensive. Yel, if you
took 1o agriculture, you gol very poor
returns. For example the DLF people go
there and buy the land and make a small
colony by putting some roads, electricily,
elc. and the price is Rs. 19,000 per acre.
It is a very small place. But all around the
DLF colonies there are mostly Gujjars; they
are poor people; there is no irrigation and
for the many years that they had been there
they did not get any proper income. But
if you go to buy the land, it is nothingless
than Rs. 10,000. So, the poor people will
be taxed. Two or three big businessmen
have gone there; one has comefrom Bombay
and the other from Calcutlta and bought
two or three acres of land for conversion
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of his black money. Now the entirc farm-
ing community has to suffer because of this.
I appeal to the House in the large inte-
rest of the farmers throughout the country
that they should not support this sort of
thing, when something is against the in-
terest of the country; they may have their
loyalties to their own party but in such cases
they must rise to the occasion and have
the courage to tell their leaders that they
do not agree with this sort of thing. Though
they are loyal members on the party, they
have to be loyal to the country also.

Coming to my own constituency, I have
been asking the Home Minister year after
year to help solvc a problem which is gett-
ing worse every day. In Sangrur, Patiala
district, in the Jajjar tract, there are heavy
damages to crop and property. It has been
estimated that during the monsoon in
1968-69 out of the iolal estimated damages
of Rs. 617 lakhsin the whole of Punjab,
in Sangrur area alone the damage was 1o
the tune of Rs. 610lakhs. Probably this
new law will also go there. But the fact
is that the people arc becoming so poor;
there is no flood control, drainage control.
In Jhajjar tract they want Rs. 25 crores but
only Rs. 5 crores had been given. Look at
the demand and supply. The demand is
for Rs. 28 crores, to relicve those people
from suffering, not to assure them of any
happylife or good cultivation but just to
save them from watcr logging which is gett-
ing worse cvery day. Only Rs.5.93 crores
had been given. How can this meet their
demand ? T do not know where all these
figures are hidden from their view. How
can you tax the farmers who are in this
predicament 7 Rajasthan has got one canal.
They do not realise that for centuries those
people had to suffer. They should give
them at least twenty years to live in fer-
tile land and then probably they can think
of taxing them. But it is not done like
that. On the one side you give them one
thing; on the other side you tax them.
How do they progress?

16 hrs.

Another thingis 1 am really hurt to say
this that the Prime Minister's words do
not tally with her deeds. We had the stru-
ggle over Chandigarh. There is trouble all
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over the country because of their indeci-
sion. There is no sincerity behind the
decisions they take. Tt is not the problem
that they want to solve. It is the motives
they have in mind. There is no problem
in the world that does not have a solution
provided you honestly want to solve it.
When the Chandigarh issue came up Sardar
Darshan Singh Pheruman warned before-
the ques.ion was hanging fire for a long
time. Sardar Darshan Singh Pheruman
mentioned that was going to undertake a
hunger-strike. Again, this is a system
organised by the Congress party, of going
on a hunger-strike: we must go on a
hunger-strike; we must do something odd
to get the attention which should have been
routine work of the Goverr.ment, Now,
he went on a hunger-strike. Let me say a
word about Pheruman's own personal life.
The House is aware that some of the
Ministers and some of the MPs and the
MLAs are only in their posi ions because
what is at their credit is only poli.ical
suffering; they are political suficrers; there
15 not much elsc to add to them: only,
they are political sufferers. So, they must
be given all those positions and go on
enjoying them, because they are political
sufferers; for the Kurbani or the
sacrifices they had made, they are
compensated. They do not make any more
sacrifices afler that, when you have
compensated for them. But anyhow,
Pherumanji was second to nonc in the
freedom struggle. He was in the army; he
started his life in the army, and he revolted
in the army; and the Britishers turned him
out. When he came out, he brought 400
people with him. He has got 23 years of
imprisonment (o his credit, to his name.
There are very few Congress people who
can stand up and say today that for 23
years of the best part of my life we were
in prison for the freedom of this
country.

What were the consequences 7 The
Prime Minister kept on saying one thing.
She had nothing to say against him. She
had nothing to talk about the delay, about
the decision on Chandigarh, She was so
adamant and all she said. and said
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repeatedly, was ‘I will not yield to
threats." *““Well,”" I thought. Well and
good; there is a strong lady. She says like
that, She has set an example to be a
strong lady. But what happened: inch by
inch Pherumanji was dying. You cao
put this thing as cruelty. Nothing was

done. This House has wilnessed one thing:.

I have noticed that even some Members
of the House have been shy to refer to his
name because they are having a guilty
conscience that is prevailing in everybody's
mind. Inch by inch Sardar Darshan Singh
Pheruman left this world.

What happened next? After three
months, the Prime Minister yielded to the
threats of Sant Fateh Singh. Wherc had
her previous stand gone? 1 am making
this very important reference in this House,
but this is what Mrs. Gandhi is doing in
every issue, She takes a stand. Then, it
settles down like a bubblc of water. This
is what we have seen. So. when human
lives arc involved, and human sacrifices are
there, I' think the House should take it
seriously and this should not be allowed
to continue,

Then, this sort of thing goes on and
when utterance of it is made, she can even
smile over these things, When references
are made about all this killing, what
happens? For example, I can assurc the
House that out of what happened in  Gan-
ganagar, not even 10 per cent of il has
been brought 1o the aention of the House.
‘What happened in Ganganagar, the way
the people have been shot at, the way
they have been thrown into the jails? It is
true, I do not know whether the press has
been directed not to say that, But I know

from my own personal experience, the
moment they start talking about it
eyverybody is advised, *‘Lel us mot go

into it; there may be communal trouble or
this or that.” The only way to solvea
problem is to face it and face it squarely.
Be honest about it. When reference to the
situation in Ganganagar was made, Mrs.
Gandhi was smiling. What has been the
course of history? History repeats itself.
Nero was playing the fiddle when Rome
was burning. Should one continue what
has happened in past history and sec that
history repeats itself 7 Here she sits and
soes and she can smile at such things.

S.o. I think there should be more
seriousness shown in these matters, She
may be here now. She may do well; but
nobody has been in onc's position for
Ion!; nobody can continue in one's’
position permanently, There will be a
change, if not today, tomorrow, So, when

you are in the chair, when they arein

their chairs,
responsibilities,

realise  their
those who enjoy

they must
and

leadership and all the respect and grandeur’

that go with it, must realise that heavy
responsibilities also have to be borne
along. She can smile, but not when other’
people’s fathers and brothers are being
killed. At any rate, that smile does nat
appeal to me; may be it appeals to
somebody else,

With these words, | conclude my speech,

SHRI  BHAGAVATI (Tezpur) : Sir,
the Prime Ministerin her capacity as Fina-
nce Minister has presented a budget which'
if | may say so. has bgen received well by

the people throughtout the country, As

she said, the budget has Lo purposes in view-
growth in economy and social justice. It is
very important that emphasis is given on
these two points, [ remember a book emi~
tled Challenge to Man's Future written by
Harrison Brown, which was recommended
to readers by Einstein himsell., In that
book, he has warned humanity that il some
countries or some sections of people go on
spending more and more and wars are not
avoided in the not too distant future; this

civilization may be extinct and it may 'nar
He has said-

be possible to revive it again,

that the world has natural resources only '
enough for the created beings. If this natu--
ral wealth is wasted in some places, it will

have repercussions in some other places,

Our Upanishads also say that God creates ' -

enough for his creation. But if some people
take more, the natural consequence will -be,
some other people somewhere else will have
to sulfer,
dictem, We cannot say for the world as &
whole because that is not our sphere, but
we have to plan on this sound principle for
this country. We musl see that all sections
of our people, all regions, get equal apport
tunities and share the bonefits of national
wealth or national product equally..

Gandhiji also laid stress on this -
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At the same time, it is also important
that we lay imphasis on the growth of eco-
nbniy. At present, our economy is really
very poor. . In 1969-70 the tolal tax reve-
nue of the Central and State Governments
put together are estimated to be Rs. 3,990
crores. With that revenue nothing much
can be done for 54 crores of people living
in this country, who are increasing at the
rate of 2.5 per cent per annum. So, the
basic point is how to increase the national
wealth, the national product or income,
For that we have Lo gencrate sufficient
enthusiasm along with mobilisation of re-
sources. Mobilisation of resources is im-
portart, but what i s more important is the
generation of creative enthusiasm amongst
the people.

Shri Madhok has told us that he is of the
opinion that India does not need socialism
or capitalism, what India needs is Indianism,
I do not understand what he means by that.
Socialism is a definite terminology in poli-
tical science. It has cerlain meaning, cer-
tain significance; it connotes something. So,
if we have to enthuse the people we have to
put before them certain i1deology, certain
programme based on an idcology known to
them. If we put forward before them the
word ‘‘socialism’ they can understand it.
I do not know what other concept can fulfil
the desire of the commonman in this
country.

I feelin this country we have lo accept
socialism as a national objective. I also
fool that, geoerally speaking, our people
have accepted socialism as the national
objective. We have to work for it and we
have to develop enough enthusiasm 1o work
the socialist programmes in this country.
Unless we do that, with the limited resour-
ces that we have we cannot go far enough.
If.we can mobilise our resources properly,
utilize our resources properly and also
generale public enthusiasm, then alone can
we §o ahead and make this country pros-
perous. So, I feel it is very important that
we create strong public opinion in favour
of implementing socialist programmes.

‘We have (0 see that the manpower which
we have is properly organised for produc-
tive purposgs, For that T think it is high
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time that the progressive forces in the coun-
try are all united in the effort to push for-
ward an agreed programme on the basis of
socialism, Unless we can do that, I am
afraid the cconomic situation will be very
difficult to tackle in the near future.

This is the time when all the political
parties should, if possible, come Lo a truce.
We should adopt a common programme
based on socialism and scc that that pro-
gramme is implemented, If we go on qua-
rrelling over petty political issues, 1 do not
see how this country can go ahead. If we
do mnot combine, if we are not united to
solve the economic problems which face us
today, posterity will blame us,

We have tremendous problems. Our per
capita land and resources availability is very
small compared to some other countries.
Qur land is not enough for the population
as a whole. The density of population in
this country is 146 per kilometre whereas
itis only 11 per kilometre in Russia and
other countries. S0, how can we solve our
land problem unicss we creile new avenues
for employment? How can we solve our
cmployment problem,. unless we  increase
cconomic activity? We have (o increase
economic activity hundredfold, thousand-
fold. Now our economic activity is very
very limited.

With whatever money we have it should
be possible for usto organise our manpower
and make them work in factories, fields
and some other projects so that more wealth
is generated than what is possible strictly
in terms of money alone. For thatit is
necessary that a proper climate is created.
If political parties go on throwing mud at
cach other, quarrclling among themselves,
nothing much can be achieved and posterity
will blame us. Ido not know whether
democracy will be saved in this country if
we go in this way.

So, after deciding upon a basic pro-
gramme—a programme based on socialism
which has beecn accepted as a national
objective-we should all cease to find out
holes here and there and go on wasting our-
time. We have to combine and see that-
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people co-operate and work hard for the
implementation of that programme.

I would also like to say that in this couns
try if we really want modernisation and
tiat norm of living which has been accepted

as the minimum norm throughout the world,

it is necessary that a sizable percentage of
agriculturists or farmers are removed from
agriculture to industry. Because that shows
growth of Economy at least in the modern
sense, It is a historical fact that in the
middle ages also, 80 per cent of the people
did not live on land in this country. When
in other countrics more people have gone
from land to industry, in India the reverse
process was there, more people have be-
comg dependent on land, 80 per cent of
the people cannot be fed by land., This is
an axiomatic truth. Now we want 80 per
cent and sometimes more of them to be fed
by land., Thatis absard. [t is necessary
10 plan in a way so that a sizable percen-
tage of the people now depending on land
are removed Irom land to factories. For
that new industries will have to be establi-
shed. Mahatma Gandhi said that ifa
village had only farming and no industry,
that village was said to be suffering from
paralysis partially. That is the case in this
country in many regions,

So, T'think, it is necessary, if you really
want to solve the land problem, that we
have to give land to the tillers, Thatis the
first condition: Land to the man who
ploughs and creates wealth out of land by
his own labour. Then, you have to give
enough land, an economic holding, to each
one of them, You can consolidate holdings
by co-operative socicties or in some other
way. [Itis also necessary that landless agri-
culturists, which is a misnomer, should be
provided with some other occupation,

It is generally said that we have to im-
prove our agriculture. That means we have
to emphasize on cereal prodcution, We
gencrally do not emphasize on production
of non-cereal food.

But what is y I8 to
non-cereal food. In this country people
want  protein-rich food and for that

_we have not done much. Quality
food—we have not produced enough. If

we really want that our children grow
and grow intelligent and should be
capable of doing hard work intelligently,
this protein-rich food must be supplied,
We arc having more and more schools
and colleges but we do not supply them
good protein-rich food. How can they
study ? How can they do research work ?
Mahatma Gandhi we saw to it and that is
why he emphasized on cultivation and

production of  soyabean, Soyabean
contains maximum of protein, . For
vegetarians, I think, that is the one

source from which they can have protein,
But uptill now we have not laid much
siress on that, T can not tell you why.
In this country, even now protein
production is negligible., We have not
given emphasis or stress on milk produc-
tion, egg production, fish production

or meat production. I think it is
very importanl that production ' of
these things arc taken up as industries.

Coming to my Statc of Assam, [ have
1o say that we are grateful to the Prime
Minister for announcing a package deal
for Assam. She has stated categorically
that a second refinery, a petrochemical
comlstex and a paper mill and Brahmaputra
Commission will be cstablished within
the Fourth Plan period. T would only
request her that these things are
established as carly as possible, It‘is
necessary that early steps are taken _'lo
implement the announcement she has
made some time back. '

As regards excise duty, I only want to
say that it has becn enhanced on tea but
common and medium tea in Zones 5 and
4 will suffer,

sitweft wamae g (HAiEt) o AT
s g & 2 woa gy aw fw
& gedt gi I .

SHRI BHAGAVATI : Fnhancement of
excise duty will create dificulties for
common and medium tea Zones 5 and 4,
So I will reauest the Commerce Minister
who is here as also the Finance Minister
to examine this because some tea estates
are facing difficulties even now. If this
enhancement is effected, then there will
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be more difficulties for them, at least for
small tea gardens which produce common
and medium tea. Of course, it is good
and T am thankful to the Government
that they have lifted the export duty on
tea. That will encourage export of quality
tea, But this enhancement of excise
duty will indirecly affect the income of
"Assam Government also, When there is
" 'more so excise duty, Assam Government's
"revenue from Agriculture TIncome Tax
“will go down. So. it is necessary that some
i rgli ef is given,

SHRI SEZHIYAN (Kumbakonam) :
Mow he has to think of Assam Government
" also.

AN HON, MEMBER : The lea
gardens should be nationalised.

SHRI BHAGAVATI ; That may be
considered. I don't think that is
"i.mpossiblc. But at this stage, T cannot
say what should be done., That is for the
Government to examine and see what can
_be done.

""" Sir, inconclusion I will say that a new
.shapter in Indian history has been opened.
‘Indian. palitics is at cross roads. Now it
is important that we belonging to different
political parties reconsider our positions,
.H'I progressive forces, all socialist forces
should come together. We should know
that if we miss the bus at this stage history
may not forgive us. So, we should sec
what we can do to rejuvenate Indian econo-
my. We have to do something drastic, some
thing revolutionary. We have to see that old
stercotyped ideas do not have hold on us
and captivative us even now, We have
to do something in a dynamic way, We
have to do something creative and
revolutionary, I can only pray,—in
the inimitable words of world Poet,
-.R..b-i ndranath Tagore,—

. “Where the mind is without fear and the
. o head is held high;
“Where Knowledge is free;
“Where the world has not been broken up
"into fragments by narrow domestic walls:
‘Where words come out from the depth
of truth;
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Where tireless striving stretches its arms
towards perfection;

Where the clear stream of reason has not

lost its way into the dreary desert

sand of dead habits;

Where the mind is led forward by Thee

into ever-widening thought and action;

Into that Heaven of Freedom, My Father,

Let my country awake,”™

SHRI CHENGALRAYA NAIDU
{ Chittory : We have heard his
parting speech. He has become an M.L.A.
and he is going to bszcome a Minister,
We wish him well.

AN HON, MEMBER :
speech,

A very good

SHRIMATI SUCHETA KRIPALANI
(Gonda) : For the last 9 Months and
more intense propaganda is going on with
a great deal of fanfare trumpet and that
socialism is being ushered in. Therefore
we had very high expectations, We
were wailing for this big day, the Budget
Day, to sec the blue print of the
Socialism about which so much was being
talked about. We thought that there would
be radical departure from the past because
now the Prime Minister also the Finance
Minister, unhampered by this gentleman,
the former D, P. M. who was considered
an arch reactionary who it was
proclaimed, stood in the way of progress
has drawn up this budget. Therefore, Sir,
we were rather disappointed when in the
Budget we did not sec that radical trend.
About this, certain views have already
been expressed by Shri Asoka Mehta and
Shri Massani, This Budget we [esl merely
carries forward the trend of the previous
years, There is no doubt a vineer of
concern for the poor; certain welfare
measures have been proposed; they are
good. T don't want to minimise them.
They are good as far as they go; but
that is merely tinkering with the problems;
they don't go to the basic root of our
problems; they don't attempt anything
redicale that would really improve the
condition of the poor people. I only
repudiate the claim made by the Prime
Mimister and her cotery of following a
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revolutionary policy a policy of great
radicalism. The reason that was given
for disturpting the Congress and bringing
political instability. Prime Minister in
her speech has said.

It is necessary to devise policies
which “‘reconcile the imperatives of
growth with concern for the wellbeing
of the neady and the poor. That is
measures have to bc devised which,
while  providing  welfare for poor
would also add momentum to productive
force..

This is a very good formulation;
nobody can find fault  with it The
propaszanda machinery of the Government
which is very powerful thesc days her
admiring propaganda press, her cheer
press has expressed ils praise in such
terms.

“Jris a trend setter in the socialist
seventies’,

Again it Says.

“Political events since July 1960 firmly
fit in with cconomic contours that people
can understand and appreciate”. The
era of socialist justice, the era of
social ism has thus come in in contrast to
the era of capitalist exploitation which
pre.cded immediately before she came,

I only leave it to the people to judge
whetier this radical change has been
ushe-ed in by this budget, whether this
budget reflect such a radical shift in
poli.y.

L=t us see whethes this budget will achi-
eve these aobjectives. Certain  economists
are of the opinion—I am not an economist;
1 am just a lay person — that the budget
is ill-calcul ated to achieve these objectives.
It will not accelerate the speed of growth.
As far thz poor, the people who are
already in the low income groups, they
will be further hardhit because inflation
is inevitable. Due to inflauon, the value
of the rupee will come down. This will
lead 10 social tension. It will also
lead to unstable politics. This opinion
is exprevizd by one section of ecomnomists,

They feel that the imperative of growth
is adequate flow of savings. But as a
result of luxury living by a small minority
living on unearned monopoly incomes,
inflation incomes, this will be thwarted,

Another reason for inflation is i mprovi-
dent spending by States, bank overdrafts,
favourite States sp:nding more and waste-
ful expenditure by the Central Government.
As a result of these, savings will be in-
adequale.

In the last decade ending in 1965--66, the
savings rate was 8 per cent, It went down
in 1966-67 10 6.6 per cent. There is now
an upward surge, the saving is a little
better. But this budget does not indicate
that the saving will be on an appreciably
higher scale. The past policy has led to the
consumption of capital thus eroding savi-
ngs, thus creating shortage of capital which
holds back progress. Therefore, they——the
economists feel the same policy will conti-
nuc. There will not be any conspicuous
change.

Now we come to the question of welfare
of the poor. I do not wish to repeat the
various taxes which impinge on the poor.
The duties on kerosene, sugar, tea, ciga-
rettes, coffee, petrol, increase in railway
fare—all these are going to hit the ordi-
nary consumer, the ordinary middle and
the poor people for whom the Benches
opposite arc exceedingly sympathetic these
days.

The revenue sought to be raised by this
budget by way of additional direct and
indirect taxes amount to Rs. 170 crorers,
What is the break-up of this figure? Excise
duties account for Rs. 135 crores, costoms
duties come to Rs. 20 crores. Therefore,
the bu'k of it comes from indirect taxcs.
It has been contended that they have tried
to put levies on cartain items which will
not impinge on the poor or on the general
mass of the people. But T am afraid this
will have a very bad impact on the people
at large. Such invisible taxes are the har-
shest. People cannot place their fingers on
them; they go undetected. But they have
an overall impact as they increases prices.

We are told that the raising of the
exemption limit of for income-tax is &
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great socialist measure. I thank her for
what little she has done. But that little is
not going to affect a very large number.
The Bhoothalingam Committee report had
proposed an exemption limit of Rs. 7,500.
That should have have been laken as the
limit of exemption. Why has she not gone
up to that ? That would have bezn the
proper and rational thing to do.

AN HON, MEMBER: Too much.

SHRIMATI SUCHETA KRIPALANI :
Very good. But T beg to differ.

Then the tax rate on incomes of Rs.
40,000 and above has been raised. The
new wealth tax at the highest slab will
impose an effective ceiling of approxima-
tely Rs, 25,000 rupee incomes derived
from wealth. That is also a good socialist
measure. But where does the defect, the
catch, lie? Tt will liein administration, in
the collection of it, T would like her to tell
me whether the big bosses, the leaders of
big business, houses such people who figure
in the Report of the Monopolies Com-
mission Repor: who represent real conce-
ntration of wealth will pay up. I know
that income tax of 93,5 per cent
is an almost confiscatory leval, Nobody
can say it should be more. It is good soci-
alistic measure, but may 1 know how many
assessees will come under this category and
what quantum Government expects to  get
out of this category ? When the Prime
Minister replies T would very much like
to know what she expects to get out of this
sector. She is a very ha-d realist therefore
‘in the Wealth Tax she has taken credit for
anincrease of only Rs. 4 crores, from Rs.
14 to Rs.18 crores. She knows they wo'nd
collect more, The apprehension is that the
premium on evasion will be high at  the
higher levels of income. This was said by
Prof. Kaldor had said and we are afraid
that the same thing is going to happen.
We also apprehend that it will also lead to
further accumulation of black money
which is creating havoc in the Indian eco-
nomy. Therelore, it is more necessary,
according to me, 1o plug the loopholes.

The loopholes of urban property for ins-
tance, In urban property, tax has been
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imposed on individual and family property
but corporate property has been left out.
I would like to ask how many of these big
businessmen bosses own property in their
own names? In this House somc months
ago when this question of taking owver
Birla House as a national monument came
up, we learnt that it does not belong to
the Birla family but to their  business.
Therefore, this entire gamut of property
will be left out of the purview of laxes.
This is only a big loopholes which needs
to be plugged. There arc other loopholes.
I cannot go into details, T c¢an mention
only a few.

The far instance method of evalution of
shares of companies, particulary private
companies, leaves much to be desired, That
is @ major loophole. For example, an indi-
vidual may transfer his personal house
say worth over Rs. 10 lakhs to 8 company
against shares. The company will not be
liable to welth tax. None will be paid on
that property, The Wealth Tax leviable on
shares may not refllect the real value of the
property as there is no arrangement to
evaluate shares. Therefore, the Wealth
Tax that he pays will not reflect the real
value of his wealth. There are various
ways of evasion which the Governmeni
needs tolook into and check.

Then, the P.M. has initiated certain new
measures in order to give incentive to peo-
ple to put money in the nationalised banks,
Wealth tax will not be charged on deposits
upto Rs, li lakhsif it is kept in the bank.
or invested in the shares of certain compa-
nies, and income tax will not be charged
upto Rs. 3,000 of income derived out
of money placed in these banks. So
far so good. Itis a good incentive to incre-
ase depositsin the banks because banks
now belong to the Government, The depo-
sitors are cartainly being helped, but at
whose cost ? The depositor will be helped
at the cost of the public exchequer. Is the
Government justified in doing that ? That
is a very simple question 1 ask the Gover-
nment. Thereis the gift tax, thatis consi-
dered a great socialist measure, but no
credit has been taken in the revenue for
this item because it never increases. This
has no revenue impact. Itis another of
the window-dressings to which Shri  Asoka
Mehta referred,
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I welcome the decision of the Govern-
ment to tax those charitable trusts which
were a cloak for cvading taxes. T also wel-
come the decision to tax enterlainment,
not to leave business entertainment frec
any more,

It has been said thal corporale tax is
not being raised lo create aclimate for
better investment, to help for production.
I take this assertion at its face value, But
I have a few questions to ask, Corporation
tax has been stagnating over the last few
years, Production has increased. diversifica-
tion has increased, bul in spite of that the
corporale tax has nol increased, ratherin
real terms it has gone down, Has the
Government probedinto it to see what
the loopholes are? Are they at all planning
to plug the loopholes ? We would like these
simple questions to be answered.

Then, | come 1o the question of infla-
tion? There is a great deal of sympathy
for the poor, but the ban of Indian eco-
nomy has becnin the last few years moun-
ting inflation, inflation mounting year afier

year, The spiral of inflationis going
on, and that is  hitting us the hardest.
Who gels hurt by the inflation—poor

middle-class and fixed income groups. An
impression is sought to be created that in-
flation is no more a big problem. But
there has bz:n a re-em=rgence of infla-
tionary trend after a briefl period of price
stability and this belies the claim that in-
flation is no longer a problem. In the last
12 months prices have risen by seven per
cent. IT this trend continues, there will be
demand for wage rise. All our calculations
of development expenditure will also go
wrong, The Prime Minister has staled
that deficit financing of Rs. 225 crores
should not cause concern in view of better
foodgrains position. Liberal foodgrains
supply alone cannot provide cushion agai-
nst inflation. Harvest still depend upon
the vagaries of nature. Only yesterday we
had & severe hails storm which might hit
this year's production. Therefore, we feel
that there is no justification for this opti-
mism. Then, Sir, the gap is even biggar. |
do not want to gointo il in greal detail
because Mr. Asoka Mehta and Mr.Masani
had touched carlier on this point. The

Government has over estimated their reve-
nue yield by at least Rs, 100 crores. On
top of that State after State is bringing
forward deficit budget. Some State will go
in for overdrafts from the Reserve Bank.
All this will add to inflation. The losses
in the public sector are there | shall quole
only onc sentence from the Economic
Survey.

The financial results of 55 running
concerns with a total investment of Rs,
3093 crores disclose a net loss of the
order of Rs, 35 crores for 1967-68, Fur-
ther, Hindustan Steel alone with a total
estimated investment of Rs. 1084 crores
incurred a loss of Rs. 38 crores.

If the public sector projects are run in
this insolvent manner that is bound to inc-
rease inflation,

I am sorry to quotc that in the budget
there is no indication that the Government
is at all concerned about effecting any
economy, about cutting the wasteful expen-
diture. T am sure that if the Government
wanted th:y could curtail non-development
and non-plan expenditure 1o a certain
extenl. With thelittle experience [ have
of administrationin U.P. Where we had a
budget of only Rs. 300 crores, not Rs.4000
crores, we had provided for a plan of
saving Rs. 13 crores spread over § years.
If I had continued there it would have
been possible to effect that much of saving.
If the Government is earnest it is possible
to do thsse things. But not a single word
had been said about cutling down wastelu!
expenditure. therefore, | come to the unfor-
tunate conclusion that inflation will rise,
nothing has been done to preventit. What-
ever benefits people may get out of the
welfare schemes, will be set off by infla-
tion. The workeris better off ina State
where fiscal arrangement will give him a
stable and honest rupee. Today the crying
need of India is for an honest and stable
rupee so that people know how much their
rupec is worth,

We find a novel proposition 1n this bud-
get. Rs. 175 crores have been retained by
the Prime Minister as discretionary grant
to be spent for the States as and when she
thinks fit. | am surprised why this necd
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has arisen. The Finance Commission gave
its award only last year. The Planning
Commission goes meticulously cvery year
into the needs of the States and the
resources availability position and makes
allocation. After the Planning Commission
and the Finance Commission have gone into
the matter, what more is lelt necessitating
the Prime Minister to keep such alarge
amount in her hands? Wha' is the purpose
of the Finance Commission? The Finance
Commission measures with a common yard
stick the relative nesds of the States and
then makes its recommendations. The
Planning Commission dors the same.
What will the Prime Minister do? I am
afraid this amount will be used for political
purposes, for partisan purposes. Il is to
favour one State or to topple the Govern-
ment in another Stale. The recent trend
has been to use public funds for such
purposes. This is a wvery nefarious trend
and this trend should be condemned. This
may sabotage our federal and democratic
structure. This will sabotage our Consti-
tution. I make a specific demand : if the
Government have got so much money to
space, let them appoint a Commission, and
let the Commission go into the necds of the
States and then allocate the amount,
Therefore, I strongly oppose this measure
of holding the sum of Rs. 175 crores under
her discretion.

I now come to another very interesting
subject, and that is about the bank nationa-
lisation. I shall refer 1o the report in this
Government  document, the Economic
Survey. The nationalisation of banks is
the trump card in the Prime Minister's
hand in her political game. This word
has been used ad mausearn; we are rather
sick of this propaganda. Why were the
banks nationalised ? They were nationalised
in order to give money to the priority
sectors, the sectors that were being deprived
by the private banks. The object was to
increase the tempo of productionin the
agricultural all small industrial sector, etc.
What does this report say about bank
nationalisation? Tt is rather revealing.
It says:

“As aresult of the various measures
taken h_y the Reserve Buank, commercial
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banks had stepped up credit to priority
sectors. Thus, between end-June 1968
and end-Junc 1969—

Please mark the dates.

**the total outstanding credit rose from
Rs. 45 crores to Rs. 188 crores in respect
of agriculture, from Rs. 194 crores to
Rs. 294 crores in respect of small scale
industries and from Rs. 174 crores to
Rs. 255 crores in respect of exports.”

This has happened when 7 (The law came
into  force only in February.) This
happened in the year endine June 1969;
but  this is the period whon this
“‘reactionary” gentleman who sits here,
the friend of the capitalists,” who has not
the good of the poor at heari, was at the
helm of the Finance Ministry. Then, in
July, 1969, the dynamic personality, the
“friend of the poor”, the socialist, Prime
Minister came to preoide over the Finance
Department: (Interruption) the harbinger of
radicalism. We would like to know what
is the record of achievemen in the later
period. Very cleverly, neither the Economic
Survey nor the budget, said anything about
it. We do not know what is the perfor-
mance of the nationalised banks vis-a vis
all these priority sectors during this
period, when the socialist, P.M. took up
the stewardship of the Finance Ministry.

I do not say much, owing to lack of
time. | would only ask a few questions
on this. | want to know what is the
performance of the nationalised banks
during this period. Can we have a picture
of the firm credit plan? What is the provi-
sion for agriculture? What is the provision
for small industry that the Prime Minister
has made?

With these few words, 1 am finishing.
The budget is very cleverly drafted. If you
look at it superficially, you will be certainly
taken in. You will find & good facade of
socialism. But if you go a little deep, if
You probe intoit, if you come to read the
literature, carefully the hollowness of the
claim is exposed. All I say is—I do not
say there are no good points; there are
(some good points—ihat the tall claim
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made by the Prime Minister and her
supportersis not justified.
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[ Shrimati Sucheta Kripalani‘]

The scheme, at my intervention, was
extended to two more districts. But after
working for two years, it was dropped
because the sanctions were not released by
the Centre.
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¥ wTeUH ¥ TW I H AA(ATE FT FGIIAT
ey arelr 2 ot W wAws ¢ F fewr
W # awie F AT FAEAR W -
qAT AT ., T IART WATHATT KT HTAHTE
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R AT T T gAiwaTz F1 qfCAAT FT FAT
g W FwimA § AASATT FT AT
& g FAr §1 W oEr wfewm e
amfss afaaat st aeaeai %1 fqdafaa a2
& 1T geqrad F WiaAT H¢ @ 7§ ST
FIFTL ¥ e W AT &7 {1 AATOAT AN
AT gidr & 3T g awe wa fam W
AR N UF FIA E

dradr guar FuewAr q 720 g fF
SOIH W@[ 7 175 T 40 ATH Zd
T Tw giEr 2, oS 7 aza ® faaan
Iogrr mraz 3z fafww w22 A AW
F # gIq vwdfaw wgwE w1 QO
F & fanm w407 | (smEwaw) IFEH FA
¢ & gurT =4 ifafzay e & fao
175 ®I(E ¥97 A0 219 T 7A( AT
¥ (smaww) AT THTET T B AT
FaTo ¥ fF Fedm AT A7 TASE FET
T owm & gzarel 4 Ziam 1 fear -
A 7 W ey fau g wnar Aw faEw
# 1 HfEa 37 9T FHAWAT 397 T Howy
fratfen fam w5 ¥ arasz e a7
grer freae &9 5T 97 g2 garg B1AT
mar @ f5 wAE nes W § AT waT
fasre & fax 378 sour =vfgm | wsat #1
3T WA Fj eAA A TAT gUOTH ANZ
o T &t 92T 79 F (A0 sy @ tur
2| fedy ox Tom F1 wew TA A 99
@Y | wEm wfEE 7 ovme 517, awAR
TaTaz Fifas o aa smard #71 2fe
7 T@a gn N7 oA wdtwa & wate-
T F%& ag faom frar sogm fa
ST Y 77 Eqar fEm smare g% faar
g | afz fedt s F7 Hedr fasig
auaad &, frt oow @ wga 97 war @,
feeht Tw & fawd aot & gwme @, A
37 a1 @A gu, §9 fAfram smard
9, Ig T9AT AT A | TAfAT wrada
wzeE % 4z Ay favgw dafaarz 2
R oF TwiAfas Idva & T wai g

it me¥sad faqr: & o G
g-':m\m“:g | “mifae afimrare g, &t
W FT 39T, & fax w8 FgA ¥ A g
Ed

SHRI  TENNETI VISWANATHAM
(Visakhapatnam):  Mr. Chairman, if
I'may say so, this Budget has got two
parts. The first part belongs to the Prime
Minister and the second to the bureaucrats.
In the first part, she has stood up to her
promise and has presenied to  the country
a refreshing new look. There is no use
finding fault with her that she has not been
able to usher in socialism through this
budget. She has given a new direction.
Otherwise, you cannot explain the whole
cnthusiasm that has been exhibited
throughout the country within the last six
months.

17.18 hrs.
[Surt VAsupevan Nar in the Chair)

Itis casy to pick up several faults in the
framing of this Budget. I mysell will he
able to doit.  But with all my orthodoxy
in looking at  budgets, | find there is
something that happened in this country
which perhaps we may not be able to define
but a new cnthusiasm has come up. a new
sunshine has shone and a new awarcness
among the people is discernible that here-
after they are participants in the wealth and
progress of this country. Eighty per cent
of the people now feel that they are no
more second class citizens to be exploited
by the hig business and the bureaucracy
which is in the hands of the big business
and the Ministers who are in the hands of
the burcaucracy.

That 1s the change that has come. That
is the reason why people like myself say it
is a budget worth looking a!t. Tt may
contain all the faults which Shri Ashoka
Mehta pointed out. all the shortcomings
which Shrimati Suchefa Kripalani * has
highlighted and all the great faults which
the great business representative, Shri
Masani. has drawn attention to. But like
in Hindu law where there is what is called
obstructed heritage, she has inherited a
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great backlog of 20 years. Therefore, it
is not always easy (o clear up the whole
thing in a day

SHRI J,B. KRIPALANI (Guna) : From
whom ?

SHRI TENNETI VISHWANATHAM:
From those who have presented. Budgets
for the last twenty years, who have been
showing concession after concession 10 the
big business, who have been pampering the
businessmen at the cost of the common
man of this country. These big business-
men have always got a great knack of
presenting things in a beautiful way,
otherwise they will no longer be business-
men. They come and teach the Ministers
several things, but every time they see to
itthatitis to their advantage. Therefore,
in spite of all the good wishes which the
Congress men entertained and  expressed,
the result was that somcthing clse has
happened which is far different from their
wishes,

You might remember that prof. Mahala-
nobis arranged pyramids and models add
then gave plans. I think Dr. V.K.R. V.
Rao was one of the economists and a great
number of economists including the present
Yice-Chairman of the Planning
Commission, etc. were Lthe advisers of this
Government. Pandit Jawaharlal Nehru,
once he trusted a man, trusted him
completely. He trusted these people
completely and left everything 1o the
Planning Commission. What happened ?
After they planned and planned for ten or
15 years they found that the plan led all
the wealth into the hands of afew pcople,
and then they themselves began  writing
reports.

SHRI J.B. KRIPALANI:
out in Jawaharlal's own days.

It was found

SHRI TENNETI VISWANATHAM :
Yes. Afler two plans, pcople began 1o
criticise on the floor of the House and
everywhere in the country that high taxes
were being levied but the wealth was
going somewhere else. At first Panditji
said that everything was all right, but
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then the criticism grew in volume and
Panditji appointed Prof. Mahalanobis. He
produced a report and then came the
Monopolics Commission and  other
commissions. It took a number of years
for the people to realise, for the politicians
to realise, and for all those who were in a
state of snug complacency to realise that
the whole thing has gone wrong, and the
great offence, if 1 may say so, of the present
Prime Minister is that she wanted 1o clear
the mistakes and set the country on a negw
path. All that has happened is that, but
even stronger personalities than Indiraji
could not resist these burcaucrats, And
she has also not been able to resist, and
that is why at the end of speech she added
a very plausible sentence. She said  that
she had avoided both the faults, the fault
of doing too much and the fault of doing
too linile. 1t isa beautiful sentence and I
liked it very much, but even if she had
gonc & hittle further, it would have gained
acceplance in the entire countrs.

As I said, the first part belongs to her
and she gave a few directions, she ovpened
a few windows. [In the last 20 years there
was progress, but there was no  progress
for 80 or 85 percent of  the people. For
them it was dismal darkness and  for the
first time the window was opened and the
first ray of sun light eniered into their
vision. But one need not be angry if she
has done that. IT she has done that, why
should others be angry? They should be
glad.

But anything that is done can be spoiled

if the administration is not run well.
Therefore, it is the first duty of the Prime

Minister to tone up and clean ihe entire
administration. Apart from isms, as one
old English poet said, for form of . govern-
ment let whatever fools contest whatever
is administered best is best.  All the aims
and objectives will fail if the Administra-
tion is not cleaned up. Therefore, she
must have a special machinery to sec that
all the reactionary bureaucrats are given
full pension and made to retire, unless they
change their ways. The difficulty with the
burcaucrat is that there is nothing wrong
inherently with him; he is aa excellent man,
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a brilliant man and an intelligent man,
That realy is our trouble. Some of them
are very bright boys and by the age of 24
or 25 they get into office and come up.
But they are secluded from public life, ex-
cept when they here a few speeches on  the
floor of the House in Parliament of the
State Assemblies. They do not ordinarily
hear the voice of the people or people’s
representatives; they have no change and
the conduct rules have been so framed that
they do not accompany anv Ministers in
public meetings that do not accompany any
politicians. | wish they are asked for at least
once in a year 1o go with the politicians,not
to become the tools of politicians or minis-
lers but to understand what the people are
thinking and saying and what the couniry
islike. T would even say thatsome of
them might be given permission o contest
elections. Then they will understand peo-
ple's mind.... (Interruptions). Not after
retirement, but while in service,  So that
they have an experience of an election, go-
ing to the constituence and looking to the
people, There is no use saving people  arc
illiterate; it is your material; or that the
politicians arc hall educated, that is your
material; you cannot helpit. [IT they are
all half cducated, you have to get on with
them. Unless bureaucracy revises ils out-
look onlife, all the good wishes expressed
inpart A of the Prime Minister’s speech
will be in vain, Therefore, the first thing
is to change their outlook.

Not only that. There is corruption,
jobbery., There are those who are not
corrupt in the sense that they take moncy
and all that; perhaps they can be found
out. There are persons who are victims
of a passion for jobbery and favouritism;
they spoil administration; they create frus-
tradion in the minds of those who comecin-
to contact with the officers and sometimes
instead of pushing up the level of adminis-
tration, they push it down. Some special
machinery has got to be set up to take
care of these things, [ do not say ¢hat the
majority of officers are corrupt; the majo-
rity of them are good. Otherwise we would
not be having even this kind of healthy
life in this country afler twenty years. We
have been able to run the country demo-
cratically and hold free and practically fair
elections for so many years, while in other

countries. corruption mounted so high that
Governments tumbled down, So, it is not
my contention or allegation that all officers
are corrupt. My complaint is that their
outlook is not good. A few of them are
corrupt but they should not be shielded,
If vou talk of giving a new deal to this
country and you shicld even one big corrupt
officer, you will be guilty of betraying the
whole country, Therefore, it is very impor-
tant that new kind of machinery, T do not
guow what kind of machinery she will have
15 5el up to combat this particylar thing,

Then their are other officers who discri-
minate-—terrible discrimination - on cither
language ground or on regional grounds,
Some care must be taken about this, If
the top most people in the oflice —Secre-
tariat or inthe depariments- are carefyl
about this, perhaps al the lower rungs, this
can heset Tight, but it must  be set righy,
You do not know how many people come
to us, Members of Parliament, complain-
ing that **We are being suppresseq because
we belong to this particular region, Fam
being suppressed because T do not be speak
that gentleman’s language. " The grievances
may be auite unfounded or there may be
semi-truth an them, | have always been
saying that our departments might have
therr own  small tribunals to look into the
grievances of thesz oflicers,  When there is
a gricvance. the man must be given an
opportunily to go straight to that officer or
the tribunal and put forth his case, and
when that man looksinto the papers and
hears the person who has committed or
caused the so-called trouble of this kind, he
can advise the government and the advice
can befollowed in most cases, But the
Government does not do it.  On the other
hand, they feel, cvery superior ofticer feels,
or insists, that all the subordinates arc his
slaves. There are the Government Servants'
Conduct Rules framed, lor the first time, |
believe, in 1857, and they are gradually be-
ing amended cvery decade and they are still
continuing. They are treated as slaves. |
have known how even a Deputy Secretary
who was perhaps scnior enough to become
the Secretary in a few days was so obedi-
cntly and slavishly waiting upon the plea-
sures of his Secretary. I have seen it in two
or three States. | have not been able to see
the Secretariat functioning here. Then there
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are officers who are called non-gazetted
officers,—UDCs, LDCs,and so on, The
Government Servants’ Conduct Rules pre-
vent them from coming to us even when
there is a gricvance. Why? When there
in no machinery? However, it has become
a habit for Members of Parliament as also
members of lagislatures that notwithstand-
ing the rules, we are writing to the Minis-
ters. We had a fight also in the Assembly
al Hyderabad. They said, *He has offen-
ded the Government Servants’ Conduct
Rules.” He has not offended really ; when
he does not get a hearing in respect of s
complaint, when his paper is lying unatien-
ded to for six or seven months  or some-
times two  or three years, and il he writes
another reminder, the only answer would
be, 1l you writes another renunder, you
will be suspended, or disciplinary procee-
dings will be taken against you, if you wrile
again,” Tnerefore, the Government ser-
vants must be given a fairer deal at all
levels: S:cretary or eputy  Seerelary,
Superiniendents, Clerks—at all levels, Un-
less there is a  satisfaction. unless thereas
some contentment, unless there is a feeling
that their complaints  are heard, that no
injustice is done to them, they will  become
reckless and fall into a state of frustration;
they will not help you to weed out the dis-
honest man or weed out corruption,  They
will resort to what i s called Work 10 Rule
business. Therelore,if the new deal has
to succeed, | am appealing 1o the Prime
Minister that she must  s¢l up some new
machinery and reform the existing machi-
nery in order 1o sce that things go right and
better.

At 1said. the second part of the budget
belongs to the buraucrat. Why did 1 say
that ? By force of habit, they have increased
the excise duty. Taxes on sugar, keroscnc
and even petrol have been increased. They
think that petrol is also a luxary article of
consumption. Preserved foods, the con-
taininers containing the foods, etc. all must
be taxed. Tt is a mere force of habit that
they progressi vely increase the excise duties
and therefore they wrote those paragraphs.
The Prime Miniter had to yield to it. be-
cause she got the first part all right. 1learnt
from an experienced minister this thing you
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lell the Secretary, What you want and he.
will do it for you, but if his files or some.
other files come, do not question them, but
Just sign them. Then everything will be all

right, Sir, such a minister is called a first

class minister, who undersiands realities,

We have had such first class ministers for
the last 22 years and this has led to the pre-

sent dismal situation we are facing. Having
had some experience, though no. at such a

high level like this, | am cautioning the
ministers to  be wary when they deal with
bureacrats. The exciss dutics on sugar,

preserved foods, cle, must go. | do not

know why thereis not so much agitation

against these levies as against the increase

in the third class railway fare. | do not

know why we MPs have not been able 10

put pressure upon her 1o cancel the increa-

sesin these excise duties, which increase

the cost of living and the burden on the

commonman disproportinately.

Coming 1o the third part, when Mr,
Boothalingam recommended that the exemp-
tionlimit should be Rs 7500, Government
did not agree. Now they have put the limit
at Rs. 5000. We are thankful for this small
concession, but eveni f the Prime Minister
raised Lhe exemption limit to  Rs, 7500, she
would not have lost much, She has in-
creased the rates above the Rs, 40,000 slab,
Why not have vhis limit at Rs, 25,000 in-
stead of at Ks. 40,0007 It is becausc those
who advised her come within that range of
Rs. 25,000 10 Rs.40,000. They may not be
aware of it. The bureaucrat has no bad
intentions, but he did it almost by instinct,
I have made some calculations and 1 find
that if she had raised the exemption limit to
Rs.7500, she would have lost just half of
what she would get by levying the higer
rates of tax from the limit of Rs. 25,000 on-
wards instead of Rs.40, 000,

SHRI HIMATSINGK A (Godda) : If the
exemption limit is raised to Rs.7500, they
will say the MPs have exempted themselves.

SHRI TENNETI VISWANATHAM :
Whatever exemptions there are for the MPs,
let them go. Letitmnot be saidin this'
country that while giving & new deal, the
MPs fended for themselves. If the public
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feel that the MPs are having too many
advantages, let the advantages may go. All
that is wanted for an MP is some facilitics
to function effectively: nothing more than
that. If these things can be given. let not
a single pic be given to any MP, Let the
Government give everything to the MP'sin
kind; let them recei ve the MP's at the rail-
way station and the aerodromes, as they
receive their sons-in-law and let them send
them back, Then we do not want to handle
a single pie,

The essence of democracy is rule of law,
majority rule and the protection of the
rights of the minorities; whether they are
regional, linguistic, religious or other mino-
rities, the rights of the minorities is the
special care and charge of the majority and
those who are ruling. Unless that is done
we cannot have real national integration,

1 will give you the instance of a person
working in the Sanskrit Vidya Pecth at
Tirupathi (A.P.), Some charges were framed
against him like that he was not attending
to the library work or coming or taking
track of books. Perhaps they feared that
those changes could not be proved. So, they
thought that they must give still further
stronger grounds. So, a charge was framed
in November 1968 that he sent an article to
The Hindu of Madras in December 1967
entitled '*The Hollowness of the Argument
for Hindi" and another article to Educa-
tional Review of January 1968 about the
agitation in Hindi Staies,

SHRI SEZHIYAN : The articles were
sent by his son.

SHRI TENNETI VISWANATHAM :
In that case, it isstill worse., But let us
assume that he has done it. He was charged
as ‘*being disloyal to the Constitution and
striking at the very root of the Constitu-
tion.” The Sanskrit Vidya Peeth has
nothing to do with Hindi. Further, thisis
happening after the Centre has passed an
Act that English shall continue as long as
the non-Hindi-speaking States want it,
There are a number of Departments where
promotions are not given, or increments
withheld if officers do not pass the Hindi
test. These are not conductive to national

unity or national integration, [Instead of

trying 1o settle all differences, compose  all
differences, if you give pin-pricks then you
can never have real national integration, |
know that Ministers and top-most officials
might not be aware of these things; but
even if somebody lower down in the hier-
archy is doing this, government has got to
bear the brunt of it, 1 want to draw the
attention of the Prime Minister to this
because she has said of the parting of the
way between the old and the new, ringing
out of the old and the ringing in of the
new. ‘Therefore, those who are in the new,
let them all have some kind of consolida-
tion physical and mental,

I have already said that the poor man
was neglected. The middle class is being
geadually  squeezed out. The educated
middle class is something like the verte bral
column of the Nation, [If we wan! to pre-
serve our constitutional democracy, it is
the educated middle class which is ils real
the watchdog. If vou nourish the poor
people who constitute 80 to 85 per cent of
the people you arc nourshing the nation, 1f
you arc nourishing the middle-class man,
you are nourishing democracy. It is abso-
lutely necessary that whatever steps we take,
these things must he borne in mind.

In the matter of produciion and consump-
tion of several articles, we are ina very
backward state compared with foreign
countries. FEverybody knows that, Inthe
matter of crude steel, electric energy, petro-
leum products, cemeni, aluminium, copper,
sulphuric acid, chemical fertilisers—so many
things —we are far behind. Ewven inthe
case of the milk we scem to be the lowest
in production and consumption. Except-
ing Japan and Philippines, T find that even
in the case of milk in this land, which was
flowing with milk and honey, and which has
such vast agricultural land with a popula-
tion of 80 per cent depending upon agricul-
ture, we arc short of milk and milk
products.

Milk is the very basis of ourlife. Milk
must nourish our children. There is no
is no

milk for children; therefore, there
strong nation. If there is no strong nation,
there is no balanced thinking. If you want
real balanced thinking, you must have your
own milk. You arc killirg milk with
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several things. Several kinds of new things
have come and they are killing the bufu-
loes and the cows. Do not think that only
those people who cat them are killing
them. Those people who are bringing
tractors are killing them; those who are
importing milk powder are killing them
chemical fertilisers add to this. Therefore
cows are slaugthered in several ways, If
you want to improve our economy, the
cow is the basis because you say that 52 per
cent of our national product is still agri-
cultural produce,

In order to improve production of the
various things which I have said, what are
the steps which the Prime Minister is going
to take? It is true that after bank nationali-
sation money has been released. The money
which is available in the States, in the
Centre and in the nationalised banks should
all be treated as one fund, which is a
common fund, for the development of the
entire nation. There is no usc in each State
trying to makeits own Plan, the Central
Ciovernment making its own Plan and the
banks being merely given a direction to in-
crease their loans to the poor men or the
cooperative societies. There must be plan
for this. Whatis itthat we want? If we
want certain things to grow and flourish,
we have to set apart some things. The most
important things which attracted the atten-
tion in Gandhiji's centenary year were com-
mon necessities.  In India what we do not
have........ (tnterruption)

Mr. CHAIRMAN : The hon. Member's
time is up.

SHRI TENNETI VISWANATHAM : 1
thought, | had some 30 minutes,

MR. CHAIRMAN : You have exhausted
all the time.

SHRI TENNETI VISWANATHAM :
Then, [ will not exhaust your patience.

She must treat the entire fund as one
national fund and the allocations and
priorities must be decided here by a common
body. The National Development Council
might constitute a small sub-committee for
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this purpose and utilisc all the funds for the

various allocations. Each financial institu-

tion in cach State is making its own priori-

ties it has got its own favourites or priori-
ties. In Andhra one priority, in UP another

and in Maharashtra yer another--all  diffe-

rent priorities, So also the banks and the

State Governments and the national Govern-
ment here. The entire fund must be treated

as one common fund and priorities assigned

5o tha. they will be like sluices of a huge

dam and you open the sluices in the direc-

tion in which you want,

There is great extent of land for develop-
ment which is either being assigned or taken
over by persons who have no land other-
wise. But that 1and belongs to this country
and has got to be developed. Therefore
there is no use fighting that the Commu-
nists went and occupied the land without
authority or that man had no authority to
occupy that land. The land belongs to you,
the man is there and, thercfore, let him uti-
liseit. You must have some reclamation
boards. For drinking water, there is no use
giving money for wells as was done in the
olden days. Perhaps it was absolutely
necessary to meet urgent needs, and you
might have to give them, You might direct
the banks, you might direct the State
Governments and you might sanction loans
for drinking water in some places. Butit
would not solve our problem. Nearly 40 to
50 per cent of the villagesin our country
have only brackish water to drink. Where
we have got wells, they are not wells with
potable water. Therefore, what I say is that
in this country where we have got hugeiron
ore deposits, we can have any length of cast
is iron pipes. There are huge rivers which
are submerging north Bihar and Bengal. So
by cast iron pipe lines we can cannect all
the rivers and by booster pumps and cast
iron pipes we can have the water supplied
to any part of the country, We can create
a water grid for drinking water supply.
There should be a Land Reclamation Board,
There must be a Water Board, Unless these
things are done, rural needs and rural water
supply problem cannot be solved.

Lastly, a word about the slum clearance
work. Half the imbalanced in the thinking
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of the educated man and the semi-educated
man and the semi-emnloyed man in the
cities is due to the slum conditions in which
he is obliged to live. Slums are not merely
those cottages which contain only 100 sq.ft.
There are buildings, masonry buildings and
huge structures which provide only slum
conditions to the people who live there
and these slums should be cleared .mmedia-
tely in all the urban areas. Some revolv-
ing fund is sought to be made. But that
isnot enough, A sum of Rs.200 or 300
crores should be set apart for this. A sum
of Rs. 40 to 50 crores should be set apart
for drinking water., A sum of Rs.400 crores
must be earmarked for rehabilitation and
housing of these people. Unless these things
are done, you cannot get balanced thinking
and among the common men you cannot
complain that students are restless and
students are indisciplined. There is no
nourishment, You do not give them even
handpound rice, You give them white
rice, white sugar and white bread which a
famous English doctor said, are the enemies
of mankind, What is happening to us?
Our nourishment is gone. Qur nutrition is
gone. Even our peasant are not able to ill
the land or do the work in the farms. There-
fore, we must have a new approach to health
problems and here I would like the Prime
Minister to withstand the criticism from
businessmen and concentrate her attention
on the 85%0f our population who are poor.
In nourishing them, you are nouri-
shing the entire nation. These are the men
who produce the raw materials necessary
for our industry. What was the cause for
the recession? Recession came because the
drought came and there were no agricul-
tural products for the industrialists.
Nourish the kisan, you nourish the nation,
Nourish the poor man, you nourish the
nation. Don' kill the middle class be-
cause heis the vertebral column of your
constitution

17.54 brs,
[ SARI K.N. TIWARI in the Chair )
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¢, a7 fa gedi W AdE 3 & PR
FAEH W IET RIWTA 4 AT gW WY
T TR W E A § AT wror daT
& T & RS W e s, wer
EEAT EAT FHIT, FAXY [T GAT ATYAT
W ged #T @ 9 e A arn
¥ 1xw Ay @ gt 9x wrE WY wTw A€ By
qrET & | I FATT 1,000 FIE T KT
A9z gIAT 41 AT FTH T AT 97 ’fer
W IAAT FTH AT ET T @I |

% g At g fe ogs g
T FH T 9 G4 ww & AT oy
FqTaT g qr, Sfew w0 i § Sy
T FI&F WY, AT qH 9N & OF OF
et ¥ a9, et ¥ amge dur A
AT | €6 A FT AAF! U AT
gar & 1 & aroer WY FY SRR AT
wgedT g W fedt 2 dgrar dexH
¥, fomar awz g} I9wr 60-70 TTHE
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[ ey wrefrad )

Befafrdwm o7 mSgar &) o9 W
HEFH qaT 9 AT g, A6 faest wET
§ Wil 1 du AEN wrar @ ) W T
# fay wm e et @ &, sAwar ¥awk
qeT JrfgT wifs gual AAar #1 awArn
AR E | AT wwE< gy war ¢ fE
afew T seEm owmw g e,
ofe® dRISTHIw A qTO AW @ @
& afe ofesrs fgee i smacr e @
T ET TR 1A &, gRIt 38 T geTT Wig
&9 & e ofers dewrees #1 3@A @
WIOw EYaT & fF 4 S T A Wy |
AT g T FT FU W P E G
& ot gt o dzT ge & 7 & w7 ¢ f ami
qrEar # WA &) et ¥ fadw
WY JaTE 07 &7 Af@y | Fg o< &
1958 & @ #% ot ot f5 ag fea
w91 W EW FmAEA 4 fr I gw
¥R & WM | qE FATE W@ F @
IATEA | AT TR W A FET A
7T faviz WY s g 1 Afew W
Fewr wfeww q@H q wrew grw  fw
w9 wH # am § ok franogw
WHWS q IV AET FIH A gaT | wAR
g & A7 W o ¥ o goEe
o2 g7 lle 7 T gad w8 faear
t A gEl AT & HWA & Se wi
L

& gwd fasm o T oAt g
w¥ feardde 2z 3fem sroriws & g
T FLAT § WA A 2 57 | frami
¥ o # w2 Her srErtm gary fa
o A T W AT g, a® Wy
Iesr  fefgsgz *war &1 = v O
™ gAwr oHr wR ¢ fE s ag W
¥ 100 UT T A E A 100
v ¥ frem w3 oY 15-20 AT o
/ATE IE 9T FATR §, A oa. A @
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Tty ag & fF 96 *1 58 FUTHT
qIE g1 § | wifET 9g w9 #W FT @
27 89 TOAT ¥ UF UF GWT W & A4
¢ o agi 97 wTT 21 w0 A KaE
FAT w97 A &7 |

feq a@ @ W %1 w w1 ofE-
Wzt wee At @ wEAT #, I a0
aTq#] e 3 A1fgy | ofwwdr & amg
T T 71 37 gL ATH g1 Avgq | fra
T qwEar § AT AN 2w A7 9 FAT
2, IRET ¥ q@ H 9T AT FAT
=fed

18.00 brs.

fore®r gt AT I A TATATTH H
e 2w F1 owewe s faw o
=T gt 2, IaF fem et mrA womr
ST T@T TG 91 | TH AT AT 55
qr@ wT Fr owiw wF oaf F o osmwA
afrad WYt &% #Y H&4T FT AT qqT
faar sfFw =t gt fgata & s S
vy worez M w7F & 7 Oy AN AE
9ETAT & | WT9A 32 U HOAHAST A
TN SN ¥ WU T H|W 32 w=AWI-
%, 32 q. ¥ &, 32 o g oA &Y
#Y I9F ATT A9 ;i A7 § 1 Afww e
2 fr e am9 & ag@Es # doq dww
¥ oot AT oy v At gf & 0 1968
69 & foaem age giar 91 FaAT & g
2 froz dwg ot fomm &7 7 &
AR 1 FUAT 50 914 & | H9 AGHA
FT 47 TROVE FCT AT § ATHA WG
STIHT IAAT &1 F94€ 20T &, THAT W9
R& | WY A oFwAfENT @, THW! weTH |
g Tgar a1 T & 1 Faaer qedew W
wftfrew ot ' s §, I8 W
w9 &7 | & wrey § fe weaT & oA
g Y § s uw o IR & 0 e
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a7 wq k@I w1 famdt & f v
& wrw fewrddza gid & q wOT WE-
FHY ®1 qq1E A § | TH TATIHRT OF
Farfy wifgd | & oF wAE & wf d
agl oY ady fosma gy & frar v
agr 9T @ a4r 91 fF 75 o7 A
t 3z wiw o ¥ WX ofafew A
Y g ATAT & | qTEAT H AT w947 ATAT
7 9 =rfgg < fog & & faq ag
TAT ATAT ¢, I 9T @Y G gvT & AW
T AT o F ifE wrzAw fafreT F
& aer wedt g e oefafasgwm o o
aE FT QRIS &, IHFT AR FH L |

ToET 1 A A1 wE g | AT
qgA 2, T THHI VG T@ A ATAA §
F=a1 % fA0 wrgaw fafaeet 7 sw 0%
F1 AT W § ) gH TAFT R FAT
2| ag agd & ¥vEr 9 I ST £ )
BT IR IT A &

#fd o &E fF mwr fpaem  sumar
iFa arnt ¥ agA fear smar & fermat
9 gATT wOar WiEAT WTHEAr § I6E
qrg R IFT F99 3T gAIC F F=ar
3 9T EAR ITET A9 ®T WA g
¥ affa sa3% qm 24 o & F=AT )
Y ¥y AT F W g |\ d|
AT wfET 98 o7 Eww AT e AE@
21 TF fag W ¥ @g O A
FomaT & Afew TwE OW FaT 2T R
gt a9ar ¥ | ag w7 aar ¢ fF arm
G a1 $FW ¥ WAT ST AT 9 F A
FT 2| 2 T ¥ IgE awl A
qUAT§ | AT HF THO HEAEK A W
TR G Har & 1w w7 eaAr s
AT AT AT A AT wr @ § %
T W dare € Afew TR s
vy AT A AN fF ¥ Rt A AR
IIRT WAGT FET FEO AT T
T2 | I UF ATE TIET FHCTE AT 6T
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JEFT 72 gOTT E¥w I ¥ qear § A
IEF O d@w 28 gaC # a=d §
THA WY IAFT FTH 49 q4ar § | A
e fowddz & § 991 @ ox A
aifgd | wfadi w1 3w S weg A
wifgd 1| st @wr ar s il W=
aaT dfeT & awa o AT 8§41 @A
TR § | T A QR ¥ A 9%
Tfg? | UF T@gT FvST TW 94T | TE
fer ga% am & wrf aredt dw A WY
STAT | TAT 7 31 faar g a9 & | 9%
o @ fa zea fae or fede @,
Tg LTI A &1 | T Tga qA FY
A IFA w8 " ® gAw fmen
WfET | Her AT AT q@A oW 1.
U | TT Ff A TA[ A a4 @@r ar
FRT A& JEg 7 AN w@r 6 I
Wg T FA 9 4T | IEA GAE W0
F< #wfxai 1 w1 f& ug fea aox
A, 47 R AT ATHEH IV
T R AT A g & FT 90 AT | qAa {
FgT & " &% Fgq &, A AT guw
gmafrge & | T W FgAn @@ HA
AT Fgd | AFA WUFT QAT ALY FTAT
IfEgd | 7Y T WUHT T FT Ay
anfgd 1

18.05 hrs.

[ MR. DEPUTY-SPEAKER in the Chair )

aT a9 &9 ¥ R F | WA
F fe ¥ faar & 9 gary aiw # gravdy
a1 9 A 97 A9 OF WE AT 47 |
qedIg T’ IAF TG a7 | &fET Ao
I T FY qTATET TW TATC § I FH
g I AT I T KT AT 3T AT
o w7 & A 39 9T dew dww AAv
qEM | N WS @I AT TEw i
e T a8 § Wi W are g e
T AAT FEA & | YW ATE AT IW 0 deq
dw o Tfer ageft € oot | s AT
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[ sfrereft sresframE |

fir #7€ Fgar & fF oo g AW q &
3T 3T WOT THET A1C ATE OHH fwar
¢ a1 gy A W gwaE A, a1 TEe
oY TR FAT oaATE g | A En AR
® ad wgA | gH ST wwE AT A
9B | T ATET THET W HE T FATT
gar gy | wi g Af v 2 R
foay @re aTR 9EET A g | TW HTA
¥ 41 9T qI%E MG F A9 AT T WA
ENTT | H(GHT |1 HAR FT FIW IS
EFIT | ®ow TAA ATS H AIIRTEIA THR
FT TATH AT | SWIGA &7 AT T A
NATT £, g5 a0 @TAr aTa Fd g | et
o 71 fow atg @ wAwEe AT 8
qg AFT FW § | TH ITE wT WM
SEF A1 § &9 awd a1 g9 6w aue
FL aAd |
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faeelt &1 & sy & 1 gl fEadr
fafezrsy a=efy 0 Y & A< ey S<r s
fafeem awdy st @ &1 qfET d99 W
T fFaaT ag @1 g, §9 Wi 7@ T
1 T 50 9@ | A9H TF HFAA HY
&t vy 8 wgr wn wradr Ed@ 2
W HEA & | WH A E=TE Fiar § A
ORI AR I & T Sl 1 WEHT
T 3d ¢ fr 9 s ¥ fema @, oEr-
3T W &g ¥ fewral A s dew
@A T Awg « A& fumar @ foaar
fraar wrfgr | faeelt, @, sewai afz
¥ Q¥ WFE a4 gu ¥ At amewiE w1
oA § | wiFT d°w dww & seEr o
FawaS ¥, IT4 w1 3fE A@ g
g

yq fozdem w1 & | fasfi 5 &
arfeat ¥@di § AT agr 7% WS w7 fawar
2 fF 0% Jm@ 7T oF ot § W W%
faar srar & 1 ufew fre Ew ¥ oy
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dar et A ¥ o€ Swar @ E ) T
wae § fF < & ot & 1 qw AW
# 18 & fear @ § 1 Iy SO K
A FTEr @ § I wrweT A frw
®E

g deq v ww fear g, ¥ @
HqArE Al A TAT AFA § | AT OFE-
g¥ra7 inq wa faar &, smar ¥ &« W
TE T WA § | WA fge e A
fear @ T s & T orfx ¥ A Ad
#Fa § | A1 FEL & TR ©F Wi W
frras & faamas 9w wIE9T FT
foqr & & @TC w@rdw ® @ w@w g
& framat # o | gt temE @
gaT 99T G\ F w@d € | T SwEl #Y
g & Afcaw Twafaa & foo o &
Gqr faar ®7§@ @ @g @ = Ermar £
afct &1 & Fi 8w Hex FT famar
UF 9| A ¥ 72 gATL WM &F & W
¥ WE YW AR UF GWTA AT
argdr g 1 9f@r w #1€ dur e X A
gu®t folis a1 w8 SfeTw §m
T q@ F@T §, A IqFT ST el
Fr Jfga

Y ®E ATEHT W9 EL, T AT AT
¥ ary /e & fag w1§ g, arema ar
FATATAT ST AAAT AgAr §, @ IaO*!
s woar wifge afz #nf st dar
F® FC@w g, o1 I8 ¥ foa gw a7
fzd 4t wima, fgz | @ & ow
19 a®@ & & wE@ & A gy @)
¢ wix ¥ Fr WEr dEr s
AT &, A JEw) oA A4 At amar
%o & A, e WA ¥ wfeang@Er
dar &Y IR § | g T T ATEHY AET
®qaT %1 & AE @A § | AW & fag
¥ d% ¥ gpreez wa € Afe e
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¥ & arr §uTaTH @S g | a9 A s
Wy ¥ A& o 7 famar )
gafae afe 1€ agdt §9 /61 F @
amw & fag &€ g, avena @ gfewes
aATar &, a1 99 %1 @ foiis fam
wTy et 9w & frgd aw A & e A
WO AT | TF AT WA W, W& A
arraf fga & aga & & |

ATHTT ¥ FARA FEAT F1afenr
ag & fr A grawfaw fga & &l @
fray w § fawsd @ ST &
ford & oft aefmarar TAwT §, A4 A IN
% faro 3727 wiws & faa o st & aw
%, & 37 oF gere oq ai 2 fay
AfFa srr A qad W wWE A4 &
T F7 femr, wifs @@ 9w Ao
ZAT nFEq ENT &AW A Fwwa AT ST
& 1w fau & frdes soraef g frea
@ & 4@ ¥ ;w & fao &5 § s
faar s

Foere & wifs gra 9 faaen
ft ¥UOT IFT AT FY, wd A% W A
mif|q Adt gAY, 9 aF IW A Wl
A€ g awar & | W fadr 97 Faww
wrfz ST €1, a1 98 97 999 AE wwar
¢ X FewrAT & aweAr & Wi ¥ ¥@
FEAT WG § | qEr wAaz foew
g AT & § 1 T
T A R ) g gw g e @
TETH ATT 4 | gEIR W 9 oY, A
o, ®F FE 97 AT W IgA TNA®
w u, Tty dfew ot ¥ Ao &
fad g FwTE @ wT IT W FA-
TAAT WA AW & fer faar 1 oW aner
a% IT AFATEST W geeArHT A fear
T | GAIR A ® ST BT ERA-FAA
¥ uefawe s gafamat aife & ey
# wga foeed @ ) woee R gmrlt
i 1 qwx wd fear e w o

fear | g7 qade & gt o At awe
®t a1 € | BT F7 CF AT ¥ A Wwew
A 1 g7 #T Tt F guTe ATq Wg
T T E | ¥gw waddz W mea
g wifge fr wg ¥ ww gEEz § )
FHATAT &A ¥ 9 WY 10 7 FrT v
97, A g9 T &9 A fFur mr s
gawr &€ fraw A0 @ mir | osme
T ET Aa A feur w1y, A1 ag g A
3w & 7 gwrar uw wha ofar
X A% fasty & fouw saer 7 frar
w17, 3% T wwwr @+ 7 fwar ary,
A ag #7 wfa wTq@EW ? gmr wm
TAATHE AY Ak maear A@ ) A
#1 gorfawa i faedt &

nrﬁtquz wawT ¢ dgw
TATAZ KT TH AT § 1T woqr
g7 | A yawe w7 faAi & foe ww
€ T2 A FE A= g g
Tg g9 T FT AN ¥, T7 fewrefuw
FT IWTT T § 1 SR f AW =
¥ ymamy, AMEE AT qwid'y, § a4
gzaan AT wEE, 1 AfFr 130 ST
A& g &Y ¥ fAu gy A fear
s g, frad qim W, guw § ww
%5 & 1wy fufret f gl qg A
FLAFST g | FAR( AT W ¥ qw
famme & 1| ag a=T iy wd gAr Wy
#1 wrex ¥, @i afror wTw g
7 wrew fifree W 3@ ao & W
wigar g fe & gwt fao gg wT )

et qW rew frar gaw fag &
g AT g o

ot wefare qEg (AT ) FaTsr
wgiem, 47 aew  fafaeet w1 wor A
WA A ¥ A WX AT A qww
a7 AR A g% IR W g 1w
¥ W ag o fv sw fafrec &



311 Gen. Budget—Gen. Dis.

[+ FmiATa qosg ]

T a0 ¥ TH OH FIm Io1A §, fuq
#r ¥m ¥ ¥ w0 qwar § fr gaF fam
# wddl & faq avw & 1 Afwa & ag
qe g § o ag fEw Figa o & w
EEwawe ¥ grU W I¥g Fwia @ §,
IR W1 IAIWEE 9 E, SAw0 v
T g WTEHT 9T 98aT & | F@T AT
Areawg oA ¢ fF g aoe Aafafes
g wwraardt &1 & F2 wvai g v 59
g% a% Ty wdEl F0OAH A oarar
&1 9T ag o faar F w4, fogt &0 fae
arefr @ g | v, W@, FGET AT
¥yt fawrtz ot Wi ¥4 wviGr 50w
ag nlia A A 0 oqgE g | w4l
¥ g TATIORE EHG AF HEH  wE W
g ¢ & gw awai 1 fazrfaw faead
g% afeyaz & & a0 @9 0@ e
T AW NATH F T FE AT FG
T A F ITE FIA )

TH IF GUTL g1 WA H aFiA &7
qeqr FHAA 70 AW K AAT F 80
qTE g | A g-Feiy T § oo H
qg §E4l 2,80 Fi® g4 AT d1 #
qeaT g g fF ®T o F aaew
W suaeqr ®i w g, gav fEad
@i w0 & foas a=r & 1 A
ATE FO | SET GEEGT 9§ FET ¥, g
FHIT T AL g & T Hoanw &
FoaT 1 5T o g w0 g
AT FEdr ¢ |

w1 f &9 ot w@i® Agar I w7
qr, FWEIT IC FUT #9467 @9 &
F=a1 ®Y TH @7 A1 TEAar g, fama
T Wronelt @i fawmr 349 T @i
amfudy 1 feay ook & %@ ¥ 7 o=
FO¥T 79 & foU a7 AT FOT
TR W T Y 1 T8 T FHRX IR
garrrdy s, forwd awi 1 aferes
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a7 T § AT o BT AW T AT
i giwdr & fe ag awe queAady awe
&1 58 awe ¥ W I &1 gm a9 faar
A E | W ST AW awi | AT G
FT 29 A §G 4@ W4T ) 9T gg FACD
wrew fafeezs w& wd & T qa R
faamt & &a 7 | war @ Gar g@w
g T ag war smAac g &feedi @
¥ Ay gia0 T ITHT ggAE qa
afz ST *Framm &1 @7r 9T ag A Al
Fz ZdY fF vq F1 29 °r THAT 37 MET |
afes ga 97 #1717 IFE A A
g Wi mwaw f¥ ¥l =g Sz
A IFFT FWz ¥ Wig, 4§ F T A%aT
g f& feaidt a1 7siz vz 7@ g1 qar

gadr ar@ ag A IEE w0 fF ST
sfwfae & 225 #7171 &G ArEdw A&
T FifF T @R AT FAT g AR
H IEE W SR AL GO | 48 WY 59 q1S
F waw ¢ & framt & sfe fEad g7+
agAfa @ | &g gt ¢ fF feamt & aq
7 qar g€ v aehi fak ) frara daw
TeET &1 WAl @ OFT am AT gy g feard
FOer wqgaT &, fawre &1 g9 e o
gieATgIn &, fFaET & weww A or
@ Wt N ¢ IA% 215 2fE0, I FAE
FTAR § A #\F ¥ AW aw WA T AW
q¥i, §4 & ITWATAC | AT e d=2T
ZTA0 & IO WY |ATT F W qT AA T I
AT & AT | W R T qT Fgdh g
& wfw fearl &1 wean we fadm €@-
fau sfwfaz & aedw srr 9ér agdr &
FeETw 20T § | w4 A1 fefefar qa=w
g€ ¥ aT gRA  WTERS FT €¥%W aqv
Zfaan | wifs ¥fwfar wreafrr o oF
AN fH g | @ o
= @ ¥fwfer Fwany § g o 8
gt a0 @ 1 s AT wU == § 300
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Fr1E &7 2fEfe ag o 7 a3 A gEwr
AW gH & AR FT IEIAT qET 1 AR
RAQU G T UFATIGE fRgw dF T
AT AT §, WHZ AAR I @, gqdr AT
1 ¢ fr foord 3% ot ga2 391 & o _gaw
IAIATY | AF Fg1 AT giAT & 7 qE
gt & e smefadt & & g Enn
3w sfefaz &1 warg Fma o 98 faar
7df T wFAT | TEfAT & wiq § wEAT
qmRar  fF og e SiF A8 & fF fma
T T A v & ¥z owroerfy
fFfq atg Hgw &9 WEAW aw@r e, AE
Ffau s &1 | 1965-66 ¥ 137.5 €9-
B ATEHS o), gAR WM H 158.24 F1AE
#AT /T ¥ 160.3 HYT TG A H
165.181 T | 5 fee g 247 fd o
Hrfaz wreafen & a2 # gr=ga wEaw
fFad e 1 agi @ ar g5 2 fr 9uv
Y ®T 1A T, FOfEE FToIH W,
TG &7 g 727 | framt w1 faq ot a7
FLEAT & 9% TR 98 7O W17 THT EiAae
N3 Wr 4% ATGAT | THEH HAAT {ON
f g s 07 fEaar e TE E3A AT
Fag A 9T 737 & g7 w0y Arfam

Zfan, & oz aras ¥ oo dar @
fr dfem sare @ Hze Aafoe ad
ar gfrrrst; Arfa &) a2 A @
THTS TRt WTE 7 A6 faar grerife &
R FgAT g g fF K Ao & i
o T WY wra A wOw 7 g & oEmry
ezt AT ggw Ffaez o F @ a4
s ¢ 5 wwafre) o1 ot SR 2 W
g Fidrem & famee fewie @ wife oz
qrEETET  ARAATE & | FATT GATHATR
swmaifas FarEz 1 FE Hew &
o & wrowr FA7 97 wgar g v ofe
FEATETAT A4® T7 2 & wgw  fafaex
¥ @ s Fafae TR wag
wHRA ¥ fr 7y e doveTo t, i

FaETATT GEE fOwEd @1 Afew
FOE FraeT F &g A aedidr gE
IFT ifge g, sawT wrfqw Ty A
agr <gr | 9feq FagTT AgE oW TEY
¥ 73 {67 sg ®as ¥ arve ) e
ot w wrew fafezz gf §1 IOw qgw
& ag T G F quer TeaT § i W
9ET A GATRATET A1 § 7 HTL ATAE
FARA § (% 9@ W FEw aETAEE) 47 ar
o1 WY FEafaez aE F #60 w WA
HYFAT WOGET G4 97 WY WL qg WA
¢ fr sraa awiadl Af0 9r AT FqTH-
I E A AT 9 FASH aqt S "R
o Fw wOw Ffafwrard ey | & amed
FAAT ATRATE WfEe AT W GEi AT 6T
A ¢ 77 A fF aua a7 § fau w9
T A U\ WMTEN FH FWA KL AT
w7 gu AT e 7 Fw favaeng nEade
1 utw W gir w3 § o gl AT &
fereas agt 210 & | afeas warfas gu Wit
dfeasit ¥ guk fAu gz FAmAT W
frafer oY | qZa Ffrom A feare amf
IV WAET TG Trew T q0fEY, XY
T HHA T aAAY TIfe, €9 FEA
ft5 aadt wifgw 7z ard aw gl W«
% T FEY § To Ao wAAHZ W
FzraT ar AT fiex §37 wadae ¥ fAq 29
woftve ®ATA @ w@Er st ar 7 afE
afasrs gz g1 f5 921 Fwm TAm A
zani fr zvame g womeT fEAar wd
? fSawt aTE 9T STRT K ST AT
wrfee | wifaw a2 Fteq T Tav
ZT AT aF AT Ao mARz 7 wvar fear
T FmEk AT & aravE vae e il
qaTeaTdr &, wE T S0E W A §,
& AT g, & ITET A AW wEAT E,
FE FAT AR & Afew X wToR wgAr
g £ fF 3% &t awa § oy 2w e
#Y frdid qT W £ 5T &Y 4T | ¥E
e FT A o e g dr. -
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[+ Frirrre qrsa )

#z § wqwr w8 fearwat aw Sfwa @ ?
qg ara A W g94 ¥ 98 o @ qfew
AAETAT A€ T qZ FAMMA F9@AT O
Y& 9iw ¥ fF a¢ fooe g sowr 8,
wa wgraar g wfgr 1 A uw
e @ faseh o wq ot 347
wt off | 7 g fa qdf faal & Wi
Fowar fawrer @ 7 1857 & ¥WA A WO
qiEw ot afaqr & @ T¢ 977 sArzd ¥
oY IeH wiE go |t A agw w7
fearfedi & o wsfrqz o afeme & &
1857 & w3 ¥ wrw faar T 77 72
w1 gwfaT sids; off faat & gma
¥ A ARG ¥ | AFAGFEAITE, T
wrf zgaa=, T FrE wEw, fodr drx
wa 33 A & agt w4 fear ) gufao
seft «f fy xgr ¥ faq wdtww T
wre & soawy e ae g {F A oawit
oy T T ®F 1951-52 F 7.
¥ 4T #fiar TAEA 259 o W A
WA ¥ qT A 9T BT TAFT 238
w g | A% gz quEr w7 fR g
frewr @1g & Y e fufseee & A
w31 fF saFr q@i wwrar ww ) AfE
shrosf & gg @ 33iar fr (Fasr
¢ o w9z off fadr figE w@ T
I ug T 6 g dr. F e wwe
wG & Twfee =gt #Y v #fver gAew
wz v | weast ¥ g fE ww 0w
wdigq TAFC Iq0 AU i wYyw R
ge &y fag ? afar wadr o<
#faer s adt afew g 6. & vz 31i
€ wwar w oiw gEr wfgyr 0 Afew
gk faq ag dac Adi & | FAT 9w W
2y ¥ fs g & Szl ¥ wuw AT
F¥g ¥ gE) qv wfgar gaww T8 @@
¥ AT @R T TAR FwAT, q A
ag wwwar § & gg S €1 Taww
wATR A S ¥
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A & g wEn wEw g
ag Wi gt @ fr gwid WA & & A
vew-fafreer sw g . & go, ofem
HaTEA(T AgE F TT K A FE AFAT
g f& 3awr ug sy ar f g drA
qTE W ATAT TG(A LA AL AT AZ FEA
fr dfexsft 5fF 7. @1 & &) xafAa
7. . & 397 smiEr e 3 § 1 a7 gfeaed
& ofr war frq ?

gadt FA X RAH TZ FEAT AEAT
g fr ew¥w ¥ Ot wenaeqr o g
¥ fe o= At felr ®r o grfwa 2
st 7 g% gefas ¥ ag feasr W
# 7 & arzw 2o wr oarew fufrezT 9
w1 g -1 a1 dfexdt @, W AW %
A TgrgeAr @ Wi I ag ¥ -
ot ¥ #f ¥ am ¥ frde ¥ 7
foadk qm A g xg W gefera wE
A o T &, x® A grfaa Ad &)
gifa 38 @%@ ¥ AeTIeq ¥ w1 A%
qATSAATE AT HAW 7

T dreTar & QI sl ¥ AT
¥ wgar wiga § | 7@ ¥ ox ava frwefr
fe qre TEET ¥ TEGEET A
arfe ¥, famgs aadifas @ @i, @i a®
fr gart fiwo g 3 A Fa1 fr o0
waw § a% @ w0 wga) & e fEReEa
# arty e faei w0 weiawr faar
arg, & o wwh, o H g, fR AT 9w W
% fad §9 ®m fFur g | & ¥fs @
@ # gfqadi 1 € Foar §, = oy
wrAaT g & agt X fpa gwT w0 oI
a9 @r & T 77 qgr W uE A
35 oY fir &7 A A Q. TOERT W
TEITHFT {1 A 106 GIC T ¥
T8 T &), Afew gar w7 A F
arw safrarerars vy for Y. w7 8 wwar
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g, gAF Arag FifA T g, A
Fgar qat g fu 741 fags 67 mwaw 2o
& oar w5t w4 R aga
=gl & 7 TA-4A4 WHq qga e R,
T # et v oA fag AT wFar
g feq dr. @ fefiT aaar wmAA &
fF 3% g A gerAT & agA (A w2l
# GHY F THET aza oA & | AfwT
q R gz fadwa wwa A@a g fF
g. dv. o& ST w2, @ w0 AEA
ToEEr v E | wE TTENA W WO
gl wivw gaT TAfE T Amit &, Pyl
wrqaTeR e #, T A1AR S W A
grEfadi 57 mAgaz A E 1 - 15-20
FART Fii TAR AT g ¥, wafy 100
FA0Z TN AVA 47 sAfEaca @ oA
2 o 6wz vyt fEEel aEvA WA
& wrafa aze 71 an7 & EAEH A
A yrfagi w0 nvAaEr 340 T E

wdr 7 fggsit wrw, SEE S
wm frrr fe g, @ F1 o S
FT TEAFT FAT Tl T W g §9
Fafrer o st ArfgT 1 AR TR WA
FIeAA F7 X UF  FAL FAT AN, IH
FHE AFT A & 7 o g aal, A
gt & fafezs & dvarar faz, ofr quay
TG HT—ATE T HAATATEANA, ¥ 7B ET A
93 faare 57 & fooe w7 5 rawon
w1 dte g §, a7 & Ty I fagsr
F1 TCARTT AT FATHATT & | HwOH
wgar A § fe s 2w o wm oaw
# T, W9 FH ANE 97 § WA, £ 7
T femma |

st FHo fammamg ot F @ 4
g fafrer © =%z & 0%t fafr-
"L g W7 a3z fafeT i, m-
= & O 37T 4, IF q9q a7 TR OA
woa ¥, fea atsr o aw arfearde w
o TR, AT AT IAE A WARAL q
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JOT AT § | § F&Ar Aigar g-Tafrez
T AR WIEFI—WH GH I Y SGLAT
g 990 EY & T A ®Y A A
wefaii g, af o Zifwg ) # fafa-
2T} Al /T FrEAL ® q747 2 9T gE-
d17 a7aT -7 TAH FE AT TA &
ar aae &ifwd | wre gfeoEt & naaye
2 ar ikedt #2 fF G687 wroer safamra
nifadr gnft, 3a®r &7, 7 gt F1
TFARZ FUIT Ar 47 IX F o qUiAST FIATAA,
dr R I frad & 7 i fasgiw am
21 1947 7 fom 737 fgrrmra misna
gat, 2w A Fr fEaw gady oY, gm FrE
AT acq TEA A1 a8 TRy T, T g
#z Fiq @ fFur &3 77, JeE wred
o7 AT &7 fag, w11 WA W A
=z A1 AT AT A AT F IR A
AT A WA HAT AT

v oERw &t Wi fafex gra
A 3a% fad favqae a7 wadwe g
ug nAA e T4 faAl & T neEd &
faa w1 mfad 7@ fadm a1, fme
femrat &1 If9q e faaar s I
AT | 3147 97 @7 & & w7 T w0 gan-
ITUAT ¥, WA AT AR AT A & AT
S SgTAT ZTAr &, WH ¥ Irq ATy ]
aw W feaet €1 75 =T ¥ oF A
" 9% ATq wg;s fFar sar g f
quAT TiEgAT g W A0 a4 faad A fame
2 o fame Ao wfd & fvaer £
AR IW AW A AT | FuTAT & | TE AT
W Afwa, A7 samar guT, oy 9z WA B,
mEx gk AremIE 7 Ag @ AfE
fapaTa #1210 FTX T 9TF | 9w FamA
¥ T AR A A ¥ A £ T ge AN
a9 & A F7€ 7Y 7 qHAT | YA T AT
fem AT & wrara 1 fgm ww ag v v
wwar, g7 Tor w1 feata I3ar s spAT
& "t |
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MR. DEPUTY-SPEAKER :
Ila Palchoudhuri .

Shrimati

SHRIMAT! ILA PAL CHOUDHURI
(Krishnagar) : rose.

AN HON. MEMBER : What about the
half-an-honr discussion 7

MR, DEPUTY-SPEAKER : Please wait.
Let her start,

SHRIMATI ILA PAL CHOUDHURI :
When T heard the Member upposite. . ...

MR. DEPUTY-SPEAKER: You can
continue tomorrow. Now we take up the
half-an-hour discussion.

18.37 hes.

HALF-AN-HOUR DISCUSSION

MANUFACTURE OF ATOM BOMR BY INDIA

ft warceTer o (Freefima7) - gqreqer
A, gard I F WA w2 wy -
TF 17 #17 ga qrfverry | A & o
150 wznaw ¢ o §7 afsqge qrae
¥ foaft swf &Y 8wz gfar &
oSt &Wm'!‘lﬁ'ﬁal o THo Mo
AN 1 vAAE oY wAA B war ¥
qifpeaty @ A ¥ I8 AvH @@ v
AT o gE? Fw woEmrT fewraw
AT gAY wAZ gAY o Ad ®oqr
WE I UF AT F vrwaw W fAq
It isa mustfor our survival.
affTaw T ¥ aT Ad 3‘15:'::
In spite of the Indian Army, Nevy and

Air Force, Indie is to-day defenceless
against China.

I, # wiw & nE agy a®
AT T Agi G FZ FTAT AgAT § AT
fre™ fadt wror & w1 @ 1 FAET AW
qT— SATH F1RT, IR 4w o w7 ow
wfeww forar ot @i & ow srmaTe W
gt | I formr -
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““In the long run the principal menace to
India’s security comes from China’s nuclear
power."™

¥ Y Wgi<q, FAW qg Gav g
¢ fE s sirgaro e @ osEE 9w
UIH A9 ¢ AT FHIT 99 IAF0 AL A4
g7 S éfmad amwr 2 ¥ gASC
qa@ AT %4 | AT A7 gR Twdr s
¥ A4 WA, AWIFT AT TA 3 ATT ACT,
afea 7z gary aifgdr 48 & e gF
ot 7t arfzd 1 AT W gz @ AEar
¢ fF gm @z oz aw T4 d o1 ZW OE
|ra fF areAT AT mew aw TEat Ad
FOI AT FL0AT ®F 40 GAOFN AT
qEE FAT - T A7 AIIATER 27 AEA

g

wa a3 Araar & wzAr oA mew
aw EwE A AT -d T A AT
AL WiAAT, IE FET TEARMA AT |
afrq feg zma o adt F9m - woE
arz EAM 1952 1 4. UH. T T JIAT A
w&t a1 fF gm 38 T wifoar § Kiw
THIY, AT AW w1 oEw Al
qET X FT WG4 g, AGA FE§  FW
f& |zt § Iawr ww oAd fwar
1958 ¥ madwr ¥ arar # w21 fx
a7 gl T Er wAWT FW AqA7
IAA T G WS ATH T KT -
qi§ F0F & Fifow FT | IA AW H
TH=HAr 1966 ¥ AACAT T FAF1 Fgr
f& q% fagaama & wmaw 7 gRTEET T
FU, I AfFwAT A9 A7 FEANS
g1 a%ar &, oftrm wz gmn fd s
7 *r gaa! fgwma wE wdr | zwfed
ag ¥ fF arsAr e A8 Fm,
T W aA

T — WT 3g TEEE wI A
qT ®F T GHwr gArir wag ¥ fad
¥ ? AT W weE & fe@ smAd



an

OIOH[ T AN W qifFeaE F gudEr
&R % Wi FH 9T gwer fwar, W
faera fg giffears aadsr &5 gea-
AT FT W@ &, AwA wwET H IE@
TF7 F1E e g fzar | 7g A wEEET
aar &, o« gq w737 & f5 ag
aifter & &9 7 wrq, afex of 9
9T FT4 W W0, 4Z A7 a9 & 4 K
W1 AFAT &, Aty IRE 3AFr =rd fAg
g0, AT g2 FH T TE[ WIAFAT |

uZ A1 g1 /YA E AH AT T /AT
TG AT qT ® AF F( TG G TIFAT
i E SAUEl wzar 2 fF e
qrffzars &1 7% 210 Fifze wT A
#2414 TA 29 HIRA ¥ Al T T A&
qTag nF AL 40 {97 FF(9 TTA(
fa sirq wedr7 @ AfT 90 ara F3r w77
FamwT s qga Tz g tw ogmEr
AT FArE ¢ oF4r zm oFr frdem s
fagarf<Er it avg 7 Adr v ? gz oF
Aqrd @ fwa% saig 7L #0240 Tfg
gw mifafsm &w 2 &iwa 93 wzw Fq o1
grm Az UF Trver goar | A fRAr o
AFRN AL FCA ARZA AlFA Frf gH 9T
gAY AR FwT geE fAo gz fETe
grn |

4T HAF FEZ F(OATAT § | ZATT AT
qOET T U3A0E 2 q w27 2 f¥ 8 gH
FIT AT | & gHAAT 77 OF CFE
ST 1 8 FAN TUT FY Fier wAr
AL o WEAY R 1 A Fo TAo o F
G & 37 BT F1 Fa7 7, fFqq0 Ta-
HORZ AT gAT ¥ f7ar & T IAT AFA
(AT FI FIAT IFIAAZ AT 90 JATE
afea 4.fF gwrw F9v maar -9 I
Tq0 GAT AT AMT 4 AT AT fy-
@ 7 ear fudar a=ar ¢ guw A
T T & # F4 47 /Y FOE F @A
TR FATH T AAT HIEAA | ATRHT TATHT
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st f smag afaafadt & SAfer ormrfoe
& 3% w5 2 fy FOr7 |13 AT WY wAvE
TzH 7 9T FTE q4AT I WK I
wgTRd, €AF gar faw wree w74 AG 8
afe gara gardt sl wiv gardy ofta-
w@ew T 1 THE R WEW w7 A
A& WTwT AR 1 Gg Srfafewe gAe §
THET qa:r—rnﬁ 4T ¢, qg A AT g H
qar giar. 219 ar g% uw aifefers
fedrara a1 & fF wrar gf wzn aw avm@r
& ar 7df axrr g | 8 qifefaes fedraT
F aig uAiAfass ITET avefan < Gfor
a1 fezfua s it | affw agr a1 gaw Iser
gr@r g ) zafae wa Fzar ¢ e oowH
T T AT 42 qiar &1 wedi wgea
7g F&u fr ®qar w21 & w1F, 900 FA9G-
HE ®F S0 | (5T 94T g Ad )

AT ) F AIGT 4g AR TET AT fF
Fegrar feden, gaqivdy, smoidy qat ¥
208 o1 § q37aq # fou® T 7 g9
ALY FIT AFFAT AT AT AIAT T 2T
EF 4 Ai A ACHT AW g IT 10X

HTAT AT AIFH TF BIACET | G7 65

#7 w2 7 gA W AT Fi 3w g frfg-

FGTA & ARAT 9 3d o f@g dac

afea o+ fezfwamm aww | gAT &)

Al AT AT Aid AIA ad FET

o gwiT fedem qar g, gA€ Sqie

ATHTT Fi 4T Z1IT |

ITSTA AEITA, AL ZW UZW TA 47
3 ¢ A gwilt greafedr A @gdr
guTsi TPTEE ¥ TAEAWA T ATAI | gATEY
X aef g widdi | gmew yend faaa
grr & 3T e 1 @ wiam ) faas
ifras aTx ZAT? qEl MRS
AT # 0F o gA0TATT A W ImEm,
7% ¥ O9 THT AT ATAA | gETE AW AT
foremT & 37 & W WL 19 &7 fAqAr
# wwF 7 2, e 0 faRearfaar
¥ guar gan e 3, ifefasq A wifs
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[ »ft F=eaTs T |
AGT T BT R, FFAT WHG FY AT E
A sy gra A TEm g fF g
A1 wrfEsd #, &1 AL " OS( A4
AT #, AW 3% £ fF sTo wmwr § o
U FEw 7@l 4, a4 IFE T AW
=Ted & 9 gAOET AR ®a A fzum A
A & | wAliw w7 w4 fgRraw
WA FQAT RN WIEA Z 1 T A OET
AT ERVT ARATT @A =020 2 arfd 57w
4%t q gaw A faqu fgmey @ 1 WAt
o9 U AH FAIA & AT IW W 0F HIA
fagarw mrawarfa @i, gwre ma ¥ weEw
aw 2, gur) At 38 awa g, g4 fAT
IR @ efiar & ATGA Ao aFT 20
ZATL; TVEFEI, ZHT WAUFHTAZ TR,
gEE TIETA TAA; A1 gh aEr & Al
fr gam? Zo ) oRATAT ¥ GEST A0H
¥ EATU, T HARAT § FET AW A OFT-
ATH g A ag wradr

oq AM@IT F oF #T "ar T ofE
Fin WEETIA A a 41 i guTe AW
¥ 30T FA4 TT ET E | AF AW P
f§ Z1AT &7 <7 qTAG ZHTC £ 97 2974
T @i # ¥ e arew g ng
@it # fa gl AvaTT AwmadT @ gaE
AFTET ¢ F 2 | @fFT mrw ag wwew;
afvo f& ca9e g0 ATTA FE w49 Wi
g & gwarnfve; afquag A 2 &
O HIT AT CEH T qA0 1B 2, 374 914
ifanwa AT £, T 77 WY A wEd
f& gHIC 9TH 91 0Ty AW ¢ AT T
3T Afqn AU A AT £ fF wwam
ATTY IR F WYy FoaET o fdr a
@7 S WEgd | 9§ Ua wATE AT g
BT &% aﬁrmu‘\titsw‘aqauﬂa'{i
FNAT A UF A ¥ AN ;EE U
fF &4 qarEe & w9 fomama s
afge 1 ghy  frammew #7 faa &
FATE STewEAT g A &
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A5 £ Z1 A7 AT 99 7 HAMA
FEAT | 9FA Al o TUA HAT FT TETE
& g & 9i Feameiza w0 AR
fu g% oo@Y FFz & a7 § oA w0
i TEal fifafafad & ar w gw =
FI AT gAT; A fEAA svEEl
8 fA0 gigme Eanii &1 Y F@Ew
af¥ uF vaq.é & AT ga” @l F1 6
|FT AT Az, TAw wffalEE,
3Er gw 2, fead fadr wEw TEET
A9 7 F - FmoArEAT @ f® oWy 7
T4 &A Fam@m |

2T — AT A AIITY, Wl IHRAT
T a% qiEmA F fr oze mEm oG
HEt @At TAY? T g75 & fAv dure
g9 g7 gfr ¥9 A% 78 Az
At 57 sfrn f& 29 40 3907 | 9T
Ar: W 07 AR FVAT AET AT T F
Tu g#r =®fgn fv g gm A A TE
HET — F4r A1 AFA &, AE A qAT
A 2 1 F4 AFH A AV A AW
Ffwea A1 81 |

g0 W B ATEHT A OFEA0 AEAT E
fx az 2w 4 faamif+=; o0 fed =1
vae &, zAg st ol &0 wae Adt
g\ W& qEAT AT A AAT £ AT AT
axa 2 fa za fafqd; aav Favma
W 1 dgd w30 gnil qi4W gfawaT
dram & #wq e fre 9@ AT 0 gAE
FaTE AW ATET H AEAT F 1 A nAr
HZiay ¥ WAl FEAT F 5 b oEmw
Z fammy f& 2w it a5 7 9 3@
FF AT &g AEAT # INFT AW
BT 1

o frr wr wn (myEdt) - gy
qerq, e AT fF § qae %, §
wZaT g ¥ zw fozmam & foed ofa-



325 Manufacture of PHALGUNA 20, 1891 (SAKA)

auFr ft 3@ | fyaw w10 9 IR
vF w3EEr w10 7@ @ fF fegmm
wifge 7 a7 & dam # %9 ¢ 23T A gaml
fergeam ge oF ava & g ar afsT F2rd
¥ drA & o A& AErae fgegear
z ¥z Al <@ Wi gE fqq fggeam #r
w71 qFIT FHT { IAL E1AAT | HT
qIEIGA #1 931 FTE AT T | HIT A
THT g « sqEgee § fE 9w awi 97
TAS WIT A7 IA4 TE FAT A5 q AfwT
&4 AifAe § GEAT ZiF 7T AT §AT THT
q I T 7147 | sHfA0 Az " g
fy g aid faqi o feegram for =@
frgg & A7 f&T F21 wrsdy 371 94 307
¥ JUT T AN AE | Go FABTAA AEE
i owadt e, feevadr s tfear g
faar # fr fergeam 9y #41 war wafe
TIET AT AZ M | 3 AR H K
srAT wigad g fo a0 3o wAr Fea
a1, stafs 7 Sfifas @ (5 frrzeria & 99-
fafafz 18 wdr7 v vzw a7 3794 T 2
siafs Fradis =T g 91 IF FEA
g wfrar 7 a7 w=ziz faaiar 1 ufz
ug a1 " & &1 fargram & wa faor g
i wfa AT g 7

FaT Fui 4z WAy Afv g v owme wnar
T CAF Fi0Z ® WA i3z frar ar fy
159/® ar 18 |, F1 d4r 3951 fgarm
q1, ag @91 9297 0Zq AK a9 7 ? gfz
ag wET wwe & &t feggzam o qar fawa
BT 3791 q414 ¥ 7 947 0F ¥ 297
H At wear @¥ fear wmar & oAvdn 27
¢ LT &+ FT fau s AT maw ag
T FATAT A AFAD |

dtedr ara ag & fr afeT sadas
qg TUT H F AT I4TH g, IAHT AFI-
TMEFE X AT ww z Tz wE § owme
ara #T I & 7 Wy ara ug fadra-

‘tﬂ'q‘i‘iﬂa‘fﬂt{'m qmE ST a!\ﬁ;n-r
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T G1 AT § SR AT STy YEH 9T
FRT & AT ade & g wva g aar
g dafafass ama i &7

el frag dor ngwi ¢
arfEET & wadwr safsqac adifeqw 2
TET R, T IAXT AT G0 F1E ATHLT B7

SHRI SRADHAK AR SUPAKAR
 Sambalpur ) : We know (hat under
the Contitution of India the Government
can enler into a treaty and it s not
necessary  that it should be approved
beforechand by the representatives of the
people. All we ask the hon. Minister is to
give this House an  assurance that so far
as this vital problem of signing or not
sIgning  this  mon-proliferation treaty
is  concerned, they will  not take
any positive step of signing this treaty
without first obtaining the opinion of this
House.  Secondly, having regard 1o
the importance of the problem, will the
Government  give us an assurdnce  that
even if they are determined not to make
the atom bomb for almost all time (o
come, they will prepare a strong infra
structure by which, if there is any short
time danger of our being  attacked by
China or Pakistan with the help of China
and other powers, we should be in
position to meet the threal wirhout
taking recourse 1o help  from  other
nuclear powers ?

SHRI A. SREEDHARAN (Badagara) ;
Inthe field of atomic development we
began fuirly well, and in 1954 we were
ten years ahead of China in the atomic
field, but due to the gross inefticiency
and indifference  of this Government,
China has stolen a march over us, in
spite of the fact that we have a
tremendous potential in atomic mincrals,
Compared to other countries we are even
richer than the U. S. A. in atomic
minerals, but the Government have not
taken into consideration the exigencies of
modern warfare. No modern war can
be fought with convenional weapons,

Today's newspapers say that a country
like France has developed guided missilesto
deliver atomic warhcads in any part of
the world with tremendous precision.
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[Shri A. Sreedharan ]

This factor has got to be borne in mind,
The Government has never been tired of
tellng us that the manufacture of the
atomic bomb will entail a lot of expenditure.
My colleague Mr. Gupta has pointed out
that according to modern estimates what is
required will be only Rs. 750 crores. |do
not think it is going to be very difficult 1o
raise this amount because we have yel to
collect Rs, 400 crores of income tax
arrears. We can mobilise our resources
to manufcature the atom bomb il only
we plug the loopholes by which good,
precious money is flowing out,

Time and again th: hon, Defence
Minister has been iclling us that we are
thoroughly prepared for any eventualily
in the event of an aggression, that if
Pakistan or China attacked we are ready
to meet the challenge. If tomorrow
China attacks us and uses the atom bomb,
what would be his defence weapon to
meet it. India has no atom bomb. Will he
depend upon some of the big powers
which have the atom bomb and will he
assure the House that by depending
upon them he will not become a satellite
of those Powers ?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING
(SHRI SWARAN SING) : Mr. Deputy
Speaker, I can understand the anxiety of
hon. Members, This matler has been
before the House on scveral occasions.
The important thing to consider now is
whether any particular aspect has becn
highlighted which necessitates a change
in our policy. The arguments advanced
by my esteemed friend Shri Gupta and
repeated by other hon. Members were
already placed before the House and
they had been very carefully considered
and weighed by the Government. We
have taken the view that we have to
assess the priorities and sce what is the
risk involved.

Situated as we are with long borders
with Pakistan and China and knowing
the type of relationship that prevails
today belween us and our two neighbours,
let us clearly understand what is the total
threat and what is the type of threat that
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we are facing. The first thing we should
remember is that in any defence
arrangement we cannol show any let-up
in our preparedness for a conventional
conflict, That means that lor preparations
against conventional war and saving the
country’s sovercignly and integrity from
any interference. we have Lo maintain a
certain minimum number of armed forces.
In this respect the Air foree and the Army
wilh all the supporting equipment and
arms assume high importance, It is after
considering this that we have come o
the conclusion that a  certain army
has to be maintained and certain minimum
number of Air Force Squadrons should
be maintained,

SHRI M. L. SONDHI (New-Delhiy :
The guestion is about nuclear arms,

SHR1 SWARAN SINGH : ] know vour
views but you have to be patient,

SHRI M. L. SONDHI :
of order,

On a point

SHRI SWARAN SINGH : I dv not
give in; what point of order can arise at
this stage ... (Inferruptions),

SHRI M. L. SONDHI : The hon,
Minister is giving the impression that
nothing new has happened. In fact the
NPT has been ratified the other day, In
this context the Minister himself has
made a statement on the floor of the
House. He is against vertical proliferation,
That is the crux of the matter, .,

SHRI SWARAN SINGH : 1 shall ignor
this interruption as there is no point of
order.

When we talk about defence we have
to keep before us a certain minimum
commitment  to  maintain  our  army
and ouwr Air Force and 10 sustain
it by the type of equipment which we
have been able to mostly manufacture
ourselves, In essential critical ilems of
a sophisticated nature, we have not
hesitated to import them. Tt is quite
obvious that the resources of the country
that can be earmarked for de’ence have
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to be taken note of, Thus some inescapable
_commitments have to be kept in view in
u_o_l:“d‘_c_r__to find out whether there is any
surplus which can be utilised for the type
of things which had been mentioned by my
hon. friends opposite. It is very brave
for anybody to say: let us take a political
_decision: economics will take care of it
self. The history of the world shows that
any country that has taken a political
decision without carring for economic
consequences  finds itself in wilderness;
it will be unwise for any country. We
know of other countries which always
talked of confrontation and containment
aind adopted  other aggressive postures.,
History is witness to the collapse of
any such bravados and brave statements
unless they arc backed by technological

and  economic  resources. Why I am
mentioning  that the build-up or

the organisation of  conventional aspect
is absolutely inescapable is because of
the proximity of long land borders with
both our ncighbours. These problems
are not faced by many countries. For
mstance,  even such  a powerful country
as thy United States does not face such
a problem. So, our resources have, in
the first priority, to be ecarmarked for
the  development of our conventional
defence potential and this is an essential
thing which is absolutely inescapable.

19 hrs,

Having said that, what do we expect
over the next five to ten years ? This
question of hostility of Pakistan against
us. the continued pressure from China,
the collusion between China and Pakistan
—these are the aspects about which | have
dwelt at  considerable length on several
occasions before this House, and I would
not repeat it. Our careful assessment is
that for several years to come. the
es‘semial threat that we will have to face
will be of conventional warfare.

SHRI KANWAR LAL GUPTA
What is vour basis ?

SHRI SWARAN SINGH : Thisis the
entire basis, and therefore, if there is
any risk of a nuclear character, still,
the main threat will continue to be of a
conventional warfare, and it will be
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wrong for any person who isin charge of
defence to show the slightest let up in the
matter of build-up on the conventional side.

Ifin a situation like this, we have to take
a careful view of theimplication which are
there, what is the position 7 I agree with
Mr. Kanwarlal Gupta that the problem is
no doubt political; and there are political
ramifications ofit, What has happened
now ? It has been mentioned that the singn-
ing of the nuclear proliferation treaty has
altered the situation. But I have carefully
considered this aspect and even Mr,
Sondhi was good enough to concade that
I have enunciated the government view-
pointin relation to the non-proliferation
treaty in this House, and T adhere to that
view. Tcontinue to ho'd the view that we
can never agree to sign a non-proliferation
treaty which is essentially discreminatory
in its character, which does not take note of
vertical proliferation and which does not
take us even a step further towards stopping
the mad race of increasing the nuclear
arsenal of the super-powers and those who
belong 10 the nuclear club. Also. evenin
the development of nuclear energy for
peaceful purposes, it puls constraints and
restraints which are totallv unacceptable to
us, For all these reasons, we have taken
the attitude that we will not sign the nu-
clear proliferation treaty, and we will not
signit. Thatis a decision which has been
made clear in the United Nations, in the
Disarmament Conference and even in the
discussions relating to the non-proliferation
treaty. Nothing more has happened.

Everybody knew that after the non-proli-
feration treaty is ratified by 40 countries or
50, it wil become operative, That minimum
number of ratifying countries has been
reached, and there are scveral countries
who have signed this non proliferation
teary. There arc several countries who have
not signed this treaty. That has not
altered either the nature of the threat
to us or the overall problem that we face
in the matter of defence.

A great deal has been said and figures
have been gquoted from newspapers and the
rest about the cost aspect of this prog-
ramme, It will be absolutely naive for us
to rely upon figures without a careful
scrutiny, The United Nations constituted
a Group and they have gone into this,
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SHRT KANWARLAL GUPTA
you have your own study?

will

SHRT SWARAN SINGH : The United
Nations undertook a study of the cost
aspect and they have put forward certain
figures. They have produced a document
which is a public document. Tt is not a
private documeni, and copies of it can
casily be obtained.

There arc othar aspects of it, but about
the matter of the cost involved, there
should be i nformed opinion. It is necessa-
ry for usto understand th: implication.
According to an expert committee of nuc-
lear scicntists appointed by the Secretary
General of the UN, any country desirous
of being equipped with modest nuclear
capability would require an outlay of 170
millon dollars or roughly Rs. 130 crores
per annum, spread over a period of about
10 years. That means, the total comes to
Rs. 1300 crores. Thisis not enogh, unless
you have gota sophisticated delivery sys-
tem. For that, you infact require 560
million dollars or Rs. 420 crores per
annum. This when spread over a period
of about 10 years, will come to Rs. 4200
crores,

SHRI M. L. SONDHI : What are these
things — ICBMs IRBMs or what ? We do
not want to strike the United States. We

only want something to deter China or
Pakistan,

SHRI SWARAN SINGH : We do not
want to strike a monastery. If the hon.
member has any sense of geography. he
will know that to hit the populous part of
China, it must go up to 2000 miles. Any
deterrent must be credible.

As T said, the total comes to about Rs.
4200 crores+ 1300 crores in a peri-
od of ten years. One has to con-
sider that. TT we take a decision, we should
view all the aspects, Itis no use saying,
take a political decision the economies
will take care of itsell. Unfortunately, eco-
nomics does nol take care of this.

SHRI KANWAR LAL GUPTA : On a
point of order, Sir, The Prime Minister
said, Government will have a study of its
own regarding the cost and feasibility of
the atom bomb.
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SHRI SWARAN SINGH: Then why did
vou want to raise this discussion 7Why not
wait for the Government study? If you
provoke a discussion, you should be prepa-
rad to hear the other view also. There is
no use glossing over hard facts. [ am
coming to what the Prime Minister said.

My friend asked about France. I have got
the figures. For a twenly-ycar programme
spreading from 1956 10 1976, out of which
14 years have already passcd, the total
provision is 15,000 crores. We should also
remember that France is not yet a first rate
nuclear power. They have thought of it
more in terms of what Mr, Kanwar Lal
Gupta has thought of, ie. as a political
handle rather than real striking power of
the type that Soviet Union or USA have
developed today. Ttis thergfore nececssary
for us to take all these things into consider-
ation and then take a  decision,

I have also got another information,
Nuclear development, striking capacity as
well as fissionable bomb have a  tende-
ncy to become out of date very soon.
A most modest estimale is that just to keep
up the capacity you have to spend another
Rs. 500 crores to 700 crores a year (o
keep pace with the replacements ol what
become obsolete in a cycle of nine years.

SHRT M. L. SONDHI : Are you going
to be stopped by the non-profiferation
treaty ? IT he could not give any satisfac-
tory explanation then we have to  presume

that he 15 repeating what Mr. Kosygin
told him in Moscow,
SHRI SWARAN SINGH I hope he

does not take his lesson from any body else.

SHRI M. L. SONDHI : 1 take it from

the soil, from India.

SHRI SWARAN SINGH : [ have taken
the figures from the United Nations paper
in which outstanding scientists from both
nuclear and noa--nuclear countries have
participated. Tt is a scientific document
and | would commend it for careful study.
This is about the level of cost.

Then, what is experience of other count-
ries? Can I assure the country that if we

posses 30 or 40 bombs then the country
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will ba secure against the threat? I would
be doing an injustice to my responsibility
I were to give that impression. It is like
saying that the other side has got, 1,000
tanks or so, well, as a moral booster let us
have a couple of tanks. It does not func-
tion that way.

What are the Super Powers doing today?
1 would like to take this opportunity of
explaining to the House thata very keen
controversy is going on about the anti-
ballistic missile programme.Both the United
States and USSR have embarked upon
what is called an anti-ballistic missile pro-
gramme to counteract the missile threat.

SHRI M, L. SONDHI : But have they
reduced their stockpile ?

SHRI SWARAN SINGH: The estimated
expenditure for that is 60 billion dollars.
Both aides are now thinking that this isa
mad race. In facts, the scientists on either
side are trying to convince them that the
anti-ballistic missile programme is not
likely to succeed and therefore, why should
they make such heavy commitments for
that. I am not mentioning all this to bolistcr
up the figures. Thisis a race in which once
you enter you cannot slop in some amale-
urish mannzr mzrely because some profe-
ssor of economics tells you that you can
spend this amount and then stop there,
Thisis athing in which you cannot stop.
That is the basic thing. You have to go
from one to the other, from atom bomb to
the hydrogen bomb, to the missile carrier,
to the dilivery system and so on.

SHRI M. L. SONDHI : This is a new
version of the Domino theory.

SHRI SWARAN SINGH : What is the
conclusion thatis to be drawn from this ?
I am not saying al! this for the sake of
argument, The hard reality is that today
there is no defence agains. a nuclear
attack. Let us understand it quite clearly,
Even the most developed countries have
come to the conclusion that they cannot
defend themselves againt nuclear attacks.
Tnerefore, our effort has been to create a
situation where the use of nuclear weapons
may be avoided and the mad race for in-
creasing the arsenal and adding more and
more of hydrogen bombs, atom bombs

and ballistic missiles that race may be
stopped.

Some hon. Membzrs light-heartedly talk
of a nuclear strike or nuclear attack.l hope
they have studied the figures which have
been given, According to the most modest
estimate the country which first strikes,
and there are only two super - powers
which can do that, can kil within half an
hour about eight to ten crores of people.
When the retaliatory big strike come
the numbsr of persons killed will b= about
scven crores. So, within about one hour,
as many as 17 to 20 crores of people will
be killed.we do not know what will happen
later. Today their arsenals are so full that
the entire world can bz obliterated many
times and no vegetation and no animal be
lefi. We do not know for how long the
after-zflects will last.

Whz=n we know this destructive aspect of
the use of nuclear energy, is it possible that
any country will be permitted the use it in
any part of the world, more so against a
non-nuclear country?

SHRI M.L. SONDHI : Japan,

SHRI SWARAN SINGH : It was used
against Japan when the United States was
the only country which had nuclear power
and no other country had it. Now so many
countries have pol nuclear power and it
will be absolutely mad for any nuclear
power to useil against a non-nuclear
power. And for what purpose? It is such a
destructive thing. Do you think the world
will sit with their legs crossed, treaty or no
treaty ? Do you think that crores of people
will b2 permitted to be just obliterated with
all the effects of the fall-out and the othsr
aspects that are so important?

SHRI M. L. SONDHI : This is the most
irresponsible statement made by any person,

SHRI SWARAN SINGH . I would say,
itis the moast irresponsible criticism.

SHRI M. L. SONDHI : I can challenge
you.

SHRI SWARAN SINGH : 1 know, you
can challenge, but you do not understand
the point ...... (Interruption)
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SHRI M. L. SONDHI : You are going
against the assurance given by Nehru,
Shastri and Shrimati Gandhi. Itis a new
exercisein political evasion. This is the
result of Soviet and Amsrican pressure
You have denied the assurance given by
the Prime Minister. Let us have full facts

and figures, We cannot allow this House
being misled.
SHRI SWARAN SINGH: | want to

puncture this sort of balloon which the
Jana Sangh Pariy for political reasons
floats from time to timz.

SHRI M. L. SONDHI: There is on ques-
tion of Jan Sangh...... (Interruption)

SHRI SWARAN SINGH: It is may duty
to place facts before the House and the
country and not to b: husled into any-
thing. ..... (mterruption)

SHRI M.L. SONDHI : Has vour policy
of comprehe=nsive test ban trzaty ben acce-
pt=d ? Can you show one con:rete achicve-
ment of your policy ? And you come here
and mislead this House.

Mr. DEPUTY-.SPEAKER: Order,order.

SHRI M. L. SONDHI : We have been
elected by the people of India. This is an
important issue. We wanlt an informed
acbate on this. Itliesin your power. You
give a short duration discussion or soms
other thing.

Mr. DEPUTY-SPEAKER : Please give
a s:parate notice for that.

SHRI M.L. SONDHI : The senior Mini-
ster s indulging i n cheap political vendetlla
1 object toit. If the CP (M) had b2en hzre,
they would have given him such hell that
he would have run away. Do you want the
Jann Sangh also to do what the CP (M)
does?

Mr. DEPUTY--SPEAKER : At the mo-
ment the debateis confind to this. You
heer the Miaister fully. N purpose will bz
served by just shouiing at h m. If you are
pot satisfizd w.th the answar, there are
other avenu:s open to you; but please do
not interrupt him now.
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SHR] SWARAN SINGH : My hon.
friend has mentioned that the Prime
Minister had said somethingin the Infor-
mal Committee. Mention was made and
accordingly the Chairman of ths Atomic
Energy Commission invited the attention
of hon. Membzrs to the reports submitted
by th: Secretary--General to the United
Nations on the effects of the possible use of
nuclear weapons and the security and eco-
nomic implication in the acquisition and
further development of th=sc weapons.
This report was prepared by a panel of
international experts of which the Chair-
man of the Atomic Ensrgy Co mmiscion of
India was also a member. Upon thz request
made by hon, Membzrs, th: departmz2nt
agrexd to preparc a paper containing autho-
ritative information aviilable on the sub-
jeet and provide it to th:m, We will  certa-
inly do thut. That is an assurance that has
been given. The assurance that was given-
I should put the record stragh'--was that
the availab'e information will bz collated
and the information will be supplied afigr
culling it from the various documents.

Having said all that, it was my duty to
point oul the risk of i nuclear cxplosion,
also the cost involved and th: economic
effect of it. I know that people can luse
their temper and simply explode. But ina
serious situation like this, unless we under-
stand all the implication there

IS No use
just  working one self up. We Lave
adopted a clear  policy. And 1o
whitt'le  down  that policy and 1o

try to raise the point again and again and
not to expect us to follow the policy which
we have adopted after very  careful consi-
deration is very unfair, There is no use
creating an impression without any chunge
in the policy and it will be wrong for the
hon. Members Lo creat an impression  that
thereis any change in this considered
policy which we have adopted eficr very
careful consideration,

SHRI KANWAR LAL GUPTA : You
are dxceiving the whole country.

SHRI SWARAN SINGH : Nothing has
happened during this period which calls
for any change.

1 will try to answar the specific points
which have been made. The point raised
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by Mr. Sreedharan— 1 have already cove-
red and | have given the figures about the
cost.

About signing the non - proliferation
treaty I have enunciated the stand of the
Government in this respect. We know ths
opinion of the hon. members and Govern-
ment’s opinion is also the same. There is
no need of any assurance in this respect.
If there is any changs, we will certainly
inform the House. We have not yet estab-
lished the convention of consulting the
House b:fore entering into such treaties.

The other point raised is important that
we should develop all the technology, all
the know--how, all the scientific data and
the scientific information so that we main-
tain our advance in th: nuclear ficld.
‘This is very necessary to develop our stren-
gthin the economy, in the industry and in
every sphere.

SHRI RANDHIR SINGH (Rohtak) :
IT Pakistan makes an atom bomb, what
will bz our position ?

SHRI SWARAN SINGH :
not succeed.

Thay will

Thz othzr paints raised by Shri Shiva-
chandra Jha— 1 find he has leflt the House
S50 1 am not called upon to reply to thos:
points.

SHRI KANWAR LAL GUPTA: My last
question is : will you have a scientific
study of th: costs and th: feasibility ?

SHRI SWARAN SINGH Science is
foreign to Mr. Kanwar Lal Gupta.

SHRI KANWAR LAL GUPTA : It may
be foreign to me, but what about you ?

SHRI SWARAN SINGH : Mr. Jha
raised several points like cost factor, elc.
1 have already coversd them. Then a ques-
tion was put : il thsre is a nuclear inva-
sion, will there b2 any defence ? | have
already said that hardly there can bz any de-
fence against nuclear invasion. Then a qu-
estion was put : will USA help Pakistan in
manufacturing atom bomb ? Th2y will not
because they have mot h=lped any country.
1f there is any country which has developed
the atom bomb, it is on their own. No
other country helps except, I think, the

" Soviet Union did help Caina in the initi

HALGUNA 20, 1891 (SAKA)

Atom Bombh (H.A.H. Dis) 338

stages but they furthsr carriedit later on
their own. I have no doubt that the USA
will not help Pakistan to develop nuclear
bombs.

Most of Mr. Kanwar Lal Gupta's points
were arguments. Al the end he alsy put one
or two questions. He said about cost and
feasibility study. I have alrcady given the
estimate ol cost as is available to us. As
the Prime Minister has already assured,
the relevant data can also be put in the
form of a paper cantaining some "pages if
the hon. Members want,

SHRT KANWARLAL GUPTA : Not
on the basis of the U, N. study but on
your on study.

SHRI SWARAN SINGH : W agree
broadly with the estimate of cost given in
the UN paper,

You should not put a quzstion for
which you expect an inconvenient answer.
You should remembzr that we have top
most scientists and our Principal Adviser
is Dr. Vikram Sarabhai : 1 am very sorry
that any doubt should have bzen raised.
about his compznlence or capacity or his
patriotism. He was also a member of that
group and scientifically a group of scien-
tists went into all those figures. There is no
use shutting your eyes to the realities. If
the realities are inconvenient, you should
bz able to face th m rathar than shut your
eyes to them.

The second question was : why should
we say ‘No" all the tume? | would sk
why should we put sich a question 7 We
should project ourselves in the fast chang-
ing situation and make an assessment
for some years Lo come. Why should you
ask hypothetical questions. ? You do not
expect me Lo answer hypothetical guestions,
There is no use raising such hypothstical
15SUES.

S.r, the primary consideration s our
sezurity. A' th:  present  moment, the
policy that we are  adopling assurcs our
sezurity. If the situation change., we can
again decide what othzr action we should
take. You should not raise hypothetical
questions and then expect me 1o answer
in a hypotheticalmanner.
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So, Sir, I have covered all the points.
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SHRI SWARAN SINGH : I would like
to appeal to Hon.Members that it is very
wrong and itis not in the interest of the
country to raise doubts about the capacity
of our country.

it e ey w0 ETIE H g A
#ifxg, vags T

SHRI SWARAN SINGH : We are not
afraid of taking the opinion in the House
on thesc matters.
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SHRI KANWAR LAL GUPTA,:1
challenge you; let the opinion of the
House be taken , T tell you I will win,
don’t use your whip.

SHRI SWARAN SINGH : There is no
question of challenge. ( Interruptions )
There is no question of challenge or
counter—challenge. It is a matter which
is an important matter, a serious matier,
a matter whichis of the highest impor-
tance and it should not be lost in challe-
nges and counter-challenges. It should
not belost even in thz ebullence of Mr.
Sondhi. It is a matier for which we sho-
uld give serious consideration.

19.27 hrs.
The Lok Sabha then adjourned till Eleven

of the Clock on Thursday, March 12,1970,
Phalguna 21.1891 (Saka)



